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LOK SABHA

Monday, April 24, 1972/ Vaisakha 4,
1894 (Saka)

The Lok Sabha met at Lleven of the Clock.

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

Agreement with U S5 S.R  fur supply of

deep sen Fishing Vesscds
-

SHRI MNAWAL

SHARMA .
SIIRI RAMKANWAR :

*521, KISHORE

Will the Minister of AGRICULTURE be
pleased to state @

(a) whether an agtecment between  the
Goveraments of India and U.S S R. for the
supply of deep sca fishing vesscls have been
reached recently and if so, the marn  features
thereof ;

(b) the total amount in foreign exchange
to be paid for the puichase of these veascls ;
and

(¢) the estimated foreign cxchange 1o be
earned by India as a result of fishing by these
vessels ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURL (SHRI
ANNASAHERB P, SIHINDE) : (s} No. Sir,

(b) and (t). Do not arise,

ot waw fenre owb . semr o,
aglr fagy g ¥ @ gy & Nf
AT AR A gmn F AR & @ ¢
T Ay § - (veasTr)

qeue WEWY : oTg s Fifag g

o 775 fewte wal ¢ g5 ) #T @
g1 7 fadze g7 wwrar 6 gaadiy aemr
7 eartenicn & fefn & gawr qu
77 & feu v A7 D fefarr daeg &7 oY
gaIT AgT THY § 39w S § gTwmT amr
TIAACTEE?

MR SPEAKIR : The question was spe-
cific whether there has been an agreement with
the USSR for the import of these vessels and
whether any foreign cxchange was sanctioned
for the same, and he has answered that there
is no such agreement and the question of
forcign exchange does not arisc.  If he wants
to ash another guestion, he may give notice.

SHR1 NAWAL KISHORE SHARMA :
T mangsw § fedy afen 3 fF
I'orcign eschange cannot be ecarned without
proper deep sea fishing vessels I'or that,
what 1 the Aznculture Mmistry doing 2.
This 15 a very important question.

MR SPEAKER : He ashed about fore-
1gn exchange for the puichase of these vessels,
When the vessels are not (o be purchased
where i the questton of  foregn  exchange
atising ?

SHRI NAWAL KISHORE SHARMA :
Pait (c) relates to the carning of foreign ex-
change. That would imply the import of such
vessels,

MR SPLAKER : No, I am not going to
allow it.

Fall in the Growth Rate of Consumption
of Fortiliser

*539  SHRI ARJUN SETHI : Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether hrs attention has been drawn
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to the news item in the Hindustan Times dated
the 29th March, 1972 that “the growth rate in
fertiliser consumption has dropped from 40
per cent in 1967-68 to 8 per cent in 1970-71"" ;

(b) whether in the meantime in use of
simple phosphatic fertiliser had also increased ;
and

(c) if so, the reasons therefore and the
steps Government have taken or intend to
take in this regard ?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P SHINDE) : (a)to (c). A
statement is placed on the Table of the
Sabha.

Statement

(a) The following is the picture regarding
the consumption of fertilisers in the last five
years, as available from States :

(lakh tonnes)

Year N P K N+P+K Percentage increase over
the previous year.

1967-68 10.35 3.35 1.70 15.40 40

1968-69 12,08 3.82 1.70 17 60 14

1969-70 13.56 4.16 2,10 19.82 13

1970-71 14,79 5.41 2.36 22.56 14

1971-72 18.12 5.90 349 27.51 22

It will be seen from the above that the
use of fertilisers has registered an increase of
149% in 1970-71 over the preceding year and
not 8%.

(b) the consumption of phosphatic ferti-
lisers has increased to 5.41 lakh tonnes of
P20; in 1970-71, from 3.35 lakh tonnes in
1967 68 i.e. 61% increase over three years,
There is however scope for further increasing
the use of phosphatic fertilisers for getting
better yields.

The use of single superphosphate, which
is only one of the various types of phosphatic
fertilisers, has remained more or less at the
level of 7 lakh tonnes during thcse years. The
reason is the increasing avaidability of other
cheaper phosphatic fertilisers.

{c) The growth rate has relatively come
down because of the following reatons :

(i) The increase in the consumption of

fertilisers in 1967-68 over the prece-
ding year was 4.49 lakh tonnes of
nutrients while such increase in
1970-71 over the preceding year was

274 lakh tonnes of nutrients.
Since the base of consumption
in 196970 was about double

of the base in 1966-67, results in per-

centages are not quite representa-

tive,
(ii) A break-through was achieved with
high yielding varieties of wheat in the
middle 1960's and there was a spurt
in fertiliser use soon thereafter. The
break-through in paddy has so far
relatively been less spectacular than
in the case of wheat, and its impact
on fertiliser use has also been accord-
ingly less dramatic than in the case
of wheat.

Deficiencies in the distribution system
in some of the States.

(iii)
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(iv) DilBculties encountered in trans-
porting fertilisers to hilly and inac-
cessible areas like parts of Madhya
Pradesh, Assam, Jammu and Kash-
mir and other hilly States.

(v) Weak cooperative structure
States,

in some

(vi) Lack of availability of sufficient

credit in time.

(vi1) Gaps in extension cflorts.

Steps taken by the Government to increase
the use of fertilisers arc indicated below :

(i) Research to evolve new high-yielding
fertiliser-1esponsive  paddy sceds sui-
table to the different regions of the
country is countinuing ; recently, as
many as nine such new varicties have
becn released indicating that we are
poised for break-through in rice
technology. Itis hop:d that with
this break-through, there will be a
substantial increase in rice production
and in consumption of fertilisers in
the rice growing arcas

(ii) The licensing system for distribution
of fertilisers was liberalised so that
the number of rctail outlets will in-
crease and cater to farmers in interi-
or areas where fertiliser use is still not
ata high enough level. The State
Governments have been requested
to study the location of depols and
take steps to create retail depots in
areas at present not served by retail
outlets, The Central Fertiliser Pool
is maintaining buffer stocks of fertili-
sers in some of the States where the
distribution arrangements are weak.

(iii) The Government are considering

subsidising transport of fertilisers by

road to important centres in inacces-
sible areas not served by Railways

(iv) The Government have tahen steps

to increase the availability of pro-

duction and distribution credit. The

State Governments are given short-

term loans to the extent of 1/6th of

the value of the Pool fertiliser lifted.

A Credit Guarantee Corporation has

also been set up to cover risks invol-
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ved in lending by commercial banks
to farmers and to fertiliser dealers so
that banks are encouraged to lend
them more liberally,

(v) National demonstrations are being
conducted in a large number of dis-
tricts and farmers training programme
is being intensified to educate farmers
in all areas to increase fertiliser
use.

Government of India have also set
up a Letuliser Promotion Cell in the
Ministry to mount a massive and
effective 10 point programme for
stepping up balanced use of fertilizers
in 70 selected districts during the
rematning two years of the 4th Plan
period.

(vi)

(vii) Soil testing programme is being streng-
then:d.  Mobile soil testing vans are

being supplied to the States.

SHRI ARJUN SETHI : Is there a grow-
ing imbalance in the use of nitrogenous, phos-
phate and potash fertilisets noticed in the first
three years of the Fourth Plan ? If so, what
steps have Government taken to bring about
a proper ratio so that we may not be adver-
sely affected ?

SHRI ANNASAHEB P. SHINDE : It is
truc that in this country, in the ratio as bet-
ween consumplion and demand in respect of
fertilisers, there has been some imbalance. So,
first of all, we are having a very large number
of demonstrations all over the country through
the ICAR and independently and through the
Centrally-sponsored schemes and through the
State Governments, That is the first thing.
Secondly, this soil analysis is the basis, and
then the farmers. All that is being done.
We find now that the consumption has increa-
sed and this year our experience is that every-
where there is a demand for various types of
fertilisers in the country, and thatis a very
encouraging sign.

SHRI ARJUN SETHI : Besides the imba-
lance in the use of nitrogen, ¢tc, may I know
whether there is a deficiency in the micronu-
trients like zine. beryl, manganese, copper and
sulphur where also it has been noticed, especi-
ally in arcas where high-yielding varicties of



1 Oral Answers

wheat and paddy were grown and, if so, what
is the Government going to do about it.

SHRI ANNASAHEB P. SHINDE : Re-
cently, it has been also disclosed that as a
result of intensive double-cropping, multiple
cropping and the intensive ugse of land, the
defiviency of micro-nutrients hasalso come to
our notice, particularly zinc, Therefore, soil
analysis can possibly indicate the deficiencics.
We have advised the State Governments that
wherever intensive cropping is being done, in
addition to the normal fertilisers like NPK,
the farmer should be educated to use the vari-
ous micro-nutrients.

SHRIJYOTIRMOY BOS\J : Firstly is it
not a fact that our per cupita cunsumption
of fertilisers is onc of the lowest in the world,
and secondly, is it not a fact that more than
33 per cent below capacity is used at the
moment in respect of the fertiliser plants on
the one hand, and on the other hand, thcre is
an acute shortage of certain types of fertilisers,
particufarly uiea in many areas ?

SHRI ANNASAHEB P. SHINDE : I do
not know what the hon. Member mecans He
has missed the mirk very much As far as
the production aspect is concerned, [ think he
should put the question to the Ministry of
Petroleum and Chemicals I can answer the
latter part of his question As far as the
short-fall is concerned, to the extent we are
unable to get from indigenous production, we
are trying to meet it by import.

SHRI JYOTIRMOY BOSU : My question
was about the p2r rapi‘a consumption by
world standards, We consume the least, in
the matter of fertilisers, juiged by world stand-
ards. That has not been replied to. That is
for you to answer.

SHRI ANNASAHEB P. SHINDE : If it
is consumption of fertilisers, it can never be
per capita ; it can be only so much per acre
or per hectare. Of course ; it is low as com-
pared to many other advanced countries.

MR, SPEAKER : Per caplta means the
eating of fertilisers,

ot wedfr Awm . wenw W@y,
& deft wgaw & @At Agar § W@ AW
& g g7 § I § ewmr oar
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gl & dar fF wer s3w S A & @
wreg?aryag ara Gy & A WK
TE% grary § Far ST FT @ ?

SHRI ANNASAHEB P. SHINDE : Not
1o my knowledge, at least in respect of NPK.
But if there is any specific thing brought to
our nclice, we will take necessary action.

SHRI D. K. PANDA : Isit a fact that
in spite of the heavy demand or increasing
demand for the use of fertilisers, the deficicney
is only because of high prices and because the
distribution is entrusted to people like  Parry
and Co., the monopolists, in Orissa and other
parts of the country and so the farmors are
not able to use it, and therefore ths growth
rate has fallen ?

SHRI ANNASAHEB P, SHINDL : It
would not be a correct inference to say that
the consumption of fertilisers is deficient.
What really has been happening is this, We
contemplated almost 25 to 26 per cent growth
annually in the consumption of fertilisers.
This year, for instance, the consumption has
gone up by 22 per cent. When we say 1t
has not comie up, we mean there is a shortfall
in the targeted consumpiion rate, becaunse there
are certain States like the hon. Member's
State where the consumption has not come up.
It is because the extension services and a
number of other inpats are not being taken
up. We have drawn the attention of the Siatc
Governments to this problem, The distribu-~
tion system is not entirely with the private
sector ; pooling of fertilisers is given to the
State Governmeants and the State Governments
are requested to give preference to the co-opat-
atives. Therefore, whether the fertilisers are
produced by the private sector fertiliser under-
takings or are produced by the public sector
undertakings, they have a programme to
market it. We find that 60 per cent of ferti-
lisers in this country are distributed through
co-operatives.

SHRI D, K. PANDA : Why Parry and
Co.? Why not co-operatives ?

MR. SPEAKER : That is a suggestion for
action.

SHRI SUBODH HANSDA : _The con-
sumption of single super phosphate is almost
stagnating at seven lakhs of tonnes for the
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last few years and the reason given is availa-
bility of cheap fertiliser. Super phosphate is
one of the best fertilisers, and what are the
steps that the Government have taken to
bring down the prices of fertilisers ?

. SHRI ANNASAHEB P. SHINDE : The
hon. Member is right in the factual informa-
tion. The coasumption of single super phos-
phate is not coming up It is a paradoxical
situvation. There is a great demand for di-
ammonium phosphate ; it is a concentrated
type of phosphate. But the superphosphate
capacity in our country remains unutilised. The

superior types of fertilisers are becoming more

popular. At the same time we do not like
our capacity to remain idle. We are studying
how this could be increased.

Our general assessment is that though the
prices are high, the consumption is increasing
and it is not affecting actual consumptién of
fertilisers.

SHRI CHINTAMANI PANIGRAHI :
In answer to part (c) the hon. Minister has
adniitted the slow growth rate of consumption
of fertilisers. In 1970-71 it is again low. What
efforts are they going to make to increase con-
sumption ?

SHRI ANNASAHEB P SHINDE : If the
hon. Member carefully reads the statement
as far as phosphate is concerned, it is available
in three ways. One is, single super-phosphate
manufactured by our super phosphate factory.
In the big fertiliser plants like Trombay, we
are manufacturing diammonium phosphate
which is highly concentrated. It has become
more popular with the farmer. That is why
the off take of this particular type of fertiliser
is not picking up.

SHRI CHINTAMANI PANIGRAHI : I
am sorry I have to say that he must read his
replies carefully ; I have read ii carefully.
The answer relates to the increase in the
growth rate ; that has come down because of
the following reasons—as mentioned in the
statement. The increase in the consumption
of fertilisers in 1967-68 over the preceding
year was 4.49 lakh tonnes of nutrients while
such increase in  1970-71 over the preceding
year was 2.74 lakh tonnes of nutrients. So,
definitely that has gone down.

MR. SPEAKER : He said that it was due
to superior fertilisers.
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SHRI ANNASAHEB P. SHINDE : 1
would request the hon. Member to read it
fully. The last sentence refers to this.

MR. SPEAKER : Instead of taking the
time of the House, I request both of them to
read it at home...(Zarerruptions.) Next
question.

Allotment of Plots to M.Ps, in Delhi

* 524, SHRI KARTIK ORAON : Will
the Minister of WORKS AND HOUSING be
pleased to state :

(a) whether a few residential plots were
to be allotted to Members of Parliament in
Delhi and 5 per cent of these plots were
supposed to be set apart for Members of
Scheduled Castes and Scheduled Tribes ;

(b)  if so, how many of these plots bave
been allotted to the Scheduled Castes and how
many to the Scheduled Tribes ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. - K. GUIRAL)-:= (a)= 5% w©f the
residential * plots developed by the Delhi
Development Authority for low and middle
income groups are reserved for sitting Members
of Parliament and Metropolitan Council,
Councillors of the Delhi Municipal Corpora-
tion and non-official members of the Canton-
ment Board and the New Delhi Municipal
Committee. This reservation is irrespective
of the fact whether persons falling in. these
categories belong to Scheduled Castes/Tribes
or not,

(b) and {c). Do not arise.

SHRI KARTIK ORAON : I would like
to know from the Government as to whether
it is a fact that a few plots had been allotted
to Members of Parliament and if so, does any
Scheduled Caste or Scheduled Tribe Member
figure in that list ?

MR. SPEAKER : That is your question
which he has answered.

SHRI KARTIK ORAON Plots have
been allotted to Members of Parliament. I
want to know who they are and whether
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there are any Scheduled Castes or scheduled
Tribes Members in the list,

SHRI1 K GUIJRAL : In all we received
applications from 116 Members of Parliament
of both Houses, out of which 34 Members have
been allotted so far, and others will be allotted
as the plots are developed and the percentage
is kept. I can tell my hon. friend that
although as Members of Parliament there is
no distinction between Scheduled Castes and
Scheduled Tribes Members and others, for
general allocation of plots and houscs of DDA,
15 per cent reservation is made for Scheduled
Castes and Scheduled Tribes.

SHRI PRIYA RANJAN DAS MUNSI:
In view of the existing privileges of the
Members of Parliament, may I know whether
the entire idea of reservation of plots for
Members of Parliament can be postponed
indefinitely ?

SHRI L. K. GUJRAL :
me to decidc.

This is not for

oY gER AR FHAW ;Y9 GILT AT
AW q7AT ¥ T T 7 AT AT 0w
R AT FT ATA & a1 wrag fedr wo
qEU AL AT NI E | FAT a@ER F AR
tdy mfedr aad & fr o aafes gt g
Ay §ag ey awg § agl 99y AW
FAF AT AT H A IARW ATOAT BTN
I5TF ) 98 T AXg F ALGHAT AT F
a1 a% 9 |AfE agi @y & ag w@d IA
amy grAFTA § A TN TN wFAT AT
ZE FEL AU T7F vwe 5 aw §
gaH gy & T ag vy ATy gu wEW)
&1 fFay q¢ 3e1 ®¢ feuar sy & &
¥g I9 aYg § YAH! T FH g% A% foU
smaw A Afg g § ?

SHRII. K GUJRAL : For some time
there was an agitation in the House, parti-
cularly in the previous Parliament, that
Members should be given some plots, and
the Cabinct approved a scheme that Members
of Parliament who apply, belonging to the
low income and middle income groups would
be given plots of land, varying from 125 to
200 square yards,
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MR. SPEAKER : His question is, having
got the land and conrtructed the house, will
Government see that they do not let it out
for rent ?

SHRI I. K. GUJRAL : So far as these
plots are concerned, no Member of Parliament
has yet built the house.

ot 7aw fet WA : A coEE A
ot fF deag Y ¥ @ § 9ad FFT A
grafam avarset #Y & geearey 41 § ar
qg fasroon &, afe g, @ s av @r
FTHAET &1 AT <@ § 7

SHRI I. K. GUJRAL : The Tara Co-
operative Socicty is separate from this, That
Suciety is being given five acres of land for
group housing schemes near Kalkaji.

st fog Kfesr : 371 g7 @19 @dr B
fF 3-4 @1 wg grefan fafaed & ww
geger ard famr ar f5 @ mHe dide
faesy § wHr qarr gy § T 9uF fou
THIEH BAT FIgH & ag W1 §IAIC F)
ZREAE € | aga ¥ AR A qvars &)
1% ¥ ag W Fgr mgr fw &y Fd arw
Fr-aaifes grag fafeen ad & drag
AT gy § T 500 w91 Agi wrAv
FUF | 3FF HIWMT qET ¥ THo fFo §
500 Toar At sar fwar, 1000-1000 WY
stae fear 1 foo® 4 @ & g1 s @ 2
fe 37 %2t wredts anx § wew faSw
ar & 42T famw § corzy fAd @1 war
78l wgf ey dfk7 ot av wewm A
¢ Fr gl AR R #7 a% a8 wEa I+
fra® 1 g7 ¥ ag fs 97 owo die #Y
wrfoyRearg ey dqe fray § a
FgwEE T4 qEgR ¥ @ ¥ e
gfraw eI ea® a7 @ &
39 93 g0 & ¥ faSw ?

st srfo ¥o AR : qrU F-AG-
fea Sraredt #Y wmowr ot & 99 WEF
fas¥r 1 Aredi wre grwdaT § g S
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oFe & 0% Ufear saomd fear nar
#AT IT W FT qHo o ¥ 7 frads
STET age &) S} ow feade wrgw & ek
A NI X FE A § e 97 N @
fas® aa Wt oY aga waar @ ifs
T fewdte qrew & age 41 SR

&t qdo Qo TS ot wate &
sarg & fafaezT wdign & ®g1, T aed
Wt gAY qefardt A, 5 feoae @ @
fex a7 & 37 g3 o) AF "FE w8
AT § | A ATIH WLAW T AFAT ARal
gfrargaftt 5 g5 MRl ar
o fafaeedt 3, Y s@ oifsarie & drax
2, @ geryer enfedw ¥ aww
AT g ? -

|t @te qto WY me WMo wHo
G R

Nt QHo QRo &t : TN A ar
1§ SR w947 fFOy o7 SAeY ¥ vyAr @
R ag g7 TEIHE FRNENT § @A g7
T ST S0 FY A R FRAR Ty aat
a1 wyaqd Aat R qifexiiz & dwT @
fa=i agr 7% IR §, R TA @w
¥ FFaA WEM §A9T I §, U7 NI
FFWIZAA & g7 & I AT IAY Fer
T37 fF 98 97 wFA § @ § AR 1A
HOARAT ®F FT 7 AT TR WA
el &Y T qavay s B R qito o
et

SHRI I, K GUJRAL : I should like to
state categorically that government has not
given any plot of land to any munuster, past
or present.

SHR1 S. M. BANERJEE They have
buift houses on their own plots.
SHRII K. GUIRAL : There may be

some ministers who have houses 1n  Delhi and
some who have houses outstde Delhi  Natu-
Jally there can be no policy which can discri-
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minate against those who possess houses in
Deihi.  That should not be a crime. Our
general policy 1s that houses should be encou-
raged to come up Generally, houses are
buillt with loans raised from LIC or some
other source When Government servants,
or my be nunisteis— I do not have that detailed
mformation with me now—build houscs on
the basis of loans raised, naturally for retur-
ning the loan a situation does arise 1f we ask
them to vacate the Government accommo-
dation, So far as allocation of a house to
a minsster 1s concerned, that 1s done under
a law passed by this Paliament, because a
minister 15 entitled to a fiee furmished house.
It 15 a term of his appointment,

SHRI'S M BANERJEE There 1s shor-
tage of accommodation MPs have to wait
in queuc  Thousands of Class I1 and Class

1v em_ployees arc  waiting St ST AT
AT AF § AT qFT W@ & fou 7y ay

&, vt 4Y 3% & fouq A | ag smaedY
&1 wfrar af 2

MR SPEAKER He has already replied
to 1t

st @Yo dto A qur wer weEw
F1 sra & @ B wer aw oifem@e &
FrA9Y FT qIEYF ¢ ITAL ol g w7
g grwrzie 78 gar &, o AT gam &
aY Sor 3oy warw frar @ grefam
eI s IAE Y ag g fF
aga & axwd) A s e @ o @
T A% T focdt g 1 i ¥ @
IR U MY 97 gAY, € AT AR Q@
FAIT AT T W AT IWEAT E, 39 9T

uge WTEo e ¥ TgAT HFT aqv
TR & Faf & T qFF

AT § @ @, @7 &) 9T g
whad g frod #8 war §7 &}
g ad § otz femr & we wEEw e
ey ST ?

SHRII, K GUJRAL : He 1s making a
case as If to build a house 15 a crime.

SHRI B. P. MAURYA : You are discre-
diting Mombers of Parliament. That was
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not my question. Please reply to my decision was reversed. One reason was
question, that those who had built houses found it

SHRIT K. GUJRAL : I am replying.

Please be patient.
e WEYEW : T wify T Afad )

oY dte Qo WA : wET FAEAT IH
, uT. A FAFT A g T O ISl
g% & aw Y sl fafrew F F

wgar Y g9 &1

seuey W : og "% § @A AT
|19 W@ & ga Ser onefy oYy vy Afar

SHRIL K. GUJRAL : So far as the
Government is conceined, no plots of land
have been aliotted by Government to any
Government official. That should be clearly
understood. Sometime ago there was infor-
mation given that some cooperative socielres
have come up, through which the Govern-
ment servants have got plots. The:e coope-
rative societies are well under the rules and
they were formed much before the Land
Acquisition Act wa« passed  When Govern-
ment decided to acquire about 70,000 acres of
land in Delhi, some cooperative societies had
already been formed and they had already
purchased land from private agriculturists
The only thing Government did was, they
acquired their land but converted the frec-
hold into lease hold. It was a disadvantage
to those who had alrcady purchased the land.
Not only Government servants' cooperative
socicties but many more cooperative societies
also fall in this catcgory. Some of them may
have gone and built houses The Ministry
is generally interested in encoutaging the
building of houses. S nce we want the houses
to come up, we make a provision of about
Rs. S crotes every year for the grant of loans
to government servants for buying houses,
or for building houses, so that housing activity
in the country as a whole gets generated.

Now the point raised by my hon. fiiend
is that those who have built houses are also
in occupation of government quarters My
reply to that is, sometime back government
decided in the first instance that those who had
built their own houses should vacate govern-
ment accommodation,  After some time that

impossible to repay the instalments of the
loans. Sccondly, the people affected by this
rule would not be more than 300 to 400. It
is not us if a very large number of houses
would fall vacant if this rule is changed.

Development of a Rotary Type Rake for
Removal of Weeds

* 525, SHRI RAJDEO SINGH : Wil
the Murnister of AGRICULTURE be pleared
to state :

(a) whether a rotary type rake has becn
developed by the Central Institute of Fishe-
ties Technology which will be able to remove
submerged aquatic weeds and make nland
waters fit for fish culture ;

(b) if so, whether this rake will be able
to help clear the thousands of hectates of
inland waters now lying barren , and

(¢) if so, the time tiken to make commer-
cial use of the rake device ?

THE MINISILR OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDFE) : (a) Yecs, Sir.
A rotary type deweeding machine has been
developed by the Central Institute of Fishe-
ries Technology and is currently undergoing
rials,

(b) Yes, Sir. When the trials are success-
fully completed.

(c) The trials are expected to be comp-
Icted by the end of 1972,

SHRI RAJDEO SINGH : After the trials
arc successfully completed by the end of 1972,
do government expect fish culture in the
inland waters would be successful ?

SHRI ANNASAHEB P. SHINDE : On
the basis of the trials we feel it would be
possible to popularise this,

SIIRI BISWANARAYAN SHASTRI :
Which are the areas where this trial was
conducted ?

SHR1 ANNASAHEB P SHINDE : This
rake was developed in the Cochin imstitute,
80, it was tried in the near-about areas
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Requirement and Import of Deep Sea
Fishing Vessels

*526. SHRI D, K. PANDA : Will the
Minister of AGRICULTURE be pleased to
state :

(a) the total number of trawlers required
for deep sea fishing during the Fourth Plan ;

(b) number of trawlers now in operation ;
and

(¢} whether Government have any propo-
sal to import deep sca fishing vessels from
foreign countries and if so, the main features
thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P SHINDE) : (a) The Fourth
Plan envisages introduction of 300 vessels for
off-shore and dcep sca fishing

(b) Fifty cight off-shore and deep sea
fishing vessels are now in operation.

(c) Import of fishing wvessels by the
industry is being processed under a current
scheme limited to 30 vessels It is proposed
to permit additional imports to the extent (o
which the demand cannot be met from indi-
genous sources.

SHRI D. K PANDA: It is seen from
the statement that 300 vesscls are going to be
introduced out of which 58 are already
operation. Of the balance of 242 vessels, 30
are going to be imported. For the remaining
212, is thete any plan for indigenous produc-
tion and, if so, will it be in the public sector
or private scctor ?

SHRI ANNASAHLB P. SHINDE : First
priority would be given to encouraging indi-
genous production.  Actually, production is
taking place in both the private and public
sector. There are two consoitia. one in the
east and another in the West. In the west
it is mainly in the public sector that this work
is going on. In the east there is a public
sector undertaking, namely, Garden Reech
workshop, which is taking the initistive in
th's. 8o, it is both in the public and private
sector.  Secondly, we anticipate that the
demand would be more as we make improve-
ments, The first priority for import would
be with the Soviet Union because they have
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a lot of expcrience in this decp sea fishing and
manufacture of trawlers. Once an agreement
is arrived at, then naturally the first preference
would be for purchase of trawlers from the
Soviet Union because the terms would be
favourable. We have to make payments in rupee
and foreign exchange can be saved. If later
on, we find that the Soviet Union is unable to
supply adequate numbers, then we can explore
the possibility of importing from elsewhere.

SHRID. K PANDA : The reply only
says that the Fourth Plan envisages the intro-
duction of 300 vessels. My question was
specific, namely, what was the total require-
ment  So, was any assessment of the actual
requilement all over the couniry made and
does that include the supply of vassels to the
Fishermen's Cooperative Socicty at Gopalpur
in Orissa ?

SHRI ANNASAHEB P. SHINDE : We
have a rough estimate and at the moment,
according to our rough estimate, there is
demand to the tune of 150 trawlers. Natu-
rally, public scctos organisations like the
Kerala Fishing Corporation, other State
Corporations and cooperatives will receive
preference

WY QREAT I Fo 521 F IaT
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SHRI NAWAL KISHORE SHARMA :
The Minwster has replied to my question
No. 521 saying that pro agrecment is there.
Of course, no agrecment is there, but he
could very well have said that negotiations
weie going on.  He did not say that, He
should have taken the House into confidence.
1f there had not been a question like No. 521,
it would be distorting facts.
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MR. SPEAKER : That was a specific
question and he said, “No”. Now you can
negotiate the supplementaries.

SHRI NAWAL KISHORE SHARMA :
But he could very well have said that no
agreement was reached but the Government
was negotiating with Soviet Russia.

SHRI CHINTAMANI PANIGRAHI: 1
think, the hon, Member is right.

. SHRI ANNASAHEB P. SHINDE : The

question was very specific whether agieement
had been reached, The emphasis was on the
word “reached”.. (Interruption)

SHRI CHINTAMANI PANIGRAHI :
Can the Minister-take refuge behind techni-
calities ?

SHRI R. S, PANDEY : On a point of
order, Sir. The first question was by Shri
Sharma and in reply he said, “No’’. Since
he said, “No”’, you did not allow the Member
to put a supplementary. In reply to this
question he says, “Negotiations ate going
on.”” In reply to that question also he
could have said, “Agrcement has not becn
reached but negotiations arc going on.” That
would have been more precise than the answer
given by Shri Shinde. My complaint is
that the Chair becomes very rigid sometimes.

MR. SPEAKER : Please do not talk like
that. Iam not going to' tolerate this,

SHRIR. S. PANDEY: I am sorry for
this. But...(/nterruption)

MR, SPEAKER : I do not want it to be
repeated,

SHRI R. S. PANDEY : Every Member
is entitled to put a supplementary question
and have more information.

MR. SPEAKER : Please do not try to
take too much liberty.
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SHRI ANNASAHEB P. SHINDE : I
said, the Soviet Union had a lot of experi-
ence in this.

MR, SPEAKER : The other day also it
happened like this. In the case of the Minis-
ter of Tourism the same thing happened.
Negotiations were going on but the Minister
did not make a reference to them. The same
thing has happened today to his question
also. But when thc Minister categorically
says, “No”, there is no harm if he also says,
“However, some negotiations are going on,”

SHRI ANNASAIHEB P. SHINDE : When
the hon. Member was putting his question
was seeking your permission to allow me to
explain, But you were attending to papers.

MR SPEAKER : It causes embarrass-
ment t0 me  You have always been very
precise and correct. In your case, when you
say so, I take a very strong view. If it were
Mr Khadilkar, my approach would have been
a duferent one,

SHRI PILOO MODY : What would have
been your view if 1t were Mr. Raj Bahadur ?
(Interruption)

MR. SPEAKER : My attitude would have
been entirely different in his case. But not
in Mr. Shinde's case because I know he js
very precise and correct. Today, he slipped a
little. 1am not prejudiced at all, I have
to use a little bit of my own tact snmetimes,

SHRI C., T. DHANDAPANI : In the
statement, it has been stated that 30 trawlers
are to be imported from foreign countries,
I would like to know from the hon. Minister
whether the Government have made any
public announcement for invitiog the apph-
cations from the public and, if so, how many
applications have been received from the
public, how many licences have been issued
and who are the persons to whom the ticences
have been issued.

MR. SPEAKER : Which applications ?

SHRI C. T. DHANDAPANI : The appli-
cation for trawlers,



21 Oral Answers

MR. SPEAKER : You
notice for that.

give separate

SHRI C. T. DHANDAPANI
connected with it.

. This is

SHRI ANNASAHEB P. SHINDE : The
public announcement was made. Accordingly,
the Government of India has sanctioned the
proposal for import of 30 trawlers. Now,
after the first announcement was made, the
various parties ; including public sector orga-
nisations, have indicated their requircment of
150 trawlers in addition. The exact number
is not clear at the moment.

SHRI C. T. DHANDAPANI ‘- How many
persons have been given the licences and
who are the persons ?

MR SPEAKER : That nceds a scparate
notice. 1 do not allow 1t.

SHRI SHANKERRAO SAVANT . Thure
are some trawlers which are alrecady i1n ope-
ration. 1 should ke to know in which
coasts they arc in operation and how many 1n
each coast.

MR. SPEAKER : After these are acquired,
only then that will follow,

SHRI SHHANKER RAO SAVANT : lheie
are some trawlers which are actually in
operation. I want to know in which coaste
they are in operation

MR, SPEAKER : This is a question
about the requirement of trawlers, not about
trawlers already i1n operation. You give a
separate notice for that, as to how many
trawlers there are and where they arc
operated.

SHR1 PRIYA RANJAN DAS MUNSI:
I would like to know from the hon. Minister,
when they have not been able to import
these wvessels, whether any immediate alter-
native arrangements can be made for Kerala
fishermen who are facing serious trouble for
the last three years.

SHRI ANNASAHEB P. SHINDE : The
difficulty is not because of lack of import of
these vessels. The difficulty is because during
the Jast two years, there were some short-
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falls in catch due to some periodical fluctua-
tions and suffivient quantity of fish was not
being found. The catch was a little less.
I have expluined the Government of India’s
policy as to how we propose to meet the
requirement in future,

SHRI SHANKFRRAO SAVANT :
part tb) of the question is : the number of
trawlers now in operation, It is in connec-
tion with that 1 am asking for the number
of trawiers now in operation and in which
coasts they are in operation,

Sir,

MR. SPEAKER - Lect him collect the
information. They will be in so many places.
Let him give a separate notice. This ques-
tion i» only about the number of vessels
requued (/nterruption)

SHR1 JYOTIRMOY BOSU : Will the
hon. Munister tell us how many such traw-
lers are operating n the cast  coast,
including Calcutta, adjoining  Roychowk
fishing Harbour, and how many do they
propose to m{roduce in the Plan period ?

MR SPLAKLR : Has he got the
mation ? He can circulate it la’cr on

infor-

SHRI ANNASAHEB P. SHINDE : In-
formation port-wise is not available. (/nter-
ruption)

SHR1 JYOTIRMOY BOSU: 1 did not
say ‘port wise’. There are two coasts —east
coast and west coast. The east coast has
been neglected throughout. That is why I
have been wanting to know.,

MR. SPEAKER : Has he got the infor-
mation coast-wise ?

SHRI ANNASAHEEB P SHINDE : No.
Sir, (Iuterrupti ms)

MR. SPLAKER : Next Question.

Allocativn of Tunds for Housing Scheme
in Delbi/New Dubl by Housing and
Uiban Development  Corporation

*527. SHRI S C. SAMANTA : Wil
the Mimister of WORKS AND HOUSING
be pleascd to state :

(a) out of the thirly-five crore loan
sanctioned by the Housing and Urban Develop-
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ment Corporation for housing schemes in
ten States, what is the sum of money for the
capital towns of Delhi and New Delhi,
separately ;

and residential
the
this

(b) whether  quarters
accommodation being constructed at
Ministry level are being financed by
money or from direct sources ; and

(c) out of the amount earmarked for
Delhi and New Delhi what is the distribution
for public and private housing schemes :

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI T K. GUJRAL) : (a) Rs. 3 croucs.
The loan has been sanctioned to the Delhi
Development Authority for the construction
of 2500 houses for Economically Weaker
Sections of Society and 1000 houses for Low
Income Group in Delhi.

{(b) No Sir. The expenditure on the
construction of gencral pool accoinmodation
is met from the Consohidated Fund of
India.

(c) The loan shall be utilised by the Delhi
Development Authonity for construction of
houses to be sold to the public,

SHRI S. C. SAMANTA : In reply to
part (c) of the quastion; the hon. Minwter
has said that the loan received by the DDA
will be spent on construction of houses to be
sold. 1 would like to know what types of
houses will be constructed, what will be the
price, and whether land price also will be in-
cluded in that.

SHR1I. K. GUJRAL :1 might claiify
that 1 have referred in this question to Rs. 3
crores which have been given by the Housing
and Urban Development Corporation to ihe
DDA, But the total construction programme
of the DDA for the current year is of the
order of Rs, 14 crores. So far as the housing
programme is concerned, under this scheme we
are building houses for people whose income
is below Rs, 250/- per month and for those
whose income is between Rs. 250 and Rs 600
per month. The general pattern of allotment
is that we ask for some small amount at the
stage of application, then one-third when the
house is allotted and two-third in easy
instaimeats in about 15 years, The general
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cost for very low income houses is about
Rs. 8,000/-. and that for low income about
Rs. 20,000/,

SHRI S. C. SAMANTA ; May1 know
whether LIC has sanctioned Rs, 1 crore more
for the construction of houses for East Pakis-
tan refugees and whether that is going to be
taken up immcdiately.

SHRI1 1. K. GUJRAL : That is a separate
scheme. Fast Pakistan refugecs were given
plots of land near Kalkaji and that money has
been given to cooperatives. I do not have
the exact information with me now. I will
let the hon. Mcember know about it,

=it ﬁﬁfﬂ famr : Fro Fo o FY
gy sarafam g sat oy & fou
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FS S1 1T § A IaF for o w1 a1
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SHRI1 1. K. GUJRAL : My hon. friend
is mixing up two things, So far as the loan
for house construction 1s concerned, that is
given by the Delhi Administration and not
by the DDA. Every year Government of
India allocates to the Dethi Administration an
amount of money which is given to middle
income and low income house builders as
loan. So far as farm is concerned, I was not
aware of it. Since my hon. friend has drawn
attention to it, I will ook into it.

SHRI R. P. ULAGANAMBI : The
accommodation problem is such a burning
problem in Delhi, the capital of our country.
In view of this, will the Government come
forward to give preference or reserve a certain
percentage to the Government servanis coming
from 500 to 600 km from Delhi, because
people coming far away from Delhi are
finding 1t difficult to get accommodation and
they have to pay exorbitant rents 7

SHRI I, K. GUJRAL : My hoa. friend
is mixing up two schemes. As far asthe
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Government servants are concerped, there
is the General Pool accommodation which is
separate and has nothing (o do with the DDA.
Every Government servant who works here
in Delhi is entitled to a house from the
General Pool Government accommodation
provided the housc is available. At the
moment the satisfaction is to the cxtent of
439%,. Out of 100 people, 43 gt Government
houses in the General Pool accommodation.
In the current Plan we are spending Rs 24
crores for building houses for the General

Pool accommodation in Delhi and else-
where.
SHRI T, BALAKRISHNIAH The

problem of accommodation in all modern
cities and towns is bccoming acute day by
day, and in vicw of that will the Government
ban sale and purchase of land aiound our
cities and towns, and will the Govcrnment
themselves acquire the land and build houses
and sell them at 2 reasonable price so that
lower and middle incomec group peoplc will
be in a position to purchase house ?

MR. SPEAKER
action.

: It is a suggestion for

SHR1 VASANTRAO PURUSHOTTAM
SATHE : In view of the shortage of accom-
modaticn in the metropolitan cities like
Delhi, will the Government consider utilising
the land in the so-called Civil Lines area
where acres of land surround somc bungalows,
for residential purposcs of the low income
group housing ?

SHRIT K GUJRAL :I am in agree-
ment with my friend that the optimum use of
land should be made in urbanisable and
urban areas and that is why it is necessary
that not only the land should be more
intensively used but also the land value should
be controlied by the Government taking over
the land and acquire it and then give it on
socially just basis...(/nterruptions)

MR SPEAKER His question was
specific : whether the land in the bungalows
will be taken over,

SHRI I. K. GUJRAL : So far as Delhi
is concerned, if my hon friend is referring to
big bungalows etc, we have already announced
in this House and the Government alsp have
taken a policy decision that the space shouid
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be more intensively used by putting up more
accommodation than what exists now But
one thing has to be kept in mind. Fortuna-
tely, Delhi is a planned City. So, for making
any change in the density, a technial commit-
tee has already been set up to prepare a new
plan so that densification can be done
according to a plan.
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a! Although
the prices of pulses arc ruling higher than
last year from the begioning of February,
1472, the prices have shown a declining
trend.

(b) The fall in production seems to be
the most important {actor responsible for the
upward trend in the prices of pulses.

(c) Apart fiom unloading in the open
market the limited stock of pulses available
with the Food Corporation of India as a long
term measure Government has taken several
steps to increase the production of pulses,
such as introduction of high yielding and
disease-free varicties of pulses, adoption of
package practices, introduciion of short dura-
tion crop of pulses in the multiple cropping
programme, introduction of improved varieties
of arhar, moong, urad, etc.
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SHRI ANNASAHEB P, SHINDE : He
asks about gencral prices ; these are about
pulses only. I have explained the position
that pulses production during the last decade
or so has been stagnant and therefore there
is a pressure on demand and the prices have
gone up. This year the additional factor
was, the Food Corporaiion of India purchased
sizeable cuantiues from the mraket for mecting
the requirements of Bangladesh refugees.
Naturally this svithdrawal from market also
brought some pressure on prices, but recently,
during the last few months there is some
downward trend. As | have already
said, this problem can be solved only by
imcreased production. I have already enum-
eratee the step» thit Government has taken
to encourage production.
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SHRI ANNASAHEB P. SHINDE : There
is no statutary control or even informal
control. Itis an opsn market. Therefore
I do not think th: price control question can
arise here. The index level of prices upto
April end was 282.84 That is the index then
as compared to 285 in September, It went up
to 295,293 ect. in the various months...
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SHRI ANNASAHEB P. SHINDE : 1t is
a suggestion for action.

Standar. isation of Paper for Forms of
Government of India

*530. SHRIR. P. ULAGANAMBI : Will
the Minister of WORKS AND HOUSING
be pleased to state :

(a) whether the standardisation of paper
for different Forms of the Government of
India has been compieted ;

(b) the reduction effccled in the varicties
of paper and the value of such reduction ;

(c) whether 1187 Forms have been aboli.
shed ; and

(d) out of 14000 Forms, how many have
been reviewed so far and when the review
will be completed ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL) : (a) Paper for printing
forms in the Government of India Presses has
been standard ised.

(b) The standardisation of paper for
Forms has resulted in the reduction of the
varietics of paper used for that work from 115
to 18, The reduction in cost consequent on
reduction in number of varieties has not been
evaluated. However, the following advantages
have accrued :-

(a) savings in inventory cost ; and
(b) ensuring large orders for smaller

varicties of paper which will be sasier
for the mills to effect supplies.

Further, use of costlier varietics of paper
like Suntit Offset and Super Calendeted Paper
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are eliminated or minimised t> ensure over-
economy.

{c) Yes.

(d) A total of 3338 Civil Standard Forms
and 800 Special Forms have been reviewed so
far, Of these, 1,448 Standard Forms have
been finally abolished The review 1s a
continuing Process and as such no time limst
for 1ts completion can be st This 15 more
so for the reason that in addition to the
Civil Standard Forms, all Special Forms have
also to be revicwed

SHRI R P ULAGANAMBI The Minis-
ter said that the standardisation of paper for
torms has resu'ted 1n the reduction of the
varieties of paper used for that work from
115 to 18  Waat 1s the difhculty in evalua-
ting the cost due to rcduction 1n the volume
of paper consumed ? I want to know what
is the value of Sunhit Offsct and Super Calen-
dered Paper used every year for printing
purposes

SHRI I K.GUJRAL So far as evalua-
tion 1s concerned, 1t 1s not done along with
the process of standardisation s nce, as 1 have
stated, the standardisation process  has not
yet been completed  Theretore, 1t s difficul
for me to evaluate at this stage when the
process 1s mudway So fai as the consumption
of paper 1s concerned, the Govcrnment of
India Presses consume a total of about 22,000
tonnes of paper annually in addition to 8,000
tonnes used by the Govcrnment  of India for
stationery So far as the many varleties arc
concerned, I will lay the information on the
Table because 1t 1s a long statement

Re-structuriag of the Cost System in Government
of India Presses

*532 SHRIV MAYAVAN Will the
Minsster of WORKS AND HOUSING be
pleased to state :

(a) whether the re structuring of the exs-
ting cost system m the Government of India
Presses has been completed ,

(b) whether it has been approved by the
Comptrolier ard Auditor General , and

(c) whether it has been introduced 1 ail
the Presses and if 5o, smee when ?
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THE MINISTER OF STATE IN THRE
MINISTRY OF WORKS AND HOUSING
(SHRIT K GUIRAL) (a) No However,
certain forms maintamed for the collection of
cost data have becn restructured

(b) Restructuring of forms referred to at
(a) above has been approved by the Comp-
troller and Auditor General

(c) Not yet The pinposal 1s under con-
sideration of Government

SHRI V MAYAVAN This kind of res-
trucuring of the eaisting cost system in the
Government of India Presses was undertaken
n 1970 I would like to know from the hon
Minister whether this restructuring has been
lunited to certain  forms  Also, what other
steps for restructuning the cost system 1s con-
templated and when ths woitk was under-
taken ?

SHRIT K GUIJRAL Simply stated, the
tdea 1s that the Governmeut of India Picsses
should not work on the basis ol no loss-no-
profit basis only the cost to be charged to the
various Mimistites  The idea now 1, that we
should be able to cvaluare the work as 1f 1t 1s
a commercial work and then debit the cost
to the various Minntries for the various jobs
done This naturally needs a detailed survey
because we have 15 presses working in various
parts of the countrv and each press has a
different economy  Therefore, we ar¢ going
into the matter  But 1t nceds more stafl and
we are now in the hands of the inance Minis-
try to finahise the stalf structuie so that this
worh could be undertaken more exhaustivery

SHRI V MAYAVAN ‘These forms re-
late to collection of data only and their res-
tructuring have been approved by the Comp-
tioller and Auditor General  But in part ()
of the seply, the Mimster has stited that the
implementation of the proposal in all the piess-
es 15 ‘under consideration’  What are the
1easons for the delay 1n introducing these res-
tructured forms 1n all the Government of
India Presses ?

SHRII K GUIJRAL [Ihe delay, as I
stated, 1 because 1t needs more staff We
are ashing the Imance Mimstry to sanction
the stafl’
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Occapational Therapy Unitin the Medical
College, Calicat

%533 SHRI M. M. JOSEPH : Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether the State Government of
Kerala have sent a proposal for the establish-
ment of an Occupational Theraphy Unit in the
Medical College, Calicut ; and

(b) whether Government have taken any
decision in the matter and if so, the main
features thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF.D. P. DHATTOPA-
DHYAYA) : (a) and (b). A statement is
laid on the Table of the Sabha.

Statement

A scheme for the establishment of a Re-
habilitation Unit in the Medical College, Cali-
cut was tecetved in this Mimstry from the
Govarnment of Kerala 1equesting for the sanc-
tion of the government of India. The above
scheme inter aliy envisaged the establishment
of an Occupational Therapy Department in
the Medical College, Calicut.

The State Government was informed by
the Government of India that the scheme falls
within the S‘ate Sector and as such no central
assistance was envisaged for the implementa-
tion of the scheme. The State Government
was further advised to implement the scheme
on their own and that concurrence of the
Government of India in the scheme was not
necessary.

Establishment of Regional Body of UNESCO

*537, SHRI P. GANGADEB : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether India’s delegate to thc Asian
Conference of UNESCO has called for the
establishmen: of a regional body for greater
co-ordination amnong the Asian National Com-
missions for UNESCO ;

(b) whether India had introduced a reso-
lution to this effect at the meeting of the Asian
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National Commissions for UNESCO, if so,
reaction thereto ; and

(c) the countries that participated in the
meeting ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRID. P.
YADAY) : (a) to (c). A statement is laid on
the Table of the Sabha.

Statement

The Indian delegation to the Rcgional
Conference of Asian National Commissions
for UNESCO beld 1n Tokyo from the 22nd to
the 27th March 1972 moved the following
resolution :

“*The Conference,

Noting that the Asian National Commis-
sions for Co-operation with UNESCO have in
the past organised scveral regional meetings to
promote regional co-operation,

Realising the importance of strengthening
regional Co-operation On a coatinuing basis
among the Asian M:mber States of the
UNESCO and the need for ensuring greater
co-ordination between the activities of the
National Commissions on the one hand, and
UNESCO's Regional Institutions and offices in
Asta on the other,

Being aware that the Asian Region com-
prising more than half of mankind and cover-
ing a large geographical area will benefit by
such co-operation and co-ordination,

Appreciati: g that due to limited resour-
ces, it will not be possible to set up a full-fled-
ged Liaison Office for Asian National Com-
missions for the present,

Recommends that as a provisional mea-
sure, each of the existing National Commissions
in Asia function, by rotation, as the Liaison
Office for Asian National Commissions for a
period of two years, to organize regional meet-
ings of the Asian National Commissions fl’(?m
time to time, to examine programmes of regio-
nal co-operation and to take steps to strenge

then co-operation among Asian Member
States in furtherance of the ideals of
UNESCO,
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Requests  the  Director-General of
UNESCO to provide necessary assistance to
the concerned National Commission to enable
it to function as the Liaison Office.”

Several delegations recognised the need for
the Regional Liaison Office, and wurged its
establishment. Other delegations were unde-
cidud in the absence of full details regarding
the functions and responsibilities, statfing pat-
tern and financial arrangements for the pro-
posed Liaison Office. The Conference invited
the Indisn delegation to piepaic a «ctarled
paper of the question of establishing the
Liason Office to be submitied to Astan Natio-
nal Commissions in time to enable the la‘ter to
bricf their delegations to the 1972 General
Conference of UNESCO (October-November,
1972) so that the Asian group as a whole
could consider the matter further in Paris.

The Conference at Tokyo was attended by
dclegates representing the Unesco National
Commussions of Afghanistan, Ceylon, India,
Indonesia, Iran, Japan, Khmer Republic, Re-
public of Korca, Laos, Malaysia, Mongnlia,
Nepal, Philippines, Singapore, Thailand and
Republic of Vietnam and obscrvers from Aus-
tralia and New Zealand.

SHR] P. GANGADESB : In view of the
fact that there is an urgent need to have an
Unesco documentation centre (n Asia, do
Government proposc to get the centre located
in India ? If s0, is there any proposal to
make the Sapru House Library an independent
documentation centre for Asia ?  Also, will
this Library be attached to N:hru University,
which has been projected as a major edu-
cational centre for international studies ?

THE MINISTER OF FDUCATION
SOCIAL WELFARE AND CULTURE
(PROF S. NURUL HASAN) : [s it a relevant
question ?

MR. SPEAKER : That was what I was
also wondering.

SHRI P. GANGADEB : May | know
whether the Government invited UNESCO to
hold its 1974 session in India and, if so, has
the invijation been accepted ?

PROF 8. NURUL HASAN: We have
not gent any such invitation,
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Accommodation for Class IV Employees
of Central Government

*523. SHRI VAYALAR RAVI : Will
the Minister of WORKS AND HOUSING be
pleased to state :

(a) whether Government are aware that
Class 1V employees of the Central Government
ate severely affected duc to non-availability of
living accommodation in urban areas ;

(b) if s0, the steps taken to create more
accommodation facilities for these empioyees ;
and

(¢} the total amount proposed to be spent
during the year 1972-73for this purpose,
Statc-wise ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKER
DIKSHIT) : (a) There is an overall shortage of
accommodation in the General Pool at vari-
ous places This overall shortage has also an
effect on class IV Government employees who
are generally entitled to type | accommoda-
tion,

(b) and (c). During the Fourth Plan,
1,222 type 1 quarters have been sanclioned in
the general pooi at various places. The Chief
Engineers have been instructed recently to
send more cstimates for the construction of type
1 and type 11 quarters on priority basis.
Dunng the year 1972-73, 2 sum of Rs 745
crores is proposed to be spent for the cons-
truction of office/residential accommodation in
the General Pool at various places  Within
this amount, accommodation of various types
in the General Pool at various places will be
constructed. The State-wise break-up can be
worked out only after the Budget proposals
aie voted by Pailiament,

Decision on the Report of Committee on
Land Acquisition Act

*529.  SHRI G. Y. KRISHNAN : will
the Minister of AGRICULTURE be pleased
to state

(a) whether the Mutla Committee set up
to review the Land Acquisition Act had sub-
autted its report about two years back ; and

-
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(b) if so, the decision taken by Govern-
ment thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) Yes, Sir.

(b) Copies of the Report of the Land
Acquisition Review Committee (known as the
Mulla Committee) were circulated to all the
State Governments/Union Territories and the
various Ministries/Dcpartments of the Govern-
ment of India concerned with acquisition of
land, for eliciting their considered views on
the recommendations of the Committee. Rep-
lies from a few State Governments and a
number of Ministries/Departments of Central
Government are still awaited, The replics so
far received are being scrutinised. Action to
have the Act of 1894 modified, if necessary,
will be taken as soon as the scrutiny of all the
replies has been completed.

Teaching against Habit of Drinkiag

*531. SHRI NIHAR LASKAR : Wil
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether Government have any plan
to lay more stress on States on educating the
public about the evils of drinking than on tak-
ing legislative measures to stop the consump-
tion of liquor ; and

(b) whether Government are considering
to introduce teachings against the habit of
drinking in the school curriculum ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S8 NURUL HASAN) : (a) The
Government, from the very beginning have
been laying stress on educating the public
about the evils of drinking Besides provid-
ing an annual grant of rupees One lakh to the
All India Prohibition Council for promoting
education on prohibition, State Governments
have also been requested to emphasise the
importance of continuing educational propa-
ganda against drinking,

(b) There are obvious limitations to in-
volving the school students in meaningful
discussions on the evils of drinking. However,
something can be done indirectly to bring the
evils of drinking to tbeir notice. At the ins-
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tance of the Ministry, the National Council
of Educational Research and Training has pre-
pated a film strip, along with instructional
notes, on the subject of “Hazards of Drinking
and Smoking”. This aid is being made use
of by a number of educational institutions,

Setting up of Forest Development
Corporation.

%534, SHRI C. JANARDHANAN : Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether there is any proposal to set up
a Forest Development Corporation to promote
intensive development of the forest wealth of
the countiy ; and

(b) if so, the main features thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF,
SHER SINGH): (a) and (b). There is no pro-
posal at the Centre to sct up a Forest Develop-
ment Corporation. However, the information in
this regard is being collected from the States
and Union Territorics and will be placed on
the Table of the Sabha as it is received

Revision of Merit~Cum-Means Scholarship
for Technical Studies

*535. SHRI RAMAVATAR SHASTRI :
Will the Minister EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether Government are considering
a proposal to revive the Merit-cum-Means
Scholarship for technical studies ;

(b) whether this new scholarship scheme
was recommended by the Study Group hcaded
by Professor M. S. Thacker ; and

(c) if so, when this recommendation is
likely to be implemented ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S NURUL HASAN) : (a) and (b). A
Study Group under the chairmanship of
Prof. M. S, Thacker appointed by the All India
Council for Technical Education has recom-
meaded that a scheme of merit-eum-means
scholarships for students of polytechni¢s
should be instituted by the Central Govern-
ment,
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(c) The Central Government will consider
th: schem: in consultation with the Planning
Commission after the final recommendations
of the All India Council are available,

Dnily Collection and Distribution of Milk
by D.M S. and use of Excesy Fat
therein

*536. SHRI INDER J. MALHOTRA :
Will the Minister ot AGRICULTURE bc
pleased to state :
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(a) the avcrage daily collection and
distribution of mitkk by D.M 8. ;

(b) the use to which excess fat derived
from milk is put to at present ; and

(¢) whether the excess fat is converted
into ghee even though there is scarcity of
tiqmd milk 1 aty ?

TIIE MINISTFR OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) :(a) to (c) A statement is
laid on the T'able of the Sabha.

Statement

(a) 1be average daily
period 1.1.72 to 31 3, 72 is as under :

collection and distnbution of milk by D.M.S. based on the

Totsl Receipt of Milk at
Central Dairy during Jan-
uary, 1972 to March, 1972

Builalo Mylk

Cow Milk

Standard Milk
Toned Milk
Double Toned Miik

Cow Milk

1,79,61,230 Its.

10,52,874 "

1,90,14,104 .

Dualy average
Receipt

1,97,376.15 lts.

11, 570,04 ,,

2,08,946,19 ,,

Total Distribution of Milk

during January, 1972 to

March, 1972,

1,70,24,537 1ts.
65,70,702 »
12,70,120 .

683,559 ,,

[ S ——

2,55,48,918 ,,

Daily Average
distribuion

e

1,87,082 82 Its.
72,205.51 »
13,957.36 »

7,512.07 »

— s ot 210 . e e e

2,80,757.76 ”»

(b) The excess fat is used for the manufacture of milk products like white Butter, Table

Butter, Ghee, Ice-Crecam etc.

{c) Ghee is not produced at the cost of

lignid milk. First priority 18 given to the

processing liquid milk and the products are manufactuted only to the extent supplies of

liquid milk are not affected,
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Aid to Small Farmers for Irrigation
Fertilisers and Insecticides

*538, SHRI RANABAHADUR SINGH :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether small farmers are short of
adequate irrigation facilities fertilisers and
insecticides required for a large number of
improved secds ; and

(b) if so, the steps proposed to be taken
to help the small farmers to increase their
yield ?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULIURE (SHRI
JAGANNATH PAHADIA) : (a) Various
studies have rcvealed that while the small
farmers do not lack enthusiasm in adopting
modern technology, want of organised services
and supplies of inputs, particularly credit,
was one of the factors that stood in their
way of being initiated to scicntific agri-
culture ; and

(b) The pilot schemes of Small Farmers
Development Agency and Marginal Farmers
and Agricultural Labourers Agency are being
implemented to locate the problems of such
farmers and the remedies therefor ; it is hoped
that solutions of wider application throughout
the country could be derived fiom these pilot
experiments,
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faew & FTOT ¥ AT qA F IwAq §;
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Development of Inland Shipping National
and Regional Highways between India
and Bangladesh

*540, SHR1 SAMAR GUHA : Will the
Minister of SHIPPING AND TRANS-
PORT be pleased ot state :

(a) whether joint effort for developing
inland shipping between Eastern India and
Bangladesh will be made; if so, the steps
taken as well as contemplated ;

(b) whether national and regionmal high-
ways between Eastern India and Bangla-
desh will be co-ordinated for improving
transport system of Bangladesh and Eastern
India ; and

(c) if so, whether exploratory works for
the purpose have started, and the main
features thereof ?
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THE MINISTER OF PARLIAMENTARY
AFFAIRS AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR): (a) to
(c). A trade agreement betweed India and
Bangladesh was signed recently whercunder
the two Governments inter alia agreed to
make mutual beneficial arrangements for the
use of their waterways and roadways for
commerce between the two countries and for
passage of goods between two places in one
country through the territory of the other.
In pursuance of this agreement, it is proposed
to have a dctailed protocol spelling out the
various facilities that will be provided by the
two Governments for resumption of inland
water transport services. A survey has already
been conducted by the officers of the Central
Inland Water Transport Corporation Ltd
to assess the navigability of the river route.
As regards the highways, the matter is being
cxamined.

Number of Trips missed by D.T.C,
Buses in March, 1972

7604 SHRI K SURYANARYANA :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to :

(a) Jay on the Table a statement showing
the average number of trips missed by the
DTC buscs on the vartous routes operated
by it during the month of March, 1972 ; and

(b) state the measures taken to improve
the service on the affeected routes ?

THE MINISTER OF PARLIAMENTARY
AFFAIRS, AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR) : (a) and (b).
The information is being collected and will
be laid on the Table of the Sabha as soon as
possible.
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I'xpenditure en Goshalas and Pinjrapoles

3606. KUMARI KAMALA KUMARI ;
Will the Minister of AGRICULTURE be
pleased to state :

(a) the total number of Goshalas and
Pinjrapoles m the country, statc-wise ; and

(b) the approximate annuil expenditure
in maintaming them State wisc ?

THE MINISTFR OF STAIE IN THE
MINISTRY OF AGRICULTURE (PROF,
SHER SINGH) : () and (b) Information is
being collected from the various States and
Union Tertitories and will be placed on the
Table of the Sabha

Decline in Proportion of Ground Nut Oil in
Production of Vanaspati Ghee

3607. KUMARI KAMALA KUMARI :
Will the Minister of AGRICULTURE be
pleased to statc :

(a) whether the production of ground
nut oil has been steadily declining in  the
production of Vanaspati for the last six years
ie. 76.5 per cent m 1965 to 52,5 in 1966 ;

(b) if so, the main reasons thercof ; and
(c) the steps taken by Government in
this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH): (a) The average level of
usage of ground nut oil in vanaspati declined
from 75 6% in 1965 to 52 9% in 1969. I,
however, increased to 59.6 in 1970 and 65.4%
in 1971,
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(b) The variations from year to year
reflect the extent of availability to the industry
during these years of substitute oils like
cottonseed oil, and also soyabean or sunflower
oil, as and when imported.

(c) The increased production of cotton-
secd oil and its use in the manufacture of
vanaspati is being encouraged by Government
as a means of augmenting the overall edible
oil resources of the country, and reducing the
strain on groundnut oil, which is otherwise
the main raw o1l uscd by the vanaspati
industry.

Constitution of a Gencral Road Committce

3608. KUMARIKAMALA KUMARI :
Will the Minister of SHIPPING AND TRANS-
PORT be pleased to refer to the reply given
to Unstarred Question No. 6 on the 15th
November, 1971 regarding constitutions of a
Central Road Committec and state :

(a) whether the proposal to constitute a
Central Road Committee has since been
finalised ;

(b) if so, the main features theieof ; and

(c¢) if not, the time by which the said
committee would be constituted ?

THE MINISTER OF PARLIAMENTARY
AFFAIRS, AND SHIPPING AND TRANS.
PORT (SHRI RAJ BAHADUR) : (a) and
(b). No, Sir,

(c¢) The question of setting up of a Central
Road Board in place of a Central Road Com-
mittee is being pursued in the context of the
present developments as the need for setting
up of a Central Construction Agency. It is
not possible to give any precise indication
whether and when the proposed Board could
be set up.

Establishment of Katha Factory jn Bihar

3609, KUMARI KAMALA KUMARI :
Will the Minister of AGRICULTURE be
p'ea od to state :

(a) whether there are a large number
of Khair trees standing in the forests of
Chhotanagpur in general and Palameu District
in particular in Bihar and if so, whether Katha
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is produced out of the Khair thress in the
native crude way by local people and traders ;
and

(b) whether Government are taking steps
to establish a factory on modern lines for the
manufacture of Katha there ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) and (b). The inlfor-
mation is bzing collected from the Govern-
ment of Bihar and will be laid on the Table
of the Sabha in due course.

Expenditure for Housing by Kerala State
3610. SHRLI VAYALAR RAVI :

the Ministesr of WORKS
be pleased to state :

will
AMD HOUSING

(@) the total amount to be spent by the
State Governments for housing in the year
1,72-73 and the share of Kerala for this
purpose ;

(b) whether Government piopose to give
any encouragement to such housing schemes
which ncoiporates peoples participation 1n
execution by which the largest benefit can be
accrued with minimum cost ; and

(¢) if so, what is the nature and quantum
of special assistance to be given to Kerala for
the execution of its rural housing scheme ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I K. GUJRAL) : (a) The total
approved Plan outlay on Housing in the State
Sector for 1972-73 for all the States (excluding
Union Territories) is Rs. 2061.40 lakhs, of
which the outlay for Kerala is Rs. 144 lakhs.

(b) Many of the social housing schemes
introduced by the Ministry of Works and
Housing envisage people’s participation in
their execution. The aim Is always to benefit
the maximum number of pcople with the
fimited fuads available,

(¢) A grantein-aid of Rs, 2,73,92,075 has
been sanctined to the Government of Kerala
for acquisition of 4,680 49 acres of land and
for development of 96,000 house-sites during
1972-73 under the Central Scheme for provi-
sion of house-sites to landless workers in
rural areas,
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Accommodation for Central Government
Offices and Employees in Kerala

3611. SHRI VAYALAR RAVI : Wil
the Minister of WORKS AND HOUSING
be pleased to state :

(a) the total amount spent by the Central
Government in Kerala as rent for different
Central Government offices located in Private
buildings and for residential accommodation
for Central Government employees in the
year 1971-72 ;

(b) the total amount 1o be spent by
Government in Kerala for the construction of
Central Government Offices and residential
accommodation for Central Goverament
employees in 1972-73 ; and

(c) the particulars of these Schemes and
the amount sanctioned for each scheme ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUIJRAL) : (a) The required
information is being collected and will be laid
on the Table of the House.

(b) and (c). Government have not sancti-
oned any scheme for the construction of
office or residential accommodation in the gene-
ral pool in Kerala in 1972-73.

Subsidised Housing Scbeme in Kerala

3612. SHRI VAYALAR RAVI : Will
the Minister of WORKS AND HOUSING be
pleased to state :

(a) the total amount to be spent by
Government for the subsidised housing scheme
for plantation workers in the year 1972-73 ;

(b) whether Government have taken up
or propose to take up any scheme to be
executed under this head in Kerala in the
year 1972.73 ; and

(c) if so, the main features of the scheme
and the amount to be spent on it ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHR1 1. K. GUJIRAL) : (a) A sum of Rs.
75 lakhs has been provided in the Central
Budget for 1972-73 for implementation of the
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Scheme by the Governments of Assam, Kerala,

Mysore, Tamil Nadu, Tripura and West
Bengal.
(b) and (¢). Alithough the Scheme is in

the Central Sector, it is implemented through
the concerned State Governments who are
competent to sanction projects formulated by
the Planters and disburse financial assistance
therefor. The State Governments themselves
do not undertake construction of houses
under the Scheme. Information about the
projects to be sanctioned by the Government
of Kerala during 1972-73 and the amount
required for them has not been intimated
as yet.

Fxchange of Scientisis between Kerala Agrie
cultural University and all Union Plant
Breeding and Genetics Institute
of Leningrad

3613. SHRI VAYALAR RAVI : Wil
the Minister of AGRICULTURE be pleased
to state :

(a) whether there is any proposal under
consideration to exchange scienusts between
the Kerala Agricultural University and the
All Union Plant Breeding and Genctics Insti-
tute of Leningrad, Russia ; and

(b) if so,
proposal ?

the main features of the

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULUURE (SHRI
ANNASAIHES P. SHINDE) : (a) No propo-
sal is under consideration to exchange scienti~
sts between the Kerala Agricultural University
and the All Union Plant Breeding and Genetics
Institute of Leningrad, Russia,

(b) Does not arise

International Sanskrit Conference

3614, SHRI M. KATHAMUTHU : Will
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether an In‘ernatioral Sanskrit
Conference was held in Delhi in the last week
of March 1972, and if so, number of Indian
and Foreign delcgates who attended the
Conference ;
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(b) whether the Indian delegates were
given travel and other expenses , and

() the total amount sanctioned and

spent for this Conference ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION & SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURL (SHRI D P YADAYV) <a)
Yes, Sir, 823 Indian and 95 Foreign Delegates

(b) No payments were made to local
delegates and those sponsored by the Institu-
tions For Indiun dclegates coming from
outside Delhi, travel expenses have been
defrayed 1 full in 13! cases and partial
substdy given in 310 cases  Besides, facilities
for board, lodging and transport were arranged
for all out station delegates

(¢) Besides a grant of § 10,000 received
from UNESCOQ, a provision of Rs 4 lakhs was
made for the Conference As all payments
have not yet becen made, the final expenditure
figure 1s not readily avallatle So far, pay
ment to the tune of Rs | 68 lakhs has been
made
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Cost «f Development of Land in Delhi

3616. SHRI B. S, BHAURA : Will the
Minister of WORKS AND HOUSING be
pleased to state :

(a) the cost of development of land per
square yard in Delhi separately, bv Govern-
ment and House Building Co-operative Socie-
ties, who have been a'lotted undeveloped land
in Wazirpur, G.T. Road, Mode¢l Town and
Azadpur Areas of Dclhi ; and

(b) the cost of development per square
yard as charged by the House Building Co-
operattve  Societies from their respective
members who have been given land and the
rcasons for variation mn the cost, if any ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHR1 1. K GUJRAL): (a) As Cooperative
Societies in Wazirpur residentjal scheme have
been allotted developed plots, the question of
development of land by societies does not
arise. The cost of development of plotable
area comes to about Rs 29/- per <q, yd. for
Wazirpur residential scheme There is no
residential scheme in G.T Road, Model
Town & Azadpur areas of Delhi.

(b) Government is not aware.

Construction of Eight-Storcyed type IV Quarters
in D.1 Z. Area, New Delhi

3617. SHRI SHASHI BHUSHAN : will
the Minister of WORKS AND HOUSING
be pleased to state :

(a) whether 124 eight-storeyed Type IV
quarters were under construction on D.1L.Z,
Area, New Delhi and the date of their comp-
ketion was stated to be 30th June, 1973 ;

(b) whether the construction of these
quarters has been stopped ;

{c) if so, when the construction was
stopped and the reasons therefor and when
construction is likely to be resumed ; and

{d) whether these quarters would be
completed and ready for allotment by the
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fixed date or whether the completion date is
likely to be revised and if so, the likely revised
date for their completion and allotment to
Government employees ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI 1. K. GUJRAL): (a) Yes,
Sir,

(b) to (d). The work of construction of
these quarters has been suspended since
Octaber, 1971 as the contractor invoked the
arbitration clause of the agreement and sub-
mitted his claims which have been referred to
an Arbitrator. The contractor has also expres-
sed his inability to resume the work unless
his conditions are accepted. Steps to be
taken to resume the work are under consi-
deration.  In view of the above position, the
date on which the quarters will be ready for
allotment cannot be indicated at this stage.

Scooter Garages in Scctor ‘D’ D.1.Z, Area
Quarters, New Delhi

3618, SHRI SHASHI BHUSHAN : Will
the Minister of WORKS AND HOUSING be
pleased to state :

(a) whether a scooter garage has been
given to each allottee of 4-storey quarters
newly constructed in Scctor, ‘D’, D.L.Z. Area,
New Delh: ; .

(b) whether the size of the said scooter
garage is so small that the scooter does not
fit thercin and the occupants have to park
therr vehicles outside ;

(c) whether it is proposed to institute
an enquiry into this and fix responsibility for
approving the size and design of the scooter
garage ; and

(d) the steps taken or proposed to be
taken by Government to help the atlottees of
these scooter garages in th.s regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) Yes, Sir.

(b) The size of the scooter garage is
4’ x 6'-3" which is large enough to accommodate
scooters of various type without carriers
However if the scooter 1s fitted with 8 carrier,
the doog cannot be fully closed.
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(¢) No enquiry is
present.

contemplated at

(d) 1Itis now proposed to extend the
scooter sheds in the front by shifting the door,
wherever possible. In the case of new scooter
garages, the size has been increased to 4'x8’,

Defective Water Tanks in Sector ‘D’ of
D.1.Z. Area, New Delhi

3619, SHRI SHASHI BHUSHAN : Wil
the Minister of WORKS AND HOUSING be
pleased to state :

(a) whether a number of complaints have
been received in respect of defective water
1anks provided for storing water for latrines
in Sector ‘D’ D.1.Z., Area, New Delhi ;

(b) whether water leakage is not removed
even after getting them repaired a number of
times and after a couple of days of such
repairs, the water again starts leaking ; and

(c) whether Government propose to get
those water tanks which are made of cement
replaced by tin tanks and the time by which
they are proposed to be replaced with a view
to give proper facilities to the residents of
that area ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL):(a) A few comp-
laints were received in October, 1971 when
the quarters were initially allotted. No
complaints have been received thereafter.

(b) There is no leakage of water from
these tanks at present.

(c) As there is no leakage of water, the
question of replacement of tanks does not
arise.

Standard/Pool Rent Fixed for D.1.Z, Area
Quarters

3620. SHRI SHASHI BHUSHAN : Will
the Minister of WORKS AND HOUSING be
pleased to sta'e the standard or pool rent fixed
for newly constructed four storeyed quarters
(Type II and Il separately) in Sector ‘D’,
D.LZ.. Area, New Dethi ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
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(SHRI I. K. OUJRAL) : The standard lice~
nce fee under F.R. 45-A and pooled standard
licence fee under F.R, 45-A for types 1l and
I1I quarters in Sector ‘D' D.IZ. area, New
Delhi are indicated below :—

Type of Standard licence Standard
Quarter fee wvnder F.R. pooled
45 - A per month  licence fee
under F.R.
45-A per
month
Rs. Rs.
Type I 82 00 42,00
Type Ii—
(a) Ground Floor
and
First Floor 104.00 5100
{b) Second Floor
and
Third Floor 104,00 55.00

Division of Stair Case Electiicity Charges
Bill Among Residents of Quarters in
Sector ‘D’ of D.1.Z. Area. New Delhi

3621. SHRI SHASHI BHUSHAN :
Will the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) the manner in which the stair case
electricity charges are proposed to be divided
among the residents of quarters in Sector ‘D’,
Area, New Delhi ; and

(b) whether the stair case electricity char-
ges are being included in the rent bill so far
as Gazetted Officers are concerned and if so,
the electricity charges which are being charged
from those gazetted officers who are in occupa-
tion of quarters in Sector ‘D’, D.LZ. Area,
New Delhi ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRII. K. GUIJRAL): (a) The actual
charges for electricity used in staircases of
quarters in Sector ‘D’ D.1.Z area are propo-
sed to be divided proportionately for recove ¥
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from the beneficiaries. The chargeshave not
yet been fixed,

(b) At present, the stawrcase electricity
charges from gazetted officers, occupying quar-
ters in Sector ‘D’, D L Z Area (excepting occu-
pants of ground floor), are being recovered at
the rate of Rs. 0 80 per month piovisionally,
on the basis of similar charges recoveied from
allottees of similar types ot flats in R K
Puram and Timarpur, subject to adjustments
when final rates are fixed

Development of 1and by the Dera lsmail
Khan Cooperative House Building
Society, Dilhi

3622 SHRI C T DHANDAPANI
Will the Minister of WORKS AND HOUS-
ING be pleased to state :

(@) the new target datc by which the
Dera Ismatl Khan House Burlding Socety,
Delhy, 1s required to develod the land of the
Society, as the original date lapsed on 13th
March, 1970 and the lay-out plan was sanctio-
ned by the DDA on 2Ist Apnl, 1972,
and

(b) whether Government have taken/pro-
pose to take steps to ensure early development
of the said land by the Society and its handing
over to the sharcholders ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I K GUJRAL) . (a) The new tar-
get date is being fixed by the Dctht  Admunis-
tration.

(b) The Delht Administration have dect-
ded to request the society to submut quarterly
Progress reports regarding development of the
land,

Study of Heart Paticnis by a Physician of
Willingdon Hospital, New Delhi

3623. SHRI DEVINDER  SINGH
GARCHA : Will the Minister of HEALTH
AND FAMILY PLANNING be pleased to
state :

(a) whether a senior physic an of Willing
don Hospital, New Delhi has conducted the
study of heart patients recentiy ;
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(b) if so, the 1esult thereof ; and

(c¢) whether any preventive measures
have been suggssted and 1f so, the nature
thereot ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A K. KISKU) (a)In
Willingdon Hosputal, Senior Physicians study
various conditions of heart patients and 1t 15 a
continuous process,

(b) A compiehensive study of 1000 pati-
ents has revealed some positive factors aflec-
tmg heart diseases, chini il features and com-
phications and a line of treatment of cardiac
discaces

(c) The preventive mcasures  suggested
are avord smoking, reduce animal fat, under-
take regular exercise, keep a watch on weight
and avoid tension  Those who have a famuly
history of heart disease should have regular
check-up from the uge of 30 ycars oawards,
Those who suffer fiom diabetics, high blood
pressure and gout should try to keep these
conditions under control

Survey of Coast of Andhra Pradesh for
Fishery Wealth

3625 SHR1I K KODANDA RAMI
REDDY Wil the Minister of AGRICUL-
TURE be pleased to state .

(a) whether any systematic survey of the
fisheries wealth of Andhra Pradesh Coast line
had been made,

(b) whether the Government had nfor-
med the State Government that Food and
Agriculture Orgamisation would take up the
Survey , and

(¢) if so, the reasons for not taking up
the survey as yu* ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) Survey of
the fisheries wealth of the Andhra Pradash
Coast 1s being carried out by the Central Deep
Sea Fishing Organisation through the Off-
shore Fishing Station established at Visakha-
patnam A programme has been drawn up
for intensifying the surveys with two new 17,5
metre vessels
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(b) and (c). The State Government was
informed that the feasibility of establishing a
survey project with assistance from the UNDP
on the East Coast was under examination and
that the requirements of Andhra Pradesh would
be borne in mind in the context of proposals
for a revised programme of Indo-Norwegian
Co-operation in the field of fisheries  Both
proposals are being negotiated and it is propo-’
sed to suitably cover the requirements of the
East Coast including Andhra Pradesh.

Project Reports on Development of Marine
Fisheries in Andhra Pradesh

3626, SHRI K. KODANDA RAMI
REDDY : Will the Munister of AGRICUL-
TURE be pleased to state :

(a) whether the Government of Andhra
Pradesh had submitted two project reports to
the Union Government under Indo-Norwegian
project for the development of marine fisheries ;
and if so, the reaction of the Government
thereto ; and

(b) whether the Centre had proposed to
supply two modern flshing vessels to State
Government and if so, the reasons for not
supplying them until now ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (&) The Govern-
ment of Andhra Pradesh had submitted two
project reports relating to fisheries develop-
ment proposing their implementation with
Norwegian assistance on the pattern of the
Indo-Norwegian project in Kerala. The
Government of Andhra Pradesh was informed
that after the currency of the Indo-Norweigan
Agreement on Fisheries expired on 31st March,
1972 the pattern of aid under which Norweigan
personnel are associated with the administra-
tive aspects of management would be disconti-
nued. There is a possibility of continued aid
for fisheries development in the form of supply
of equipment and expertise for plan program-
mes. The requirements of Andhra Pradesh
in regard to development of firsheries would
receive full consideration under any arrange-
ment which may be finalised for Norwegian
ald for fisherics development programmes in
the country,

(b) The various maritime State Govern-
goents including Andbra Pradesh were infor-
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med of the prospects of supply of vessels under
Norwegian Programme Aid and were requested
to indicate whether they would be in a posi-
tion to accommodate the cost of the vessels
within their budgets. Most of the States
including Andhra Pradesh indicated inability
to accommodate the cost of the vessels, It was
subsequently decided that any vessels whiéh
may be received would be operated by the
Central Government at its cost for survey of
the coasts of the various States. In the for-
mulations for utilization of the proposed Nor-
wegion Programme aid, two vessels have been
tentatively earmarked for thc Andhra Pradesh
coast. These formulations provide a basis
for detailed examination of requirements with-
1n the context of the proposed programme
aid. The number of vessels which can be
supplied for survey at various points around
the coast will be determined in consulation
with the Norwegian authorities who are curren -
tly conducting a study of the proposals.
Assuming that the proposals are finahised,
orders will have to be placed for vessels and
it1s not expected that supplies will be
made before 1973-74.

Central Aid to Andhra Pradesh for Parchase
of ‘Splash less Tank’ Van and Develop«
ment of Reserviors and Lakes for
Fish Production

3627. SHRI K. KODANDA RAMI
KEDDY : Will the Minister of AGRICUL-
TURE be pleased to state :

(a) whether the Government of Andhra
Pradesh had requested the Centre for flnancial
aid to puichase ‘splash less tank’ vans and
full scale development of reserviors and lakes
in the State for fish production; and

(b) if so, the reaction of the Centre ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE) : (a) and (b).
The Government of Andhra Pradesh had re-
quested assistance for various schemes of fishe-
ries development including reservoirs. So far
as resorvoirs are concerned, the Statc was in-
formed that the development of reservoirs, of
which there are several throughout the coun-
trs, is included in State Plan programmes.
The State was further informed that the Cen-
tral Government was proposing to co-ordinate
reservoir deveiopraent and assist in the insen-
sive development of selected reservoirs, and
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that if 1t was fouud feasible to introduce such
a scheme, the need of Andhra Pradesh in this
sector would be given due consideration In
the meantinse, the Indian Council of Agricul-
tural Research has taken up an All India Co-
ordinated Research Project 1in which  the
Nagarjunasagar reservorr in Andhra Pradesh
has been included, and the results of these
mvestigations are expected to prove usctul for
formulating reservorr fishery development pro
grammes

No request for financial assistance for
purchase of solashlcss tank vans has been
received from the Government of Andhra
Pradesh

Heavy Overduces of Cooporative Soctetis n
U P. I xtending Credit Faciities
to Farmrs

3628 SHRI RAJDLO SINGH  will
the Mimister of AGRICULTURE be pleased
state

(a) whether Cooperative Socicties  exten-
ding credit facilities to farmersin U P State
have heavy overdues causing serious worries to
Reserve Bank ,

(b) whethor it 15 appprehcnded that these
mstitutions might not be able to meet fully to
short term credit requrements of the farmers
m coming years , and

(c) if so, the reasons for thts dateriora-
tion ?

THE DEPUTY MINISTER IN THF
MINISTRY OF AGRICULTURE (SHRI
JAGANNATH PAHADIA) (a) and (b)
Yes, Sir

(c) The major cause for the incrcase 1n
overdues are successive natural calamuties, un-
satisfactory supervision over the working of
societies, unwillingness on the part of socicties
to take action agawnst defaulters and delay in
deciding arbitration cases and executing awards
obtained against defaulters

Donation by the Ambassador and Cultural
Attache from Colombia to Dr Bhagwan
Das Memoral Trust, New Delhi

3629, SHRI AMBESH Will the Mmis-
ter of HEALTH AND FAMILY PLANNING
be pleased to state :

(a) whether 1t 1s a fact that Colonal
Manvel Agudelo, the Ambassador from Colum-
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bia i1 India and Dr Gayeedo, Cultural Atta-
che 1n the Colombian Embassy had donated
a heavy amount to Dr Bhagwan Das Memo-
nial Trust, 2-F, Lajpat Nagar, New Delhi to
found “Indian Society of Sophrology” 1n the
above premuses |,

(b) if so, the amount donated by the
obove Ambassador and the attache ,

(¢) the income and expenditure account
of the above Socicty since iis mception
and

(d) the aims and objcts of the Society
and the progress of the work ull to day ?

THL DEPUTY MINISTILR IN THL
MIMISTRY OF HFALTIH{ AND FAMILY
PLANNING (SHRI A K KISKU)  (a) and
(b) Colonel Manscl Agudcdo the Ambassa-
dor from Columota and Dr (raveedo Caltural
Attache in the Colombiin Embassy gave a
donatioa of Rs, 3000/ «niRs 2500/ — res-
pectively, 1n 1966, to Dr Bhigwao Das
Memorial Trust, 21 Lajpat Nagar, New
Deulln The amount was credit under the head
donation for constiuction of pavillion for con-
ducting Yogasana classes and not for founding
any Soctety

(c) and (d) According to the report of
Secretary of Dr  Bhagwan Das Memorial
Trust, Dr Geyowdo was the President of the
International Society for Sophrology and Psy-
chosomatic Medicine  He started its  Indian
Branch at the primises of the Trust 1n March,
1966 The Bianch functioned upto September,
1966 On return from India Dr Gayeedo
took away all records and books with him

Amount given to smsil and Marginal
Farmers

3630 SHRI BHOGENDRA JHHA Wil
the Minister of AGRICULTURE be pleased
to state

(a) the total amount given to the small
and marginal farmers, State-wise, since the
beginning of the Fourtk Plan and the amount
to be given to them durmg the current year ;
and

(b) whether there 1s any proposal fo
assist the small and marginal farmers through
the primary co-operative societies by suitably
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amending the co-operative laws and augment-
ing resources of the co-operatives ?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE (SHRI
JAGANNATH PAHADIA) : (a) It 1s pre-
sumed that the information is required with
reference to credit advanced to swmall and
marginal farmers The amount advanced by
primary agricultural credit societies in the Co-
operative Year endind 30th June, 1970 1s given
in the statement attached. Figures for the
remaining year of 4th Plan are not yet availa-
ble. The quantum of loans advanced by
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commercial banks to the small and marginal
farmers is also not available.

(b) The recommendations of the National
Commisston on Agriculture to form separate
service societies to assist small and marginal
farmers and those of the Binking Commission
to have Rural Banks, are under examination,
The SFDA/MFAL agencies assist the small
and marginal farmers to become members of
the primary cooperative societies extend loans
to the weak central cooperative Banks and
give subsidies for staff appomted by them.

Statement

Lans psuzd by cooperatives wn 195970 o small furmers having holding
upto two hectares .

Name of State

Short and medium-term loans issued to *

Rs. 1n crores

Long-term loans

small farmers having
land upto 2 hectares

Andhrs Pradesh 9.86
Assam 0.71
Bihar NA
Gujarat 10.81
Haryana 317
Himachal Pradesh 248

Kerala 116.06
Maharashtra 2111
Punjab 13.97
Tamil Nadu 11,48
Utter Pradesh 20,59
Manipur 0.03
Goa -

Pondicherry 032

Total : —1_6.0-;;_

O

Tenants Agril. 1ssued to small

Labour farmers owning
land upto 2 hec-
tares

183 5.58
Neg 0.04
NA 0.54
0.45 1.72
2.11 NA
0.42 0.12
4.94 0.90
3.38 NA
791 NA
1.89 7.27
NA 525
0.02 NA
0.15 NA
0.04 007
ETe T2

- o ——— s S b

NB : Figures of other States are not available.
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Setting up of International Agricultural Centre
for Research and Training Programmes in Rain
fed Crops

3631, SHRI S. C, SAMANTA :
SHRI NAWAL KISHORE
SHARMA :

Will the Minister of AGRICULTURE be
pleased to statc :

(a) the reaction of the Government to the
current negotiations by the Ford Foundation
for the setting up of an International Agri-
cul ural Centre for research and training pro-
gramme in ramn-fed crops ;

(b) the main activities of the proposed
centre ; and

(c) the other countries in addition to India
likely to benefit from the Centre ?

THE MINISTFR OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) The
Government of India have concluded a
Memorandum of Agreement with the Ford
Foundation acting on behalf of the Consulta-
tive Group on International Agricultural
Research for the establishment of an Inter-
national Crops Research Institute for the Semi-
Arid Tropics. The Institute will be an autono-
mrous, international, philanthropic, non-profit,
research, educational and training organi-
sation.

(b) The Institute will serve as a (a) World
Centre for the improvement of Jowar, Millels,
red gram (arhar) and bengal gram (chana):
(b) a centre to promote the development and
demonstration of improved patterns and sys-
tems of farming which optimise the use of
human and natural resources in the low rain-
fall, unirrigated seasonally dry and semi arid
tropics and {c} a centre which may undertake
such other programme or extension of the
programmes.

{c) Besides India, the other countrics
which will directly bensfit from the proposed
Institate are the dry farming,countries of Africa
and South America such as Sencgal, Upper
Volta, Kenya, Ethoiopia, Nigeria, Tarzania,
and Brazil,
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Harassment of D. M. S.Staff by Field {nspectors

3632. SHRIS. M. BANERIJEE : Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether the D.MS., staff working
in various DMS, Counters located in
Government Buildings are marked absent by
the Field Inspectors even when they are present
in their Counters but leave only for a while
to go to bath-room there by causing deduction
of a day’s salary with liability of break in
service; and

(b) if so, the reasons for such harassment
being metcd out to these personnel ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF
SHER SINGH) : (a) At the time of checking
if it is found that the All Day Milk Stall staff
are absent from duty during the working hours
and the stall is closed. they are initially marked
absent for that day and this fact is intimated
to them Thereafter, if a satisfactory expla-
nation is forthcoming, the case is regulariscd ;
it not appropriate departmental action is taken,
There are no instances in which staff have
becn marked absent iIf they have left the sall
temporarily to go to the bath
room etc. There is only one case in
which, when the cxplanation of the
Manager of a stall was called for not opcning
the stall in time, the Manager indicated that
she may have gone to the bath room. This
case is still under investigation,

(b) Does not arise, in view of the reply
given in (&) above.

Change of Lid of Bottle at Dzpot No, 257
of DMS.

1633. SHR1 CHANDRA SHEKHAR
SINGH : Will the Minister of AGRI-
CULTURE be pleased to state :

(a) whether the Incharge of Depot No,
257 Delhi Milk Scheme removes toned milk
caps and then sells those bottle as standard
milk ;

(b) whether protests by Card holders in
this regard have resulted in more troubles for
them ; and

(c) whether any vigilance will be kept to
check such malpractices ?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) No. Between Ist April,
1971 to 31st March, 1972, D M.S. had
received 2 complaints regarding change of seals
by the depot staff of depot No. 257. In One
case, on investigation it was found that the
complaint was regarding presence of some
yeliow colour on the top of the milk bottles
and not a change of cap, In the second case,
samples collected at random from the
depot for laboratory test were found to contain
standardised milk as despatched from the
Central Dairy,

(b) D.MS have no information or
complaints in this tegard.

{c) Strict vigilance is being maintained in
regard to the working of the depots to check
mal-practices by the depot staf and milk
bottle samples are regularly collected at
random from the depots, as a rotine, fot
quality checking. Sucprise checking 1s also
often undertaken, Such inspections and checks
are carried out in respect of all the nulk depots
in the city to prevent such mal-practices.

Introducti n of Abortion as Family
Planning Device

3634. SHRI JYOTIRMOY BOSU : will
the Minister of HEALTH AND FAMILY
PLANNING be p'cased to state :

(a) whether the West Bangal Govern-
ment’s Health Department is considering some
experts’ suggestions to introduce abortion as
a family planning device when the Medical
Termination of Pregnancy Act comes into
force ; and

(b) if so, the suggestions made by the
experts ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K KISKU) : (a)
and (b). The iaformation s being collected
and will be laid on the Table of the Sabha.

Abolishing of Fducation of a Modern Medicine
along with Ayurveda and Unani

3635. SHRI MULKI RAJ SAINI : Wil
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :
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(a) whether the Central Council of
Indian Medicine is planuaing to abolish adu-
cation of modern medicine along with Ayut-
veda and Unani ;

(b) whether it is essential to continue the
teaching of modern medicine in the Colleges
of Indian Medicine for the betterment of
Indian system of medicine ; and

(c) if so, action proposed to be taken by
Government in the matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A.K KISKU) : (a) to
(c). As required under Section 22 of the Indian
Medicine Central Council Act, 1970, a un‘form
syllabus for prescribing the minimum standards
of education in Indian Medicine, required for
granting recognised medical qualhifications by
Universities, Boards or Medical Insttutions
in India is being worked out by the Central
Council of Indian Medicine. The syllabus so
drawn up by the Council shall be circulated to
all the State Goveinments for comments. The
comments of any State Government received
within three months from the furnishing of the
coptes of the draft syllabus will be considered
by the Council before submutting the regu-
lations thercfor to the Central Government
for sanction, As such, it is too prematute to
mdicate anything about the contents of the
syllabus to be prescribed by the Central
Council of Indian Mcdicine at this stage.

Unemployment among Doctors in States

3636. SHRI C, K. CHANDRAPPAN :
Will the Mimister of HEALTH AND FAMILY
PLANNING be pleased to refer to the reply
given to Starred Question No, 97 on the 20th
March, 1972 and state :

(a) whether Government are aware that
unemp'oyment among the doctors in the
country as a who e is now on the increase ;

(b) wh:ther it has been brought to the
notice of the Central Government that in
Punjab, Kerala, Bihar and certain other States
the probelm has assumed serious proportions ,
and

(c) if so, the steps Government propose
to take to combat the situation ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
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PLANNING (SHRI A. K. KISKU) : (a) to
(c). No. There is an overall shortage of doctors
in the country, particularly in rural areas.
A Central Selection Team visited the States
of Andhra Pradesh. Kerala, Mysore, Orissa
and Rajasthan during June 1971 and March
1472 and iaterviewed 418 candidates for
making selection for appointment on an ad-
hoc basis to the posts of Junior Medical Offi-
cers (scale of pay of Rs. 350-900) in Arunachal
Pradesh, Assam Rifles. Central Reserve Police
etc. 311 medical graduates were selccted and
offered ad-hoc appointments.

Construction of houses under various
Housing Schemes in Gujurat

3637. SHRI D. P. JADEJA : Will the
Minister of WORKS AND HOUSING be
pleased to state :

(3) the number of houses built in Guja-
rat under the subsidised Industrial housing
Scheme, low income group housing scheme,
middle income group housing scheme and the
rural housing scheme, separately District-wise ;
and

(b) the number of people benefited
under each of the above schemes ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRII. K. GUJRAL) : (a) According to
the progress reports received so far from the
Government of Gujarat, the number of houses
built in the State under each scheme is given
below ;=

Name of Scheme No. of hwses built.

1. Integrated Subsidised
Housing Scheme for
Industrial Workers
and  Economically
Weaker Sections of

Community...... 2,149
2. Low Income Group

Housing Scheme...... 4,551
3. Middle Income Group

Housing Scheme ... 1,026
4. Village Housing Pro-

jects Scheme...... 1,395

Total 29,191
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District-wise figures are not maintained
in the Ministry,

(b) The number of families benefited
under cach scheme would be equal to the
number of houses built thereunder The num-
ber of persons benefited would, therefore, be
approximately five times the number of fami-
lies.

Moeasures to Remove Caste System

3638. SHRI PAMPAN GOWDA : Will
the Minister of EDUCATION AND SOCIAL
WELFARE bc plcased to state

(a) the measures taken by Government
to remove the evil of Caste System in the
country during last three years, State-wise ;
and

{(b) the progress in each Stats ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WLLFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D.P. YADAV) :
(a) and (b). This Department is not concer-
ed with all the evils of Caste System. The
removal of untouchability is however being
dealt with by this Depariment.

The following measures have been taken
by Government to renove the evil of Cadte
System :—

(1) Untouchability has been abolished
and its practice in any form is
forbidden under Article 17 of the
Constitution.  The  Untouchability
(Offences) Act, 1958 was passed by
the Parhiament, wheicin punishment
for practicc of untouchability have
been prescribed. This Act is further
being amended now to make it more
effective by enhancing the punish-
ments and by making the offences
under the Act non-compoundable.

The persons caught under the
Untouchability (Offences) Act, 1955
are prosccuted by law. Thbe State-
wise list of otfenders (statement I)
during the last threc yeurs 1s laid
on the Table of the House.
{Placed in  Library. See No.
LT-1830/72].
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(2) Grants are given to some of the
Voluntary Organisations to undertake
schemes for removal of untouchabi«
lity by way of Bhajan-Kirtan man-
dalies, distribution of posters,
pamphlets, propaganda and various
other audiovisual programmes.

The statement of grants given to
these organisations (statement II)
is laid on the Table of the House.
[Placed in Library. See No. LT-
1830/72).

(3) Some State Governments have also
undertaken this programme under
State Sector Schemes. A statement
(statement IIT) showing their expendi-
ture of the last three gears is laid
on the Table of the House. [Placed
tn Library. See No LT-1830/12]
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Promotion of an Assistant Educational
Adviser in Ministry of Education

3640. SHRI M. SATYANARAYAN
RAOQ : Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state :

(a) whether at least four years® experience
as Assistant Educational Adviser (General) in
the Ministry of Education is essential for
promotion to the grade of Deputy Educational
Adviser in that Ministry, even for ad hoc
appointment ;

(b) if so, whether an Officer in his
Ministry having less than the requisite
experience, was promoted o the rank of
Deputy Educational Adviser, ignoring the
claims of certain eligible officers ; and

(c) whether the promotion of this
particular Officer was quashed by the Delhi
High Court which passed severe strictures on
the manner in which accelerated promotions
were given to this Officer, ignoring the
legitimate claims of other officers ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI D.
P. YADAV) : (a) Rules of promotion
provide that Assistant Educational Adviser,
with four years of service in the grade would
be aligible for promotion.

(b) It is presumed that a reference in
this part relates to the promotion to the rank
of Deputy Educational Adviser (General) of
an officer who was a permanent holder of an
ex-cadre post of Assistant Educstional Adviser
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(Culture) which was merged with the General
Advisory Cadre with effect fiom 6th November,
1969, from which date the officer was also
sppointed as Assistant Educational Adviser
(General). As the post held by the officer
had itself been merged in the General Advisory
Cadre, her entire service as Assistant Educa-
tional Adviser (Culture) as well as Assistant
Educational Adviser (General) was taken into
account while promoting the officer. There
was, thus, no question of ignoring the claims
of other eligible officers

(¢} Yes, Sir. The promotion of this
officer earlier as Deputy Educational Adviser
(General) was quashed by the Higli Court of
Delhi consequent on the quashing by the same
Court of the scniority of this officer, fixed in
the grade of Assistant Educational Adviser
(General) on the basis of which the ofhicet
had been promoted as Deputy Educational
Adviser (General). The Court had not
passed any strictures.

Harassment to Fishermen of Andhra Pradesh

3641. SHRI K. SURYANARAYANA :
Will the Minister of AGRICULTURL be
pleased to state :

(a) whether he has received a Mcmoran-
dum from the backward class Vaddi-fishermen
community of Thokalapaili Eluru Taluk, West
Godavari District, Aadhra Pradesh complain-
ing against the harassment and obstruction for
carrying on their prefession according to
law ;

if so, the broad outlines thereof;

(b)
and

(c) the action which Goveinment pro-
pose to take in the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (S_HR[
ANNASAHEB P. SHINDE) : (a) No, Sir.

(b) and (¢). Does not arise.

Thefts of Idols In the Country
3642. SHRI B. K. DASCHOWDHURY :

Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :
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(a) whether the Idol thefts are on the

rise m the country and specially in Orissa ;
and

(b) if so, the thefts made from the
Centrally protected monuments in this con-
nection during the years 1970, 1971 and upto
March, 1972 ?

THE MINISTER OF EDUCATION,
SOCIAL WI'LFARE AND  CULTURE
(PROF. S. NURUL HASAN)”: (a) Asno
statistics are available in regard to thefts of
idols in the country as a whole, it is difficult
to draw any conclusion whether such thefts
arc on the risc or not. In so far as Centrally
protected monuments are concerned, the
figures do not indicate a rise : there were 11
thefts in 1971, as against 19 n 1970 and 29
mn 1969 However, the corresponding figures
for Centrally protected monuments in Orissa
arc 2,1 and 1 respectively,

(b) A statement showing thefts from
Centrally-protected monuments  during 1970,
1971, and upto April, 1972, 15 laid cn the
Table of the House. [Placed in Library.
See No. LT-1831/72}.
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All India Publishers Convention

3644 SHRIM M. JOSEPH : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether the All India Publishers
Convention urged Government on 23rd March,
1972 not to compete with it in publishing ;
and

(b) if so, the main features therecof and
the reaction of Government \hcreto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D. P. YADAY) : (a)
and (b). The All India Publishers Conven-
tion held on the 23rd March, 1972, resolved
that a closer rapport should be established
between the private and public sector in the
matter of publishing and they should bo'h
complement each other’s efforts and not
compete with each other and that wherever
there is an established need for the State to
step into the publishing ficld to fulfill s
obligations as a welfare state, the Government
should confine themselves to the preparation
of manuscripts, the actual production and
distribution being left entirely to the private
publishing industry so that their technical
know-how and expertise can be fully utilized.

Government are alive to the need for a
balanced development and collaboration of the
public and private sectors in the Indian book
industry and trade and have set up a National
Book Development Board, with representatives
from both the public and private sectors, to
lay down guidelines for the development of
the Indian book industry in the context of
the overall requirements oi the country,

Strike by Employees of I. 1. T, Kanpur

3645. SHRI RAJDEO SINGH : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether striking employees of 1 L. T.,
Kanpur are adopting sabotage activities in the
form of dislocating the supply of water, slectri-
city and sewer connection thereby jeopardising
aormal life in the campus ; and

() whether Goverament propose to get
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the whole affair enquired into by appointing
a Commission 7

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S, NURUL HASAN) : (a) During
the period 18.3.72 to 29 3.72 when a section of
the employees of the Indian Institute of
Technology went on strike, they caused some
damage to electric supply, sewage and water
installations on the campus. The damage
was ostimated at about Rs. 6,200/-

(b) The strike has been called off and
the Institute is holding a departmental inquiry
into th: various aspzc s of ths strike.

National Book Devzlopment Board
3646,

SHRI P, M. MEHTA :
SHRI P. GANGADER :

Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state:

(a) whether National Book Development
Boatd has been set up by Government for
helping the various publishing enterprises and
for solving the problems and maladies which
retard the growth of the book industry : and

(b) If so, whether the Board has achie-
ved the purpose for which it was formed ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL. WELFARE AND IN THi
DEPARTMENT OF CULTURE (SHRI D
P. YADAV) : (a) The Board has been sct
up mainly to lay down guidelines for the devc-
lopment of the Indian book industry in the
context of the overall requirements of thc
country and to advise on measures for thc
promotion of book publishing and book trade
in India and also for the enc)uragement of
Indian authorship. '

(b) Yes, Sir. It has succeeded in
securing various concessicns for the Indwn
book industry.

Occupation Rlights to Home.Steads of
Agricaltural Labour

3647. SHRI P. NARASIMHA REDDY :
Wil the Minister of AGRICULTURE be
pleased to state :

(a) whether and to what extent the Plan
objective of securing legal rights of oocupation
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to home-steads and agricultural labour has
been achieved in different States ; and

(b) the steps proposed to achieve this
object fully and speedily ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) and (b).
A statement is laid on the Table of the
House. [Placed in Library. Sec No.LT—
1832/72].

Installation of Statue of King Raja Ra}n.
Chola by Tamil Nadu Government

3648. SHRI C. T. DHANDAPANI :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be plcased to state :

(a) whether the Cent:al Government
rejected the Tamil Nadu Government's plea
to install the statue of King Raja Raja Chola
within the precincts of the ancient Brahades-
wara Temple at Thanjavur ; and

(b) if so, the reasons for the rejection of
the said proposal ?

THE MINISTER OF LEDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF, S. NURUL HASAN) : (a) While the
Central Government did not approve of the
Tamil Nadu Government’s proposal of instal-
ling the modern statue of King Raja Raja
Chola within the prakara (inncr enclosure} of
rhe Brihadisvara Temple at Thanjavur, it re-
quested the Tamil Nadu Government to agree
to the installation of the statucat a site just
outside the Maratha Gateway which is within
the complex protected along the temple, and
which lecation was earlier acceptable to the
focal authorities.

(b) Government of India consulted the
Standing Committee of the Central Advisory
Board of Archaeology in the matter. The
Committoe was of the view that the erection
of a modern statue within the inner enclosure
of the ancient temple was against archacolo-
gical principles in this country and elsewhere,
far no modern statues are placed within imme-
diate precincts of ancient monumeats.

During the course of a discussion on the
subject in February 1972, the Minister of State
for Education also offered to the Education
Minister Tamil Nadu, that a Committes con-
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sisting of the following might be formed by
the Statc Government to examine the issue
and give its views which would be considered

with due respect by the Government of
India. :

1. Superintending Archaevlogist, Arch-
aeologioal Survey of India, Southern
Circle, Madras.

2. Director of Archaeology, Government
of Tamil Nadua,

3. A Professor of History from one of
the Universitics in Tamil Nadu.

No such Committee appears to have been
formed.

Utilization of Funds for Welfare of Advisis
in M. P,

3650. SHRI RANA BAHADUR
SINGH : Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state ©

(a) whether there is any proposal under
Government's consideration to exercise con-
trol over the utilizition of money allotted for
the Welfare of the Adivasi arcas in Madhya
Phesh under the guidance of Union Govern-
ment ; and

(b) if so, the broad outlines of the pro-
posal ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAYV) : (a) and (b). The following
schemes under the Centrally Sponsored Pro-
gramme have been taken for the welfare of
Scheduled Tribes in Madhya Pradesh @

(1) Post-matric scholarships.
() Girls Hostels.
(3) Pre-examination Training.

(4) Tribal Development Blocks,
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(5) Cooperation,
(6) Tribal Research and Training,

The Central grant provided for each scheme
is to be spent by the State Government in
accordance with the approved pattern of the
scheme.

The funds are released through State Ac-
countant General who also audits the expen-
diture incurred by the State Government. The
Organisation of the Commissioner for Sche-
duled Castes and Scheduled Tribes and the
Zonal Directors of Backward Clusses welfare
also watch that the funds provided for a
particular scheme ate utihsed for that pur-
pose. State Governments are also required
to send progress reports to the Central
Government. The Officers ot this Depart-
ment also undertake tours to the ensure that
the schemes are properly implemented.
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Special Employment Exchanges for Physi-
cally Handicapped

3653. SHRI C. CHITTIBABU : Wwill
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) the names of States where there is
no special Employment Exchange for physi-
cally handicapped ; and

(b) the steps taken by Government to
persuade such States to have special Exchanges
for physically handicapped ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE.
PARTMENT OF CULTURE (SHRI D. P.
YADAY) : (a) The following States do not
have the special Employment sxchange for the
physically handicapped :~—

I. Assam.
2. Bihar,
3. Haryana,
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Himanchal Pradesh.

Jammu and Kashmir.

Meghalaya.

4,

5

6. Manipur,
7

8. Nagaland.
9

Orissa,
10. Rajasthan,
11, Tripura.

(b) The above States that do not have
Special Employment Exchanges for Physically
Handicapped at prcsent have been requested
to set up the same.

Preparatory Holidays for Students of Classes
VIII and XI in Deihi

3654. SHRI ONKAR LAL BERWA :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state ;

(a) whether in some Government and
aided Higher Secondary Schools in Delhi and
New Dethi, the students of Classes VIH and
XI were given prepara‘ory holidays bcfore
their final examinations from the nuddle of
February onwards this year, when the syllabi
are not yet fully covercd ;

(b) if so, the reasons therefor ; and

(c) the average number of working days
(excluding summer vacation, Dewali, Dushera,
Christmas, Sundays and other Holidays) in an
academic year (for the last three years) and
whether syllabi for these Classes can be
covered during this period ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI D. P,
YADAY) : (a) No, Sir.

{b) Question does not arise,
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(c) Average number of working days :—

Year Number of working days
1968-69 230
1969-70 225
1970-71 228

The syllabi can be covered during the above
working days.

"

Award to Persons giving Clue to Theft in
National Museum, New Delhi

3655. SHRI Y. ESWARA REDDY :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether Government had announced
award/prize to those individuals who would
gtve some clue regarding persons involved in
theft of valuable articles from National Mu-
seum, New Delhi on 25th August, 1968 ;

(b) if s0, the amount announced ;

(c) whether the culprits were arrested on
the basis of information supplied by some
individuals ;

(d) if so, the amount announced ;

() the amount given to each of them ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN) - (a) Yes,
Sir.

(b) Rs, 25,000/~
(¢) Yes, Sir.

(d) The police interrogated several indi-
viduals and on the basis of information recei-
ved from them, conducted further investiga-
tions. This led to the arrest of Yadgiri and

other culprits,
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(¢) The amount of Rs. 25,000/- was
placed at the disposal of the Inspector-Gene-
ral of Police, Delhi, for the purpose He
has sanctioned cash awards amounting to Rs.
25,000/— to 10 members of the public and 29
Police Officers of Tamil Nadu, Andhra Pra-
desh and Delhi. The amount given to each
person has been shown (n the statement aid
on the Table of the House [Placed in
Library. See No, LT--1833/72].
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A w1 FEEw  qqmfaw @ &
ww owar ¥ st ) oqo w1
e fafwer Toal Y svaeasarel qur
W H IR ¥ g Sewfeual & AT
ax Frar arar § 1 ¥507 997w 9@ ¥1971-
72 % Frgre #Y sy e § qf Y af Y
T 3% forg fady Ysmifeat w1’ & foq
fasty Fz9 IHA MU ¥ | g¥H EHwA
sgRRA o fvar war qr & afx aew
T I &1 37 & foq wgw afaga
1 afgs wevw F g, o) qf SR
afas dn

Purchase ot fishing Trawlers from U.S.S.R,

3657. SHRIS D SOMASUNDARAM :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether an agreement has been made
with the U.S.S R to purchase fishing trawlers ;

(b) if so, the number of fishing trawlers
to be purchased from them and the number
so far purchased ; and

(c) the number of trawlers to be allotted
to Tarml Nadu ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICUTURE (SHRI
ANNASAHEB P. SHINDE) : (a) No sir.

(b) and (¢) : Do not arise.

Purchase of Fishing Trawlers in Fourth Five
Year Plan

3658. SHRIS. D. SOMASUNDARAM :
will the Mimister of AGRICULTURE be
pleased to state :

(a) whether Government are having any
proposal to buy fishing trawlers in the Fourth
Five Year Plan ;

(b) the number of trawlers 30 far pur-
chased and from which countries they bhave
been purchased ; and

(¢) whether there is any proposal to
produce fishing trawlers in India and if 30,
by when ?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) and (b).
Government have permitted import by the
industry of 30 deep sea fishing vessels under
certain terms and conditions Of this number,
four have so far been imported from U S A,
and firm orders for eight more vessels have
been placed with foreign ship building yards —
four from Mexico, two from Iceland and
two from U.K For the further requirements
of the industry, additional imports aie propo-
sed to be authorized to the cxtent they can-
not be met from indigenous sources The
number of trawlers to be imported will depend
on various factors such as thc demand, indi-
genous availabihty and terms of supply of
forcign built vessels. For the Government's
requirements of training and survey vesscls,
two vessels have been received as gift from
the Govt. of Swedcn and one vessel has been
purchased from the German Democratic
Republic Twenty-two training and survey
vessels are being obtained from indigenous
source,. One more large survcy vessel is
required, This will be obtained from the
most suitable source, which has to be deter-
mined

() In 1968-69, the Government of India
pooled the requirements of traming and survey
vessels for Central Institutions as well as the
requirements of State Governments and placad
orders for forty deep sea fishing vessels of
12.5 meters length on two Consortia of ship-
building firms organised for the purpose under
the public sector undertakings viz. Messrs
Garden Reach Workshops, Calcutta and
Messrs Mazagon Dock Ltd, Bombay, on the
Bast and West Coasts respactively. Twenty-
six of these vessels have so far been delivered
and the remaining vessels are in various
stages of construction.

Loan Facillties to Farmers

3659. SHRI ARJUN SETHI : Will the
Minister of AGRICULTURE be pleased to
state :

(a) the steps taken to provide facilities
to the more vulnerable farmers like share-
croppers and tenants without recorded rights
in land who are facing difficultics in obtaining
loans from financial institution due to their
inability to provide sureties to the satisfaction
of the banks ; and
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) (b) whether Government have considered
implementing the recommendations of the
committee on unemployment in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) and (b).
The Expert Committee on Uaemployment in its
Interim Report has recommended special steps
being taken to help share-croppers and oral
tenants obtain loans from financial institutions,
At the instance of the Government of India,
instructions have been issued by the Reserve
Bank of India to cooperative credit institutions
for providing short-term loans to share-croppers
and tenants  An extract of these instructions
1s laid on the Table of the House. [Placed
in Library. See No, LT-1834/72] Coopera-
tive banks can also advance medium-term
loans for dairy and poultry activities upto
Rs 2,000 cach on personel surety provided
adequate marketing arrangements are made,
Commercial banks are also implementing
pilot schemes for financing share-croppers.

Appointment of Chief Fngineers as
Joint Secretaries

3660 SHRI KARTIK ORAON: Wil
the Minister of WORKS AND HOUSING be
pleased to state :

(a) whether the Secretary (Works) had
been asked to forward names of Chief Engi-
neers to the Department of Personnel for being
considered for appointment as Joint Secreta-
ries in accordance with Government of India
Orders issued in 1957 ;

(b) whether the Secretary (Works)
declined to forward such names ; and

(c) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL) : (a) Yes Str. Names
of a few Chief Engineers were forwarded by
the Engineer-in-Chief, Central PW.D. for
consideration for the post of Joint Secretaries
to the Government of India.

(h) and (¢}  As the appointment o the
posts of Joint Secretaries are decided upon by
the Department of Personnel. an enquiry was
made from them as to the criteria to be
adopted for forwarding the names of the
Cluef Engineers of the CP.W.D. to them, for
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being considered for posts of Joint Secretaries
to the Government of India. That Depart-
ment have indicated that the matter is under
consideration in the light of the recomen-
dation made by the ARC in this regard and
that they will invite recommendations from
the Department/Manistries controlling Engi-
neering Services as and when a decision is
taken in this matter. The question of Secre-
tary's (Works) refusing to forward the names
does not, therefore, arise.

Central Reserve Fund for Development
of Read Transport

3663, SHRI KARTIK ORAON : Will
the Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether there is any Central Reserve
Fund for the development of road transport
in the country ; and

(b) if so, the amount thereof, the mode
and criteria for the dispersal of this fund
and the States or areas for which this fund
has been utilised ?

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR) : (a) No.

(b) Does not arise.

Allocation and Utilisation of Funds for Develop-
ment of Dry Farming

3664. SHRI Y. ESWARA REDDY :
Will the Minister of AGRICULTURE be
pleased to state :

(a) the total allocation of funds for the
development of dry farming during the Fourth
Plan ; and

(b)
same ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) Rs. 20.00
crores (Rupees twenty crores only).

the amount spent so far for the

() Expenditure figures for 1971-72 have
not yet bocome available. However, the
total amount released stands at Rs, 1.91
crores (Rupees one crore and ninty one Iakhs
otly).
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Private Practice by Architects

3665. SHRI K. SURYANARAYANA :
Will the Minister of WORKS AND HOUSING
be pleased to state :

(a) whether Government are aware that
Architects in Ministry of Works and Housmg
(CPWD Wings) are having private practice
and running their business under some benami
names ;

(b) whether such private practice is
permitted under the Rules ; and

(c) the machinery which Government
propose to devise to check this malpractice
by Government Servants ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I, K. GUJRAL) : (a) Certain allega-
tions about the Aichitects working in the
C P.W.D. doing private practice were received
by Government some time back., These were
investigated and it was found that they were
not true. No other specific allegations have
been received in this regard.

(b) No Sir.

(c) A Vigilance Unit in the CPW.D,,
under the overall control of a Chief Engtneer,
investigates complaints of this nature when-
ever they are received.

Appointment of Deputy Assistant Director
General in D.G.H S,

3666. SHRI K. SURYANARAYANA :
Will the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether any rules have been framed
under the proviso to Article 309 of the Cons-
titution for appointment to the post of
Deputy Assistant Director General in the
D.G.H.S. and, if so, whether he willlaya
copy on the Table of the House ;

(b) the number of officers of the C.G.H.S.
who are hoiding the appointment of Assistant
Directors General of Health Services in the
D.G.H.S on the C.G.H.S, side for the last
more than five year ; and

{c) the manner in which their selection
was made, their tenure and the reasons for
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their being continued in these posts beyond
this period and for not laying down any
tenure ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. KISKU) : (a) The
posts of Deputy Assistant Director General

= on the medical and public health side in the
D.G H.S. are included in the Central Health
Service for which rules have already been
framed under Acticle 309 of the Constitution
and published in the Gazette of India.

(b) Presumably, the Hon’ble Member is
referring to C.HS. Officers. No CH.S.
Ofticer is holding the post of Assistant Director
General of Hcalth Services in the DG.H S,
on the C.G H.S. side for the last more than
five years,

(¢) The posts of Depuly Assistant
Dirtector General in D.G.H.S. and Assistant
Director General of Health Services on the
C.G.H S. »side since redesignated as Dcputy
Director (CGHS) are included in the Central
Health Service. Their appointment is made
in accordance with the provisions of the C H S.
Rules which do not provide for laying down
of any tenure for these posts. However, a
transfer pattern has recently been cvolved
to rcgulate postings between various stations.
The period of stay prescribed is 5 years for
Cat.‘A’, 4 years for Cat. ‘B, 3 years for
Cat, ‘C’ & 2 years for Cat. ‘D’ stations,
subject to exigencies of service and public
interest,

Duties of Pharmacists

3667, SHRI RAJDEO SINGH : Will the
Minister of HEALTH AND FAMILY PLAN-
NING be pleased to state :

(a) whether the duties of Pharmacists
in India are not uniform and in accordance
with the provisions in the Pharmacy Act 1948 ;
and

(b) if so, in what way Government pro-
pose to make them uniform ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. KISKU) : (a) The
duties of Pharmacists are not specified in the
Pharmacy Act, 1948. The Act only provides
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that a person other than the person registeicd
under the said Act, shall not compound, pre-
pare, mix or dispense any medicine on the
prescription of a Medical Practitioner.

Ifis for the Employers to specify the
nature of duties which are required to be per-
formed by Pharmacists employed by them.

(b) In view of divergent nature of the
duties required by various employing agencies
an uniform code of duties is not possible.

Pharmacists and Store-Keepers In C.G.H.S.

3668. SHRI RAJDEO SINGH : Will the
Minister of HEALTH AND FAMILY PLAN-
NING be pleased to state :

(a) whether Pharmacists and Sore Keep-~
ers in Central Government MHealth Scheme
are required to do clerical work like prepara-
tion of salary bill, leave account and other
correspondence ; and

(b) if so, whether any remuneration for

attending the said work is being paid to
them ?
THE DEPUTY MINISTER IN THE

MINISTRY OF HEALTH AND FAMILY

PLANNING (SHRI A. K. KISKU):
(a) and (b). No Pharmacist  or
Store  Keeper is required to do

clerical work like preparation of salary bill,
leave account and other correspondence, How-
ever, they are required to maintain stock
registets for the medical stores/equipment,
prepare indents and maintain accounts of items
handled by them as part of their duties.

Milk Tokens issucd by Dethi Milk Scheme

3669. SHRI ISHWAR CHAUDHRY :
SHRI INDER J. MALHOTRA :

Will the Minister of AGRICULTURE be
pleased to state :

(a) the number of registered applicants
under different categories for issue of milk
tokens of Delhi Milk Scheme ;

(b) the number of applicants issucd token
during the last six months category-wise ;
and
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(c) number of fresh tokens issued during
the last six months to applicants not registered
on regular basis with Delhi Milk Scheme and

the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINOH) : (a) The number of pending
applications for milk tokens registered by
Delhi Milk Scheme under various categories as

on 11.3.72. were as follows :—

Category No.
Mm Vv.LP 1247
(2) Special circumstances quota 144
(3) Defence Personnel 45
(4) On Medical Grounds 28
(5) Government Officers 388
(6) Government Employees 3627
(7 General 35309

Total 40,788

(b) Milk Tokens were 1ssued by Delhi

Milk Scheme to the following applicants,
categorywise, during the last six months :—

Category No

() V.LP 1609
(2) Special circumstances quota 100
(3) Defence Personnel 402
(4) On Medical Grounds 274
(5) QGovernment Officers 219
(6) Government Employees 1636
(7) General 1732

Total 572
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(c) No Milk tokens are issued by Delhi

Milk Scheme without first registering the
applications, However, out of turn allotments,
are made by Chairman, Delhi Milk Scheme
in deserving cases to registered applicants in
the Special Categories.

Opening of Wholesale Grain Shop in Delhi
by Food Corporation of India

3670. SHRI NIHAR LASKAR : Will the

Minister of AGRICULTURE be pleased to
state :

(a) whether the Food Corporation of

India has any proposal to opcn a wholesale
grain shop in the Capital to compete with
private dealcrs and bring down the prices of
wheat ;

(b) 1f so, the main features of the proposal;

and

(c) what s the prevalent price of wheat

of different varietics 1n open market ?

THE MINISTER OF STATE IN THR

MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) No, Sir.

(b) Does not arise.

(¢) The wholesale prices of different

varieties of wheat in the open market as on
14.4.72 were as under :

Traditional Rs. per quintal
Dara 82.00
Farm 103.00
Special Farm 108 00
Mexican

Kalyan 77.00




89  Written Answers

weA fagre § A ggeam
§ENT @ A

3671. %Y ®o QHo WIWT : FuT TR
HAY TG q@T T FU7 w4 fr

(%) #ar "var & wreda i ag-
dgrA T Fly WEw AgEwA qedrT
g4 4% K AT Fed) % garam 7@
qut 7% fFel &<+ ¥ qrasy & afaw
gaezar fa@if § o 9% fod =mas dar
FW 13 4N agau qegAr H
GAT W 57 faog fFar; el

(@) afz gr, A @@ @wrg &
Figars aT af § ?

gfa wawg A wwew WAt (s
yow wifga qto fa?) (F) fafas wom
¥ qgeaql WS IeeT g ¥ F€aq
qge sif@ ot sRs waw sgEeT
F77 waw &1 At fFew AMT FW F w14
Ty gu i w734 79T Y qafg w57
F gua ¥ wnfm & a9 7w
g, iy faufagedr wiw g
qqr W gy agama afeag & e
wid F@ @ FE 0 afaw www
gufga T9s gu afEwar ¥ aeqdd
wiiha e sgawT afeeg & faay a
Y ¥ 957 & fear mar

(&) =& afealsr qra fasfaa s
% 14 foely ¥+t frew foifm sofufa
grur frfma #r o 74 @ o) saA
ey qT frdffea qF waga qur fas &
@Y 9T qdee fRYy ar @ ) Sk
Dorafy ¥ fo¥ anfrag ofeiaar & fod
160 e T9ar £ qF fir g3T@ S aE

vt & fog Guaw @y T
TET HEw W gER aen
3672, Wt ®o qWo WYWT : 71 EW
woft o v W g O
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(%) ®ar %aftn AveTe & qamq @
T Al wfafadt o @ wf wwd e
IF @ A A qwa 1 § @
¥ fom afa qea 9t ey qrasew aege
@0 7 AR T T T gear 9%
TEH T w0 G 79 9%, o7

(=) afx a1, &t s7 avaew & geFTe
¥ v FrdATEy Y &7

wfy darem § 99 A&t (5t Ay ag-
fym) (%) qar (m) ofver 1 i gere
X fifs anftor gar o "wEAT afufan
FY SRATET TI7 T219a7 24 91 @) &, MiF
IR FEERE AT AN T4 IU-
IS A TR S & F At g qrfie
TATATA FV SFLI AT AFA AT o
™ SR Fefr T vmA guoarg gar
agw1d afufad a1 affafad 7 afawmifas
wr & fafagar 2if a1 w1 2, faoy gai
A Fw wT aqr gfa I Y angfr @
& mfam frar s afor sfaa geay v
IUAYEY AT F I AN ) mfas
fear oo | 9% Aar gAY At 7 afeg
ft 0% guafar faoua afafort @ &ar
gewrQ afafadl §1 NF 297 07 gvalem
Feqal #Y AT AT A FIA A JweAlw
& FrA & 1 5% § 3o faonw afafaa) &
et A g afafEr s s
Sq9¥1a ST3F & =9 ¥ fahtg agrem Y
a @ afs ¥ =7 N guea-
g% FLED | A AvIT T GEFT
gfafadr &7 sfam zz & g7l afv géa
FaEwE A F I F omaET ¥ o
srgfagar 3at & 1 favor afafaay 1 faer
@ grafsa frg arqF qEsrd 9
e WY UST qUT AR T F 98
ofcas & @dz FA & gfaar o s

&
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S gENT F FYEIT T O9TEl &
gfermeass 1,727 faova afafgal o
72,305 wrw wgwrd afafet ¥ 1969-70 #
22478 ®AU¥ ®C & TFE N TN
geqant w1 faawor fear 1 ¥ wgErd
gfafgat 1909-70 ¥ wawa 41,000 sfaa
TTHT TFA A q@r T oY |

fagre fasafaenay & fawed gra
% fa=r ¥ wiwfaw gy

3673. =it ®o gRo WY : Far foewr
IR AmIw sENM HAY T qA A H
F fr:

(%) ¥ fagr favafagreg & fnas
A g rqe Wi &Y qfad fmooF
faq &Y uikfas geare 7 o,

() afe g, @ o947 aut 77 § &R
s gfa # faeafagren sgmE smam
Y Fa1 wfawr §uly;

(1) w1 ez g A fagre AR
¥ @ aag ¥ #1f vy von § fr fagr
fawafamren & foasy & @ & gfa §
fagIt AT 1T F7g GIH H FC FE@WA
g ok

() afz g, &t st frawor qav § ?

fosrrsic e wewor Aar wewfa
Wit (Mo qRe  gEw gw) (7)
§ (w), fagrr s & AgER
fagre favafararea & seqawl A qoet wia
#t R & foF o for A aidfw
geare %t oY | gen Aty freafefas §:—

(i) g wwfel & gagew
dgk WY W oqmw fe
Y ;
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(ii) @wazd, Qe site NI &
for srfaforn dqm-wmal 1 @
T ;

sar f& guEd svaifel &
s § giar § dlwfan & @
t sfr qfv afge fafee
gfagrg; IR

(ini)

(iv) soerw ¥ Sua ¥ wirsy fafy
AYSTAT FT FT] FE@T |

HEAGFT T WA GO TS I
57 fauwg & foad searedY & whafafaqy
& qUEE Y I AH FQ F ¥y
afaree &1 gx Sv-afefs fger At @)
TR FIFX A o7 grgey ¥ et g 4
ggmar & fel Fg g famfaaey
srEr arant § avyw wpfog ag) fear &)
T @ ¥w A ¥ oAy § fage
T ¥ 12 e qifi g

gz Y a1 fer s 5 Faeafames
& wsarewi & fol ug IfFET afafes a7
am & feu fawifenr w7 1 A fasg-
feamsy sgae W gro fagEa fava-
fearer aYr @ sfwmas afafs &
faaradta & | @ ey & afafa o owid
ot mfraw waeqr § § aqr wfafy
fawifed s F & over qum & o

wrarein afiwe aret § waw
® fog ariter dw & vt W
argaT ¥ ATATC 9T ot

3674. st At fog fase : wr forwn
W guw wwTw /G qg Ty &Y §9T
5 e

(%) s g Y@ NE A
wart § foa® srgare Rgrai & ey
¥ 9 ged} wY gfeEett ol g
arqrete ofeers opet & aeam & fag
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ggmar & sae o) wagfaar (e
wednT) fae a%; ok

(@) afz gf, oY 9% gea =i
¥, a% ax ga¥ foq feadr odwg gf R,
FAFT ATEAW FqT 9T AT gl F 9 AS
frad wrall #1969 # ag wraf el 87

foar st wwror wwTor Hataw ady
depfr fawm & 9w ot (st o o
awe) : (%) &% (@), gt et gy
W q=ai 71 Aeafas @ a1 el
3 ¥ fou @ @R 7 B UET BiR-
gfg @rmr da AR 15w Qe &
swda 10,000 sragfaar sfaad awdr
gat & gfawme a==i 81 Q@ sdady
¥ gragfaat iy srpafas faera @ve ot
51 graqfent & fegars & usal @9 mfag
saui & faafes & ot &) ag s
oA 1 @Ew SEEe ¥ | W@
weyarsli #1 1000 wqu Wiy aF agr frar
reqqral #Y 500 wy1 gfy FF A T F &
ardft 1 AsYarel} FT AT & @A 9T
qderrd sravfaa & fEar wmar @, g6w
mgafas fagw @ & @ ax gwfew
foesr & wrerw & wgex awfrE €
I ) A us Felvg Ay § N ousT
geerd ¥ wrerq ¥ wifag & 9w &)
¥ foq g7 ufr sy gawrd Y dtg &
ot Y sredaTal ;1 WA HGN q9T I
A g deanl § do 30 R eragfa &
wufw faafe T

o AT Haw 1971 ¥ dufrs ag
§& oy af ot 1971 & R wTA
#t af sragfaaf ot derr ¥ grafug
YHAAT TG YIFIY qq7 W9 qriqa w2 ¥

usfaa & or Wy &
Setting up of Neighbourbiood Schools
3675, SHRI NARENDRA  SINGH

BISHT ; Will the Minister of EDUCATION
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AND SOCIAL WELFARE be pleased to
state :

(a) whether the Education Commission
(1960) recommended the setting up of ‘neigh-
bourhood schools’ in which the sons and
daughters of the tich and poor of the locality
should study together : and

(b) if so, the difficulty in setting up such
schools ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D. P. YADAVY):
(a) and (b). The Education Commission
(1964-66) had recommended the ulumate
adoption of the ‘neighbourhood school concept’
first at the lower primary stage and then at
the higher primary It was of the view that the
‘neighbourhood school concept’ should be
adopted as a long term goal, to be reached in
a well planned programme spread over the
next 20 years The strategy for its adoption
should be as follows :—

(D During the next ten years, two pro-
grammes should be pursued side by
side. The first is to 1mprove all pri-
mary schools to a minimum level
prescribed and to raise about ten
per cent of them to a higher standard
of quality.

(2) Simultancously, the neighbourhood
school system should be introduced
at the lower primary stage, as a pilot
project, in a few areas where public
opinion is favourable to the acceptance
of the proposal.

The above recommendations have becn
brought to the notice of State Governments.
In the National Policy on Education issued by
the Government of India in 1968, it was stated
that the common school system as recommen-
ded by the Education Commission, should be
adopted so as to promote social cohesion and
national integration. Efforts were to be made
to improve the standard of education in general
schools All special schools ike Public Schools
were to be required to admil students on the
basis of merit and also to provide a prescribed
proportion of free studentship to prevent
segregation of special classes This, however,
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was not to affect the rights of minorities under
Article 30 of the Constitution.

Attempts are being made continuously for
upgrading primary schools. It is pointed out
that as far as the villages are concerned, there
is usually only one school to which children
of all classes go. It is only in urban areas that
there is a certain amount of segregation due
to the establishment of private schools. This
has been countered to a certain extent by the
establishment of Central Schools and the sanc-
tion of scholarships for poor and meritorious
students in public schools up to 25 per cent of
the places available.

Government are considering a proposal
for establishing model primary schools at the
rate of onc per block and model secondary
schools at the rate of one per district.

IaT qaw feag WEg § wedw
g fms i T T e
arfa wo

3676. st wtw Tag fasz : w1 wia
w1 ag AT FY T F fin :

(%) =t wedYw grr faww, w1EgR
(fawr D 1gTI™, IAT 9IW) ¥ CF AW
HTETT FHY FY TITAT HT G F;

(=) afgi, aY seaY Seorza wwar
ud sgwifad oma Far § oF gad fead
auafaai @1 dwme fas ador; i)

(w) zawr fanfor s w7 g @
I @H I FA AT X &
grareT § 7

win v & oey ey (ot g
wfigw dto for) : (%) oft 7df

() i (7). e dr et =X

Touning up of School Edacation

3677. SHRI M. M. JOSEPH : Will the
Minister of EDUCATION AND SOCIAL
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WELFARE be pleased to state :

(a) whether Government have chalkhed
out any plan to tone up school education in
the country and particularly in Delhi; and

(b) if so, the State-wise plans ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SCHOOL
WELFARE AND IN THE DEPARTMENT
OF CULTURE SHRID, P. YADAV) : (1)
and (b). Education being a State subject, the
role of the Government of India is largely to
advise State Governments and Administra-
tions of Union Territories on matters relating

to the qualitative improvement of school edu-
cation,

Some of the steps that have been taken or
are contemplated from this point of view
are $ —

(1) The National Counci! of Fducational
Rescarch and Training advises the
State Governments and assists the
State Education Dcpartments in
improving school curricula, prepa-
ration of text books and other
teaching and learning materials,
improvement of science education,
adoption of new teaching methods
(including the use of audio visual aid),
examination reform and training
teachers,

(2) Assistance was given to State Governe
ments and Union Territory Admini-
strations to establish State Iastitutes
of Education and Science Education
whose principal responsibility is to
bring about qualitative improvement
in school education.

(3) 1t is proposed to set up National
Staff College for Educational Planners
and Administrators which will strive
to provide training to District Edu-
cation Officers and generally to
improve the management of edu-
cation,

(4) A proposal to estsblish community
primary schools and comprehensive
secondary schools which <an wspear-

bhead & large-scale and all-round
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movement for the improvement of

schoo| education is under considera-

tion.
(5) From time to time, different pro-
grammes for improvement of school
education are prepared and forwarded
to State Governments and Union
Territory Administrations by advisory
bodies like the Central Advisory
Board of Education, the National
Board of School Text Books etc. A
proposal to set up a National Board
of Teacher Education is also being
examined.

It is the responsibility of each State
Government and Union Territory Administra-
tion to prepare plans for gualitative improve-
ment of school education in the light of its own
local conditions and needs and the broad
national programmes recommended on the
subject and to include them in its development
plans The Government of India then assists
the States and Union Territory Admnistrations
to finalise these plans and also provides them
with financial assistance in accordance with the
policy laid down from time to time,

All India Coordinated Rice Improvement
Projcct, Pattambi

3678. SHRI M. M, JOSEPH : Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether All India Coordinated Rice
Improvement Project, Pattambi is pending
approval of the Central Government ; and

(b) if so, the timc by which the Centre
is likely to approve the scheme ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) No, Sir.

(b) The Centre at Pattambi under All
India Coordinated Rice Improvement Project
has atready been sanctioned and a copy of the
approved project was sent to the Kerala
Government on 13.1.1970. The financial sanc-
tion was issued to the Kerala Govetnment on
21.6.19 1, Centre is already functioning and
grants are being remitted to the Kerala
Government for running the Centre.
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U.N.D.P. Assistance for Pre-Investment Study
of Korest Resources

3679. SHRI M, M. JOSEPH: Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether introduction of country pro-
gramme of U.N.D.P. Assistance proposals for
Pre-Investment Study of Forest Resources
Scheme is pending approval of the Central
Government ; and

(b) if so, the time by which the Centre
is likely to approve the scheme ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) No, Sir.

(b) Does not arise.

Naming of Taticorin after V. Q. Chidambaram

3680. SHRI S. A, MURUGANAN.-
THAM : Will the Minister of SHIPPING
AND TRANSPORT be pleased to state :

(a) whether Government are aware of
the growing demand in Tamilnadu for naming
the Tuticorin Harbour after V. O Chidam-
baram, the great patriot and freedom fighter
of the South ;

(b) whether Government are also aware
of the fact that members of the Tamilnadu
Legislative Assembly belonging to various
political parties have voiced the same demand
on the floor of the legislature ; and

(c) if so, whether Government would
reconsider its earlier stand on the issue and
name the harbour after this great freedom
figh er of the South ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) : (a)
A Resolution passed on 29.7.70 by the Tuti-
cotin Municipality requesting the Govern-
ment to hame the new harbour at Tuticorin
as “Tuticorin V O C. Harbour'* was forwarded
to the Government of India for consideration
by the Government of Tamilnadu in February,
1971, .

(b) Government have not received any
communication about a demand made on the
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floor of the Tamilnadu Legislature. It is, how-
ever, understood that there was discussion on
this subject in the Tamilnadu Legislature this
year.

(c) It is not the practice to name har-
bours after the names of individuals though
different Docks in a port have been so named.
A harbour is known by the name of the place
where it is located. In view of this the new
major port at Toticorin ay and when it is
formed would be called the Port of Tuticorin
as in the case of the other major ports in the
country.

National Library Movement during Raja
Ram Mohan Roy Bi-Centenary

368]. SHRI C. JANARDHANAN : Will
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether the National Committee for
the Raja Ram Mohan Roy bi-centcnary cele-
brations has called for a national hbrary
movement to make books easily available to
the masses ;

(b) if so, the suggestions made by the
Committee in this respect ; and

(c) the action taken therecon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (PROF,
D.P. YADAV): (a) Yes, Sir.

{b) In order that such a movement may
be effectively implemented, the Committee
approved the proposals that—

(i) A Raja Rammohan Roy Library
Foundation representing librarians
and educationists be established as
a Society registered under the Socie-
ties Registration Act.

(ii) The Foundation will be supported by

grants from Central and State

governments,

(ili) It will assist existing libraries and

also establish new ones.

(v) Libraries assisted or established by

the Foundation will be required to
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organize mobile library service to
serve the rural areas.

(v) The Foundation will also establish
five Library Service Centres in the
five regions of the country to offer
book preservation and reprographic
services, to help in  preserving rare
manuscript and printed material,

(vi) A Raja Rammohan Roy Educational

Resource Centre be established in

New Declhi to serve the needs of

students who cannot afford to buy

text books, and al<o to prepare biblio-
graphy of test book 1n different discip-
lines written by Indian authors, bring
out seviews of good text books, etc.

(¢) Government have initiated action to
implement the proposals. The Raja Ram-
mohan Roy Library Foundation is proposed to
be inaugurated in Calcutta on 21st May, 1972,
to start the bi-centenaiy cclebrations.

Complaints Re : Text Bools prescribed for
Schools and Colleges having Come
munal Overtones

36°2. SHRI C. JANARDHANAN :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state ©

(a) whether Government have received
complaints that text books prescribed for
Schools and Colleges in the country have
communal over(ones ; and

(b) if so, whether Government propose to
appoint a Commission to enquire into these
complaints ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S NURUL HASAN) : (a) and (b).
Acting on reports that certain school text-
books in some States contained materials
which hurt the feelings of certain sections of
minority communities, the Government of
India set up a Committee on September 1,
1966 under the Chairmanship of Prof. K. G.
Saiyidian. The terms of reference of the
Committee were :

(i) to examine the specific complaints re-
garding books brought to the notice
of the Commitlee with particular
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refcrence to inter-communal and

inter-regional understanding ;

{o state the general principles for
prepatation and assessment  of text
books with spccial reference to the
teaching of Language:, History and
Social Studies ; and

(i)

(iii) to suggest a practical programme for
preparation and assessment of text
books prepared on the basis of prin-

ciples so0 enunciated.

IThe Committee submitted its report on
11-7-1968. Copies of the rcport were for-
waided to the State Governments and Union
Teriitories., The National Board of School
Textbooks at its first meeting held on 5th and
6th April, 1969, recommended that the evalua-
tion of school textbooks prescribed in a State
should be conducted primarily by the State
itself. In view of this, the qucstion of eva-
luating school textbooks fiom the stand point
of national integration was placed as an  item
before the sscond mecting of the National
Boatd of School Textbooks held in May, 1970
The Nattonal Buard of S:hool Textbooks has on
its membe ship all the Ministers ol Education in
the States. At this meeting it was unanimously
resolved that all textbooks prescribed or re-
commendcd for use in the schools, in ail the
States and Union Territories, should be eva-
luated from tle standpoint of national inte-
gration wi h particular reference to the follow-
ing :

(1) Uutouchability

(2) Communalism

() Casteism

(4) Linguism

(5) Regionalism

(6) Religious Intolerance

This evaluation of school textbooks in the
major Junguage of each State was entrusted in
the National Council of Educational Research
and Training for coordination and execution
as a Crash Programme, and books on History.
Civics, Moral Studies, Social Studies and lan-
guages were to be evaluated. This programme
is now nearing completion. The reports pre-
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pared by the Expert Committees are being
sent to the Sta'es concerned ior necessary
action. Action has already been taken by
several State Governments on the basis of the
review commiltee’s recommendations,

The National Council of Educational
Research and Training has also produced
textbooks in Social Studies and History apart
from other subjects, as also teachers’ guides
etc. and these books and other material have
becen adopted/adapted for use in various States
and Union Territories.

In view of the above, the Government of
India do not consider it necessary to appoint
a Commission to enquirc into complaints
against text books. However, any camplaints
reccived will be enquired into and remcdical
action taken.
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Assistance for Construction of School Buildings
washed away in Bihar

3684, SHRI RAMAVATAR SHASTRI :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state @

(a) whether a large number of Primary
and other school buildings in Bihar had been
washed away by the last devastating floods, if
s0, the facts thereof ;

(b) whether the Government of Bihar
had demanded any assistance from the Central
Government for construction of Primary
School buildings ; and

(¢) if so, the type of assistance demanded
and the reaction of Government thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D. P. YADAYV): (a) to
(c). It was reported by the State Government
that many school buildings 1n Bihar were dama-
ged due to floods. A Central Team on Flood
Relief Measures in Bihar assessed the damages
caused by floods in Bihar and on their recom-
mendation, a bulk assistance was provided to
the State Government which also included
provision for repairs to damaged school
buildings.
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Introduction of 8. C. and S. T. Orders
(Amcendment) Bill

3686. SHRI RAMAVATAR SHASTRI :

SHRI C. K, CHANDRAPPAN :

Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to statc the
time by which Government propose to re-in-
troduce the scheduled Castes and Scheduled
Tribes Orders (Amendment) Bill, which lapsed
with the dissolution of the Fourth Lok
Sabha ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN) : Efforts are
being made to introduce the Bill during the
current session of Parliament,

Allotment of im
better

oved Milk Powder and
il to D. M. S.

3687. SHRI INDER J. MALHOTRA :
Will the Minister of AGRICULTURE be
pleased to state :

(a) the quantity and value of imported
milk powder and butter oil allotted to D.M.S,
including free gifts, during October, 1971—
March. 1972 ;

(b) the use made thereof ; and

(c) whether butter-oil is being converted
into ghee and not milk, for which import aid
is intended ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) The required informa-
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tion is given in the table below :—
Item Source of Quantity allotted Value of Quantity received Value of
allotment to DM S, imported by D.M 8. quantity
(Tonnes) milk (Tonnes) recetved
(Rs.)
Imported ID.C. 983,161 42,76,750,35 98293t 42,75,749.85
Milk Powder
N.D.D, 1965.000 89,63,860.00 522,349 21,77,915.35
Total 2948,161 132,40,610 35 1505.280 64,53,665.20
Butter Oil 1.D.C. 340.C00 32,87,800.00 339 805 32,85,914.35

Delhi Milk Scheme Paid for entire quantity of imported milk powder and Butter Oil as mention-

ed above and no part thereof was received free,

(b) Imported Milk Powder and Butter
O1l were used by Delhi Milk Scheme for the
re-combination of Milk.

(c) Butter Oul is not being converted by
Delhi Milk Scheme into ghce.

Recommendations of 8th Dairy Industry
Conference held in February 1971

3688. SHRI INDER J, MALHOTRA :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether the attention of the Govern-
ment bas been drawn to the recommendations
made by the 8th Dairy Industry Conference
held in February, 1971, urging the Govern-
ment to withdraw the excise duty on factory
made milk products and containers used for

their pakaging ;

{b) the programme envisaged in the
Fourth Five Year Plan for priority treatment
to the milk industry ; and

{¢) the reaction of the Government to
the other reccmmendations made at the 8th
Dairy Industry Conference ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.

SHER SINGH) : (a) Government have now
obtained informally from Indian Dury
Science Association a copy ol the recommenda-
tions made by the 9th Dairy Industry Con-
fcrence held in February, 1971 These recom-
mendations, inter alia urge upon the Govern-
ment to exempt excise duty levy on all milk
products and containers used for their packa-
ging This recommendations has been brought
to the notice of Central Board of Excise and
Customs,

(b) The position has been explained in
the statement attached.

(c) The recommendations of the Con-
ference are under consideration of the
Government.

Statement

Milk industry in our country is co-related
with two aspects viz., milk production and
milk marketing. Both the Central and State
Governments have launched a number of
cattle and dairy development programmes for
increasing production of milk in the country
under the Five Year Plans, The major Sche-
mes are | —

1. Intensive cattle development projects,

2. Key village Scheme.
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w

. Cross-breeding Schemes for the intro-
duction of exotic inheritance for milk
production in local cattle.

4. Aitsficial insernination Centres,

5. Feuds and fodder
schemes.

development

6. Goshala development Schemes.

7. Establishment of large cattle breed-
ing farms and progeny testing of
bulls.

8.  Herd registration Schemes in brecding
tracts.

9.  Milk distribution Schemes for cities
with population of 50,000 and above

10. Rural Dairy Centies for
citics with lesser population,

covering

2. In addition, Covernment are imple-
menting a massive programme for milk market-
ing and dairy development estimated to cost
Rs 9540 crotes for increasing milk processing
facilities ot public scctor  danies in the fous
metropolitan ctes of Bombay, Calcutta,
Delh: and Madras fiom 1 00 million Iities a
day at present to 2 75 mitlion litres a day at
the end of 5 years' project period and also for
increasing procurement of muk from the milk-
shed areas of thess cities located in 10
States

3. A number of city milk schemes al-
ready prepare and distribute toned and double-
toned milk at low cost especially for the vul-
nerable sections of the population. This milk
is made through imported skim milk powder
and necessarily has to be limited due to diffi-
cult foreign exchange position. In addition
to this, a Seheme wholly financed by the
Government of India has been introduced for
providing nutritious food to children in the
age-group of 0 to 3 years. A portion of food
being supplied to children will be in the form
of milk in areas were dairy facilities are avai-
lable.

MalNatrition among Children

3689. SHRIINDER J. MALHOTRA:
Will the Minsster of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether about 40 per cent population
of children in the age-group of 1.6 years

APRIL 24, 1972

Written Answers 108

suffers from protein and calorie malnutrition ;
and

(b) the programmes adopted by Govern-
ment in various States and progrese achieved
in meeting-the deficiency ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. KIiSKU) : (a)
Nutrition surveys carried out in different
parts of the country among pre-school children
of the age group 1-5 years have indicated that
about 5 to 40 per cent of the children suffer
from various degrees of protein-caloric mal-
nutiition. The prevalence and severily is
more in the sou'hern and eastern States and
parts of Orissa, West Bengal and Maharashtra
in the rice-eating belt. Mild and modcrate
severity of the disease 1s also reported fiom
other parts of the countiy.

(b) The Government arc implementing
various progiammes to combat protein ca'orie
mal nutritlon--nutrition education as a long-
term measure and supplementary feeding of
children with nutrition supplemznts supplying
both calonie and protein to give immediatc
relief. Some ot the important action program-
mes which are being implemented n  this
connection are as follows :

() Crash Feeding  Programme —~This
programme in conducted by the
Department of Social Welfare for
pre-schoo! children of the age-group
15 years in city slums and tribal
areas. The food supplements given
are fortified bread and toned milk in
city slums and preparations made
from locally available foods such as
cereals and pulses in tribal areas.
The programn.e is in operation in
20 States and Union Territories and
the aumber of beneficiaries covered
up to the 15th January 1972 s
15,54 869.

(2) Feeding of Pre-School children
through Balwadies—The Depart-
ment of Social Welfare have under-
taken to provide pre-school children
in balwadies with supplementary
meals made from locally available
nutritious foods, At present it covers
1,23,165 benoficiaries in 4,216 balwa-
dies.
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(3) School Meals Programme—This
programme, implemented by the
Ministry of Education, is intended
to improve the nutritional status of
primary school children by providing
supplementary mid.day meals. About
11 million beneficiaries are covercd
under this programme in 14 States,
out of which one million are pre-
school children.

(4) Applied Nutrition Programme—
The Programme is implemented by
the Community Development Depart-
ment. It is a feeding-cum-education-
al programme through practical
means by production and consump-
tion of nutritious foods in the rural
arcas such as eggs, fish, vegetables
and fruit through school gardens and
community gardens for improving
the nutritional status of pre-school
children and expectant mothers.
Piactical nutrition education is impar-
ted to the mothers and children by
growing the foods on the premises
and use of thesc foods in the form
of nutritious recipes in the supple-
mentary feeding programme through
balwadies and health centres. The
programme is in operation in 833
C.D. Blocks in 24 States.

Nntrition education through mass commu-
nication media is being carried out in the
diferent States through exhibitions, films,
posters and demonstrations.

Ten films-clips on various aspects of
nutrition have been produced by the Nutrition
Cell of the Directorate General of Health
Services, The films arc dubbed in 13 regional
languages and have been released through
the national circuit of India for mass nutrition
cducation.

Report of Road Safety and Traffic Committee

3690. SHRI P. GANGADEB :
SHRI P, M, MEHTA :

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whother the Road Safety and Traffic
Committee has submitted its report to the
Governmant ;
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(b) if so, broad fcatures thereof ; and

(c) whether the Committee had visited
all the States in connection with the road
safety problem ?

THE MINISTER OF PARLIAMENTARY
AFFAIRS, AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR) : (a) No.

(b) Docs not arise,

(c) The Study Group on Road Safcty
has visited all the major States except Assam,
Madhya Pradesh and Orissa.

Department Committece Report on Sale of
Government Pablications

3691. SHRI C. CHITTIBABU : will
the Mimster of WORKS AND HOUSING be
pleased to state :

(a) the salient featurcs of the report of
the Departmental Committee set up to  devise
meas ires for impiroving publicity to boost up
sales of Government publicitions and to
prevant accumulations of unnecessary stocks;

(b) when was the repott submitted ; and

(c) when did Government start imple-
menting the accepted recommendations ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRIT K. GUJRAL) : (a) A statement is
placed on the Table of the House. [Placed
in Library. See No LT 1835,72]

(b) The report was submitted on 3ist
March, 1970

(¢) The Government started implemen-
ting the accepted recommendations from
July, 1971

Sugyestion by Social Scientists of
Family Planning

3692. SHRI VEKARIA : Will the Minis-
ter of HEALTH AND FAMILY PLANNING
be pleased to state :

(a) whether it has been suggested by the
Social Scientists on Family Planning that
Family Planning programme should be entrus-
ted to non-official agencies ; and
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(b) if so, Government’s reaction thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF. D. P. CHATTO-
PADHYAYA) : (a) No. The Seminar did
not suggest that Family Planning programme
should be entrusted to non-official agencies
but it did recommend greater attention to
youth organisations, women’s organisations,
rural welfare agencies, trade unions, etc.

(b) The suggestion is in line with Govern-
ment’s policy and practice. Voluntary organi-
sations are encouraged and are given anequate
support, including financial assistance, for
participation in family planning activities.

Re-Writing History of India

3693. SHRI PRIYA RANJAN DAS MUN-
SHI : Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a: whether his Ministry propose to
re-write the history of India ; and

(b) if so, what would be the significant
changes ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF, §. NURUL HASAN): (a) and (b).
Government of India recognise the need for
increasingly encoutraging and fostering objective
and scientific writing of history, The subject
gains not only from the point of view of
national integration but also from that of
need to inculcate a healthy respect for our
cultural heritage without encouraging a blind
acceptance of superstition, obscurantism and
revivalism.

2. The National Council of Educational
Research and Training has brought out a
series of three school textbooks on the History
of India for use in schools. These books
have been written keeping in view the changes
necessary for scientific presentation of history.
Thase books are available in the Parliament
Library.

Scholarship or Memorial Documents in the
name of Dr. J. B. Chatterjee

3694 SHRI PRIYA RANJAN DAS
MUNSI : Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state
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whether Government are proposing to
announce either a scholarship or a memorial
document for publication in the name of late
Dr. J. B. Chatterjee of Calcutta Tropical
Institute ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K KISKU) : The
information is being collected and will be laid
on the Table of the Sabha.
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Students went Abroad and Stayed Back

3697. SHRI DHARAMRAO AFZAL-
PURKAR : Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state :

(a) tke number of students who went
abroad for higher education on Government
expenses and did not return after the expiry
of their studies in violation of the contracts
during the last three years ; and

(b) the reaction of Government thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION & SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRID. P. YADAV). (a)
Students are sent abroad for higher education
on Government expenses under the following
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two Schemes operated by the Ministry of
Education and Social Welfare :—

(i) Scheme of National Scholarships for
Study Abroad ; and

(ii) Scholarships for Overseas Studies to

Scheduled Castes, Scheduled Tribes,

Denotified, Nomadic and Semi~

Nomadic Tribes.

The former Scheme has been implemented
only from 1971-72 and scholars sent during
this year are still not due to return. With
regard to the latter scheme, the normal tenure
of scholarship is 1 to 3 years, depending upon
the course of study. Among the students sent
under this Scheme, six who were due to come
back in the years 1969, 1970 and 1971, after
completion of their studics, have not returned.

(b) Under the terms and conditions of
the Scholarship Scheme, the scholars who do
not return to India, after completion of studies
are required to refund to Government a sum
of Rs. 14,000/ or the actual amount spent on
the scholar, whichever is larger. 1n violation
of the terms of the bond duly executed by
the scholar, Suitable action in the matter
has already becen initiated in respect of the
six defauited scholars

Niw methcds for Jaundice Cure

3698. SHRI DHARAMRAO AFZAL-
PURKAR : Will the Minister of HEALTH
AND FAMILY PLANNING bec pleased to
state :

(a) whether some new methods for
jaundice cure have been experimented by
some Doctors in India ; and

(b) if so, the result thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A K. KISKU): (a) and
(b). The information is being collected and
will be laid on the Table of the Sabha.

Sctting UP of National Wage Board for Doctors

3699. SHRI DHARAMRAO AFZAL
PURKAR * Will the Mmnister of HEALTH
AND FAMILY PLANNING be pleased to
state :

(a) whether Government have received
a memorandum from the Indian Medica]
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Association demanding the setting up of a
National Wage Board for Doctors, and

(b)
thereto ?

if so, the reaction of Government

THE DEPUTY WMINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K KISKU) : (a) Yes.

(b) Doctors are working under different
employers whose paying capacity is also not
the same. There will also be differences
among doctors as regards gualifications and
training, In the circumstances, it will be
difficult to evolve a standardised wage structure
for doctors.

It is considered that wage Boards of the
type being set up for industrial workers may
not be an appropriate machinery for deter-
mination of emoluments of professionals like
Doctors.

Birth rates among Backward Communitics
Slum Dwellers etc.

3700. SHRI SAMAR GUHA : Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether birth rates among the slum
dwellers tribal people and backward commu-
nities are much higher than among the people
belonging to upper and middle income group
of people and socially advanced communities
and if so, facts about such differential birth
rates ;

(b) whether such differential birth rates
will undermine the qualitative characteristics
of the pcople of our country unless balanced
birth rates could be achieved ; and

(c) whether greater measures for intro-
duction of family planning schemes will be
taken in the slum areas and among the back-
watd and tribal communities and if so, the
broad details of such schemes, including
scheme regarding family planning publicity ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF. D. P. CHATTO-
PADHYAYA) : (a) No systematic study
has been carried out in the country to find
out the differential birth rate among different
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sections of the population. A few Jocalised
studies that have been made do not provide
any conclusive evidence regarding higher
fertility among the so-called backward commu-
nities.

(b) There is no evidence to suggest this, *

(¢) Greater efforts for promotional
activities are being undertaken in slum areas
of cities and towns through government centres
and also centres run by bodics and voluntary
organisations with financial support from the
Government. For the backward and tribal
communities, family planning education,
motivation and services are provided through
the large net work of Main Rural Family
Welfare Planning Centres (attached to Primary
Health Centres) and Sub-centres. Thus
Fanuly Planning education and serviccs are
provided irrespective of backwardness or
otherwise of different communities

Communication from West Bengal Re: Final
Fstimates of Construction of Second
Hooghly Bridge

3701. SHRI INDRAJIT GUPTA : Will
the Minister of SHIPPING AND TRANS-
PORT be pleascd to refer to the reply given
to unstarred Question No, 719 on 20th March,
1172 and state

(a) whether any communication has since
been received from the Government of West
Bengal regarding the final estimates of the
cost of constructing the sccond Hooghly
Bridge ; and

(b) if so, the main features thereof ?

THE MINISTER OF PARLIAMENTARY
AFFAIRS, AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR): (a) No,
Sir.

(b) Does not arise,

Quality of Ratlioned Articles and Sugar
Supplied at Fair Price Shops in Delhi

3702. SHRI BHOGENDRA JHA : Will
the Minister of AGRICULTURE be pleased
to state @

(a) whether food articles and sugar sold
to ration card holders in Fair Price .Shops in
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Delhi is of lower quality, whercas the quality
supplied to open market is of good quality.

(b) whether on 26th March, 1972 a
Shopkeeper of Kidwai Nagar (Delhi) was
arrested while sending away good quality of
wheat meant for ration card holders, if so, the
main fea ures thercof ; ana

(¢) the steps introduced to see that proper
quadity of articles is supplied to ration card
holder from ration shops ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDC) : (a) There is
no significant difference in so far as sugar is
concerned. In the Fair Pricc shops, foodgrains
of fair average quality are distributed, but in
the open market foodgrains of superior and
inferior varicties are available

(b) Yes, Sir. The shopkeeper was arrested
on 26372 On receipt of information on
telephone, the police scized 8 bags of wheat
loaded 1n a Thela in fiont of Far Price Shop
No 2473, Kidwar Nagat, New Dellu. Nine
“kattas’ of basmati 1ike we.e also recovered
from the residence of the shopheeper and taken
mto custody by the police. Ihe Fair Price Sliop
was suspended the same day.

On physical verification of the stock of the
Fair Price Shop, excess'shortages were also
found in the stock of food articles.

(c) (i) Scaled sampics of food articles
received by the fair price shops from the go-
downs of the Food Corporation of Indizg. and
sugar wholesalers are displayed by the shop
holders at a conspicuous place at their shops
to enable the public to see that they arz being
supplied the same quality of food articles which
were received by the Fair Price shops.

(ii) The Inspectorate staff of the Delhi
Administration keeps a watch on the quality
of tood articles kept for sale at the Fair Price
Shops.

Steps to Increase output of Quality Secds

3703. SHRI B, K. DAS CHOWDHURY :
SHRI PRABHU DAS PATEL :

Wiil the Minister of AGRICULTURE be
pleased to state :

(a) “whether any steps have been taken
by Government to increase the output of
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quality seeds in the country ; and

(b) if so, the main features thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) and (b).
The bulk of the seed production of improved
seed is taken up on State Government Farms
and by private seed produccrs. Besides, the
National Secds Corpoiation, a Government of
India undertaking, some agiicultural univer-
sities and State Governments produce adequate
quantities of foundation seeds to meet the requi-
rements of secd producers all over the country.
The National Secds Corporation and the Tarai
Development Corporation (set up to imple-
ment a World Bank assisted projeet for seed
production in the Tarai area) also produce
substantial quantities of cettificd seed to meet
any shortages of quahty seeds 1n the Statcs,
The country has been anjoying self sufficiency
in all important seeds for the last few years
with the exceplion of hybrid bajia seeds, The
bajia sced production piogrammes including
the one with the Nationil Seeds Corporation
were stepped up Jast year and 1t s expested
that in the coming khanf bijra secd require-
ments would be met,

The requirements of seeds for the high
yielding vatictics programmcs, as  also for seed
production programmes are assessed by the
Government of India in a scties of Zonal con-
ferences with the rcpresentatives of the State
Government, the National Seeds Corporation,
The Tarai Development Corporation and the
seed producers These conferences arc held in
the beginning of cach crop scason, twice a year.
This assessment  helps in the drawing up of
seed production programmes so as to ensure
that enough quality secd is produced to meet
the demand.

S.C. and S.T. Lmployees in Lducation
Ministry and Deptt.

3704. KUMARI KAMLA KUMARI;
Will the Minister of EDUCATION AND
SOCIAL WELFARE be plcased to state :

(a) the number of employees in his
Ministry/Department / Subordinate /| Attached
Offices in various ranges of basic pay up to (i)
Rs. 110 (ii) Rs. 209, (iii) Rs 500, (iv) Rs. 1000,
(v) Rs, 1500 and above ; and
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(b) the number of employees amongst
them belonging to Scheduled Castes and
Scheduled Tribes, separately ?

THE MINISTER OF EDUCATION,

SOCIAL WELFARE AND CULTURE (PROF.

S NURUL HASAN) : (a) and (b). The requi-
site information 1s being compiled and will be
laid on the Table of the House.

Extension of Small Farmers Development
Scheme to a District of Andhra Pradesh

3705 SHRI P, NARASIMHA REDDY :
Wil the Minister of AGRICULTURE be
pleased state :

(a) the District of Andhra Pradesh which
has the lowest per capita land-holding and the
largest percentage of small and marginal
farms ;

(b) whether the small and marginal far-
mers development scheme has been extended
to that District ; and

(c) the steps proposed to meet this
developmental need 1n this District ?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE (SHRI
JAGANNATH PAHADIA) : (@) Visakha-
patnam.

(b) and (c). The Central Sector MFAL
Scheme 1s 1n operation in three Talukas of
this District. Under this scheme, it is proposed
to cover about 14000 margmal farmers with
holdings upto 2.4 acres irrigated or upto five
acres of dry land. 6,000 landless agricultural
labourers are also expected to be assisted, m
addition Schemes for development of minor
irrigation potential, dairy and poultry farming,
sheep rearing, rural artisans, fisheries, bee
keeping and rural works have been incorpo-
rated as programmes under this project to help
the 1dentified benefieraries.

Production and Requirement of Sugar in 1972-73

3706. SHRI P, NARASIMHA REDDY :
Will the Minister of AGRICULTURE be
pleased to state ;

(b) whether an asseasment of sugar pro-
duction v/s-a-vis the national requirement for
1972-73 has been made: and
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(b) the steps proposed toensure adeguat:
supply to meet internal and external demand ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) It is too early yet to
make any reahstic assessment of the sugar
production during 1972-73, as the estimates of
sugarcane production aie not yet available. On
the basis of preliminary reports, a production
of 33-40 lakh tonnes of sugar during 1972-73
seems possible The consumption will have to
be restricted to the limits of the available
quantity,

(b) Incentive prices were paid for sugar-
cane during 1971-72 1n most of the States with
a view to encouiaging the sugareanc growers
to bring larger area under sugarcane and there-
by increase sugarcanc pioduclion, Letters of
Intent/licences have so far been 1ssued duiing
the Fourth Plan pertod covering addiional
annual sugar production capacity of 12 06 lakh
tonnes.

Scheduled Caste and Scheduled Tribe
Graduates in Bibar

3707. SHRI P NARASIMHA REDDY :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to be state .

(a) the number of persons belonging to
the Scheduled Castes and Scheduled Tribes in
Andhra who were qualified as Graduates for
the last three years ; and

(b) how many of them have got employ-
ment up to 3Ist December, 1971 7

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D P YADAYV) : (a)
and (b). The required information is not
available. Efforts will be made to collect it.

Recommendations made by Commlttee on
Problem of Adivasis and Harfjan Children

3708. SHRIPAMPAN GOWDA : Wil
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state ;

(a) whether the Committee which was
set up by Government to go into the problem
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of Adivasi and Harijan Children headed by
Shri Ganga Saran Sinha, M.P. has submitted
its report ; and

(b) if so, the recommendations that have
been accepted by Government ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D.P. YADAYV) (a)
and (b). The Government have not set up
any Committee under the Chairmanship of
Shri Ganga Sharan Sinha specifically to go in-
to the problems of Adivasi and Harijan Child-
ren. A Commiltec was, however, constituted in
1967 under the Chairmanship of Shri Sinha
for the preparation of an adcquate programme
for Child Welfare. In its report submitied in
October, 1968 the Committee made rccom-
mendutions dealing with overall problems of
child wclfaie including a programme for the
socially and emotionally handicapped children,

Report by Nutional Commi.sion on Agriculture

3709 SHRI PAMPAN GOWDA : Will
the Ministcr of AGRICULTURE be pleased
to state :

(a) whether the National Commission on
Agriculture have recently submitted certam
reports to Government ; and

(b) if so, the subjects of the report and
the reaction of Government thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) and (b).
The National Commission on Agriculture have
so far submitted six Interim Reports on the
following subjects :—

(1) Multiplication and Distribution of
quality Seeds pertaining to High-
Yielding Varieties and Hybrids of
Cereals.

{2) Fertiliser Distribution,

(3) Some Aspects of Agricultural Research
Extension and Training.

Credit Services for small and Margt-
nal Farmers and Agricultural Labo-
urers.

@
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(5) Milk production through Small atd

Marginal Parmers and Agricultural
Labourers.

(6) Establishment of Agro-meteorological
Divisions in Agricultural Univessities.

These reports are under examination.
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Fmancial Aid for Slum Clearance in Kanpur

3712. SHRI S. M. BANERIJEE : Will
the Minister of WORKS AND HOUSING be
pleased to state :

(8) whether some financial aid is likely
to be given to Uttar Pradesh Government for
slum clearance scheme in Kanpur during
Fourth Plan ; and

(b) if so, total amount thereof ?
THE MINISTER OF STATE IN THE

MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) and (b}, Central
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assistance for State Plan Schemes is provided
to the State Governments in the shape of block
loans and block grants. Like other States, the
Government of Uttar Pradesh has complete
freedom to utilise there from the funds required
for the Slum Clearance/Improvement Scheme
in Kanpur,

Kanpur is one of the cities which has bcen
selected for inclusion in the new Central
scheme for environmental improvement in the
slum areas. In addition to the funds that the
Government of Uttar Pradesh may have pro-
vided for the clearance and improvement of
slums in Kanpur in its State Plan, an alloca-
tion of Rs 1.5 crores has been earmarked, in
the new Central scheme, as hundred per cent
grant assistance during the current year, for
providing basic amenities in the slum areas in
Kanpur,
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Free Mid-Day meals in Primary Schools
in States

3714, SHRIJYOTIRMOY BOSU : Will
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) the State-wise enrolment in classes
110V, as in 1969-70, 1970-71 and 1971-72;
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) (b) the State-wise proportion of stadents
in primary schools covered hy the Scheme ot
free mid-day meals ;

(c) the State-wisc amount of money
sanctioned on this account during 1970-71 and
1971-72 ; and

(d) the amount of money actually spent
by each State during 1970-71 and 1971-72,

THE DEPUTY MIRISTER IN THE
MINISTRY OF EDUCATION & SOCIAL
WELFARE AND IN THE DEPATMENT
OF CULTURE (SHRI D, P. YADAV) : (a)
and (b). Statement 1 showing statewise
enrolment in classes I to V as well as nymber
of students covered by the scheme of Free
Mid-day Meals during 1969-70 is laid on the
Table of the House. [Placed in Library See
No. LT-837/72). Figures relating to 1970-71 and
1971-72 are not available.

(c) statement II showing statewise finan-
cial provision made for 1370 71 and 1971-72
is laad on the Table of the House.
[Placed in Library See No, LT 837/72]

(d) The information is not readily
available, The same will be collected and
placed on the Table of the Sabha.

Agreement with Bangla Desh Shipping
Corporation

3715. SHRIJYOTIRMOY BOSU : will
the Minister of SHIPPING AND TRANSPORT
be pleased to state :

(a) whether the Shipping Corporation
of India has entered into an agreement with
the Bangla Desh Shipping Corporation ; and

(b) if so, the man features thereof ?

THE MINISTFR OF PARLIAMENTARY
AFFAIRS, AND SHIPPING & TRANSPORT
(SHRI RAJ BAHADUR) : (a) Yes, Sir,

(b) The main features of the agreement
are i —

(i) So far as the trade of Bangla Desh
with U K /North Continent is concer-
ned, the Bangla Desh Shippnig
Corporation would entrust to the
Shipping  Corporation of India
arrangements for providing sailings
to cover 2/3rd of its share. The
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remaining 1/3rd will be carried by
Bangla Desh Shipping Corporation,
but as initially Bangla Desh Shipping
Corporation has no vessel of its own,
the Shipping Corporation of India
will charter out ships on a single
voyage/time charter basis. The
number of S.C.I. vessels in Bangla
Desh on their own berths will be
reduced as Bangla Desh Shipping
Corporation acquire their ships.

(ii) For other liner areas like Australia,
U S.A, Japan, East and West Africa,
Gulf area etc , the Shipping Corpo-
ration will provide necessary space
for Bangla Besh caigo, as required,
cither in the ships covering Calcutta
or additional ships according to the
requirements from time to time.

(iit) The Shipping Corporation of India
will employ. in due course, about 50
enginsering and navigational officers
belonging to Bangla Desh on its
ships, subject to their suitability,
pending the acquisition of ships by
Bangla Desh Shipping Corporation,

(iv) The agency work of the Shipping
Corpora 1on of India’s vessels in the
Ports of Bangla Desh will be looked
after by Bangla Desh Shipping
Corporation and vice versa.

(v) These arrangements would be valid
for a period of one year after which
they will be reviewed by the two
Corpotations.

Drop in tbe Percentage of School going Children

3716, SHRI C. K. CHANDRAPPAN:
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state ;

(a) whether the percentage of school
going children in certain States has dropped
at the beginning of the Fourth Five Year Plan ;

(b) il so, the facts thereof and the
reasons for it ; and

(c) the steps taken
situailon ?

to remedy this
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND

SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI

D. P. YADAVY) (a) and (b). The
percentages of  enrolment in  classes
1.V, VI.VHI and IX-XI in different

States in 1965-66 and 1968-69 are given in the
statement laid on the Table of the House,
[Placed in Library. See No LT-838/72]. It
would appear therefrom that the percentages
have come down in some States, This is due,
in some cases, to revised population estimates
and in others, to financial inability to keep
up enrolments with growth in population or
both.

{c) Government have decided to assist
the State Governments outside their plans to
increase enrolments in primary schools, During
1971-72, appointment of 30,000 additional
primary school teachers and construction of
10,000 additional class-rooms were sanctioned
Further assistance is proposed for 1972-73.

Protest by Writers and Artists Against Govern-
ment Convened Meeting of Intellectuals

3717 SHRI C. K. CHANDRAPPAN :
Will the Min:ster of CULTURE be pleased
to state :

(@) whether writers and artists from all
over the country met in New Delhi in protest
against the Government convencd meeting of
intellectuals, charging political and bureau-
cratic interference by Goverament ; and

(b)

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION & SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (PROF. D. P. YADAYV) : (a)
From press reporte it is seen that such a
meeting was held of about 60 writers and
artistes from all over the country towards the
end of March, 1972,

if s0, the broad features thereof ?

(b) The Government has not received
any formal resolution passed by the group.
However, again from press reports, it is seen
that the statement issued by the participants
called upon the Government to take measures
to establish a dialogue with intellectuals, and
that with the emergence of stable Govern-
ments it the States and the Centre, the
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Government was in & position to become
more open-minded and responsive to the
sensitive demands of culture.

Residential Plots/Houses fer Sale to Low and
Middle Income Grours in States
3718. SHRI C. K. CHANDRAPPAN :
Will the Minister of WORKS AND HOUSING
be pleased to state :

(a) whether the Housing and Urban
Development Corporation have sanctioned soft
loans to develop 20,000 residential plots and
to construct 30,000 houses and apartments for
sale te persons belonging to the fow and
niiddle income groups in ten States ;

(b) if so, which are these States and
estimated amount to be sanctioned to each
State ; and

(c) on what basis the payments will be
made by the purchasers ?

THL MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRIL I. K, GUIJRAL) : (a)and (b). A
statement is laid on the Table of the House.
[Placed in Library. See No LT-1839/72]

(c) The loans are not sanctioned by the
HUDCO dtrecily to the purchasers, but to
State Governments and Semi-Government
bodies who construct and sell the houses/plots
to them. However, all 1cceipts/realisations
as and when they accrue out of each project
revert to the HUDCO on collection,

Expleitation of Marine Wealth of Bay of
Bengal and Arabian Sea

3719, DR. RANEN SEN : Will the
Minister of AGRICULTURE be pleased to
state ;

(a) whether the rich marine wealth of
the Bay of Bengal and the Arabian Sea largely
r¢mains untapped ;

(b) the scheme included in the Fourth
Plan for exploiting the marine wealth of these
areas, and how far these schemes have
progressed ;
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(c) the factors that hinder he systematic
exploitation of the marine resources of (hese
areas ; and

(d) the steps being tahcn
these obstacles ?

to remove

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICRLTURE (SHRI
ANNASAHEB P SHINDE) : (a) Yes. The
potential of marine fish production in the
Indian continental shell has been estimated
by various methods at between 2.5 and 45
million tonnes per annum. The resources of
the Indian Ocean as a whole are estimated to
be capable of sustaining an annual production
of over 10 million tonnes. The present level
of annual fish landings fiom the Indian Ocean
is 2 8 million tonnes. Fish landing by Indian
vessels account for 38 of this total,

(b) The schemes included in the Fourth
Five Year Plan for exploitation of marinc
fisheries mainly telate to introduction of 5500
mechanised boats and 300 off-shore and deep
sea fishing vesscls and provision of infrastruc-
tura! facilities such as harbours and traming
of fishing crew and technicians.  About 3000
mechanised boats have so far been introduced
during the Fourth Plan bringing the total
number of such boats opetating from vatious
points around the coast to about 10,000. So
far as off-shorc and deep seca fishing ve.sels
are concerncd, ony 31 vessels have been
introduced during the Fourth Plan.  Harbours
capable of handling deap sca fishing vesse's
have been sanctioned at cight ports. Harbour
facilities on a smaller scalc for operation of
mechanised boats are teing provided at over
70 centres. Operatives of machanised boats
arc provided training by State Governments.
During the Fourth Plan, Cential Govern-
ment Institutions have so far provided
institutional training for 205 fishing second
hands and 163 engine drivers. After pres-
cribed period of sea service, these operatives
will be qualified to serve as skippers and
engine-diivers of off shore and seep sea fishing

vessels.

() and (d). The resources of the ithoxe
regions can be tapped adcquat‘ely by mt_ro-
ducing mechanised fishing boats in areas which
are not yet adequately covered by the 10,000
boats already introduced. The programme of
introducing mechanised fishing boats is progres-
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sing satisfactorily. So far as off-shore and
deep sea resources are concerned, it was
envisaged that a substantial number of vessels
would be introduced by the private sector,
This expectation has not materialised in spite
of a liberal subsidy being offered for indige-
nously constructed steel vessels for off-shore
and deep sea fishing. Some vessels are being
imported under a current scheme of limited
imports. Further imports, subject to utili-
sation of indigenous capacity, are proposed
to be allowed.

Taking Over of Colleges by Delhi University

3720, SHRI MOHAMMED SHERIEF :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether Delhi University has decided
to take over some colleges ;
* (b) if so, the names of the colleges ; and

(c) the steps taken by Governments to
take over the colleges ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S NURUL HASAN): (a) to (c).
The Executive Council of the University of
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Delhi has decided to take over Dyal Singh
College, Ram Lal Anand College, P.G.D.A.Y,
College and Deshbandhu Gollege as Univer-
sity maintained colleges subject to the approval
of the University Grants Commission and the
Government of India. The matter is under

consideration of the University Grants
Commission,
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Rescrvation in Services for Scheduled Castes/
Scheduled Tribes in Post-Graduate
Institute, Chandigarh

3724 SHRI B.S. BHAURA : Will the
Mmister of HEALTH AND FAMILY
PLLANNING be pleased 1o state :

(a) whether no reservation in services for
Scheduled Castes is being obscrved in  Post-
Graduate Institute, Chandigarh ;

(b) if so, what are the reasons ; and

(¢) whether the Institute body of the
P.G 1. has decided on the 25th March, 1972

that no reservation would be given to Sche-
duled Caste Employees ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. KISKU): (a)
The Institute is following Government instruc-
tions regarding reservation of vacancies for
Scheduled Castes.

(b) Does not arise,

(¢c) The Institute Body of the Post-gra-
duate Institute of Medical Education and Re-
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search in their meeting held on the 25th
March, 1972 approved the decision of its
Governing Body, that there will be no reser~
vation for Scheduled Castes in appointments
made by promotion as no such reservation is
envisaged in the instructions issued by the
Government,
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Crash Progcamme for Mechanisation and
Modermsation of Deep Sca Fishing

372». SHRI K KODANDA RAM!
REDLDY : Will the Minister of AGRICUL-
TURL be pleased to state whether Government
is contemplating a sort of Crash Programme’
regarding mechanisation and moderasation
ol deep-sea h.hing and if so, the steps taken
s0 tar ?

FHE MINISTFR OF STATE IN TI'HE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE) : Considerable
emphasis is being placed on development of
deep scu fishing with modern vessels, although
no crash programme as such has been laun-
ched for this purpuse. The steps taken in
this regard include survey of rcsources, provi-
sion o1 the infrastructure mainly in the form
of fully eguipped fishing harbours, and  train-
ing of operatives. The Central Organisation
for survey of off-shore and deep sea resources
is being strengthened by the addition of over
20 vessels and the establishment of new bases
around the coast. Harbours capable of hand-
ling off-shore and deep-sea vessels have been
sanctioned at eight ports. Institutional tiain-
ing has been provided during the Fourth Plan
to 205 fishing second hands and 163 enginc-
drivers. After priscribed period of sea service
these operatives will be qualified to  work as
skippers and engine-drivers of off-shore and
deep sea fishing vessels. Vessels suitable for
off-shore and deep sea fishing are being cons-
tructed in the country, To meet requirements
of the Central and State Governments, orders
for 40 vessele of 17,5 metre length were placed
in 1968 69 on indigenous ship building yards.
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Twenty-six of these vessels have so fur  been
supplicd. A liberal subsidy has been offered
for the putpose ¢f muking mdigenously cons-
tructed steel vesscls available to thie fishing in-
dustry at reasonable prices. Under & current
scheme, 1mport of 30 vessels has been authori-
sed under the condition that one vessel is
constructed in the country for every two
vessels imported, It is proposed to permit
additional imports, subject to utilization of
indigenous capacity.

Use of Imported Tiawler on | ast Coast

3730. SHRI K. KODANDA RAMI RL:D-
DY : Will the Mmister of AGRICUI TURE
be pleased to stale whether Government is con-
sidering the use of bulk of the mnported traw-
lers fiom U S.S.R. on the Last Coast <ince
West Coast 1s already benifiung from Indo-
Norwcgian Project ?

THE MINISTLR O SI'ATL IN THE
MINISTRY OF AGRICUI TURL (S1IR1
ANNASAIIEB PP SHINDL) : The Indo-Nor-
wegian Project 15 not a  commerual under-
taking and 15 conceined inainly  w.tlt  survey
of 1esources and esperimental fiching. 1t 1s
cnvisaged that iports oi vessils will be mainly
for commetcral fishing 1t is not proposed to
regulate the mmport of any trawlers which
may be obtained from the USSR, on the
basts of regional allotments, WNo arrange-
ments for such import have so far becn made.
Proposals for establishment of deep scu fisling
project whether proposed to be based on the
East of West Coast will be exanuned on metits,
and permission (0 1mport vessels under sui-
table arrangements will be considcred after
taking indigenous availlability into considera-
tion,

Comstruction of Stadia in Orissa

3731. SHRI CHINTAMANI PANI-
GRAHL : Will the Minister of EDUCA-
TION AND SOCIAL WELFARE be pleased
to state :

(a) whether Government have sanctioned
any money for construction of Stadia in
Orissa 1n 1969-70, 1970-71 and 1971-/2 ;

(b) if 50, the amount given in respective
years and the names of the receipients ;
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(¢) whether any amount has been allot-
ted to Orissa for this purpose in 1972-73 and
the places where these Stadia are proposed to
be built in Orissa ; and

(d) the reason, if no grants were given fo
Orissa during these years ?

THE DFPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHR1 D. P. YADAV): (a)
and (b). An amount of Rs 15 000/- has been
rcleased to the Orissa Council of Sports in
1971-72 for completion of the Stadium in
Keonjhar. This 1s the final instalment of the
grant of Rs. 25,000/- sanctioned for the pur-
pose during 1966-67.

(0) and (d), No specific amount is allot-
ted in advances for any State : grants are
sanctioned after sciutiny of proposals received
from a State Governmcnt or State Sports
Council. No proposal has so far been recei-
ved from the O11ssa Government/State Sports
Council for the construction of any new Sta-
dium in that State during 1972-73. However,
a proposal for financial assistance for the
improvem nt of an existing Stadium at  Cut-
tack constructed earlier with Government of
India’s assistance, was reccived but no grant
15 admissible for improvement of an existing
stadium,
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Short-Fall in Technical Fducation
Programme

3735. DR. LAXMINARAIN PAN-
DEYA : Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state :

(a) whether there is a great short-fall
in technical education programme within three
years ;

{b) if so, the reasons therefor ; and

(c) the action proposed to be taken to
remedy the situation ?

THE MINISTER OF EDUCATION,
SOCIAT  WELFARE AND CULTURE
(PROI' S NURUL HASAN) : (a) to (c). In
the € entsa) Sector there 1s no short-fall in ex-
penditure and about 67 per sent of the total
plan outlay has been utilised in the first  three
years of the Plan period.

In the States’ sector the expenditure in the
first three years of the Plan period was only
about 40 per ccnt of the total Plan ouglay.
The precice reasons for the shorifall are being
examinéd in consultation with the State
Governinents and every effort will be made to
give due priority to the completion of the
schemes of technical education.

‘Freeze-dricd’ Smali-Pox Vaccine
3736. DR. LAXMINARAIN PAN-.
DLYA : Will the Ministeér of HEALTH AND
FAMILY PLANNING be pleased to state ¢

(») whether India is not self-sufficient in
‘Fireeze-dried’ Small-pox vaccine ;

(b) if so, the steps to be taken to solve
this problem ; and

(¢) the annual requirement of vaccine ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A.K. KISKU) : (a)
Not yet.

{b) Under the Fourth Five Year Plan,
Centra] Government is offering loans for the
expansion of the production capacity in the
following four vaccine producing institue-
tions :~—

1. State Vaccine Institute, Patwadan-
gar, Uttar Pradesh,

2 Vaccine Institute, Belgaum, Mysore,

3. King [Institute, Guindy, Madras
(Tamil Nadu).
4, Institutc of Preventive Medicine,

Hyderabad, Andhra Pradesh.

Loans to the conceined State Governments
have already been sancuoned during 1971-72
as indicated below : —

Utter Pradesh — Rs 445 Lakhs

Mysore —_ Rs, 605 ,,
Tamil Nadu — Rs. 318 ,,
Andhra Pradesh -~ Rs. 4.32 ,,

Additional equigment is also being obtain-
ed through the UNICEF for the four vaccine
producing Institutions,

(c) The annual requircment of Vaccine
is 156 million doses on an average.

Financial Resources of the Housing and
Urban Development Corporation

3737. DR. LAXMINARAIN PAN-
DEYA : Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) whether the Housing and Urban
Development Corporation 1s not self-sufficient
in finances ;

(b) if s0, what is the financial position of
the Corporation ; and
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(c) what resources they have for invest-
ments ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) No.

(b) and (c) Equity subscription
by Government : Rs. 4 crores
By issue of debentures: Rs. 5 crores

Loan under finalisation

from L1.C. : Rs, 10 crores

Central Grant to Tribal Development Blocks
Rewa District (M. P.)

37383. SHRI RANA BAHADUR
SINGH : Will the Minister of FDUCATION
AND SOCIAL WELFARE be pleased to
state :

(a) the amount granted by Union Govern-
ment for centrally sponsored Schemes to pro-
vide Tribal Devclopment Blocks in the Eastern
Region of Rewa Districts in Madhya Pradesh
during the last three years ; and

(b) the amount distributed as grants
during the above period, year-wise, with a view
to improve farming in the blocks for purchas-
ing improved seeds, implements and fertili-
zers ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRID. P.
YADAV) : (a) Thereare no Tribal Deve-
lopment Blocks in the Rewa District

(b) Does not arise.

History of Freedom Movement of India

3739, SHRI DINESH CHANDER
GOSWAMI : Will the Minister of EDUCA-
TION AND SOCIAL WELFARE be pleased
to state :

(8) whether Government have taken any
steps to bring about an exhaustive history of
the Freedom Movement of India ; and

(b) i so,the progress made so far in
this direction ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D. P, YADAV): (a)
Yes Sir.

(b) The work of writing the History of
Freedom Movement of India was entrusted to
Dr. Tara Chand, a distinguished Historian.
The History was to be published in three volu~
mes. Yolume I and Volume II of the History
have already been published. The third and
final volume of the History was sent for prin-
ting to the Government Press on 7th January,
1972 Efforts are being made to get this
Volume released on 15th August, 1972, on the
occasion of 25th Anniversary of India’'s In-
dependence.
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Aids to Metropolitan Citles to Augment
Fleet of Buses

3741. SHRIS. D, SOMASUNDARAM :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether the Central Government have
given aids to Calcvtta to augment the fleet of
buses in the city.

(b) if so, the amount and the kind of
aids given to the Government of West Bengal ;
and
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(c) whether the Central Government pro-
pose to give such aids to other metropolitan
cities like Bombay, Delhi, Madras, etc; and if
s0, the main features thereof ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) : (a)
No.

(b) and (¢). Do not arise.
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Ard A W gy fages aifm o &
sgATq] F T ANE AW T F
et §; 9

(7) afz 7di, @ T W F Far
Fraad F@ 7 A g ?

wadra wrd aar Aagw AR gfcaga
wh (st Tw wmEe) (%) ¥ ().
dog weedl & AqT o W sfufmm,
1954, a¥ 1969 & sfufaaw 25 g aur
gafed, M a0 6 ¥ F anflw, Hag
gaedl B 4% 1@ T AT @ 9% IR
ag I & fou wF =fes & Hwd
St & WY qw N @ AT Fw &
A OF A1Y, s N e et & fo,
g% gy fam om & fes ak
arfeg arar & fog oF fryss agafacia
s Aot ¥ A7 arg N ghrar w4 N
aft § 1 @ agwdl § ewada, wIEw WY
qedt/afa weiw aa & AT uF 7 A
&7 ¥ @ g w7 gndt/any § )
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wet aw AFG FToyw P, Rav A
qEdT aeER & fasrody w8 &

Licences for Establishment of Ncw Sugar
Factories

3743, SHRIM. RAM GOPAL REDDY ;
Will the Minister of AGRICULTURE be
pleased to state :

(a) the names of the parties to whom
licences have been granted for the establish-
ment of new sugar factories against the Iourth
Plan targets ;

(b) whether any of the above licences had
to be revoked/cancelled subsequently, 1f so,
their names and reasons for cancellation ;
and

(c) whether Government are considering
any proposal for advance licensing of capa-
city against the Fifth Plan target ?

THF MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) A statement glving the
names of parties to whom licences have been
granted upto 17 4,1972 for the cstablishment
of new sugar factories against the Fourth Plan
target is laid on the Table of the House
[Placed in Lihrary. See No. LT—1841/32],

(b) No licencc granted for the estabiish-
ment of a new sugar factory against the
Fourth Plan target has so far been revoked/
cancelled.

(c) Thereis no proposal at present
under consideration of the Government for
advance liensing of capacity against the fifth
Plan target.

Licences for Expansion of Sugar Factorles
during IV Plan Period

3744, SHRI M.RAM GOPAL REDDY :
Will the Minister of AGRICULTURE be
pleased to state :

(a) the names of sugar factories which
have been granted licences for the expansion
in their capacities against the Fourth Plan
targets with the expansion in  capacities
aflowed ;

(b) the names of the factories (i) which
have completed the licensed expansions (n)
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~
whose expansion licences were revoked or
their expanded capacity reduced and the
reasons therefor and (iii) which have still to
implement their expansion licences ; and

(c) what is the policy for grant of ex-
pansion licences in future ?
THE MINISTER OI' STATE IN THE

MINISTRY OF AGRICULTUTE (PROF.
SHER SINGH) : (a) and (b). A statcment
giving the names of the sugar factories which
have been granted licences for  expansion of
their capacities against the Fourth Plan tar-
get, details of expansion allowed, and the de-
tails of the licences (i) completed and (i)  still
10 be implemented is Jaid on the Table of the
House. [Plared in Library. Scee No LT —
1542/72). No licence granted for expansion
against the Fourth Plan target has so far been
revoked or the expanded capacity reduced.

(c) ‘The applications for grant of licences
lor expansion ire being considered on merits—
the main consideration being the cane po‘en-
tial in the respective arcas.

Reversion to Pie-d.mergency Working Hours
for Al Day Milk  Stalls of D.M.S.

3745. SHRIP. K. GHOSH : Will the
Minister of AGRICULTURE be pleased to
refer to the reply given to Unstarred Question
No. 647 on the 20th March, 1972 regarding
working hours of the staff of D M S. bootlis in
various Department/Ministries and state :

(a) whether on the rcversion to the pre-
Emergency working hours of the various
Ministries and Offices of the Government with
effect from the 3rd April, 1972, D.M S. autho-
rities propose to revise the working hours of
the All-day Milk Stalis, accordingly ; and

(b) if not, the reasons thercfor 17

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROY.
SHER SINGH) : (a) Thz working hours of
the All Day Milk Stalls have been revised
since 11.4.72 from 1000 A.M.to 530 P.M.
with a lunch break from 12.30 P.M. to 1.00
P.M.

{b) Does not arise,
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Request from Tamil Nadu Government to
Increase Monthly Quota of Sugar

3746. SHRIS. D. SOMASUNDARAM :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Tamil Nadu Government
has requested the Central Govercnment to
increase the monthly quota of sugar to meet
the requirement of the State ;

(b) if so, the action taken by Govern-
ment to increase the present quota to Tamil
Nadu ; and

(c) the criteria being followed by the
Central Government to fix quota to various
States ?

THE MINISTLR OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) to (c), The basis for
allotment of monthly guolas of fair pricc sugar
to the Statcs was reviewed and from the month
of Maich, 1472, these were fixed on a rational
basis, after taking into consideration the popu-
lation factor, the pa.t pattern of consumption
and the avardabnlity of sugar. On this basis,
the monthly quota of fair price sugar for
Tamil Nadu was fixed at 10.000 tonnes as
against 9,700 tonnes in February, 1972. No
request from  the Tamil Nadu Government
has been 1cceived thereafter for increase in
their monthly sugdr quota.

Delay in Developing Madras Port

3747. SHRIS. D. SOMASUNDARAM :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether Government have decided to
develop the port at Madras and accordingly
the work was awarded to contractors in the
year, 1968 ;

(b) if so, the details of works to be
carried vut and the amount allotted and the
period fixed for completion of works ;

(c) whether the progress of work is very
slow and conscquently the cost of develop-
ment works would rise duc to rise in prices
etc. which would further delay in completion
of works for want of more financlel sanction ;
and
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(d) 1f so, the remedial steps Government
propose to take m the matter ?

THE MINISTER OF PARLIAMENTA-
RY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) (a)
Yes, Sir  The Madras Port Trust have under-
taken tbe construction of an outer harbour at
Madras north of the present harbour This
consists of an o1l dock to provide berthing
facilities for deep drafted tankers bringing
crude o1l for the Madras Refineries and an
ore berth with a mechanical ore handling plant
to provide facilities for deep-drafted ore
carriers that will be employed for the export of
sronore  Work on the outer harbour project
commenced 1n 1966  Some of the works were
carried out departmentally and some were exe-
cuted through contractors

(b) The details regarding the cost of
the project and the major works relating to the
projcct are as follows *—

 Oi Dock

The cost of constiuction of the Oil Dock,
including certain common items relating to the
ore handling schcme such as dredging  recla-
mation and break waters, 1s about Rs 2320
crores The details of the major works and
their expected dates of completion are as
follows -

Protection of the Northern and Eastern
Breakwaters, States I and II Completed

Protection to  Completed on the eastern

reclamation side  Work on the mnor-
thern side 1s 1n  progress
and 1s expected to be com-
pleted by October, 1972

Oil berth . In progress Expected to
be completed by June
1972,

Completion . 1In progress Expected to be

of Eastern completed by October,

Breakwater 1972

Reclamation In progress Lxpected to be

of land for  completed by the middle of
ore berth by 1973

sand collec-

ted from the

foreshore
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() Iron Ore Handling Project

The esturated cost of the project (exclud-
ing certain common stems such as dredging,
reclamation and breakwaters which have been
undertaken as part of the Oil Dock Project) 1s
about Rs 15 crores The progress made so
far 1n regard to the major items of work 1s
as follows -

(1) Ore Berth Contract expected to

be awarded shortly
Expected to be com-
pleted 1n the later half
of 1974
Contract awarded Px-
pected to be delivered in
the later half of 1974

(2) Equpment
relating to
the mecha-
nical ore
loading
plant-stack
ers, reclai-
mers, ship.
loaders
and convey-
ing system

(¢} There had been some unavordable
delays 1n the progress of construction of the
outer harbour duc to certain technial prob
lems encountered in the construction of the
breakwaters The scheme of construction of
the breakwaters had, therefore, to be reviewed
by a Comnuttee of Fechnical Fxperts and
modified 11 the light of thc Commuitee s recom
mendations There has also been some change
1n the scope of the project as bigger vessels
than earlier envisaged would be catered to.
Work on the project 1s now progressing satis-
factorily The Oi Dock 1s expected to be
completed in all respects by October, 1972, and
the ore berth with the mechanical facilities for
loading of 1ron ore s expected to be completed
m the later half of 1974

(d) Remedial measures recommended by
the Commuttee of Technical Experts referred
tom (c) abqve are in the process of imple
mentation A high-level Steering Commuttec
has been constituted by the Mimstry of Ship
ping and Traasport to watch the progress of
the project, to identify the bottle-necks and to
recommend remedial action,

Death of Cattle Due to Lack of Nutritious
Fodder in U P.

3749 SHRIB R SHUKLA : Will the
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Minister of AGRICULTURE be pleased to
state :

(a) whether a large number of cattle died
during the year 1971-72 due to lack of nutri-
tious fodder in various districts of Utter
Pradesh ; and

(b) if so, whether Government propose
to take cffective steps to prevent recurrance of
the same in future ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH): (a) No report about mor-
tality of catile due o lack of nutritious fodder
was received by Government of India from
any district in U.P,

(b) The question does not arise.

15.Year Master Plans for Frrm Sector
in States

3750 SHRI B. R. SHUKLA : Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether the Secretary, Union Agri-
culture Ministry, while delivesing the Convoca-
tion Address at the Punjab Agnicultural Uni-
venity, advised the States to formulate 15-
year Master Plan for the farm sector ;

(b) whether the Ministry have entercd
into any correspondance with the State
Governments on this subject ; and

(c) if so, the main features of the corres-
pondence ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE) : (a) Yes, Sir.
Secretary (Agricuiture) in  his Convocation
Address at the Punjab Agricultural University
emphasised the desirability of preparation by
State Governments of perspective plans for
10-15 years ahead and giving an orientation
and direction to developmental efforts in rela-
tion to such perspective. The views expressed
by him in the Address were his personal views,
as the purpose of such Addresses is generally
to provoke thinking.

(b) No, Sir.
{¢) Doses not arise,
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Price and Procurement of Oilseeds in Punjub

3751, SHRI B, R, SHUKLA : Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether approximately 40,000 tonnes
of oilseeds are likely to be produced in the
State of Punjab and there is need for speedy
procurement at reasonable price ;

(b) whether there is any scheme to fix
the procurment price and speedy procurement ;
and

(c) whether there is any scheme to pro-
cure them at certain fixed price by the Food
Corporation of India ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDL) (a) to (c).
Estimates of overall production of major oil
seeds in Punjab during 1971-72 are not yet
available, However, according to present in-
dications, the overall production ot major
oilsceds, viz., groundnut, rapesed, mustard e tc,
duriug 1971-72 in Punjab is expected to be
higher than the output of 212.6 thousand tonnes
attained during the previous year 1970-71. The
Food Corporation of Indra was authorised in
December last to purchase rape seed (Toria)
in Punjab at a price of Rs. 120/— per quin-
tal,

Reconstitution of Sche ol of ( or;espondence
Courses in Dethi University

3752. SHRI B. R. SHUKLA : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether there is any proposal to
reconstitute the School of Correspondence
Courses of Delhi University ;

.

(b) whether it is proposed to form a  se-
parate University for this course, or to merge
it with the Delhi University or Jawaharlal
Nehru University ; and

(c) if so, the main features of the pro-
posal ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN) : (a) No,
bk‘
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{(b) The School of Correspondence Cour-
ses and Continuing Education 1s a Mamtamed
Institution of a Unuversity of Dethi  There 1s
no proposal to merge th: School with the
Jawaharlal Nehru University

(¢) Does not arise

Correspondcrce Course in - Post-Graduate
Classes in Delln Umiversity

3,53 SHRI B R SHUKLA Will the
Mmister of LDUCATION AND SOCIAL
WTI1TARF be plcased to state

(a) whether thsre is a4 large number of
persons residing in Doltu/Now  Delhi under-
tahing correspondence courses in - Post-Gradu-
ate classes outside the puiview of the Delht
Univctsity , and

(b) whether thaie 1s any propusal to ex-
tend this facility 1n the senool of  Correspon-
dence Coutses 1n Dilht Universiy to facifitate
the mnhabrtant  of Dethi/New Delht ?

THE MINISIFR Ol
SOCIAL WFrLI ARI
(PROI & NURUL
Governnient  have no
regrd

L DUCATION,
AND (UL TURD
HASAN) (1) lhe
information 1n  this

‘b)  The Umiver ity of Duht had under
consideration a proposal (o start  coricspon-
dence courses Ieading to the M A degree
Howevcs, the Lniversity has not yet taken any
decision to start such courses

wrgfant % wdl o wiw & for g

3754 =it guwraty v fvw s
AR WEATY qAT Ag FATH FY FAT FIA
o .

() #m aiferr, wiA sty sfem
gor 49 fafma safadt & st &,
fasg 39% A=y ¥ wqm famar § wia
773 & for o1 srw fage fear oo
a1, oY7 9fg gr, @ T fr a4t qr,

(@) w7 9 v ax fegm eqm fear
T B R

(7) #ar SEA ¥@ @9 gIWX A
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a1 sfadzT swga &< faar § &l afx
A€ aY 9 sfadzT 7 as gegr 7 faar
sirgar ?

fararr site w@ weqror wiew AWy
aepfa fawrr § gu-dat (st o o
ars) (%) Y, gr 1 d@w edw
sFmrfa aqfq wifew, silg TRE AR
wfeq o1 arafaa) R v ansfas
qes; oftng F #14 F1 qAAETW FAF
21 19-2-70 Fy sy fd Y wred & g
= Sfeeq Ao o @lasT F Jeuwar ¥
ox Afafq #Y sarear £ af 4 |

(@) 1,327 6 7971 |

(W) gafram wfafq a4 aqudt frard
g7 A ¥ # o afafa 1 gwifafr a7
31 7-72 a7 qgr A 0l § 7 a7 woom AN
miAY ¢ fr wfafs av g ow Aam aT
g F7 4T

fasx geas A% T waYew a¢ gan A

3755. it gumR qr¥ : Far e s
AT WO WY T2 AT F7 FQT FIA
&

() wva FTHR T FAwAE T TEE
¥ Areaw § fawm geaw ¥ = AT 0w
a7 fFar T Ew Y & qEww A
gusfegar g5; T

(&) %a1 qTere &Y qar § f forr a0
¥ = A¥ w1 wrAAw g aar IaY Arew
HIX AFIUF) T OF &7 qeqq qqYL &
afz g, at ga% s  FOr 7

fomy 3iYc wAmr wegrw sareg @t
wepfa fawr & 9o dalt (sfte Wo dto
qEx): (%) AwAS A& gEe # 6,60,000/- ¥
TH ORI g qediga & v ¥
a9 £t gywfeudt 7Y gearew 9@ w9 7
3T avE T &1 wradsy qww Ay
¥ g B, forger gwr fawg “a & fou
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geaw’ § ag AT AN F qeawi ¥ wfy
gfasfa 1 frafor #07 ¥ sdag & ardvfag
fEar o a1 A fawr & 9d¥% sy
N gegwml F @A AT SFIEED )%
gEFl # WE gwwa T gEw &
oY I A ATF §F FT 9q5 T F9
& FaaT % fear s g@ 9w Wi
A T AWY £Y FTAAT F NEA-NIT F
fou qur Swar ¥ favg & fafws Wi &
geag faain feafs & s & foo oF
w5 wa™ fFar | o1 qAar § o ogFAr arw-
far g f5 @ omvr @ s AFEAT A
Fgr AT T 9eN A wzq Ay gAfy 9@
exra Ffezq F0F H ggrar A=)

() 7z sav=er § f& 3@ feed
el ¥ 7= § gry snAfaa e fofat
§ ga¥ afgrarr 9v sefy & 4 3
ag ez fpar mar fr s Aifar qonr #
wErF WINT ¥ wgw & amfa e an A
g R FaeiwT & arva § fa el
wredTy AT Y O AR A & STRTEA.
s%e WA g%z frar &1 oF s fowrad
fr 4t s 3@ w1zEz AvzT AF T W
Tl ¥ gafeT Iad Al @1 aEiea
T T AT S¥ gey WoET FI AF 971
THFT FICT A ¥ oqw F qraey & wieqw
wug 9 frar @ arer gfadd ar ) frast
F9g ¥ gV A9 §1 79 €4S F JIET AT~
feafs wot smawas 1 @ A AR A3
wqw & ¥ga< fafaam sq@ @ frar an
gEAr 9T 1 G § gy U g6 F oI
g afadqs gam

Books Displaycd at World Book Fair

3756. SHRI SUDHAKAR PANDEY :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether publications in Indian lan-
guages were not given due prominence in 1!1e
World Book Fair recently held in New Delhi ;
and
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(b) the number of books displayed there,
language-wise ?

THE DEPUTY MINISTFR IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D. P. YADAV) : The
Woild Book Fair was divided into three sec-
tions : Tn the National Exhibition sector out
of about 8,200 books about 7,000 books were
in the Indian languages. In the Commercial
sector, oul of a total of 153 participants 45
participants displayed mainly Indian language
books, In the International sector also sonie
of the forcign participating publishers displayed
translations of their publications in the Indian
languages.

(b) The total number of hooks displayed
in the Fair was ncarly 2,00,000. It was open
10 the Indian and foreign participants to dis-
play any number of their books in any lan-
guage in the space rented by them and it s
not possible to give a language wise break-up
of the books displayed m the Conmeicial
sector.  In the National sector about 1,000
books cach in English and Hindi ; 500 each
in Bengali. Gujarati, Karnada, Malayalam,
Marathi, Punjabi, Tamil, Telugn and Urdy ;
250 each in Assamese and Oriya ; and 100
each in Sindhi and Sarskiit were exhubited. In
addition thete were also about 1,000 children’s
bouks and papcibacks in all the languages

Discussions regarding Scarcity of Drinking
Water in Andhra Pradesh

3757. SHRI Y. ESWARA RLEDDY :
Will the Minsster of HEALTIH AND FAMILY
PLANNING be pleased to state :

(a) whether thc Minister for Municipal
Administration, Andhra Pradesh had discus-
sions recently with Central Government about
the widely prevalent scarcity of drinking water
in the State if so, particulars in regard to the
extent of scarcity in different regions of the
State, including towns ;

(b) the specitic assistance offered by
Centre in the way of rigs and moncey to tide
over the present difficult situation ; and

(¢) whether there is any plan under con-
sideration to find a permanent solution to the
problem of drinking water scarcity in the
State and if so, the nature thereof ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHR! K. KISKU); (a)
Yes. Acute water scarcity in about 3000
villages and some towns in the following
12 districts has been reported :—

I. Nalgunda 2 Hyderabad 3. Medak 4.
Adilabad 5. Mahboobnagar 6 Ongole 7.
Cuddapah 8. Warangal 9. Khammam
10. Karimnagar 11, Nizamabad 12. Kur-
nool.

(b) The State Government requested for
assistance of the Central Government n pro-
curing about 30 hard rock highspeed drilling
rigs in addition to the 17 rigs already supplyed
to them under the UNICEF assisted Rural
Water Supply Programme and the Drought
Relief Programme, The Central Government
has helped the State Goveinment in locating 29
rigs for direct purchase. The State Govern-
ment have placed orders for 8 rigs and are
taking si*ps to purchase 15 more rigs. In
addition, 5 new rigs have been allocated under
the UNICEF Rural Water Supply Programme
during 1972-73. Atiempts are also being
made to get a few more rigs from other State
Governments on loan for implementing a
crash programme to remove the scarcity of
water. The Stale Government have also been
requested to furnish the list of spare parts
immediately needed for 30 ‘sick’ rigs lying with
them so as they could also be used in this
crash programme.

(¢) Water Supply is a State Sector Pro-
gramme. The responsibility tor formulation of
wate supply schemes, their phasing, alflocation
of funds and implementation of the schemes,
etc., rests with the State Government. It
is also for the State Government to draw up
a phased programme for the purpose and im-
plement the same from the resources available
within the State’s Plan. The State Govern.
ment have, however, been advised to formula-
te a detailed programme not only to over-
come the present scarcity but also to dovetail
it into a long term programme.

illegal Occupstion of Government Quarters
in New Delhi

3758 SHRI BHOGENDRA JHA : Will

the Minister of WORKS AND HOUSING
be pleased {o state :

(a) whether 3 number of Government
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quarters in DIZ and other areas in New Delhi
are still being occupied by their sub-lettees
after their actual allottees ceased to be in
occupation due to death, resignation or
retirement ;

®)

if so, the reason therefor ; and

(c) the steps taken by Government to
evict these unauthorised persons ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI1 K. GUJRAL) : (a) to (c). In so
far as general pool accommodation in Delhy/
New Delhi s concerned only m two cases, the
quarters are stili 1n occupation of sharers afier
the actual allottees ccased to be tn  occupation
of accommodation due to death Notice under
the Public Premise; (Eviction of Unauthorised
Occupants) Act has been issued in one case
and the notice is under issue in the second
case.

qzA1 ¥ ¥ T @IS

3759. »t wwx ga™ fag : v fean
AT AT AW WAt qz A A OFU
w3

(%) #1 war § oF ¥NT a
T T OF NAT Ay quq ¥ afofia
&

(@) war yeifag & & foq gfa
adl faw a1 W@ §; R

(w) afz g, o sa% 57 w10 32

fot s wawr weare Aoy aw
wep fawrer § 3ot (st WMo o
auw) : () ¥ (W), wzwr # uws A
vl o W anfra e A A
T agT awy ¥ wfacffa aff of 2
Ty oF ¥y opw o, o o@ qw oz
(sfrmare) dqe foed & waa § @@
Wr &, oF oAl wag ¥ cqmaafor &9
o geAry S wag ¥ feqrodie § o
fagre aep &, faa qear & fagam @
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Wiy ow & ¥ UF 99 e & o
aqra feay war ar, wAd, 1969 ¥ wra
urg yfn anefea & ot | feeg amifeq
afa ¥Y v ¥ fod Sagw af arar Aar
2 ¥Ny fagea gvsw fagrrate
gugm Wi & smae 31 ara<ha w< w@r g,
frree wigea & faasr fazror & srmar

Representation from all India National
. Fitniss Corps Employees

3760. SHRI B. S. BHAURA : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether any representation bas been
received by him from All India National
Fitness Corps Employees Association during
the last few months ; and

(b) if so, what are the demands made in
the representation and what action Govern-
ment has taken so far ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE (SHRI K, S. RAMASWAMY) :
(a) and (b). The All India National Fitness
Corps Employees Association has been recog-
nised for the purpose of the Joiat Consultative
Machinery In the J.C M. the Association
has raised two demands :

(i) Declaration of 80% of the posts in
the N, F C. organisationinto perma-
nent posts,

Adoption of the pay-scales rccom-
mended for teachers in schools
throughout India, to the NFC,
instructors, prior to their transfer to
the States.

(i)

2. Government is unable to accede to
these requests because :

(8) an important condition for conversion
of temporary posts into permanent
ones, is that the office is not proposecd
to be wound up in the foresecable
future and the posts in the office are
required indefinitely. This condition
is not satisfied by the N F.C office ;
aund
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(b) thepay scales recommended by the
Kothari Commission are for consis
deration and acceptance by the
authorities who administer the Schools
in respect of staff of their schools.
The instructors on the N.F.C. pay
rolls are serving in schools throughout
India and will get the pay scales
adopted for teachers in the respective
States, after they are absorbed in the
staff of the Schools. Action in this
regard has been initiated,

3. The Association has been making
representations to Government on various
matters outside the J. C. M, also and each
representation is being dealt with on merits

Ymport and Distribution of Tractors

3761, SHRIJYOTIRMOY BOSU : wili
the Minister of AGRICULTURE be pleased
to state

(a) the number of tractors imported
during the last 3 years together with their
countries, models, makes and prices ;

(b) the number and make of tractors
allotted to each State Agro-Industries Corpo-
ration for distrbution ;

(¢) whether these were distributed by
Agro-Industries Corporations themeselves or
through private agencies ; the number of
tractors sold by the Agro-Industries Corpo-~
rations in their States and outside ; and

(d) whether the sclling prices of tractors
through Agro-Industries  Corporations are
controlled by Ersentiat Commoddities Act and
whether these tractors are sold with or without
implements, and with what implements and at
what prices ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) and (b).
During 1969-70, it was decided to import
35,000 tractors, Two  statements giving
information about (a) the number of tractors
ymported during the last three years together
with their countries, models, makes and prices
and (b) the number and makes pf tractors
atlotted 10 cach State Agro-Industries Corpo-
ration for distribution, agair>t that programme

*
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are given in the statements laid on the Table
of the House [ Placed in Library See No.
LT—1843/72)

(c) the imported tractors have been
distributed/are being distributed by the various
State Agro-Industries Corporations themselves,
In cases where tractors are imported in SKD
condition for assemble by the indigenous
manufacturers, the tractors are sold through
their dealers to the nominees of the various
State Agro-Industries Corporations. U.T.S.,
Director General of Ressettlement, etc. and to
some extent directly for introduction purposes.

(d) The selling prices of tractors sold
through the Agro-Industries Corporations are
not controlled by the Essential Commodities
Act. However, the tractors are sold by the
various State Agro-Industries Corporations at
the prices fixed by the Projects and Equipment
Corporations of India Ltd. on the basis of the
formula laid down by the Government of
India. Such implements are also sold with the
tractors as are required by the farmers and are
available with the Corporations The prices of
these implements differ from implement to
implement and State to State.

Separate Arrangement for Examination of
C.G.H.S. Paticnts at Willingdon
Hospital, New Delhi

3762. SHRI ISHWAR CHAUDHRY :
Will the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether there is no separate arrage-
ment for the examination of G.C.H,S.
patients at Willingdon Hospital and the
patients have to wait for hours together due to
rush ;

(b) whether the patients who are operated
on eyes and legs are not admitted evenfora
day on the plea of minor operation and the
patients have to go home in pain ; and

(c) thesteps proposed to be taken to
improve the situstion ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A.K. KISKU) : (@)
There is separate arrangement for the exami-~
pation of CGHS patients in Medical and
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Surgical OP.D. In other Specialities they
have to take their turn with the general public,
as no separate arrangements could be made
due to paugcity of space and staff,

(b) All patients of minor surgery who
do not require adminission after operation are
allowed to go home. Even in minor cases where
it is felt during the operation that the patient’s
admission is necessary for a day or so, arrange-
ment is made for their admission. Duration
of admission depends upon the individual
requirement of the patient

(c) It is proposed to provide additional
staff where necessary and build extra floors
over the existing O.P D, Block whenever the
funds become available.

Persons provided with Employment under
Crash Programme for Rural Employmoent

in Kerala
3763, SHRIMATI BHARGAVI THAN-
KAPPAN : Will the Minister of AGRI-

CULTURE be pleased to state :

(a) whether the scheme to eradicate
unemployment hag started functioning in the
State of Kerala ; and

{b) if so, the number of persons provided
employment in each Block, particularly in
Development Blocks in the State of Kerala ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) Yes, Sir,

(b) The number of persons employed and
the duration of their employment varies on
different works in different Blocks, It is more
appropriate to go by the number of mandays
of employment generated rather than by the
simple number of persons employed. The total
number of mandays of employment created
upto the end of March, 1972 as reported by
the State Government of Kerala is 35.10 lakh
mandays. Blockwise details are not available.

Financia) Assistance for Development of Ports
in Kerala

3764. SHRIMATI BHARGAVI THAN-
KAPPAN : Will the Minister of SHIPPING
AND TRANSPORT be pleased to state :
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(a) what ports in the State of Kerala are
being developed with financial assistance from
the Centre ; and

(b) what is the extent of the assistance
given so far and of the assistance promised in
this connection ?

THE MINISTER OF PARLIAMENTARY
AFFAIRS, AND SHIPPING AND TRANS.-
PORT (SHRI RA} BAHADUR) : () The minor
port of Beypore in Kerala State is included
in the Centrally Sponsoted Schemes for the
grant of loan assistance for development of
minor ports.

(b) An outlay of Rs, 100 lakhs has been
provided for this scheme under the Centrally
Sponsored Schemes included i the Fourth
Plan. No loan assistance has so far been
rcleased as the scheme is stll to be finaliscd,
A dredger belonging to the Minstry of
Shipping and Transport Pool is proposed to
be deployed during the ncat fair weather
scason at Beypore for dredging,

Conversion of Posts of National Fitncss Corps
Organisation into Permanent Ones

3765 SHRIMATI BHARGAVI THAN-
KAPPAN : Will the Mmister of EDUCA-
TION AND SOCIAL WELFARE be pleased
to state :

(a) whether the demand of the employees
for conversions of 80 per cent of the posts in
the National Fitness Corps Organisation into
permanent ones is being considered by the Sub-
Committece of the National Council ; and

(b) ifso, what are the findings of the
said Committee ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE (SHRI K. S. RAMASWAMY) :
(a) and (b). The National Council did not
set up any Committee specifically to go into
the demand of the employees of the National
Fitness Corps for conversion of temporary
posts in that Organisation into permanent
ones, but the Council has set up a Committee
to examine the general issue regarding non-
conversion of temporary posts into permanent
posts because of a certain amount of vague-
ness in the existing orders on the subject which
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was alleged by the Staff Side. The issue relating
to the National Fitness Corps Organisation
10 this regard, has also been raised by the
Staff Side before the Committee, is for their
considera‘ion,

Allocation of Funds for Low and Middle Income
Groups Housing Scheme in Orissa

3766. SHRI CHINTAMANI PANI-
GRAHI ¢ Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) total amount of money allotted for
Low Income Group Housing Scheme and
Middle-Income Group Housing Scheme res-
pectively for Orissa State during the financial
year 1972-73 ;

(b) the exact quota allotted to the
Govenment of Orissa during this year ; and

(c) the amount set apart from the State
Co-operative Housing Corporation for this
purpose ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) and (b). The
approved Plan outlay for ‘Housing’ for Orissa
for 1972-73 is Rs 188 lakhs. The Schemewise
distribution of this outlay and provision
and allotment of funds therefor is done
by the State Government themselves
according to their own requirements and
priorities. Central assistance being given in
the shape of block loans and block grants
without being tied to any individual scheme
and head of development. The physical
targets have also to be determined by them,

(c) No information is available in the
Ministry.

Soclal Welfare Programme undertaken
in Rajasthan

3767. SHRIMATIKRISHNA KUMARI :
will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) the broad outlines of the Social
Welfare programmes undertaken in Rajasthan
during the last three years ;

(b) the amount of Central assistance
both in the form of grants and loans aliocated
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for them and the amount actually utilised for
the purpose ; and

(c) the extent to which the targets were
achieved ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN) : (a) to (c).
The information is being collected and will
be laid on the Table of the House.

Academic Posts at Lucknow University

3768. SHRI HUKAM CHAND KACH-
WAI : Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state :

(a) the financial commitments of the
University Grants Commission for academic
posts at Lucknow University ;

(b) number of posts of Professors and
Readers in Lucknow University sanctioned
by the University Grants Commussion in 3rd
and 4th Plans ; and

(c) whether Government are aware that
a large number of posts of Professors and
Readers in Lucknow University are lying
vacant and the reasons for their not being
filled up so far ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. 8. NURUL HASAN) : (a) The
University Gran{s Commission is committed
to provide 1009 assistance for the posts of
Professors and Readers and 50% for the posts
of lecturers approved during the period
1966-74,
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®)
Professors Readers
Third Plan : '8 7
Fourth Plan : 5 23
(1966-74)

(c) All the Third Plan posts have been
filled, Qf the posts of Professors and Readers
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approved by the U.G C, in the Fourth Plan, one
post of Professor has already been filled. The
remaining posts have been advertised and nece-
ssary steps are being taken by the University
to fill them. The delay in filling these posts is
mainly due to the fact that the posts were
finally sanctioned by the State Government
in October 1971.

Integratien of Morning and Evening Post-
Graduate Teaching in Delhl University

3769. SHRI HUKAM CHAND KACH-
WATI : Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state .

(a) whether the Teachers of the Insti-
tute of Post-Graduate Studies of the Univer-
sity of Delhi are not treated at par with the
mornmg teachers in all matters including
assignment of research scholars and placing
their names in the panels of College Selection
Commnttees ;

(b) whether the Academic Council of
Delht University passed a Resolution two
years back for integration of morning and
evening Post-Graduate teaching and if so the
action taken so far by tne Umversity autho-
rities in implementing that resolution ;

(c) whether there is a lot of resentment
amongst the teachers of the Institute of Post-
Graduate Studies regarding integration ; and

(d) whether the U.G.C. propose to
sanction posts of Professorships at the
Institute of Post-Graduate Studies so that the
staffing pattern of the morning and evening
teaching may be the same ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN) : (8 The
Institute of Post-Graduate (Evening) Studies
is a maiatained Institution of Dethi Univer-
sity. According to the information furnished
by the University, the teachers of the Insti~
tute are treated at par with the University-
appointed teachers in the Departments in
respect of service conditions, other benefits of
leave and Provident fund etc. The research
supervisors are appointed by the Board of
Rescarch Studies and a number of teachers
of the Iustitute are supervisors for research
scholars registered under their guidance, The
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Selection Committees for appointment of
teachers in  Constituent/affilisted  colleges,
inter-alia, provide for an expert member nomi-
nated by the Academic Council, numely, the
Head of the Department of the concerned
subject. In case the Head is not able to
attend Selection Committee meeting, the
Academic Council appoints another expert.
There is no bax to Reader in the Institute
being appointed as an expert member,

(b) Yes, Sir. The details of the actual
merger of both teaching and non-teaching
staff are being worked out and will be consi-
dered by appropriate authorities of the
University, when completed.

(¢) The University is aware of the
sentiments for integration among a number
of academic and non-academic staff in the
Institute.

(d) The University Grants Commission
has not received any proposal in this regard,

Provision of Electric fittings and Fans in
Government Quarters in New Delhi

3770 SHRINAGESHWAR DWIVEDI :
Will the Minister of WORKS AND HOUSING
be pleased to state ;

(a) whether some quarters in Raja Bazar,
Aram Bagh, Dev Nagar, Minto Road and
other areas have not been provided with perma-
nent electric fittings and fans even after the
lapse of comsiderable period from the actual
allotment and whereas other necessities like
water supply have been provided ;

(b) if so, why the quarters were not
provided with the electric fittings before their
actual occupation ; and

{¢) when the electricity is likely to be
provided in these quarters ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL) : (a) and (b). Perm?-
nent electric fittings are generally provided in
all quarters before their allotment. However,
in the case of one quarter in Dev Nagar, the
electric fitings were removed when this quarter
was declared to be unsafe. Recently, repairs
to this guarter were carried out and it was
allotted,  After the occupation of this quarter,

¢
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temporary electrical installations have been
provided pending provision of permanent
installations which are being fitted

() Electric
quarters.

connections exist in all

Indlan Council of Social Science
Research Fellowships

3771. SHRIS. M. SIDDAYYA : Will
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether the Indian Council of Social
Science Research has instituted a scheme of
awarding fellowships to research workers on
various projects and if so, the salient feature
of the scheme ;

(b) the number of the fellowships of
different categories so far awarded by the
Council from year to year and the number
therein awarded to Scheduled Castes and
Scheduted Tribes ; and

(c) whether the Council proposes to
institute a separate scheme or 2armark a
specific number of fellowships for Scheduled
Castes and Scheduled Trib:s candidates every
year ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE & CULTURE (PROF.
S NURUL HASAN) : (a) to (¢). The ICSSR
gives the following fellowships :

(1) National Fellowships to social scien=
tists of outstanding merit ;

ICSSR  Research  Fellowships to
social scientists who want to under-
take research on a whole time basis ;
and

@)

(3) Doctoral and post-doctoral Fellow-
ships in the field of Social Sciences.

The main object of the first two categories
of fellowships is to enable competent social
scientists to work, on a whole time basis, on
approved research  projects. During tl!e
tenure of the fellowships, they get their
existing salaries and allowances and a small
contigent grant for incidental expenses. The
Doctoral and post-Doctoral fellowships are
similar to those awarded by the U.G.C.
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So far, the Council has awarded 2 Nation-
al Fellowships, 19 Research Fellowships and
20 Post-Doctoral and Doctoral Fellowships.
Of these, 4 Doctoial Fellowships have been
awarded to candidates belonging to Scheduled
Castes and Scheduled Tribes,

The Council has decided to earmark 4
Doctoral and Post-Doctoral Fellowships every
year to candidates from the Scheduled Castes
and Scheduled Tribes.

Standing Committees of Indian Council of Social
Science Research on Problem of Scheduled
Castes and Scheduled Tribes

3772 SHRIS. M. SIDDAYYA : Will
the Mimister of EDUCATION AND SOCIAL
WELFARE be pleased (o state :

(a) whetber the Indian Council of Social
Science Research has two Standing Commuttees
on the problems of Scheduled Castes and
Scheduled Fnbes ; if so, when were these two
Commuttecs set up ;

(b) the composition of two Commiltees
with the terms and conditions and method of
appomntment of the members and Chairmen ;
and

(c) number of imes these two Commit-
tees, met so far, the agenda they disposed of
in these meetings and the broad decisions
taken or advice tendered by these two
Committees and the action taken ther¢on so
far ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE & CULTURE (PROF.
S. NURUL HASAN) : (a) The Indian
Council ¢f Social Science Research has sct
up two advisory Committees, one each for
Scheduled Castes and Scheduled Tribes, in
March, 1970.

(b) At present, the
Scheduled Castes consists of :

Committee on

1. Prof, R, D. Bhandare (M.P.) Chairman
2, Dr. 1. P, Desai
3, Shri R, Srinivasan

4. Dr. C Parvathamma
5. Prof. N. R, Deshpande

6, Dr. Surajit Sinha
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7. Shri Jivanlal Jairamdas

8. Smt. Chandrasekhar

9. Shri Raja Ram Shastri, M.P.
10. Shri J. P, Naik Member-Secretary

The terms of refereice of the Committee
are : to collect information about research that
has been or is being done into the problems
of Scheduled Castes ; to serve as a clearing
house of information on the subject ; and to
promote research in this field.

The Committee on Scheduled Tribes now
consists of :

. Prof. S. C, Dube
. Dr L P. Vidyarthu
. Di. A K. Danda

Dr. S N. Dubey
. Shri D. N Majumdar
. Shr1 Kartik Oraon, M.P.
. Shri K G Pigharody
Mrs Olive Rekha Dhan
. Dr. B K. Roy Burman
Shri J. P. Naik
11, Dr. Yogesh Atal

Chairman

O 00 N N A W N

—
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Member;Secretary

The terms of refcrence of the Committee
are : to act as a clearing house for exchange
of information | to perform a ocoordinating
role 1n bringing together persons and institu-
tions engaged 1n research oa trlbal people ,
and to play a promotioral role in encouraging
research in the field.

The Chairman and thembers of the advisory
Committées are nominated by the Couscil.

(¢) The Committee on Scheduled Castes
has met thrice. The main programmes which
it discussed, its recommendstions and the
action taken thereon are as follows ¢

{1) A bibliography of-research work done
80 far onthe Scheduled Castes has
been comptied,

(2) Somé reseatch propossls regarding
Scheduled Castbs bave been sanction-
ed a8 given in matement 1 laid on
the Tabie of the Houss, [Placed
Library. See. No LT-1844/72)
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(3) Proposals for a study of their edu-
cational problems have been drawn
up. For their implementation, a
Coordinating Committee has been set
up and Project Directors for different
arcas have been appointed as per
statement II laid on the Table of the
House. [Placed in Library. See.
No LT-1844/(72]

(4 Trend Reports on Research into

Scheduled Castes have been prepared

in Sociology and Political Science,

The Committecon Scheduled Tribes has
held two meetings so far. The main program-
mes which it discussed its recommendations
and the action taken thereon are as follows :

(1) A note on priorities in research on
Scheduled Tribes has been prepared.
After discussing it with social scien-
tists and ins jtutions interested in
tribal research, a phased programme
of research is proposed to be develo-
ped

(2) A survey of research on Tribal

Ethonography has been prepared.

Research relating to the Scheduled

Tribes has also been reviewed in

other research surveys.

(3) Proposals for a study of their edu-

cational problems have been drawn

up. For their implementation, a

Coordinating Committee has been

set up and Project Directors for

different arcas have been appointed

{(Appendix II).

Some research projects relating to
Scheduled Tribes have been sanctioned
as per statement 111 laid on the
Table of the House. [Placed in
Library. See. No LT-1844/72]

@

Assoclation of Scheduled Castes and Scheduled
Tribes Persons on Research into Problems
of Scheduled Castes and
Scheduled Tribes

3773. SHRI S. M. SIDDAYYA : Will
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(8) whether the Indian Council of Social
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Science Research has worked out any rational
mechanism for promoting research into the
problems of the Scheduled Castes and Schedu-
led Tribes by directly associating the academi-
cally qualified persons from amongst these
communities in the planning and execution of
various research projects ;

(b) whether the Council has made pro-
vision for a special grant for such research
programmes, as is the practice with the
Social Science Research Council of the U.S.A.
and if not, the reasons therefor ; and

(c) whether any attempt has so far been
made or is proposed to be made by the
Council to locate and compile a list of acade-
mically qualified persons now  available
amongst the Scheduled Castes and Scheduled
Tribes ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF S NURUL HASAN) :(a) to (c).
The Council has established Standing Com-
mittees for promotion of Research into the
Problems of Scheduled Castes and Scheduled
Tribes and the representatives of the
Schedufed Castes and Scheduled Tribes have
been included 1n them,

The Council is not aware of any practice
ivt this matter adopted by the SSRC 1in USA.
All funds meant for 1esearch in the field of
social sciences are treated as a common pool
and no attempt is made to sub-divide them
between different disciplines, regions, or groups
of social scientists, In the opinion of the
Council, this policy is more conducive to the
promotion ot research. However, the Council
has given high priority to research into the
problems of the Scheduled Castes and Schedu-
jed Tribes and, as a matter of fact, a consi-
derable proportion of its funds arc being
utilised for this sector.

The Council has prepared plans for
compiling a National Register of Social
Scientists which will also includc academically
qualified persons belonging to Scheduled
Castes and Scheduled Tribes,

h Programme on Problems of Scheduled
Rescare Cns‘tges and Scheduled Tribes

3774, SHRIS. M. SIDDAYYA : Will
the Minister of EDUCATION AND SOCIAL



17%  Written Answers

WELFARE be pleased to state :

(a) whether the Indian Council of Social
Science Rescarch has decided to promotea
major research programme on the problems of
Scheduled Castes and Scheduled Tribes ; if
30, the broad outlines of such a programnie ;

(b) whether any prototype or list of
research projects has been prepagred so far to
be undertaken centrally or distributed to
various agencies/scholars in various States
under a phased programme on priority basis ;
if so, whether a list of such projects with
brief particular of their assignees will be laid
on the Table ; and

(c) the names of the different project
directors as well as the coordinators for the
programmes finalised so far for various
States ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
{(PROF, S. NURUL HASAN) : (a) to (c).
The Council proposes to promote research
into social, economic, political and educational
problems of the Scheduled Castes and Schedu-
led Tiibes. For this purpose, it has appointed
two Advisory Committees, one for the Schedu-
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Ted Castes and the other for the Scheduled
Tribes.

Details of the programme of research into
educational problems of the Scheduled Castes
and Scheduled Tribes have been worked out
so far. These are given in the statement. The
details of the programme in other sectors are
being worked out. As and when the details
of any programme are finalised, they are
published in the Newslefter of the Council,
copies of which are sent to the Parliament
Library. They are also included in the Annual
Report of the Council which is laid on the
Table of both the Houses of Parliament.

Statement

Members of the Coordinating Commitiee for
research into educational problems of
scheduled castes and scheduled
tribes .
Dr. 1. P. Desai,
Prof. Ramakrishna Mukerjee
Prof. Yogendra Singh
Mrs. Suma Chitnis
Shri A. K. Danda
Dr. Yogesh Atal

AWk W

Names of the Project Directors for the study of educational
problems of Scheduled Castes.

Name of the State

Name of the Project Director

1

2

Andhra Pradesh
Assam and Meghalaya
Bihar

Gujarat

Madhya Pradesh
Maharashtra

Orissa
Rajasthan
Uttar Pradesh

West Hengal
Haryana
Punjab
Mysore

Prof. C. Laklhmana-
Dr. S. M. Dubey
Dr. Sachchidananda

. Dr. B. V. Shah (Director)

Mr. J. D. Thakar (Co-Director)
Dr. T. B. Naik

Mrs. Suma Chitnis (Director)
Dr. T. N. Valunjkar (3t. Director)
Prof. R. N. Rath

Dr. K. L. Sharma

Shri B B. Pande

Prof. B. R. Chauhan

Shri K. Chattopadhyay

Prof. K, D. Gengrade

Prof. V.S D, Souza

Prof. C, Rajagopalan
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1 2
Tamil Nadu Dr. M.S. Adiseshiah
Kerala Dr. P. K.B. Nayar.

Names of Project Directors for the study of educational problems of scheduled tribes,

Andhra Pradesh

Bihar

Gujarat

Mabharashtra

Assam Meghalaya and Arunachal
Nagaland, Manipur and Mizo Hills
Orissa

Rajasthan

Dr N. S. Reddy

Mrs. R. O. Dhan

Dr. 1. P. Desai

Sh. Purushottam Sirsalkar
Dr. Annada Bhagabati
Prof. G. Kabui

Dr. L.K. Mahapatra

Dr. S. K. Lai

Central School Building in Sector
1V, R. K. Purum, Ncw Delhi

3775. SHRI S. M. SIDDAYYA : Wil
the Minister of EDUCATION AND SOCIAL
WELFARE bu plecased to state :

(a) whether the plot on which the new
Central School building has recently been
constructed in Sector 1V of R. K. Puium,
New Delhi was the site for housing the
Primary Section of the School prior to starting
the construction work last year ;

(b) whether this plot was handed over
to tha School organization on a clear under-
standing that the new building would first
accommodate the Primary Section and then
othor Higher Classes ;

(c) whether the School authorities
shifted all the Higher Classes there and left
the Primary section students in temporary
tents built for them in Sector 1I where they
were shifted just prior to the building con-
struction started, if so, the reasons therefor ;
and

(d) whether any representation has been
received from the local residents welfare
association for immediately accommodating
the primary section in the new building and
if so, the action taken thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL

WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D. P. YADAYV) : (a)
Yes, Sir,

(b) The plot was handed over for con-
struction of a primary school building.

(c) The higher classes had to be shifted
to the new building in Sector IV because
Delhi Administration was pressing for the
release of their building in Sector IlI, where
the higher classes were previously being run.
The higher classes could not be run in tents
because it was not possible to provide for
proper laboratory facilities in tents. The
primary classes will be shifted to the building
in Sector 1V, as soon as building for the
higher classes is ready for occupation.

(d) No formal representations have been
made, though some guardians have seen the
Principal individually in this connection.

Break-down in Conveyor Beltof D.M 8.
and Consequen:. kﬁdﬂl‘lcﬂon in Supply
of

SHRI R K. SINHA :
SHRI M RAM GOPAL
REDDY :

3776.

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether there has been a breakdown
in the conveyor belt system of the Delbj
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* Milk Scheiiie ; if so, when the defect was
_noticed first angd the steps taken to repair the
same ;

(b) whether a decision has been taken
to supply restricted milk to the ¢onsumers of
Delhi ; and if g0, the time likely to be taken
in repairing the conveyor belt system and
restoring full supply of milk to the consum-
ers ; and

(c) whether any sabotage is suipected in
the break-down of the conveyor belt system ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) There was a .partial
break-down in the Conveyor belt system of the
Bottling Plant of the D M.S. duc 1o wear
and tear. This problem assumcd larger
.proportions in the course of the last 4 weeks,
due to difficulty in repairing the links in the
conveyor chains because of delay in obtaining
supply of spare links from the régular supplier
of D.G.S. and D. Some links were obtained
under emergent Jocal purchase arrangements
and many of the chains were fully repaired
or replanced. Simultaneously the regular
supplier of D.G.S. and D. was expected to
arrange supply of links and these also started
arriving from 16th April, 1972, This resulied
in expediling the repair/replacement work.

- {b) - Supplies 10 the customers of the
P.,M.S. were being regularly made in keeping
with the setual requirements, upto 3rd April,
1972, Thereafier, due to partial breakdown of
Conveyor bejt, the production was slowed
down somewhat, Supplies had to be reduced
hat the overall reduction was under 10% of
ﬂ;e actual requirements from 4th to 7th April,
1972, _With . the intensive and continuous
efforts made to further improve the supplies,

. from 8th April onwards, over 94% of the
actin] *regiiretaents of the customers were
met, Full supplics sccording to actual require-
ments were made in the morning shifts, and
some margival cuts as became essential were
being fmposed in the aflernoon supplies only.

These supplies are also expected to be restored

hlk\vdm
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(c) Thedofem in tho conveyor chains
were due to normal wear nnd tear. and no
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MBES Degrees of T.D. Medlgal College
Alleppey

3777. SHRI C. K. CHANDRAPPAN :
Will the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether the Kerala Government
approached Indian Medical Council with a
proposal to reconsider latter’s decision not to
recognisc the MBBS degree of T.D. Mcdical
college, Alleppey; and

(b) if so, the decision faken in this
matter ? :

THE DEPUTY MINISTER IN THE MI-
NISTRY OF HEALTH AND FAMILY PLAN-
NING (SHRI A K. KISKU): (a) and (b). While
Government have not writtcn to the Indian
Medical Covncil they have addressed a letter
to CGiovernment of India requesting for fresh
inspection of T. D. Medical College, Alleppey
by the Medical Council with a view to grant
approval to the MBBS degree awarded to the
students of this College. A copy of this letter
has been endorsed to Council. The matter is
still under consideration of the Medical
Council and their formal recommendaticn in
this regard have not been received by Govern-
ment of India. Further action will be taken
in consultation with the State Government on
receipt of Council’s formal recommendation,

CORRECTION OF ANSWER TO USQ NO.
3580 DATED 1.7-1971 RE : ENACTMENT
OF LEGISLATION FOR IMPOSING
PARTIAL BAN ON SLAUGHTER
OF COW

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : Inthe statement refesred to
in reply to Unstarred Question No. 3580
answered in the Lok Sabha on 1.7.71 for the
entry “Social No. 5—Pondicherry” under the
heading Union Territories, the entry “Serial
No. 5-—North East Frontier Agency (now
Arunachal Pradesh)”” may be substituted, The
wrong entry appeared d«ne to in advertance and
is regretted.

2, The délay in making the correction is
due to the fact that “thy errof which came to
notice after answering the question required
a gfeview of the position of enactment of
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Legislation about ban on slaughter of cow in
all the States and Union Territorics, before the
correction could be made and this took time.

12 hrs,
PAPERS LAID ON THE TABI.E

DELHI MOTOR VTHICLES (FIRST AMLND-
MEN1) RULLS AND Ri1VLuW AND
ANNUAL RIrorT OF MOGUL
Lines LT, Bomsay

THE MINISTER OF PARLIAMLNTARY
AFFAIRS AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR) : | beg to lay
on the Tabic -

A copy of the Delhi Motor Vehicles
(First Amendment)  Rules, 1972
(Hindt and Fnglish ver<ions) publi-
shed in Notdicattons No, F 4(44)/70-
72-TPT in Delhi Gazctte dated the
17th March, 1972, under sub-section
(3) of section 133 of the Motor
Vehicles  Act, 1939, [Fluced in
Library. Sco No. LT-1832,72]

(U]

A copy each of the following papers
(Hind: and Enalish \versions) under
sub-section (1) of section 6{9A of
the Companies Act, 1956 :—

(1) Review by the Government on
the working of the Mogul Line
Limited, Bombay, for the year
1969.

(ii) Annual Repoit of the Mogul
Line Limited, Bombay, for the
year 1969 along with the Audi-
ted Accounts and the Comments
of the Comptroiler and Auditor
General thereon, |Placed in
Library, SeeNo LT-1823/72]

REVIEW AND ANNUAI REPORT OF
HousING AND UrBaN Dt VELOP-
MENT CORPORATION, NEW DILHI

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI L K. GUIRAL) : I beg to lay on the
Table a copy each of the fullowing papers
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(Hindi and English versions) under sub-sectiod
(1) of section 619A of the Companies Act,
1956 :—

(i) Review by the Government on the
working of the Housing and Urban
Development Corporation Limited,
New Delhi, for the year ended the
31st March, 1931,

(ii) Annual Report of the Housing and

Urban  Development Corporation

Limited, New Delhi, for the period

ended the 3lst March, 1971 along

with the Audited Accounts and the
comments of the Comptroller and

Auditor General thereon. [Placed

in Library. See No. LT-1824/72)

LLiiCR TO INDIAN AIRLINES MANAGE-
MEN1 FROM ALL INDIA AIRCRAFf
ENGINEERS ASSOCIATION

THE DFPUTY MINISTER IN THE
MINISTRY OF LABOUR AND REHABILI-
TATION (SIIR1 BALGOVIND VFRMA) :
On behalf of Shri Khadilkar, 1 beg to lay
on the Table a copy of letter dated the 17th
Aptil, 1972 addicssed to him jointly by the
Management of the Indian Airlines and All
India Aircraft Engineer’s Association regarding
the outcome of negotiations held amongst
them. ([Placed in Library. See No. LT-
1825/72}

INsec1ICIDE RULES, 1971

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : 1 beg to lay on
the Tatle—~

(1) A copy of the Insecticides Rules, 1971
(Hindi and English versions) published
in Notification No. G S,R.
1650 in Gazette of India dated the
30th October, 1971, under sub-section
(3) of section 36 of the Insecticides
Act, 1968, K

A statement showing reasbn for
delay in laying the above Notification.
[Placed in Library. See No. LT-
1826/72]

@
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Cer7aFIED ACCOUNTS ETC. OF INDIAN
" INSTIBUTES OF TECHND. OuY, BoMBAY
AND MADRAS, AND INDIAN SCHoOL
OF MINES, DHANBAD, AND
ANNUAL REPORT OF NATION-
AL INSTITUTE OF TRAINING
IN INDUSTRIAL ENGI-
NEERING, BOMBAY

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRID. P, YADAV) : I
beg to lay on the Table—

A coby each of the following papers
under sub-section (4) of scction 23
of the Institutes.of Technology Act,
1961 :—

)

(i) Certified Accounts (Hindi ver-
sion) of the Indian Institute of
Technology, Bombay, for the
year 1969-70 along with the

. Audit Report thereon.

Certified Accounts (Hindi and
English versions) of the Indian
Institute of Technology, Madras,
for the year 1970-71 along with
the Audit Report thereon.
tPlaced in Library. See No.
LT-1827/72)

()

A copy of the Certified Accounts
of the Indian School of
Mines, Dhanbad, for the year
1968-69 along. with the Audit
Report thereon,

@ o

A statement (Hindi and English
versions) showing reasons for
delay and for not laying the
 Bindi version "of the above
Accounts simultaneously. [Pla-
" ‘ced in Library. See No. LT-
1828/72)

)

A copy of the Annual Report {Hindi
and English versions) of the National
»+  Institute of Training . in Ipdustrial
.. 'Engineering, Bombay, for the year
1970-11, {Placed in Library. Sec

- No. LT-1829/72] :
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12,02 hrs
RESIGNAT!ON OF MEMBER

(SHR1 Smmum‘rm SHANKER RAY)

MR. SPEAKER : I have to inform the
house that Shri Siddhartha Shanker Ray, an
elected Member of Lok Sabha from Raiganj
constituency of West Bengal, has resigned his
seat in Lok Sabha with effect from the 2ist
April, 1972, :

v

ARREST OF MEMBER
(SHR1 BHOGENDRA JHA)

MR. SPEAKER : I have to inform the
House that I have received the following teleg-
ram dated the 24th April, 1972, from the Sub-
Divisional Magistrate, Mirzapur :—

“Shri Bhogendra Jha, Member, Lok Sabha
arrested on 23:d April, 1972, at 6.00 P.M.
in front of Hindustan Aluminium Cor-
poration, Renukoot Police Station, Pipri,
District Mirzapur, under section 188, IPC
for violation of orders under section 144
Cr. P. C. under my orders. He is kept
in Mirzapur District Jail.”

SHRI S. M. BANERIJEE (Kanpur) :
this was organised mesting.

Sir,

MR. SPEAKER : No comments.
just an informatio_n.

This is

SHRI S. M. BANERJEE : Section 144
was clamped ; Birla cannot have an empire
like this. (/nterruption)

12,03 hrs. _
PUBLIC ACCOUNTS COMMITTEE

FORTIETH AND FORTY:SECOND REPORT

SHRI SEZHIYAN (Kumbakodam) : 1 beg
to present the following Reports of. the Public
Accounts Committee 1=

I¢M) Fortieth Report regarding Report of
the Comptroller and Auditor General
of India for the year 1969-70, Cential
Government (Civil) and Audit Report
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(Civil) 1970, relating to the Ministry
of Health (India Cooncil of Medical
Research).

(2) Forty-socond Report regarding Appro-
priation Accounts (Civil) 1969-70
and Report of the Comptroller and
Auditor General of India for the
year 1969-70, Central Government
(Civil) relating to Department of
Health, Department of Rehabilitation
and Planning Commission,

BUSINESS ADVISORY COMMITTEE
TENTH REPORT

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI B. SHANKARANAND) :
Sir, 1 beg to move ;

“That this House do agree with the Tenth
Report of the Business Adviscry Commit-
tee presented to the House on the 2lst
April, 1972."

MR. SPEAKER : The question is :

“That this House do agree with the Tenth
Report of the Business Advisory Commit-
tee presented to the House on the 2Ist
April, 1972,

The motion was adop'ed.

12.04 brs.
DEMANDS* FOR GRANTS-Contd.

MINISTRY OF HOME AFPAIRS—Conrd.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION AND BROADCASTING (SHRI-
MATI INDIRA GANDHI) : Mr. Speaker,
Sir, in the last two days, listening to the debate
on the Demands for Grants for the Home
Ministry, [ was reminded of an English song
which 1 had heard when I was in my early
teens, 'The British posters for the recruitment
to the Navy at that time used to bear the
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Jegend, ° Join the Navy and see the world.”
And on this slogan, the sailors had written a
song, saying :

“We joined the Navy to see the world
And what did we see, we saw the sea
And the Atlantic was not as gigantic

And the Pacific was not as terrific
As they were made out to be.”

Sir, T came to this House expecting a
strong onslaught from the hon. Membars of
the Opposition, but what did I find 7 A very
mild rehash of the points they have been
making in the House and outside on many
occasions.

SHRI SHYAMNANDAN MISHRA (Begu-
sarai) : Be grateful then.

SHRIMATI INDIRA GANDHI : The
hon. Member opposite has always bcen very
gracious and I have always been grateful to
him for that.

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : Suspicious

SHRIMATI INDIRA GANDHI : You
are suspicious about everything. Actually,
Shri Bhagat took my point, because 1 had
noted down when you were speaking that I
had not suspected you of so much imagination
and that your speech sounded very much
like a plot of good detecive story, Butl
might tell him that [ am not an admirer of
Mr. James Bond.

SHRI SHYAMNANDAN MISHRA : How
complimentary to him ?

SHRIMATI INDIRA GANDHI : I am
trying to pay you a compliment. Obviously
Members were 50 little enthused by their own
ideas that even the oratory to which we looked
forward on such occasions was largely absent
and I must say I missed it.

The allegations which were made by the
hon. Membars opposite have been answered
by many other hon, Members who spoke from
this side and by some who spoke from their
own side...(Interruptions).

My colleague Shri Paut has dealt with the
question of violence, Ican only express my

. *Mpved with the recommendation of the President,
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amazement at the brazenness with which the
CPM are now talking about the negation of
democracy, one party rule and so on. Such
talk has also given the opportunity to a section
of the foreign press who have always tried
to find things against us fo report and to
magnify them and to mislead the people.
Now they give the impression that we have
liquidated or banned all political parties in
this country, which as you all know is very
far from the truth. I also see from the news-
papers that the CPM are contemplating some
kind of agitation. It is not clear whether

this will be violent or whether they will adopt -

non-violent means which they have all alorig
condemned as reactlonary and even contemp-
tible,

We all know that at no time have they
accepted democracy as we understand it and
even now ] doubt if they are willing to
concede that the democratic system can deliver
the goods. They have always and-1 speak
subject to correction—and 1 think they still
believe that the ends justify the mcans. As
the House is aware our own belief has been
and continues to be that means are as impor-
tant as ends for means govern and shape the
ends.

The charge of rigging the clections is
fantastic.
has already been strongly refuted. Why is such
a charge made ? Curiously enough the extreme
right and the extreme left have combined
on this matter. Perhaps this reflects the fact
that neither is too dceply committed to
democracy.

The Congress lost quite heavily in 1957,
We did not come and complain about these
things. We tried to assess the situation :
what were the causes of our defeat. Based
on that experience we have beun able to build
our strength again, The Congress had never,
and does not now believe in violence. We
have condemned all acts of violence whether
they are committed by  Marxists, by
communalists or by anybody else...(An Hon.
Member : Congressmen_ also)...certainly by
Congressmen, anywhere ‘they take place, I
do not condone any violencé or wrong doing.
1 have no hesitation in saying that: if zmwme
in my pa,rty o

SHEI PILOO MODY (CGodhra) : bld yon
hear that, gll of you ?
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SHRIMATI INDIRA GANDHI : Usually
I oati compets with you, Mr.: Mouy. but today
my throat is not so good.

SHRI'PILOO mom' &I yee’ like, I
shaﬂ inferrupt softly then, . .

SHR!MATI mouu GANDH! I was
saying that 1 do ot condohe violenee or any
wrong doing ; if asy inmy party or preten-
ding to be in my paity are indulging in such
acts, they mast also be dealf with. But let the
opposition not delude anyone that there is no
difference between the violence indulged in by
the Marxists or the communalists and that of
some misguided youths, One is part of a
creed and the other is a temporary aberration.

Some points were made, some miscella-
neous points, which were not about the - Home
Ministry as such, but about me and about
what I have said outside thea Heuse. I hope
that I shall be excused if I also wander just
a little way off the nfain - subjects to refute
those allegations.

1t was said that co-operation was given by
all parties last year and that this was misused.
I must confess that I have not been able to
understand this point, because the co-operation
was offered at the height of the crisis, and I
have publicly, in this House ard outside
acknowledged this with thanks. So far as the
elections are concerned, the whole point of
democracy is that every party puts forward
their point of view, and if they think any other
party’s policy is wrong, they criticise that
policy. That is surely iot an aspersion on the
co-operation offered earlier for a particular
purpose by the opposmon partics.

The amtude of the RSS is well known. If
1 speak about it here, there will ‘be ah atri-
monious exchange, but I can only say that
their attitude and the training which' they give
to young people are antithetical to our way of
life. Shimatl Subbadra Joshi anid 'somé others
have: spoken szont thesé  tiatters duﬁnx this
debate and on‘ the Per Memlm"s am

Another pol’nt whieh was made was :hat
we made requests. for votes. on , the basis of
having doné something for a particular commu-
nity, {do not sce how this can possibly be
regarded mmmum.l Mi parties and . the
Government were u.viu 0" dofferont groups
<ol dg Wisnt . S Gows OF Wit - 99 Md
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%o do for you Obvioualy, if you speak to one
group, they are not interested in what you
have done for somebody else, you have to say
what you are doing for them. By no strctch
of the imagination can this be labelled commu-
nal.

Similarly, mention was made of my appeal
for strong and stable Congress Governments
in the states. I very clearly did say thatl
thought only Stromg and stable Congress
Governments could implement our programme.
At the same time, I made it clear that at no
time have we not given full co-operation to
other Governments, when clected. And in fact
we have given full co-opcration to whoever
the peoplc have chosen or voted for. (/nrerru-
ptions)

1 do not want to go into the matter which
the hon. Member has raised just now. We have
only to look to the history of the last ycar to
see how this question arose and who began
the process, It certainly was not the Congress.

Iam sorry the hon. Member of the
Swnatantra Party, Shri Mody did not speak.
The House always looks forward to his speak-
ing, it gives some light relief. The Swatantra
Party’s thinking has not yet shed its unteality,
which is so reminiscent of what Alice found
in her wonderland. Usually it was my friend
Shri Siddhartha Shankar Ray who quotes into
the story of Alice but now that he is not in the
House. I have to mention it.

It was significant also that the Swatantra
Party should show concern at what is happen-
ing in the territorial waters of Bangla Desh, a
freo and fricadiy neighbour of ours, but nat at
the sustained ai-Indian stance and harmful
prapaganda of the United States and their help
to oyr enemies. | am not saying that such
matters should be mentioned, I am just point-
ing out that, if they have to mention an out-
side power it is of intgrest to see what they
choose $0 mention. The Jan Sangh and the
Swatautra Party have consistently tried eo
denigrate the leadership of the country and
the national policy.

One hon, Member spoke about a hoarding.
Perbaps this indicates the height of his vision.[
capnot guess what Air india meant to convey,
but beiog faciliar with their provious publicity,
when 1 saw that partioular hoarding, I thought
it was referring to the leadership of their own
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little Maharaja and the superiority of their
airlines. I am sure that that was the reaction of
most people. It would indeed be sad if irrita-
tion with an individual makes some pcople lose
their sense of humour,

My colleague Shri Pant has dealt with most
of the points that came up in this debate, but
because of lack of time, he could not mention
two. Even these are not new.Thc Government's
views have been explained on earlier occasions.
One is the question of defections. It is astoni-
shing that hon. members should continue to
criticise us for the delay As Shii Pant has
said, the delay was due to some of the leaders
of the Opposition not replying to our communi-
cations. At thc meeting of the representatives
of a number of parties and of some Iudepen-
dents members expressed themselves in  favour
of disqualifying defectors from continuing as
membeis of the Legislature. However, the
Committec on Defections had not reached any
agreed conclusion So, we thought it necessary
to consult the Chief Ministers. This has bien
done and since there is vast support for this
suggestion, Government will sorn bring forward
legislative proposals 1o give cffect  to this
measute.

SHRI SITYAMNANDAN MISHRA : For
disqualifying them ?

SHRIMATI INDIRA GANDHI : That
they should 1esign and stand for election again
if they want. (/nrerruptions)

The next point ..

SHRI JYOTIRMOY BOSU : What about
the role of foreign money ?

SHRIMATI INDIRA GANDHI : I am
glad the hon. member is helping me along.
The next point 1 was coming to is that of
foreign monecy.

SHRI JYOTIRMOY BOSU : I always
do.

SHRIMATI INDIRA GANDHI : Well,
your methods are sometimes a little strange

SHRI JYOTIRMOY BOSU : There I
agree with you.

SHRIMATI INDIRA GANDHI : The
second major point of concern to us is the role
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of foreign money in public Ife Legilative
proposals has been formulated and we shall
soon bring them o the House, to curb such
undesirable  transactions The proposals
contemplate outright prohibition, prior permis-
sion and 1ntimation  Outright prohibition
applies to candidates for election to a Lepisla-
ture, Members of Parliament and of State
Legulatures, a political party or an office-
bearer thereof, Government servants, employees
of corporate undertakings, the editor, printer
and publisher of a registered newspaper The
restriction regarding prior permission wiil apply
to all other organisations, or groups of persons,
whether incorporated or not, with a definite
political, social, educational, religious, c tltural
or economic programme, mcluding any trust,
endowment or foundation Intimation 1n the
prescribed manner will be required 1n the case
of other individuals

SHRI JYOTIRMOY BOSU  Sir, may I
ask a questton 7 Under rule 355, I am entitled
to ash a question What happened to the report
of the CBI on foreign moncy to political
parties during elections ? Will she place 1t on
the Table of the House ?

MR SPFAKER  There 1s no such rule
unless the Speaker yields to it (/nterrup 1 ns)

SHRIMATI INDIRA GANDHI
Iam willing to reply with
permission, should we go
(Interruptionsy

Since
the Speaker’s
mto the rule ?

MR SPEAKFR [ amnot allowing 1t It
1s for the Prime Minmster to reply as she
pleases

SHRIMATI INDIRA GANDHI , With
your permission, Sir, 1 shall reply to Mr
Bosu Firstly, this report was not a CBI
report Secondly, such reports cannot be made
public (/nterruptions)

SHRI PILOO MODY It is very unfair
that you know about 1t and we do not know
what’s 1n 1t

SHRIMATI INDIRA GANDH! . The
then Home Minster, Shri1 Chavan, had spoken
on this matter here and he gave a lot of in-
formation

SHRI JYOTIRMOY BOSU : You are
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not willing to make it public That s all 1t
comes to

SHRIMATI INDIRA GANDHI * We are
not willing to make 1t public (Interruptions)

SHRI ATAL BIHARI VAJPAYEE
(Gwalior) : If it was not the CBI, which was
the agency which made that report ?

SHRIMATI INDIRA GANDHI

AN HON MEMBER
(Interruptions)

1B
Not the CB1 ?

SHRIMATI INDIRA GANDHI . We
now come to the important question about
Centre State relations and the prickly question
of State autonomy I find that even those who
used to plead so earnestly for a strong Centre
have now somewhat moved theirr ground I
stmply cannot understand why there should be
tension between the Centre and the States
Whenever 1 have the opportunity of meeting
the Chief Ministers or other Ministers from
all the States—during my tenure they have
belonged to all parties Hon Members opposite
know that the Chief Minister of Tamil Nadu
15 1n Delhi We had a Swatantra Government
1n Orissa and we had a Socialist Government
m Bihar Chief Ministers and Munisters came
to meetme I have never lound any kind of
acrimony, difficulty or even disharmony 1n
settling various problems with them

Development 13 a total effort of the
Government 1n  which every Mnistry of the
Centre and all State Governments have an
allotted role We have given a new focus to the
plan by emphasising development at the ground
level We have given special attention to all
those sections of the population and all those
regions which have so far boen negiected Our
endeavour now i8 to strengthen the weakest
limbs

The problem of autonomy lias to be viewed
in this perspective, Does any State fee! help-
less in serving its people ? Or, has the Consti-
tution or the Central Government come in its
way ? Some people have complaimed about
delay I know that sometimes there 18 delay n
the sanctioning of projects But we can certamly
find ways to mprove this situstion We all
know that sometimes State Governments also
try to goore points over the Centre, We do not
object to ths, It 18 all in the puleh of ihe
same,
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Some moembers have raised the question
of the distribution of funds and the financial
powers of the States. The allocation of
financial resources between the Centre and the
States has been provided in our Contitution,
keeping in view their respective responsibilities
and by carefully balancing the needs of
national planning with the scope necessary for
regional initiative. It is perfectly understan-
dable that each State should ask for more funds
for its own development. Every Statc, regard
less of what party is ruling there, complains
of complete apathy towards it, although I may
mention in passing that funds made available
to the States have not always becn fully utili-
zed by them. The crux of the problem before
all of us is that if each State looks only to
its own needs and requirements, how will
regional imbalance be removed ? The experi-
ence of the last 22 years has demonstrated
the soundness of the approach adopted by
our Constitution-makers. The imperatives
of national security and of more rapid social
and economic development continue to be as
important today as in the past. Every State
has some common problems with the rest of
the country and some specific problems of
its own. What is to be the relationship bet-
ween the parts and the whole, between diver-
sity and anity ? The freedom movement, in
which my party was in the foiefion, and
the Constitution both these have evolved a
system in which there is general cultural and
linguistic satisfication, This strengthens unity
and at the same time preserves diversity, for
we believe that diversity itself can be a source
of strength,

1 presume that all of us here, regarnless of
what party we belong to, are working towards
a more ecgalitarian society. We are deeply
conscious of the hardships suffercd by large
sections of ihe population —the landless,
Scheduled Castes, Scheduled Tribes, linguistic
minorities, religious minority groups and so on.
They have genuine grievances and do not
always get a fair deal from society. A conti-
nuous and unremitting effort to allay the
apprehensions and to remove grievances is
basic to national integration.

I feel t' at there should be a continuous
study of their problems. This requires the
collection of material which is at present
scattered over a large number of agencies.
To facilitate this we have set up a Directo-
rate of Nutional Integration in the Home
Miuistry.
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SHRI SHYAMNANDAN MISHRA : The
National Integratson Council seems more or
less dead.

SHRIMATI INDIRA GANDHI : It is
still doing work at different levels. It is not
doing anything spectacular but it is function-
ing.

Shri Madhu Dandavate did not speak in
the debate but he has written t0 me about the
atrocities on harijans.

PROF. MADHHU DANDAVATE (Raja-
pur) : 1 have raised it in this House on some
other occasion.

SHRIMATI INDIRA GANDHI : The
Directorate which I have mentioned will look
into such matters also,

Shrimati Lakshmikanthamma drew our
attention to the discrimination against women
in some service rules, She po:nted out that
married women were not entitled to appoint-
ment as of right, and that when a woman
already in scrvice marries, she might be asked
to resign, We are removing this discrimina-
tion,

SHRI PILOO MODY : While looking
into the discrimination against women, kindly
look into the discrimination against these men
also,

SHRIMATI INDIRA GANGHI : Shri-
mati Sheila Kaul, Shrimati Mukul Banerji and
Shri H K.L. Bhagat spoke about the police,
1 share their concern, but this is a two-way
business and the question is a complex one.
Policemen are a part of society. They are

* also fathers, sons, brothers and s0 on ; they

are also either villagers townsmen, and they
should be sympathetic to the problems of the
people and the people should show greater
respect to them,

In the old days their training did not fully
equip them for this type of a role not only in
our country but in most countries. The Home
Ministry's work is concerned not merely with
crime but with social and political malaise and
other evidences of dissatisfaction. The trmdi-
tional outlook of meroly maintianing law asd
order has to change and be constantly semo-
vated We give importance w the Pollec
Training Commiltee  which was recently agt
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up. We must aim at an enhlightened public
and an enlightened police.

We seck the citizen's participation in
helping to solve crime and disorder.  So, the
public and the police, both must change old
habits The public should trust the police
more and the police in their turn should be
more worthy of public trust.”

I should like to touch upon one other
matter, which is capital punishment, 1 know
this is a controversial subject. The Law
Commission has expressed an opinion in
favour of retaining 1t This was supported by
several of our Chief Mmisters But in spie
of a very thorough study the Law Commission’s
report was not able to establish any real rela-
tionship between the incidence of murder and
capttal punishment. They have pointed out,
as indeed have several books on the subject,
to a large number of cases where alter a man
has been put to death, 1t has been found that
there was a muscarriage of justice and the real
murderer cither had himself confessed or was
discovered. But in the mean time an innocent
man had lost his life, This is a matter to
which I should ike hon. Members and the
public to give thought.

There was some mention of greatness. 1
should jtke to ask you, Mr. Speaker, and
through you, the hon. Members of the House,
whether in the speceches of the hon. Opposi-
tion leaders there was any glimmer of great-
ness 7 Have they are not confined themselves
to narrow limits and to small matters, show-
utter disregard for the larger problems and
difficulties before the nation and the vast chal-
lenges which we face today ? They have
completely ignored the mood of self-confidence
which is so obvious in our country today.

/Greatnm is not given or taken away by
words. Only history can be the final judge.
But we are not interested in the greatness of
an individual ; we are interested in the great-
ness of the country. If India is great, all of
us will be great ; every Indian, whether here
or abroad, can hold his head high. If India is
not great, no one in India can be great, no
matter what his position is. The policies and
the work of this Government are directed
towards the aim of making India great. We
may make mistake, our steps may sometimes
be slow but no one can deny that the country
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is advancing step by step,
matters.

And that is what

It is for all of us to assess what isin
the country’s interest just now--a feeling of
defeatism or a feeling of confidence. The
House knows that the Government have never
tried to draw a veil over our shortcomings.
But there has to be some perspective in our
outlook. I am reminded of two men who
were in confinement and had only a small
window on the outside world. Looking out
onec man saw only the mud while the other
saw the stars. . \

With these words, 1 request the House
to vote for the Demands for Grants relating to
the Ministry of Home Affarrs,

SHRI JYOTIRMOY BOSU - Sir, through
you, I want to ask only one question from the
Prime Minister Why 151t that the recruit-
ment to Intelligence Service has been takrn
out of the purview of the UPS C, ?

SOME HON. MEMBERS
only the mud ;

* You saw

MR, SPEAKER : Before I put the De-
mands to vote, I take up the cut motions

First, I take up cut motion Nos 10 to
22, 36 to 44, 49, 129 and 130 standing 1n the
name of Shri Jyotirmoy Bosu. Is he with-
drawing them ?

SHRI JYOTIRMOY BOSU : No, Sir. I
have already moved them. You are forget-
ting the rules, I am sorry to say.

MR. SPEAKER : I put these cut motions
moved by Shri Jyotirmoy Bosu.

Cut motions Nos. 10 to 22, 3610 41,
49,129 ond 130 were put and
negatived

MR. SPEAKER : Now, 1 put cut motion

Nos. 23 to 35, 89 to 95 moved by shri Bho-
gendra Jha,

Cut motions Nos. 23 to 35 and 89 to 95
were put and negaiived

MR, SPEAKER : Then, I put cut motion
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Nos, 43 and 47 in the name of Shri K. Bala-
krishnan.

Cut motions Nos 43 and 47 were put
and negatived

MR. SPEAKER : I now put cut motion
Nos 50 to 60, 62, 64 and 65, 75 and 76 in
the name of Shri Laxminarayan Pandeya to
vote.

Cut motions Nos. 50 to 60, 62, 64, 65,
75 and 76 were put and negatived

MR. SPEAKER : Now, I put cut motion
Nos. 96 and 97 in the name of Shri G.P.
Yadav to vote.

Cut motions Nos. 96 and 97 were pui
and ncgatived

MR. SPEAKER : I take up cut motion
Nos. 100 to 112, 115 to 127 moved by Shri
Tha Kiruttinan,

Cut mo ions Nos. 100 tv 112 and 115
to 127 were put and negatived

MR. SPEAKER : Now, I put cut motion
Nos. 113 and 114 and 128 in the name of
Shrimati Bibha Ghosh Goswami to the vote of
the House.

Cut motions Nos. 113, 114 and 128
were put and negatived

MR. SPEAKER : I now put the Demands
for Grants relating to the Ministry of Home
Affairs to the vote of the House.

The Question is :

“That the respective sums not exceeding
the amounts shown in the Fourth column
of the order paper be granted to the Pre-
sident fo complete the sums necessary to
defray the charges that will come in course
of payment during the year ending the
31st day of March, 1973, in respect of the
heads of demands entered in the second
column thereof against Demands Nos. 37
to 51, 118 and 119 relating to the Minis-
try of Home Affairs.

The motion was adopted
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[The motion for demands for grants,
which were aduopted by the Lok
Sabha, are reproduced
below—Ed.]

DeMAND No. 37—MiNisTRY ofF HoMme
AFFAIRS

“That a snm not exceeding Rs. 1,39,76,
000 be granted to the President (to com-
plete the sum nacessary to dcfray the
charges which will come in course of pay-
ment during the year ending the 3[st day
of March, 1973, in respect of ‘Ministry of
Home Affairs’.”’

DemaND No. 38 —CABINET

*That a sum not exceeding Rs, 70,60,000
be granted to the President 10 complete
the sum nccessary to defray the charges
which will come in course of payment
during the year ending the 3iIst day of
March, 1973, in respect of ‘Cubinet’,”

DrMAND NO 39 —Dr PARTMENT OF
PERSONNEL

“That a sum not exceeding Rs, 3,84,61,000
be granted to the President to  complete
the sum nccessary to defiay the charges
which will come in course of payment
during the year ending the 3iIst day of
March, 1973, in respect of ‘Department of
Persopnel’.”

DeMAND No. 40-PoLIcE

“That a sum not exceeding Rs. 92,36,38,000
be granted to the President t0 com-
plete the sum necessary to  defray the
charges which will come in course of pay-
ment during the ycar ending the 3Ist day
of March, 1973, in respect of *Police’.”

DEMAND No. 41—CEensus

“That a sum not excecding Rs. 3,37,73,000
be granted to the President fo com-
plete the sum necessary to defray the
charges which will come in course of pay-
ment during the year ending the 3!st day
of March, 1973, in respect of ‘Census’.”

DeMAND NoO. 42—STATISTICS

*“That a sum not exceeding Rs. 4,34,77,000
be granted to tha President e complese



199 D.G. Min.

DeMAND No.

[Mr. Speaker]

the sum nccessary to defray the charges
which will come in course of payment
during the year ending the 3ist day of
March, 1973, in respect of ‘Statistics’.”

43—TERRITORIAL AND
PoLiTicAL PENSIONS

“That a sum not exceeding Rs. 1,89,96,000
be granted to the President t0  complete
the sum necessary to defray the charges
which will come in course of payment
during the year ending the 31st day of
March, 1973, in respect of ‘Territorial and
Pohitical Pensions °.”

DEMAND NoO. 44—~OTHER RtVENUEL Ex-

PFNUITURE OF THE MINISIRY OF
HOME AfFAIRS

“That a sum not exceeding Rs. 11,93,55,000
be granted to the President to complete
the sum neccssary to defray the charges
which will come in course of payment dur-
ing the year ending the 31st day of March,
1973, 1n respect of ‘Other Revenue Ex-
penditure of the Mimistry of Home
Affairy'.”’

DeMAND No, 45 - DLl

“That a sum not excecding Rs. 58,89,85,000
be granted to the President ro com-
plete the sum necessary to defray the
charges which will come 1 course of pay-
ment during the year ending the 3lIst day
of March, 1973, in respect of ‘Delhi’.”

DEMAND No. 46— CHANDIGARH

“That a sum not exceeding Rs, 7,06,01,000
be granted to the President fo complete
the sum necessary to defray the charges
which will come in course of payment dur-
ing the year ending the 31st day of March,
1973, in respect ‘Chandigarh’,”

DeEMAND NO. 47-—ANDAMAN AND NiI-

COBAR ISLANDS

““That s sum not exceeding Rs. 10,10,32,000
be granted to the President Z0 com-
plete the sum mnocessary to defray the
charges which will come in course of pay~
ment during the year ending the 31st day
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of March, 1973, in respect of ‘Andaman
and Nicobar Islands’.”

DEMAND NO. 48 —ARUNACHAL PRADESH

“That a sum not exceeding Rs 13,51,11,000
be granted to the President fo complete
the sum necessary to defray the charges
which will come in course of payment dur-
ing the year ending the 31st day of March,
1973, in respect of ‘Arunachal Pradesh’.”

DeMAND NO. 49-DabRA AND NAGAR

HAviLl AREA

“That a sum not excceding Rs, 76,03,000
be granted to the President to complete
the sum necessary to defray the charges
which will come in course of payment dur-
ing the year ending the 3Ist day of March,
1973, 1n respect of ‘Dadra and Nagar

Haveli Area’.

DrMAND No. 50— Laccabpivi, MiNicoy

AND AMINDIVI ]ISI ANDS

“That a aum not exceeding Rs. 2,06,69,000
be granted to the President to  complete
the sum nccessary to defray the charges
which will come in course of payment dua-
ing the year ending the 31st day of March,
1973, in respect of ‘Laccadive, Minicoy and
Amindivi Islands’.”

DemanD No. 51—MizoraM

“That a sum not exceeding Rs. 54,14,000
be granted to the President to complete
the sum necessary to defray the charges
which will come in course of payment
during the year ending the 31st day of
March, 1973, in respect of ‘Mizoram’,”

DEMAND No. 118—CapIiTAL OUTLAY IN

UNION TERRITORIES

“That a sum not exceeding Rs. 22,72,60,000
be granted to the President fo com-
plete the sum necessary to defray the
charges which will come in course of pay-
ment during the year ending the 31st day of
March, 1973, in respect of ‘Capital Outlay
in Union Territoriey’.”

DeMAND No. 119-01H5R CArITAL OUT-

LAY OF THE MINISTRY OF HOME
AFFAIRS

“That a sum not exceeding Rs. 2,10,42,000
be granted to the President 70 complete
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the sum necessary to defray the charges
which will come in course of payment
during the year ending the 3ist day of
March, 1973, in respect of ‘Other Capital

Outlay of the Ministry of Home
Affqirs’.”
12.35 hrs.
MINISTRY OF INFORMATION AND
BROADCASTING

MR. SPEAKER : The House will now
take up discussion and voting on Demand
Nos. 55 to 57 and 121 relating to the Ministry
of Information and Broadcasting for which §
hours have been allotted.

Hon Members present in the House who
are desirous of moving their cut motions may
send slips to the Table within 15 minutes indi-
cating the serial numbers of the cut motions
they would like to move.

DeMAND No. 55—MINISTRY OF INFORMA-
TION AND BROADCASTING.

MR SPEAKER : Motion moved :

“That a sum not exceeding Rs. 28,70,000
be granted to the President to complete
the sum necessary to defray the charges
which will come in course of payment dur-
ing the year eading the 31st day of March,
1973, in respect of ‘*Ministry of Informa-
tion and Broadcasting'.”

DEeMAND NO. 56—BRORDCASTING.
MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs, 14,37,30,-
000 be granted to the President fo com-
plete the sum necessary to defray the char-
ges which will come in course of payment
during the year ending the 31st day of
March, 1973, in respect of ‘Broadeasting’.”

57~INFORMATION AND
PusLiCITY.

Demanp No.

MR, SPEAKER : Motion moved :

“That a sum not exceeding Rs. 7,72,82,000
be granted to the President fo complete

the sum necessary to defray the charges
which will come in course of payment dur-
ing the year ending the 31st day of March,
1973, in respect of ‘Information and
Publicity*.”

DeMAND NO. 121—-CaAriTAL OUTLAY OF
THE MINISTRY OF INPORMATION
AND BROADCASITING.

MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs. 10,40,13,
000 be granted to the President fo com-
plete the sum necessary to defray the
changes which will come in course of pay-
ment during the year ending the 31st day
of March, 1973, in respect of ‘Capital
Outlay of the Ministry of Information and
Broadcasting®.”

*SHRI KRISHNA CHANDRA HALDER
(Ausgram) : Mr. Speaker, Sir, I want to
speak in Bengali today.

I rise to oppose these demands for grants
of the Ministry of Information and Broad-
casting. Our countty 1s today proceeding
towards one party Government and the Prime
Minister has not only hept the HHome Ministry
under her personal control, she has also kept
the charge of the Mimistry of Information
and Broadcasting under her personal
control. As pointed out by our colleague
Shri Jyotirmoy Bosu earhier, the Government
has utilised the Policc and the Intelligence
Department for suppressing and destroying the
mass movements, the movements of the
peasants and workers. Again the medium of
broadcasting has been exploited for propa-
gating against the opposition parties and the
peoples movements. Through the control of
both the Ministries, she has sought to suppress
and destroy the opposition in the country and
to further her own cause. This one party
and one Icader Government is moving to
crush all peoples movements through its
control of this instrument of mass publicity
and propaganda. That is the reason why I
am opposing the demands of this Ministry,

Mr. Speaker, Sir, you are aware that in
1947 there were only 27,600 radio sets in our
country and in 1970 that number went upto

*The origina! apeech was delivered in Bengali.
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11,75 million and in that year (19%0) the
circulation of daily newspapers stood at
7.69 million, It will be seen that these two
viz. Newspapers and radio are the most
important media for mass communication
which can mfluence the entire nation. From
the facts available to us it will be seen that
whereas the circulation of newspapers in the
country 1s 7.69 million every day. the number
of radio sets in our country stands at
11.75 miltion It means that the publicity
through radio 1s much more extensive and
powerful than that done through daily news-
papers in our country. We have seen that
the monopo irtic group consisting of seven
major newspapers that exist in the country,
is controlling 80%, of the newspaper circulation
1n our country and the Government 1s also
trying to make this monopolistic group of
newspapers more powerful although they speak
a lot about socialism. Yo know, Sir, that
the total quantity of newsprint consumed 1n
our country in 1965-66 was 1,15,591 metric
tons. Out of that, the production of news-
pnnt in our country durning that period was
only 30,3,47 metric tons and the quantity
wmported amounted to 85,251 metric tons.
In 1970-71 the newsprint used in our country
amounted to 1,80,000 metric tons and the
amount imported was 1,40,000 tons and that
pioduced in the country was 40,000 metric
tons. In 1971-72 the quanuty used in the
country was 2,64,000 metric tons out of which
the quantity imported was 1,76,400 metric
tons. Only 30,000 metric tons were produced
in our country during that period. Thus we
see that we are depending heavily on the
tmport of newsprint to meet our needs. The
newsprint imported constitute 60% of our
consumption and only 40% are being
produced 1n the country. We also see that
this monnpolistic group of big newspapers
who are baving the largest circulation
1s being helped by the Government in every
way. It is utilising the major portion of the
newsprint and is also baggwng the major
portion of the newspaper advertisements,
Goveroment is also backing this monopolistic
group since it has the Tull control of import
and distribution of the newsprint. The big
newspapers like, Indian Express, the Hindu,
the Statesman, Times of India, the Ananda
Bazar Patrika, the Amrita Bazar Patrika etc.,
having the maximum circulation also exert the
maxissum influence on the Government. But
due to their complete dependence on the
Government, for the import of newsprint,
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rotary machine, machine paits otc , they nOW
desist from making whatever little criticism ©f
the Government and their policies that theY
used to make earlier. Shrimati Indifa
Gandhi and her party has taken over complete
power in many fields and they are trying .©
throttle those newspapers who idulge in true
criticism of her Government by stopping all
advertisements to them, As a resuit of this,
the small newspapers are unable to compete
with others in the field. The big newspapers
which are devoting 62.3% of their published
space to advertisements have opposed the
price page schedule. This they are opposing
on two grounds, firstly, they will be losing
advertisement rcvenue and secondly they are
threatening closure and retrenchment. They
are trying to retrench the workers and
reporters and thereby creating a troublesome
situation. Therefore, I will say on behalf
of my party that if some disturbance crops
up on account of the retrenchment of these
workers etc. employed by the big newspapers
and those newspaper workers are compeliled
to agitale, then all the people of the country
and the members of the House will stand
solidly behind them n their just struggle
1 have no doubt about that.

In the matter of distribution of newsprint
to the small and medium newspapers there 1s
discrimination, These newspapers are also
denied  Government advertisements The
big newspapers are in a position to influence
the advertising council of the Government
and thereby secure advertisements. On the
other hand, the newspapers like “Satyayug'',
“Ganashakti Patrika”, “Darpan”, “Bangla
Desh”, etc. who criticise the Government are
denied all advertisements. A vicious cons-
piracy exists among the big newspepers, the
Government and its advertising council and
the foreign vested interests on whom we have
to depend for import of newsprint, When
some small newspaper owner approaches the
advertisement council for securing advertise-
ments, they are pressurised by the council
that they will have to print the comic strips ;
cartoons etc. of foreign origin and those have
no educative value, I will ask the Govern-
ment, Sir, if they will inquire into this ?

In matter of distribution of newsprint
also the Registrar of Newspapers and his
Inspectors give reports gbont the number of
copies that are in circulation of the big
newspapers. In those reports also much
corrupt practices are prevaient resuiling in
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unfair distribution of newsprint. Will the
Government assure an inquiry into this also ?
I demand a C B.I. probe into this affair.

The Press Information Bureau also gives
publicity to the various Congiess Govern-
ments that are ruling in different States. On
the other hand, the P.I.B. indulges in
destructive publicity against the opposition
parties in different States. It is high time
these things were stopped. In the sphere of
broadcasting also, the A.I.R. gives publicity
and propagates for the Congress Government
and the Congress Party but the Opposition
parties do not find any place in its broadcasts.
It is rather suffering on account of the
adverse broadcastes by the All India Radio
which is the most powerful and effective
means of mass propaganda today. The
situation has come to such & sorry state that
people are saying that the All India Rad:o
has virtually turned into All Indira Radio.
You know Sir, that on Sth August 1971 a
Congress party meeting was held at New Delhi
in connection with the Bangla Desh issue.
There Shrimati Indita Gandhi delivered a
speech in her capacity of the leader of the
Congiess party. But that speech was
broadcast over all the siations of All India
Rddio. Again on 3 12 1971 Shrimati Gandhi
addressed a meeting at Calcutta in her
capacity of the leader of Congress party but
her speech was relayed over the Calcutta
station of All India Radio., The opposition
parties are deprived of similar facilities. This
is unfair, This way the All India Radio has
turned into a mouthpiece of the Congress
Government and the Congress party. A
demand is being voiced today that Govern-
ment should give up the control of the All
India Radio, and hand over its management
and control to a Corporation, Will the
Government accede to it ? In 1954, the
first Press Commission was constituted. The
Commission had jmter alia recommended
diffusion of the ownership of newspapers
That is, the proprietors of other industrics
should be prohibited from controlling news-
papers, Such propristors were trymng to
exert their baneful influence on the Govern-
ment and were trying to suppress the news-
paper workers and their legitimate movements.
It further recommended that the workers
should be atlowsd to participate in the
management of the newspapers. About 17
or 18 years have elasped but no concrete
steps have been taken to implement those
recommendations, 1 will therefore demand

that in the changed circumstances a second
Press Commission may be constituted to go
into the matter afresh, to enguire into the
evils pervading this industry and to make
fresh recommendations based on its findings.
I would further like to point out, Sir that in
the present day we are dependent on the
foreign news agencies for our news from
abroad. Today, an epic struggle is going in
Vietnam against the biggest and most powerful
capitalist power in the world viz, the U.S.A.
But for our news and information about that
struggle we have to depend on the Reuter
and other foreign news agencies. Thercfore,
1 say that 1t is imperative for us to have an
independent news agency of our own to
collect and cover news from all over the
world. This will enablc us 0 get the world
news according to our own outlook and to
analyse the same from our own point of
view,

Today, specially after the 1971-72 elections
our country is being led towards a fascist
form of Government by one party and one
leader rule. The Ministry of Infoimation
and Bioadcasting through its destructive and
Goebbel-like propaganda against the oppo-
sition parties through the Government
machinery available to it is creating an un-
desirable and condemnable atmcsphere, I
strongly protest against it. I oppose the
demands of this Ministry and with that Sir, I
conclude my speech.

SHRI THA KIRUTTINAN (Sivaganja) :
I beg to move :

“That the Demand under the ¥lead
Muinistry of Information and Broadcasting
be reduced by Rs. 100.”

{Failure to start unit in A LR. for
space research programme (10)).

“That the Demand under the Head
Ministry of Information and Broadcasting
be reduced by Rs. 100.”

[Failure to convert A.LR. into a
Board on the lines of P, & T. and
Railways for better administration
(1l

“That the Demand under the Head
Ministry of Information and Broadcasting
be reduced by Rs. 100 *
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[Failure to provide rent free accom-
modation to the employees working
n high powered transmitters which
are situated far away fiom cities
(12)].

“That the Demand under the Head
Mimstiy of Information and Broadcasting
be reduced by Rs. 100 *

[Need to restrict direct recruitroent
of Assistant Station Enginecers to
S0 per cent, til! the existing Assistant
Engineers are promoted (13)].

“That the Demand under the Head
Ministry of Information and Broadcasting
be reduced by Rs. 100.”

[Nced to remove the restriclions on
the Engmeering officers to become
heads of Stations of A.I R according
to their semtority with programme
officers (14)).

“Thal the Demand under the Head Broad-
casting be reduced by Rs 100.”

{Failure to imciease the number of
A 1 R Stations with studio facihities
in Tamil Nadu (15) 1

‘““That the Demand under the Head Broad-
casting be reduced by Rs. 100.”

[Failure to provide studio facilities at
Commbatore and Tirunelveli in Tamil
Nadu (22) 1.

“That the Demand under the Head Broad-
casting be reduced by Rs. 100.”

[Failure to instal a Radio Station at
Madurai, the seat of Tamil culture
which is centrally situated in Tamil-
Nadu (23)).

“That the Demand under the Head Broad-
casting be reduced by Rs, 100,”

[Failure to increase the duration of
Tamu! programmes from 100 K.W.
short wave transmitters at Avadi
for the benefit of listeners in S, E,
Asia t24)].
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“That the Demand under the Head Broad-
casting be reduced by Rs. 100,”

[Failure to increase the duration of
Tamil programmes in commercial
services broadcast from Madras and
Trichy (25 1.

“That the Demand under the Head Broad-
casting be reduced by Rs. 100.”

[Failure to expand the research depart-
ment of A.IR. for the production
of proto type equipment so as to save
foreign exchange (26)]

“That the Demand under the Head Broad-
casting be reduced by Rs. 100

[Failure to devote mare time for in-
formation about Tamil Nadu in Tamil
News-Rulletin broadcast from Dethi
)

“That the Demand uader the Head Broad-
casting be reduced by Rs. 100.”

{Failure to use pure Tamil words
instead of Sanskritised Tamil in the
Tamil programmes broadcast from
Dethi aud station in Tamil Nadu
(28)]

““That the Demand under the Head Broad-
casting be reduced by Rs. 100.”

[Failure to use the Tamil words
“Thiru” and “Thirumathi” instead
of “Sri” and *“Srimathi*’ in the Tamil
programmes broadcast from Delhi
and stations in Tamil Nadu (29)}

* That the Demand under the Head infor-
mation and publicity be reduced by Rs.
lmvo

{Failure to give due impottance to
information about Tamil Nadu in

News Reels, produced by the iafor-
mation Departmeat (32)],

“That the Demand under the Head infor-
mation and Publicity be reduced by Rs.
m'li

[Fallvre to give top-mest priority for
starting T.V, stations at Madzas for



which the Government of Tamil Nadu
has given land free of cost as against
the other States that have charged
money for the land (33)].

“That the Demand under the Head infor-
mation and Publicity be reduced by Rs.
lm ”

[Failure of the Film Finance Corpo-
ration to financc Tamil and other
regional language films (64)].

“That the Demand under the Head Infor-
mation and publicity be reduced by Rs.
100.”

[Need to establish Film Finance Cor-
poration at Madras (65)].

“That the Demand under the Head Infor-
mation and Publicity be reduced by Rs.
100.”

[Need to provide financial assistance
through grants und loans to the Tamil
Nadu Theatre Corporation, Madras
(66 1.

SHRI SURENDRA MOHANTY (Kend:a-

para) : I beg to move :

¢ That the Demand under the Head Broad-
casting be reduced by Rs. 100.

[Failure to install a 100 K.W. tians-
mitter in Cuttack Station of All
India Radio (16)].

¢ That the Demand under the Head Broad-
casting be reduced by Rs. 100.”

[Failure to extend programme of
teaching on the A.IR. to cover
Oriya language (17).

“That the Demand under the Head Broad-
casting be reduced by Rs, 100.”

[Failure to devise a form of organi-
sation for the All India Radio which
would provide both for managerial
autonomy and decentralisation (18)].

“That the Demand under the H<ad Broad-
casting be reduced by Rs. 100.”
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[Patronage shown to one set of people
in awarding contracts for A.I.R.
programmes (19)].

“That the Demand under the Head Broad-
casting be reduced by Rs. 100.

[Reluc ance shown by the A.IR.
to give coverage to the views and
activities of political parties and
individuals not on the favoured list
of the rulng party (20)].

“That the Demand under the Head Infor-
mation and Publicity be reduced by Rs.
100.”

{Failure to give support to the small
language papers and the discrimina-
tory policy in 1ssuing advertisements
@na.

SHRI KRISHNA CHANDRA HALDER :

1 beg to move :

“That the Demand under the Head Broad-
casting be reduced by Rs. 100.”

[Need to stop the usec of All India
Radio by the Ruling Party (30)).

“That the Demand under the Head Broad-
casting be reduced by Rs. 100

| Failure to check propaganda in the
interest of the, Congress Party
through All India Radio during the
last elections (31)]

DR. LAXMINARAIN PANDEYA :

(Mandsaur) : I beg to move:

“That the Demand the under Head
Ministry of Information and Broadcasting
be reduced to Re. 1."”

{Failure of the Publications Division
to Publish ‘‘Indian and Foreign
Review” and ‘Bhagirath’ in Hindi
(36)).

“That the demand under the Head Ministry
of Information and Broadcasting be redy-

ced to Rs. 1,”
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[Dr. Laxminarain Pandeya]

{Failure to tceat the artists working
in All India Radio at par with other
Government servants (37)].

“That the Demand under the Head
Ministry of Information and Broadcasting
be reduced to Re. 1.”

[Harmful effect on national life and
character on account of low standard
of documentary films (38)].

“That the Demand under the Head
Mmmnistry of Information and Broadcasting
be reduced to Re. 1.”

{Policy of indiference in regard to
providing accommodation and other
facilities to the staff of All India
Radio (39)].

“That the Demand under the Head
Ministry of Information and Broadcasting
be reduced to Re. 1.”

|Failure to check irtegularities and
mismanagement in Fiims and Tele-
vision Institute of India (40)].

“That the Demand under the Head
Ministry ot Information and Broadcasting
be reduced to Re. 1.

[Failure to bring Press Information
Bureau into closer public contact and
to publish the public reaction there-
to (41)]. .

“That the Demand under the Head
Ministry of Information and Broadcasting
be reduced by Rs. 100.”

[Mismanagement, irregularities and
carelessness in the office of the
Registrar of Newspapers (42)]

“That the Demand under the Head
Ministry of Information and Broadcasting
be reduced by Rs. 100.”

[Complete indifference towards Hindi
programmes by A.L.R. (43)]

“That the Demand under the Head
Ministry of Information and Broadcasting
be reduced by Rs, 100,”
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[Defective poticy to maintain freedom
of press, (44)]

“That the Demand under the Head
Ministry of Information and Broadcasting
be reduced by Rs. 100.”

[Failure to make various monthly,
bi-monthly and quarterly journals
published by the Publications Division
popular and more useful to the
public (45)]

“That the Demand under the Head
Ministry of Information and Broadcasting
be reduced by Rs. 100.”

|Indifference towards the production
of cultural documentary films (46)]

“That the Demand under the Head
Ministry of Information and Broadcasting
be reduced by Rs. 100.”

[Failuze to convert A.I.LR. into a
Corporation (47)]

“That the Demand under the Head
Ministiy of Information and Broadcasting
be reduced by Rs. 100.”

|Faiture on the part of the Central
Board of Film Censors to check the
deteriorating standard of films (48)]

“That the Demand under the Head
Ministry of Information and Broadcasting
be reduced by Rs. 100.”

{Delay and indifference in starting
TV. programme throughout the
country (49)]

*“That the Demand under the Head Brord-
casting bc reduced to Re 1.”

[Failure to make more interesting and
effective the programmes broadcast
by A.LR. in different regional lan-
guages (56)]

“That the Demand ander the Head Broad-
casting be reduced to Re, 1"

{Failare to set up broadcasting sta-
tions in the backward areas of
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Madhya Pradesh like jagdalpur and
Mandsaur (57)]

SHRI1 PHOOL CHAND VERMA
(Ujjain) : I beg to move :

“That the Demand under the Head Broad-
casting be reduced by Rs. 100.”

[Failure to expand All India Radio
station, Indore (58)]

“That the Demand under the Head
Broadcasting be reduced by Rs. 100.”

[Failure to
Radio (59)]

reorganise All India

“That the Demand under the Head
Broadcasting be reduced by the Rs. 100.”

|Failure to set up a Corporation for
Ail India Radio (61)]

“That the Demand under the Head Broad-
casting be reduced by Rs, 100 ™

[Failure to put an end to the partisan
attitude of All India Radio towards
political parties (61)]

SHRI N. SREEKANTAN
(Quilon) : I beg to move :

NAIR

*“That the Demand under the Head Minis-
try of Information and Broadcasting be
reduced to Re. 1.”

[Giving under importance to Hindi
and neglecting English and regional
languages (81)]

“That the Demand under the Head Minis-
try of Information and Broadcasting be
reduced to Re. 1.”

{Murder of art in the Hindi Televi-
sion programmes (82)]

MR. SPEAKER : The cut motions are
also before the House, The Members must bo
aware that the House is sitting for an extra
time of half an hour today ; that is, instead of
six, we will adjourn at 630 p.M. This de-

mand will continue up to 5.30. How much
time the Minister would like to take ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : Half an hour to 45 minutes.

MR. SPEAKER : The Minister will reply
at—(Intcrruption).

HON. MEMBER : Tomorrow,

MR. SPEAKER . No. no. Do not do
it everytime, Five hours is more than enough
time,

SHRI S. M. BANERIJEE (Kanpur) : The
Prime Minnster was cxpected to continue up
to 1 O clock, but she finished her speech at
12.30  So, we have saved hall an hour, Let
the Minister reply tomorrow,

MR. SPLAKER : Ewven if this half an
hour wete to be made up, nstead of 5, and
then it comes to 5 15-—(lntcrruption) and
the Minister will reply at 6 O clock. {/nrerru-
p ion) You want an extra half an  hour to be
continued tomorrow ? No, nn. Please finish
it today. That is not always the case. Some-
timzs you arc given more time ; we sometimes
save time and somettmes you claim more time,
and then you claim from the other sidc also,
Do not do it.

Shri Rudra Pratap Singh.

ot wx weng fag (FREA) ¢ ey
wgvaT, & ¥t gan @ wrandy g & W9
qR AT AT gATCr HArrg £ abi gy
A9 fa9 52 FI7 T q3qT 939 fwar
g & w g F v fou @er gan
g1

TEAT A qAI FAZA ¥ AfA¥ &
g § At Az & faQdr @ &
weqifa Agedt & W) AT & wearg faw
2 3y 7 reieATgds v o qgd
¥ owarq & g9 fasvd o< agwr § T A
ar AT A 3% amg 1w § fawme §,
SARas § T g A Aoy ag )
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[+ &= 519 fag]
A, P arag & & ¥gw @ @
af¥aar F3AT St GAAAT § |

¥ qIE-ATE Fg g N § qAN qEN

& &% &F qAF AT AW T IAAT |
gar weg & agr Nadt gfew ) orgr
TF 1T USE &7 fantor s7AT g § a@r
gaAR AT Agw & grmfia fadd g
F Aar 997 T F gAY gU AN 7 ¥Aw
FANG TR FT WA wIAr Ay 3
37X wgdg FAT awgar g fF ¥ ao
w0 wAEfa w1 e T &

firetr w7 Q19T IWT F AT, ;AR H
arar faydt

& e welt sDaay IR A N g
gmFforgrg daug et wgar g 5
ag i #R wAITHa aneaE) F1
fraFw sera gweAr, gear dv qEeal-
qaF FT GO ST A e FEAFA
¥ oY gEar o gERw AAwT T OIAT-
grfaes €Ay 927 FT W & | AR ArI-oT
& sfyady afe N et MY N gw a19 &
fou amg 3ar wrgar g fF ag aga & #f=
FFT AR FTATAT TA7T & T W L@
@ &1 gIm &R §EIT HEST 67
FIFT A FE 19 SATE S Ay WA
FJF a1 21 fam g ¥ A A
gF AT § g¥ frely aufwa & eaafyges @
W @ onar & SN ST ¥ g A%
T AAST & g7 g & fafwe
qaredt ¥ grasyg ¥ A g #1 qfaar
A &, SAF g WA Qar &1 wgear
wraAE

FAW AP AT I F 1T FOAT
wrge Al W |

1300 brs.

The Lok Sabha adjurned for Lunch till
Fourtecn of the Clock

— —
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The Lok Sobha reassmbled afier Lunch
at five minutes past Fourteen of
the Clock

[SerI K. N. TIWARI in the Chair)

DEMANDS FOR GRANTS—Contd
MINISTRY OF INFORMATION AND
BROADCASTING—Contd

ot o wavi fag - awafy wgea, @
¥ qd & & agar wioor greew vw & s
AT T g g 5 oft a5 %
AT 957 A Ig I W 2 fv o &
sq% gFr ) @ fave 71 quy faer
FEATEN

awmfa "gm : faad aFr W 2,
IAFY FEET AN fEAv AT 20

ot o wag fag eI

AR, & gIAT A A qATRA Y
T1eq gAY ANady Ak agedy, 5 qmd
am arear g fr e waren aad fafwea
farraY, TR, AT AV SEIT ¥ AveAm
q, o0 AT Tvg & gror, AL & fafes
sEeqy & Afgdr #1 &@da ¥ Awe
@y aF, 9E) ¥ FFC wafean aw,
W WT A FAAr A% 9gEIA A7 N
FCIEIE | 59 Ay & T wATHAY F
g JWIMIWAT ¥ weAw § @GR F
fafvw aarony & grarg & wmar o ag-
wfodt A7 afweafead) 9 og=rar am §,
foud fafam waeg aod Hfaa w1
gAHeqT AT ATTEIRT $T a8 |

f% gug %1 amy §, wfeg & o9l
faardr ) @ foew forwrr aw & hifan
@At igar 1 fora wwe wm S FgAr
¥ faow & fadolt &1 w7 g @, @
wH1T gifgen s wer & faew § foend
w1 faafor §rar § 1 arfgen g & gdor g
¢ 1 wo1 wefY woT & fou gt § Al a
e & foq gar wet {1 wifgw @R
9T F1 7 Q09 ST SAw B 2o @ §
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A FN Naw F amw F o qgar
AT & | K faw fanfor st frwr &t
qe ammr ¥, S§ e foed ¥ &
BEUT 3N TAT FT FIIW gaAT H § 1

foren fawm & grada weltr foew
g1 gRET gwara, feen faw fa,
T gEay, w-fadel ¥ few @arg
iR wieEla® anFm-vam & s anfe
#Y WY INAEYT T HATHT A AT §, FA®
foq & gewre #Y gaw § qur T AEar
griigmaa § & gt diag @
fmew afcag N Dwor FF feew fawm
¥ gure ¥ oF w41 AeAd I )

& w9 areqq § g X ag FAAW
woar wigar g Br Wi feem deam #
U S B Bg IH9 A &, SN
Tq weATerd AT o weErAl @ Aywfear
fay sy & qa@a w7 & Wwfgg @
ag WY gwa 31 wrgar § fr feew fam
fraw &Y frafr &) il ges awmar @
TUH AMA-A7Y TEFIT A 994G, W aqqr
faamt § frea) & qwdg §@ T 8
grq & "irgpfas qEIrT-AaT & SawA F
MANTT FXT G097 ISP T F97 UL
WIATCHT THAT, HEEAT, TWaAr, My F
gfeq, wamar & fagra, wdig sfa®
oA 1T fagg dge A1 wradr F A
T graa § s =g )

¥y Jrgr NT T Iga q@ gAT-
gifacs §1 ogt oF AR Y W N FwA
£ dfaw ailx a8 ¥ 1 wA w@Ar
qear §, 78 g@d A afweaafem «r @-
gaar F e 9T g AR Fw ¥ ww
il & gurT ff 9F &) adaar Y W @
& gt 3 1 oF AT AW AT Hepfa &Y
A FE @A ¢ g@d A mifgen qar
w1 a7 qemfag qar gfeqa s w@ar ¢
14 acdd e, frarereng aar wfes gar
£ wage & arad werw § ¥R Y A7-

A Fear wigen § o adwr @y 3=
NE F1 grreA frr s ik wnd A
safyrdi #1 v@r arw A gOgEd GweArsiy
& faoeor ¥ awar AT B @F ot
wfew godt &1 9T T 9F, a9 & I
oar &Y At sr o afafafies @
¥ |

foen fawmr & oy wicdia gesfy &1
NI RIEE § ) W T gAd qraeg N
F® Wk WEAT AgATg | WAy "ewly
i 7gE Aqr faore & fF 9ad weq
T fad=r a3 &9 wag § qoag wE &0
f Y o IETETT WG FE@T AqrEar ¢ )
T TqT 9% FET AT |

aq AGE] [IEA Y T FA

sl @t ATH A gEr A} get @A
TN FW R

TR TQIT 97 F3T A7
e AT a7 a5y AT
¥ A araT & FEFEYy 1

gaT Apla ¥ et Y qFr ¥ AW
gt fear mat R

awfy a@ag ; wawr @ fawrr ¥
a1 graeg § ?

ot wr waw Wog : e, & fasgw
Fft ara FAAr AeAr ¢ fom ATw aqd
e wrelea frar &1 o Famaea § Han
@ ¢ wifs gard el § avay ng
w¥T ToT F@T & R oY 7w wufeaw frg
T § a5 gATt depfy & wgew § av o,
T I Y TAFY I w7 T K Sfag
gquwar a1 1 ¥3@ o faae § o am )
§ gwreg wcar g

gart defa ¥ wh $) @Y avg o
aam Aar  IuET Hor ag &y gw o
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[#fr =% garm faz]

ga1Tar 1 g9t 31 wiga &, 7 Iy aveAr 3
HIgT &, T I¥ e gy § )

g gepfa ¥ wifrare, aoi-srer,
wregrfawar, woTETe, Wiigar sk ®
foq § =ar7 @@y %1 @gr qu warar,
w7 aifa, wwe o A favg aesfa &Y
sracyr &Y A€ ) gAry wesfa ¥ Ad g
&7 ey a1 F1 NFT ¥ 797 w7 q4qr
ngeq foar AT § ) gW aod gegpfa g g @
T gw w12 & fF g gewrfag gaer oW
Y grpfa & el @ foedl & grary
¥ farr g & @Y s d@epfq @
o &7 & gaFr efe § @ FT @@ i
T &% 1 70fF gmd qopfa godt D
gegpfa & fr 9a% grasa ¥ &) TEY
feafs &Y ot & % gw 3a% g& &1 =
8 ¥W 91 uF gy @ wEEw
qeaga @ feedt & qar & ogwr &1 qar
wEq & @ IFF Fer fr Sy fodt grdy
& il aTF AT A @R G T, OF qT
T 95T FT F0 fF gt &1 wywT A &,
FA T FT IFE KT FFOT & gret F7
TAET 4% &, AT IV FY TFF FI FYM
for grdY &1 T¥%T ug § WA FIEAT H S
IUFT Fa%T § A0 w9 ¥ 78 frey Y war
Ad), THY aVg W BT WY @ET § aw
feafs S qumr A1 ¥@ = grr 3 AF
& v ga Wigd § v aor gepfa A oof
g1 & O% o) fafeag ®7 & g¥ uwd
gepfa & arqu ©7 9¢ gfez @At i
o ¥ ¥ I§ @ FT g AR gy
1Y A FT AN | @ gW YA &7 F
sitag REadlgd oF =mw gleemw
HYATAT T AR ATATAFAT 9EN 9X AfE
AdYq gEal FY ATAQHIT QA A gH wivw-
faw wha 3T g el g% fou zw
grar 37 ¢ aft faww depfa & famto
# gt wrehw qerfa & o) ©F Wi
ot Y, U Sfag famr oy ¥4V ), Y 9w
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# gaw) fgaw ad O wifgg

s A & qgw & gymba gzed) ¥
&g F7ar wigar § e 3w w1 ag wieat
gut usz A Far SNl wfer oidr &
dqe ¥ wa, q, svrar qur wveor ¥ gher
&1 dfaw A v a9w qer §, g & ARy
qaqT AT X A IEF ;g IS | AW [
¥ 9 T T AT FEAT AIgAT §—

TiEaT § Fedwae § afes )
ag 1 fEw T wat § s

& wekl & a1 & g7 fawwr A wwy
¥ gagT Frar g R waE Hq@ A A/
agrf ¥ g

oY wrw fag Wt (wfser) @ gwnafa
wgizm, & ag w30 wgar § v guar a)
AT AT GqY AT WATHT 8 |
T g 5 wifedt ) N aF agElm
F1 F17 F1A1 ¢ 3 77 A fgrgeaw & ot
famie @ 3% 7@ wvar & W fggea
Hgrad ¢ @ ¢ fr wwfoss adh
&Y FHIFATE FT AT & @I & 1 T IR
a1 ¥ fog, 83 Fgaom, gak feg Y
g gAT g ag Far & ? a7 Iq q< ol
ATV #7515 & 41 AdY, 9g W g% araar
& 1 gar Aw & faed seark § 9g few
THa A 2?91 o fruwr s 47
a1 gw ag faarx o @il aF qgamr
wrgy § ag et ofew ogw ey § w
a8 7 & ag ®gm IF Agi agw avy | %
g2 ag faar agsy & o gwrd ww
famearar & g § AT oy &Y N 9w
T & iy § fow aew § g9 gAw A
qrgy & 1 Hrawy qar Qar, gt 9X Agy
THE AT FY A 09 1 6 5@ N
ga gt af &1 3 FeEr @ &1 wU
arfge a1 1 ag &Y wraw A g, 9
gardt auw ® adf arar | g F wgw fr
g9 10 3 Y fifor wrdyr fF ew @ &
SYTAT HEATT A &Y | FaH A% OY Fro qaf
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99 a2 g€ | Far wwf §, a=f aw ) o A
g TR A i ¥ wwEr wwy, -
fre adff 13, 78 gvd w@ard W=
¥ e 8, 1 ot gEE s A & ww
¥ a8 4w w1 g sfemgre 4 foy
WIS § ag ot Araw gar §im i aga A
& sfmgT o dar 3 § s o wde
saTer 3% @ o du wA A § ) SuY HF
wAY WY agq & S gAY § 1 g8 W Ay
qar g1 | gafen 9a% P9 3@ o9 A
@for s Y @ W@ ¥ A A9 aqw
#1Y A€} S1C g gaTd guw ¥ AG @
% g quFr gz ) ga7 v fe agt
9T oY Fafire gFNE ghar § e (g ¥
SareT ST xE g9 § wEmard ¥ wAF 9w
wo5t arar & S A e fgrgeam ¥ arw
g1 g8 qeg ¥ 59 wfowa &Y 35 &%
QI § 3% Trq qo7 qrar § oA 48
qvE= g 4Y 398 ¥ T qTaT § A1 TEH
T GAT, TAFHT A W FEW Io1AT AT FEH
w T4, 98 97 FA5Em ? anfey zgH
mrer w1 § 7 ag A AR fpgaw § M
qar & g zafeq At & fF 9 q@R A
g 39 IS A AF aF a1 & awe
IBTAT ATEE & )

gaR, WY T AT AT € FEAT FEC
w1gd & foma wiv afen sdfeze 7 &
¢ Sa%r A6 ¥ fou ag g4 HIST ST §
AT qrxw e F A F@ A N T
ag ff s aF 7 gan 5 Pk 4 &
I gaifeE g Y | N ay Ay eW
fazen, zrer Tretamy, Maasr @F ¥ a9
¥ sk F 43 §, g wew qg ol
7€l wX & | w19 ¥y 9T A9 v fiv
¥ 53

1961 & fa wiftwa A fede T &
wia W aAr a, e gwe g w1 A
@ w< foar, a0 11 @@ SEH WEQ
g a¥f, Qarr FuAT T & WS w4 A
& af, fire foly ) ot o, vt vt Y )

g7 3w ¥ fv faad zorkaic € ag
a% ygardd § 43 gu &, DA H 43 gy
g foven a0 ¢ & gw anfaew &1
TAR &3, 1 a5 dwfesr & e
qgaTaN, ag I A0 gum F T awdr
9 [ QAT w7 7 ANfAA, dro Fo
o Ft A, a7 a7 FTF T2 1w § N
BT &7 aga A & mifew & ¥ @ @gi O
]3 gu & T o @a? 3 § 9w ot Ao
qar & | g9 nsrrw & Ry sy Bt Ay
¥ garfas @ad 7Y & 9 @y & v smw
#1¢ e Ay F gofes @qy qmar §
A g qawEs fFm war &) gard
Afeg o § % o Ao 7w Y
st Y, At o efosar afen sfewzg
1 AW §F 0 &, I et aTw
fear wr | ag uw aga ey wfewma §,
6 a1 FFET Yo o Azo ¥ wH fiFam,
Go AZE H AT FIFL N ¥, IAGT FA
I @ &1 7 7gw faar war 7 gafed
fe 3 39% fagre & a8 ¥

fergerta warae & & oifeT ) ag
frr Y2 7 a8 e UHo mHo & WY
qay ag q9I9T § I ¥R H
Ao QHo THo F & oI 1 T¥
afeqor aneft 8, 99 v @ ¥ gAY JAv
firrat &, 1T ag ¥a AW F Sifad -

st T @A A (argn) ;oag e
g

st wiR fag wta @ st are gfwear
e w1 & NfaY, ga¥f N &g it §,
¥ Wyifgs ofae 1 & ¥ sk
a1 sEaEETE ¥ a9 a1 5§ W 9,
Wedt gA4Y wae Faar &, AfET difey
Farall & wrwel ® Wedr X wAT A
figar smar | zafed & gvig war § fe
1T TW 9T A& AT FA

e gw 7g 2@ § fa AWt o fom
1< ¥ frerdd 1 e gEAr Wifgy, g
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[+ wrafag W)

adY gt & 1 g 93w Wear gfad—a
grar &, ) gv qw gwy gu] &1 9= |
T q¢ §FqHT AT L\ g H YEEN
gadt § | & qom wigar ¢ fe atmq s
Aifad) .1 7Y o FOEEN, A
AfeN sr gz We A v Ay Pav
AT & otgeT ¥a< B, ST-9 AT ¢,
I9Y grawey 97 fedy g st N st
a8) &t &1 gwd S ¥ dA fggem
FY srrardY 1 oF Wvard fazar &, sfET 99
#1 ara Weat ox Fofr 9 et o

Tet 9T goA 77 avy FE Af g, wiEw
F37 9T B39 19 &9 §, WY 60 7w ¥ g
IWF EE &, ¥ ST qE-ATAIH g F4AY
¥ 1 7Y 9T qA FiAq 8, g dIrOT @,
% atzd F1 Wedd 97 g@rEd TN
TEASH F QVH AN EISIT FT FWEIT
&77 a1 @y Qfay arfe =y st 97
TIFFET T AZATE g A% |

A4y A 99 Ffeam § gaw wdforza
&1 77 JArsERT Ay &, o ifeg Ay &
qGMT F, IAFT FATERT AH § N
Fifegm ax o, sfva ot Aafrea g,
saFaeEIFam g, ) &1 W faar
mm ) & s g froza e wrang
gfad 1

wig At ¢ fF e e gwTa R E
hedvaw Har §, ady gfar § Yy wanar
war @, gfar & wog<d #7 97 § qu7 B
g § AfFA s gfogar Wedt 9T 3a¥ fo
ay 74 faar amar | Faga g & s
thoeqr Wed 9T gu¥ fou gry far
s wifgd 1  ggrr A=t ¥ 7z W
fardt sem 5 v fraw N g O
Tifzd Ty i 7ifgy v 7 frag
sy

e Wgq, gAk Do WMo §2F 3
W g s AR, A qw & fady
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Tvga f fr oy w amge ¥ w feur
T 1 frgdl @ awd §w Wregad
@, gefF @y dfer aedfem o,
a7 FA%T @Yo To % femr war &)1 fewrd-
Re & &1 ¥3q & frgw S ey ww w@
g g e ady femr sar @, &fEe
qEr Y NEwfowfnes sy &, &
fex & sregaz a7 oy & 1 oF wfeer o
W sifefedaT g =ifed, sa safele-
Fud F et B A9 w@r wmar | Iehy
2 AT T AT ewA A4ty

R oAt feid ¥ agr R smaas
¥ o ux EfAwa =T FUm F@
wr g & OfFw 3z o aw wraw
A0 g B 1 ag §e W ¥ 9w
AN A1 aga AE §, FAfF arfreary
ey R qonrg § qray @1 feed faAl
AT & v ar fr sgaac @ wfes
AT A FAT AL X Iwar § fw
gez ¥ ed W AW A1 uE frar g
arfe &V g% s Nfgay s g1 Y
a%, AT FT AT T4 XA A9
aigy & 5 femmm & mwrwm s @Y
ol % orad fawre agay wifgd . A
iR FTaT g 57 o @ ) I AR
FX |

SHRI J. B. PATNAIK (Cuttack) : Mr.
Chairman, Sir, I rise to support the Demands
of this Ministry, In a democratic set-up,
the role expected to be played by a Mintstry
like this cannot be minimised and from its
growth over the years, it can be safely assumed
that this Ministry has played its role well in
safeguarding and popularising the democratic

process and the democratic way of fife amongst
the masses of our country.

There are some critics of the Al India
Radio who criticise it on very trivial points,
such as it gives more time to the Prime Minis-
ter, who is the leader of this country. They
forget that the Prime Minister is the leader
of the largest political party. The leader of
the Government naturally gets more time in
all the countries on the radio, There is a
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proverb in Sanskrit which means that only a
thief is afraid of the rise of a brilliant moon,
Here, in our country, the rise of a brilliant
leadership has made those people who do not
like democtacy to grow in this country, afraid
of the rise.

Before comiing to other points, I would
like to pay a tribute to the hon. Minister of
State of this Ministry for her significant role
during the Bangladesh crisis and during the
time of Indo-Pakistan war In fact, some of
the important publications of this Department
will go down as references of the epoch-making
period for future historians.

I would first like to deal with the present
policy of the Government which should find
its refiection on the policies of this Depart-

ment. In our war against poverty, in buil-
ding up a socialistic society against the
background of our cultural heritage, the

Ministry of Information and Broadcasting is
bound to play a very significant role, parti-
cularly, in bringing about a cultural revolution
in the countryside. I do not mean a cultural
revolution as it has been misused in other
countries J do not mean that sort of revolu-
tion but a revolution in terms of educating
the masses of our pcople  In this process of
democracy, the radio, the television and the
othcr mass media have to play a very signi-
ficant role. In some fields, its action must
be corrective ; in other fields, its action must
be educative.

Take, for example, the press  The growth
monopoly in Indian press is as staggering as
its growth in the industrial field. The Mono-
polies Commission has reported that 75
business houses in this country control about
47 per cent of the total non-banking business
in the private sector. As far back asin
1954, the Press Commission reported that out
of 330 dailies, S owners control 29 papers and
31.2 per cent of the circulaion......

ot guur Wi quafy w@a, T
¥ aorgfer wff 31

MR. CHAIRMAN : The bell is being
rung...

Now there is quorum, The hon. Member
may continte, May I request hon. members
to be present and maintain the quorum?

Otherwise, we will be wasting the time of the
House.

SHRI J. B. PATNAIK : I was referring
to the monopoly in the Indian press as refer-
red to by the Press Commission as far back
as 1954. They said:

“We found that out of 330 dailies, five
owners control 29 papers and 31.2 per
cent of the circulation while 15 owners
control 54 newspapers and 50.1 per cent
of the circulation,”

Now, Sir, I come to the Annual Report
of the Registrar of Newspapers which
is called Pr'ss in India, 1971. It says that
dailies belonging to common ownership units
had a circulation of 60.69 lakhs or 72.1 per
cent of the total circulation of all dailies in
the country. This was an increase of 5.70
lakh copies or 10 4 per cent over that of the
preceding year. During the quin-quinnium
ending with 1970, this increase was 17.49 lakh
copies or 40 § per cent. Thus, since the Press
Commission submitted its report, the mono-
poly in the country in’ the field of press is
growing from year to year. The number has
now increased from 15 to 18 big houses.
Control over circulation of newspapers has
increased from 50.1 per cent to 721 rer cent.
In this field there are two business houses,
Benneti Coleman & Co., Ltd and the Goenkas,
which are spearhcading this mad race for
their monopolistic stranglehold over the Indian
press. While on the one hand monopoly has
grown strong, on the other the small news-
papers appear struggling for their existence,
Many of the small newspapers go down and
sulfer death within even a year of their coming
into existencc. The answer of Yudistra to

wzf agfr wardy
tsefeg gaafa

Dharmavaka, is probably more truc in the
case of small and medium newspapers of
India today. 1 would like to quote some
figures in this respect  The Press Registrar’s

Report says :

*The mortality during the year was the
highest among the newspapers in the age
group of 2 to 5 ycars in which 32§ or
40.9 per cent of 729 papers whose data
were availablc were noted to have ceased

publication,”
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And apain thcy say :

“As many as 97 papers went out of exis-
tence after less than one year of existence.”

Sir, what a wastage of energy and endeavour
and disappointment caused to those who
embark upon such new and laudable ventures
in our country ! We have been able to curtail
infant mortality in this country by our health
measures and other developmental measures,
but we have not been able to curtail infant
mortality so far as newspapers are conccrned,
particularly the small and medium newspapers
of this country. The point is that, since
1954, we have done precious little in respect
of cwtailing monopoly in this country.
Regarding the Press Commission’s recommen-
dations, the Press Commission’s recommen-
dations are very clear in this respect. They
said that there should be a price page
schedule. There should be control on restric-
tive pattices among the newspapers and also
a comprehensive legislation for diffusion of
ownership among the Press. The Gowvern-
ment now promises 1o bring forward a
comprehensive legislation in this respect and
1 appeal to the hon Minister to bring forward
this legislation as carly as possible, prefetably
during this session. 1 give her my advance
congratulations. In the absence of that, the
newsprint policy for the current year will be
an indirect boon to the small and medium
newspapers. Much hue and cry is raised by
some big press magnates about the newsprint
policy of the Government. 1 don’t think
the Government will allow itself to be brow-
beaten by this unwarranted criticism by some
big Press houses and they should not be swayed
by their threats or cajolery. There is a
spoksman of the monopoly Press. He has
recently said that the best way to preserve
the foreign exchange in newsprint is to curtail
the quota of small and medium newspapers
because, according to him, the small and
medium newspapers are not using their quota
and they are indulging in black-marketing
Sir, I can name certain big papers which have
been indulging in black-marketing and some
of them are published in Calcutta, Bombay
and Dethi and certain  actions were taken
against some big ncwspapers as a result of
which a press magnate had to sign asa
Director of a very big newspaper in the
country.

Sir, I have a few suggestions to make
regarding the advertisement policy of the

APRIL 24, 1972

DG. (Min.of I.and B) 228

Government to curb this monopoly. Now
the DAVP issuesd more than 50% of their
advertisements to small and medium news-
papers. As per the recommendations of the
Diwakar Committee this is not sufficient for
the growth of small and medium newspapers.
So, I appeal to the Government to enhance
the rates to 759, Not only that, there are
other advertising agencies which are indirectly
controlled by the Government, i.e. the public
undertakings. Thesc public undertakings do
not abide by the recommendations of the
Diwakar Committee, I would like the
Government to use their influence on the
public undertakings to follow this policy of
diverting their advertisements to small and
medium newspapers. .

I would now come¢ to another point,
There are certain newspapers which have got
a tendency of devoting more space to adver-
tisements than to news, The Press Registrar
himself in his 1eport says :

“There has been of late a fast-growing
trend among a few dailies having a circu-
lation of 50,000 and above devoting more
than 60°;, space to advertisement,”

1 would like to call upon the Government as
to whether they should treat these newspapets
as newspapers.  As these papers give more
space to advertiscments than to news, they
should not be trcated as newspapers and no
advertisements should be given to them.

I will only deal with one more point and
finish. The Indian and Eastern Newspapers
Society is the spokesman of the management
of the Indian newspapers. But this is the
most  undemocratic organisatien. 1n the
executive of this organisation, 12 ex-Presidents
sit and they control the decisions of this
organisation. How can they call this organi-
sation a democratic organisation ? Will the
Government ask this organisation to be more
democratic as they have asked the PTI and
the PTI has now taken more people so far as
small and medium newspapers are concerned
in the directors’ board, so that this organi-
sation too may becorie more democratic ?
Otherwise, they should not recognise this
organization as the mouth-piece of the Indian
newspapers.

MR. CHAIRMAN : Thank you.
MR. J. B, PATNIK : Concluding my
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speech, let me just touch upon brefly the
demands of my Statc of Otissa and then finush
my speech I will crave your indulgence to
give me only one minute moie

The Mimister comes from Orissa  Ihere
fore, 1t may sound partisan for me to speak
about Orissas demands But I cant but
speak because Orivsa 15 a very neglected State
For example, take tht casc of recognition ginen
to the Oriya language

Becauss of historical  reasons  Oriya
languge rcmained a neglected language  The
Ministry publishes  ‘Yojapa 1n different

languages but not tn Orya., The wall-news-
papers are brought out in diffuient {anguages
but notan Otiye  Other languages ate taugt t
in Hind) speaking arcis through the medium
of the AIR but not the Oriva language Why
this neghoet of the Ornyt languise by this
Mimnstry 7 1ie AIR station m  Jeypote tn
Koraput district hay a transmutter which 1s
meant to cater to the nceds of the Adivasi
people of that arca but is only confined to
the Iimuts of the town of Iuypore bectuse 1t
18a vy small set Iherfore, T demand
thiat there should be 1 20 KW tiansmatter
thae m Joypore and thae should be two
transmissions s ead of one immudiately

Tinally, m rcgud to the atlotment of
glazed newspimt, the Ministry follows an
obscurantist policy  They allot glizvd news
print only to actual users but thae dre many
magaznes which have come to the fild latar
and they are dubarred from getting the glased
newsprint  This obscmantist po'iy should
change and the glazd newsprint should be
allowed to magdsines which hasve not been
allotted this so fu

With these words, I support the Demands
of this Mimstry

Yo HEHIATEN qr¥d (FT7) @ Al
qf wERS, SrFTTTIOY FAGAT FV WCATH
Y I T FTOF G ATAT § | 57 97
wat @& quT Ha¥ wAaIST F AN F
FAT R go 7 wor, 1971 A4 =N gdT
fag, sT-uwat wAEr & ot Fow mET O fear
fF arrroraTelY & gATIE AT AT @A A
sz lar g fr spgroanfy saf g &
tidior 1 agrar 37 ywar FratAs w9

AR GE A X o H & arr AN
IETFA gu fragT Fvar wiar g fr oo
€8 fZar 7 awwanh g wafta aqErd
7 gH 991 77 fears & @ @ fr @Ay
FrrvE ) 5w falrg 17 w1 Ay
HIF T TR

ma-ary 7= N <qara & o7
@ eafyg facsr &Y @ ady ¥va, sufem
farzr = g & a W 3w ¥ P,
=fra gady avE grvaw g7 @ a7 V@
t fr qreraATion & safaq tAvar & ATHN
geq & fag @r ) o s &Y Fmra
argz &, f17dy g@rat unr ¢ & 9w
fev Sevr gqr At g, & -aay vy
1 aA ¢ gfeafva £ fom s e
ga%1 fy 7 afeafa 7 33 w arfgy ata
wr 3femd aragaz I wafr =W
FA) 7Y frive @ o famger zas = A oy
Fiv-a17 171 2 fv 73 fang g afvandg a<
Zd g AT ETE 23T I9 (5l L | o770
TAF W TIEY Y JIRH PN T WA N
FU T ¢, T WETT @ Ferf g 7
qve W IA7 447 ¢ e | wa ff 77 IR
T A 1A ¥ G W nFrTamil
grer fafasr wradtfar g21 1 977 71
a1 34T 477 A1fE7, qar F yregq &
feq arrmanlt F1 oY Sugw  wrwAifas
R w fou grar wifed 9971 -9 99
@ ot et & fag a9 Frar oan
afkr wmw g T By gan 7@ «fas
forar aqr A AAFH 374 FI7 AET 3
¥} a7 F 717 77 9 fza173r )

afz aq 13 g e §F ferd
gafea 12 WA § SAC 6w § q@ A
qqr aar, ) vEaka ¥ gary deran
fagvor fear gat & | S qry fw
A ¥ AR Wy aryviee ey
# gaw (A 2T F1 F4Ar & forr A
g1 ot @t 30 @wOAT @ owar, dfix
T T A G T WA GFEAT ST
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[=10 =esftarTraw qregy ]

ge Y Su ygeAr Y OF aga 98 wgl
7 q¥ | T FHR A Fqr|r § g| @war §
f& armwaETll T T XA 9A A
9 FT W@ wAr ) 154, 1971 &
FraTETe &7 gorfeT IoT FIF 3@ AfAA
qmE F TEEET F AR A FTA w;W
sarfea frar 1 59 9w &Y qaT § gan
A7 ¥ qrwy I erarfas § f saw-
aroll Al g & fagda wia) &) ¥
s ) wAT G ewEg e
AT RN FIWRTWT F AT T
#¢ | 7@ ar 71 & e Yewar sigar g

srEraTel & £% faarr §, AT 0F
aga v fawm ee ez fawm @ e
IgF TN A UF Gam T A genm @
gy §® sgs feq Wy &, %9
wifay o frenfag feir and 21 Afwa
@1 gz At & 9% oW ¥9e ST & av
IgF AF-am ¥ Y A a3 A age
¥ A (B4 @y § & snaAr AMgAr g
fe e Al foqy @ 8 ? W+
wE FIT AN & 1 oewAy 1971-72 #Y
feate 7 areTre fear @, dwd2axfs
Wz oTsz B ¥ Wi 37 & o feeeht
¥ g F wgd F qEHIy A q Ay
Y Ienlga & & i s fwar war
19 AT TR TEY, FAw wqrw A o
) Kagm gfF age s o A
AT fa¥ 1 Far arge faarfag e ad-
et AN g ? wm e F qwara &
W Smwgay ? Hamw arzar §fs
&1y &7 7@ AR § gar gfeewror § ?

A% HY-UTg A GEIRR SATCOr
gk At ¥ 987 ¥ sgar A R ®
ar? & srgey o Ierr qof gfer § ag wfaw
@t &1 R suswT Imare ay § O agr
WY WAAT GAT TEEAY ETU AT HEY oy
g3 N ¥ oz Aewre v § Ak
fied § am ¥ adig iRt § oafr e
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wEwEe A A fgrd ¥ wrw wv sy
et & ar? & e avf e gfee-
o &y A igd | wAdy g9z gEEq)
¥ oY Wi agT a7 g § 9% a1l & f
F gATArd & aregy gt aFIC A S¥av
femrd &t 1

FSt 7 Y A Y gwraR TEON
N frar § ag st oft &1 Bfrw fgedt
¥ gg frar =@ & anfag ag wewia w0y
t? feda oy Y& smne wa
o aa®1 famar =ifgy

# gt Y & fA¥ea wvar ¢ fr fadm
RN F T 7 A7 A NE AggaT Afy
T 1TTIRT T3 F2 ¥ fag gnw
oy g fe % BT AF Y oF goRRTR
afafs gadt =fsd | @z s a5 @
3 afsa ady 9, wag 39 B ¥
WY yeur Ay 8, v zmfem adt g fF
gt afaft aoem: wiw §F 397 39
agd @y, gafed A gamr TR E
q FRA AW AR Ty a7 D F,
® =gt § B anig 9Ad a1 & faa 5@
#YC #1E gergwi afaft frgaa 3% fawd
fao & g% a1w S sy Sr g gAAY
AR Nt dIF R 9T 9w 9% | 5ad
faar afy strq A wlsgwesh Srafret sma
92 & W9 & 919 grag § 9 Y Frafey
ot 9%y § 1 3 far ag & fF g gEr
F oY awraAr § ¥ fadwr ¥ Siw § g N
af faad | gAR W F T 7 Fgr v
Fgr wr W@rE agar faRer ¥ gk o
@ i 9 &, dfew wiw § aeg feafy
T Y Ag AN AGW wE v § 1 Ag
g ¥ sy Fedid o oY elrre fear &
wied wrw ¥ fasg oY neg g gar
& ST weq afe o &1 3feq sy WAl
FAUR giafieT g &Y a9g W 9g °w
&F 7 9g 17| gwfey @ e w
G HT JEA T FAT =iy |

& oy & Areqw & QA 9T fred
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T AEAT1 OF q1e Fra A S
1T OB I AR Ty weAqr £ faegem
frewg Ma@dt Saw1 AW §, SEEY A
eIl AT A F T H 3 § | ST
ww yx %1 sfafefrorg g€ &, star A
3 w1y ¥ fogr , WAy wam T B}
ot 39 97 1 o sfafefy qd g 1 gg o
¥ 9% weft anqu § 1 & o s ¥ 99
o% ¥ &) BIEF 9 1T ARV E ¢

He has been trying to influence Mrs.
Satpathy who is the Chairman of the
Children’s Film Socicty, by various devious
methods. He has employed a personal ser-
vant of the Minister in the payroll of the
society’s oflice at Sapru louse, New Delhi,
though Sapru Housc authorities do not allow
any outside watchman. He has been sending
the officials of the society to help the Minister
in election campaign in Orissa paying TA
and DA from Society's account.

T AamA 1, A9 F97F &7 §, 39
F o ¥ ag st £ 7@ 0@ FUA qA Y
FART 97 A AW gAT 1 WAT
fa gdvar | geEiA TduT Sor § wiw fear
g1 & wgang fs saa) s A7 wng fa
aga AT qel qear A few qwe ¥ w2
#1 fuggw fear §, o) g @ A
Frfgd o SOFT ITTA R ISP EH
sy =ifgdr o

& ww A 19 A N gFa @0
T | e 0w faw § @t 4 g
fedtorT 1| 3g% ¥ § Fo @17 gurR A
arg 1 Y &Y ard Y [ Wy enrd i A=l
¥ TILAFTT AT ATV 9T FT FEIANT FQ
& 1 qg w7 geva ) 9 w7 § afew afy
s fae wm oA g, v A W
TRy ) Iud X F feAiw 2-3-71 F A9
qaad st q@ oA faegr & wde § ot SR
Y P d ad W Red &1 % SR T
o7 BT AGAT ¢

“There have been consistent repor!s
aguinst Director, Song and Drama Divi~

sion alleging : (1) misuse of the official
position for monetary and other gratifi-
cations ; (2) Appointments and dismissals
of staff artists according to whims and
caprices without conforming to any norms
of the government departments”.

¥ oo & fadeT oAt wgar g fr Sl
¥ Y

“Director, Song and Drama Division,
has not yet replied to the qucrries by the
Ministry.”

IgF AE AT & ¢

“I understand that on account advances
to the tune of several lakhs have not yet
been settled

feT ag wgi &

“Song and Drama Division by virtue of
the work entrusted to it has the status of
a public relations office  Apart fro.n the
programmes presented by the Divivion,
the personal conduct of the officers of
the Dyvision is as much befere the public.
The above illustrates the very undesirable
conduct of the Dircctor so far as female
employces arc concerncd .”

I IR ol HoHAr A

“(a) Director, Song and Diama Division
should be retired with immediate effect ;

(b) The administration of the Division
should be entrusted to a suilable man
from the CCS cadre and the distribution
of work among Dy. Directors should be
done more rationally ;

(c) Drawing and disbursement charge
should be handed over to a suitable man
from AGCR ;

(d) The working conditions, recruitment
and dismissal of staff artists should be
rationalised,

While (b), (c) and (a) may take a little
time in comphance, (a) should be imple-
mented immediately and compliance
“reported within two days”.
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[w10 SwsfiaTIAw qTEq]

IF a1 a9 A% Tgl faek gu ) 99E
g ofefag fag ¥ ar oy fidder
£ w17 grga, 33T Wiore ¥ fagey fear
Tar | I e 0w grar fedtaT w1 9rst
four, affm qraar ag feedl & @ &3
g M T ar & a1 gAE®
aeflT s 7@ fav & 39T el and
¢, SfFT g &1 avw £ o Ty f{ar
Ty ST HE S R g sifEd ag ad
g g A wgar g B g el s
&Y T & S

g9 atfaw ¥ ark & &) g7 53 Ty
aorn 1 ga faag 75 & sgw fr av o
¥ For Y vAw wmAT 9l 1 3feg
afafafies & J@ard sy F R T WY
aga A=t a1g & ) IaF A H ot aga ewna
T FY wRrd § 1 ARSA) gaEe fa? adr
g%y uzd faed Fifeh ot @t Si-en
qF & g1 WY Seared faaa fed ) 3
&1 18 | 3% "Fgew ¥ famad 3 97 oY
#ify & a5 aga gl &1 & Fear T
g 5 gz o2 ga 9 famaT fusar arfed
gaY Rar & fF o1 97 AT T wwAr 8y
2 g Y fawraw faw i & oY S srar
W +@ e oAy fasy & gfew
fasroq @Y #Y Sy agfa & wasr agem
arfgd | & s FaT g 5 AR srawr §
AT 197 WY AT T N g ¥
farr &F a0 | yGIN FTaw Af
gEaId & A ¥ agE I3 Qs a8
saa) sqragifewar aniiagEs fase g
anfgdr 1 wrze ¥ fadge & A s faa
s ?

& wgen wigAr § T waearr e e
ge &7 A garer feafy & IaF @i Y
ST BT 7T A0 WWEA | g & oy wnfy-
Aty g £ I A & anewr e wrefea
ST ARAT § | WROGR 7 94=ER
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§ qrEwaTl 1137 @e § ol @ qref
Fam F or W ¥ q@T A @A
saaY frwrfew 1 &1 anfemre &) ¥ ow
Wafmeeaff groaam N G &
grar AT g & ol wdw wm
& | & anAm wrgar g f geea wrawy
& fazar & we7 g8w § fow e oY A%
o @Y R, N, wgar T
Hew g¥M ¥ qE FAHT F¥ ¥ ONIIA
g ?

tefaam o7 femrf o ah gw
fary UHr 1Y § ag guri gea) & foq
giftrr &) g9 ey =fed ) oY faa
=N F wfasr o goam Ted ¢ s2
a8 frgend 7 wifzq 1 o7 ave A amy
T &k g & aftfede ¥ 3@ Sfew
Hofawm g gy ag & faw feaey o1y
¢ fyat gy Y 2@y ¥ Fewar @qg
qG7 IAF 3T QAT ¥ 77 & AT @
wara fear @A tfza  arg &Y aqw faay
F a3 u B fa¥gq g0 fo o AT
T aga fau @ faew Faz Q1 Frowwrdt

&, Ty qra gu adfom £

# o ®%an g f 8% A o ard ol
¥ 3T VT wAY uAEy swAvw vmA &Y

SHRI PRIYA RANJAN DAS MUNSI
(Calcutta-South) 1 congratulate the Minustry
of Information and Broadcasting on its
achievements and support 1ts Demands for
Grants 1 congratulate the Mimstiy on the
role played by it durng the crnisis which
confronted the nation very recently

Stnce the debate began this mormng, 1
was histenung to the epeeches of members of
the Opposition, particularly of two of my
friends belonging to the CPI(M) and the Jan
Sangh Itis a fact that to bz involved m a
battle with the odds heavy and to win a war,
certain things have to be done which are
good , certain things also have to be done
which are miserable But it 1s the duty of
patriots and learned men (0 keep m one’s
memory those things which are good and
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make use of the things which are bad oaly to
analyse them, learn a lesson from them and
not repeat them next time. But I am sorry
to hear from opposition the description of
the role playcd by the units of the Ministry,
particularly AIR and the Films Division during
the crisis which faced us when the Bangla
Desh revolution was on. Ido not know of
any other example in world history, but 1
should say that even the Mukti Bahini has
admitled some days before it came toa
festival in Calcutta that they won not because
of the leadership of Mujibur Rahman, not
because of the enthusiasm shown by the Mukti
Bahini but because of the Sincere co-operation
of the Indian people which had been exhibited,
manifested, in the All India Radio on many
occasions and in the Film Division’s news-
reels and by which they were inspired. But
1 am sorry to say that not a single Member
of the Opposition today till now has admitted
this as a credit to our Ministry and as a good
performance that we did during the emergency
and crisis of our nation.

The hon. Member from the CPM, when
he initiated the debate today—I refer to Mr.
K. C. Halder~attacked our Prime Minister
as a dictator, a ruler of the Gestapo gang and
so on ; and they called the All India Radio
as All Indira Radio. I do not like to attack
the Opposition front today, particularly the
CPM, because I am Hindu ; though I am an
Indian, I belong to a Hindu family, and
among the Hindus there is a custom that if
somebody is dead in the family, or if any
relation has expired in the family, we have to
observe a mourning period and during the
mourning period, even if one did not like the
person who died, it is not the habit of soclety
to accuse or attack that person. The CPM
has been a partner in democracy in West
Bengal, They are observing still the mourning
perod. So, during this stage, I do not like
to attack or accuse them. After the mour-
ning stage is over, I will accuse them.

Sir, the mainstream of mass media in the
country consists of three things : one is the
newspaper ; the second is music ; the third
is the ikn. With regard to the newspaper,
I would like to confine my remarks only to
the newsprint allocation today. When we
apeak for socialism, we must realisc that the
task of the people in the socialistic transfor-
mation of society, the task of the Members of
Parliament or the legislatures and tho task of

the political parties are immense. The task
of the journalists or the newspaper-owners is
also immense,

Jn this connection, I may cite an example.
Before the mid-term poll to Parliament, many
newspap.rs of India tried to curb our idea
and outlook and defame our entire objective.
But soon after victory, slowly and gradually
they have realised that even for their own good
they should stand by the people and support
their views and policy and that they should
rely on the people. That is their commer-
cial outlook. My request to the Minister is
that regarding newsprint allocation, we should
not allow the big monopolists, at least the 12
big monopolists in the newspaper world in
India, to contitue to issue as many pages as
they can ; they should not be given as much
quota as they want, It should be the right of
the smsll newspaper owners. I request the
Minister to come forward with a measure by
which there will be some sort of cciling in this
matter. Let the newspaper owners under-
stand that just to give advertisement and earn
more, they cannot conceal the entire outlook
of the people just to earn their money. In
this connection, T suggest a new thing, to the
Ministry ; namely, il it is possible if there is
financial capacity to give additional finance,
they must fqrm journalists’ co-operatives all
over India for issuing some sort of newspaper
to exhibit the socialist ideas and the socialist
outlook of the Indian people,

With regard to the AIR, the performance
of the AIR during the last crisis was good. So,
I do not like to accuse the AIR. I would
suggest cnly onc thing. In the programme of
Vividh Bharaty, as is being broadcast at present,
I shonld like to mention that the programme
of Vividh Bharati should comprise ai! the lan-
guages of India, the regional languages, and
not of any one particular language.

With regard to films, I would like to ela-
borate some of the importont issues] First,
the complex natare of the films which are the
main mass mediate today in our country should
be taken into account, and the film industry
is the main, basis ground for film development
I know that as far as film development is
concerned, mostly it is by the State Govern-
ments and only partly by the Central Govern-
ment, in that the Centre makes some financial
allocation to th: Film Finance Corporation.
My request to the Ministry is this. Today,
India is moving towards progress to become
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a good society and a powerful nation. As our
Prime Minister said this morning, if India is
great we will all be great, and we will all be
great if we make India great. It is my sub-
missiion that whatever we accept, whatever
we manifest in our day-to-day affairs of life,
both in the cultural and scientific fields, must
be genuine and it must bs attun d to the cul-
ture and heritage of the Indian people. But
I am sorry to say that ia spite of the Film
Censor Board, from day to day, we are find-
ing that certain films are bcing exhibited in
foreign couatries, and even in our own coun-
try, just to earn moncy and just to express
some sort of culture which is entirely against
our social philosophy and against our national
culture., Indirectly it is poisoning our nation,
particularly the younger generation,

18 hrs.

Ths film Censor Boa rd should take strong
action n regird to such matters. It should
not be doie by son: retired people who are
not abl: to fzel the pulse of the younger gene-
ration. It must comprise of talented people
people who ase involved in people’s activities,
people who are in scientific field and cultural
field, sports, etc, The task of the film censor
board is not only injecting national culture
outside India and earning money in foreign
trade. Sumetimes we expoct some films in
accotdance with some trade agreements to
some countrics, In some such films I have
secn scenes of drunkenness ; it has become a
fashion to film such scenes in rooms where
Mahatma Gandhi's portrait or Jawahailal
Nehru'’s portrait is painted on the wall and
then the drunkards are filmed as throwing
their glasses at such pictures. Of cowse they
like to show the mental imbalances but it ulti~
mately discourages Indian people and it is
against our interests.

SHRI K. MANOHARAN (Madras
North) : Mr. Piloo Mody is asking what is
wrong in it ?

SHRI PILOO MODY : Where will you
drink, since every room has these photo-
graph ?

SHRI PRIYA RANJAN DAS MUNSI :
Good, modern films are not brought out by
the industry and I request the hon. Minister
to s¢nd a study team, particularly to  the eas-
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tern parts of the country to know the technical
problems due to which the industty is not
developing, in the last few years, We are not
producing good films to express our national
culture.,

The silver jubilee yearis coming and I
am proud to see in the report of this Ministry
that they are taking steps in connection with
Aurobindo’s centcnary. I hope they will take
steps also in connection with the bi-centenary
of Ram Mohan Roy. In connection with the
silver jubilee, the Ministry should have special
programames in the All India Radio and in the
Films Division in which the entire indepen-
dence movement, led by the Congress Party, in
association with so many other teams in our
country, should be depicte | so that the child-
ren and the young pcople could easily preserve
in their memory for a long timc these events
in our national history.

SHRI PILOO MODY (Godhra) : I
regiet that hke the reit of the speakers or
most of them at any tate, I cannot get up and
congratulate the ministry nor start olf by say-
ing that I support the demands for grants.
As a matter of fact I have a cut motion which
says that the entire demands should be redu-
ced to Re. 1/- as a token of the existence of a
large depaitment in the Government of India
which, 1 regret to say, in the last few years
has turned into a propaganda wing of the
Congress Party.

I cannot really understand why the Prime
Minuster continues to be the Minister in
charge of information and broadcasting be-
cause I believe that many of the policies
which Mrs. Indira Gandhi started as Munister
for information and Broadcasting have not
been followed through when Mis. Gandhi
became the Information and Broadcasting
Minister in her own cabinet.

Take for instance—I say this by way of
paying a certain compliment ~when she was
the Information and Broadcasting Minister,
she started the process of professionalising the
Ministry of information and broadcasting,
getting the nccessary talents into the Ministry,
so that it could run with professional compe-
tence. 1 find that the entire process has not
onfy been siowed down, but has been reversed
in the last few years From this, I think that I
must draw the conclusion that the requirements
of a Minister of Jaformation and Broadeasting
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in somebody else’s Ministry must be quite
different from the requirements of a Minister
of Information and Broadcasting in one’s own
Ministry.

Take, for instance, the Chanda Report A
first class report has been prepared,a profes-
sional report has been prepared. It has made
basically two suggestions, that polities should
be removed out of this Ministry, and that a
certain professionalism should be introduced,
s0 that the entire department is made a com-
petent wing to disseminate information and to
give recreation and entertainment to a large
mass of people in this country who are depri-
ved of all other means of entertainment and
information. And it had also recommended,
particularly, that All India Radio and Tele-
vision should be turned into autonomous cor-
porations. I still, to this day, have not heard
one sane, rational excuse why the Govern-
ment has been constantly 1esisting the turing
of these bodies into autonomous corporations ;
particularly when now, with all the strength
that they have acquired by one mcans or the
other, they have all powers concentrated in
their hands, at least Iet the dissemination of
information go on withowm its politicul over-
tones,

Take television, for instance. It is the
most advanced of media for the dissemination
of knowledge and yet you finl that the manner
in which TV is treated in this country is that
it is considered as a sort of adjunct of All
India Radio. There is even an inter-change
of cadres betwzen one dcpartment and the
other not realising that TV as a visual medium
is something quite separate, requiring a com-
pletely different expertise from the radio which
is purely a medium for audio education and
dissemination, and that cach has to develop
its own expertise.

The All India Radio for the last few years
has been steeped in politics, both internal and
external. The internal politics that goes on
is something unbelievable and has brought a
certain reduction in its standards all the way
round, and the external politics has reduced
its credibility considerably.

Have you realised that one of the most
excessively taxed things in our country is in
formation ? In a country where 75 per cent
of the people are still illiterate, the dis-emina-
tion of information is one of the most heavily
taxed things in our country ! For instance,

every part of a radio. which can give infor-
mation to people who cannot read and write
and which over the last so many years has
caught on all over the countryside, is subjected
toexcise tax. Then the finished product has to
pay excise tax. Then there is sales tax, then
there is tax in the form of a radio licence. As a
matter of fact it is such an expensive in strument
which should really be—if one isto advance
the socio-economic objectives that have been so
often spelt out here—realitively cheap for the
great mass of our people. And the same goes
with TV. As a matter of fact, if you were to
examine the Budget, you will find that the
taxes on licences and advertisements that they
have collected exceeded their own budgetary
provision for the propagation of radio and TV
in this country. I think thisis a backward
lip. You talk about a modern society, for-
ward outlook and great social change, but you
cannot do it without making excessive use of
these media for propaganda and for education
but you find that out of the Rs. 23,000 crores
or so that we are spending on the Fourth
Plan, only something like Rs. 40 crores will
be utilised for t' is particular purpose. I think
it is a monstrosity in terms of what is being
said or propagated.

Coming to malpracties, I can understand
thut the temptation to get one better upon
one’s oppodents is irresistible, and the charge
has often been made that if you were there,
you will also do 1t, but 1 expect a certain
amount of restraint in matters ke this, a
certain amount of good taste, And I find
that for the first time the newsprint quota
system is being used as an instrument of policy
it is heing used as a key to keep people in
fime.  Let me tell you, I have suffered as a
result of this newsprint quota for the little
paper that I run, If somcbody like me can
suffer, in spite of the fact tha I have written
to the Prime Minister more than once and to
the Minister of Information and Broadcasting
several times, I have not received any satis-
faction on the poiats I have raised-—-what
about others ? As against that, take my
friend, Mr. Shashi Bhushan. He can walk
in and plunder reams and reams of paper to
publish all the non-sense that he wants to
print and there is no curb on him at all ! This
newsprint quota as an instrument of policy is
really disgusting, If we import just Rs, 5
crores worth of newsprint, everybody s de-
mands can be satisfied. We do not want to
do that, whereas we go on wasting billions
of repees of foreign exchange on other items,
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When it comes to newsprint import, Rs. 5
crores becomes all too expensive for us and all
of us start saving on this items, with which
we can screw up all the critics we have. I
think this is a very small price to pay for one
of the most fundamental of freedoms, namely
the freedom of the press.

SHRI VASANTRAO PURUSHOTTAM
SATHE (Kola) : Monopoly press.

SHRI PILOO MODY : You can call them
monopolists. Some day I will give you a lec-
ture on monopolists and you will find that all
of them are sitting on your side of the House.

What are the consequences of this 10 page
restriction ? Do you know the economic havoc
you are going to play by this 7 I ask the Prime
Minster and the Minister of Information and
Broadcasting : Do they rcad the small papers,
about which they cry, or do they read the big
papers which give them the information and
the news they want ? That is, provided, of
course they read newspapers This 10 page
policy is very much hke your 10 point pro-
gramme—a great deal of wishful thinking,
some warped economic thinking and a massive
dose of propaganda. You talk of monopolics
and about people who are perverting the minds
of the readers Beyond that, you can do noth-
ing. You play economic havoc with them
and justify it in the name of monopolies and
get people like Mr. Sathe to talk about it.

SHRI VASANTRAO PURUSHOTTAM
SATHE : 60 per cent of the spacc of big
papers is wasted on advertisement.

SHRI PILOO MODY : It isthat 60 per
cent of space wasted an advertisement which
permits them to collect the balance of the news
which Mr. Sathe wants to read.

I think this question of big and small is
like class conflict that this Government has
been using for a long time to divide this
nation and divide its various strata of society,
The malpractices go on on a series of fronts,
when it comes to registration, wher: it comes
to allocation of newsprint, when it comes to
patronage for good behaviour, when it comes
to threats of victimisation to those who criti-
cise, when plums are given on AIR and TV to
half a dozen journalists out of a whole press
crops of over 300. These are the pelf of office.
Then comes the question of accreditation,
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Those who are favourablc get accredited and
those whoare not do not. Therefore, I
would end by appealing to the Prime Minister,
since she was in such a generous mood this
morning I know she will not share her
power with anybody. At least let her share
her media with some of us.

SHRI SUBODH HANSDA (Midnapoor) :
Sir, I congratulate the Mmistry on its com-
mendable work, particularly during the Indo-
Pak war and the role it has played since the
Bangla Desh affair started. Now we have won
the war and I am sure AIR will play the same
role in future. But 1 am sorry to say that
nowadays we are not hearing thosc inspiring
songs from AIR. 1 would request the hon,
Minister that at least the inspiring songs
which inspite the country must be played
every day just at the beginning of the scrvices.

Last ycar when I spoke on this budget 1
spoke about the tribal programmes which are
broadcast from different stations, Theie arc
23 stations from which tribal programmes are
broadcast in 93 dia’ects, Since 1 am not con-
versanl with all the dialects. I would confine
myself to one  dialert which 1 particvlarly
know, namely, Santhali. This 1va weekly
programme friom the Calcutta station for a
duration of IS minutes. I do not know
what purpose would be served by having a
programme of 15 minutes 1n a week. I am
sure that this programme has not bgen able to
make any impact at all on the tribal people,
either on their customs or on their culture.

This broadcast is made in a very bad
manner. There are only five or six recorded
cultural songs which are played alternate week
for five or ten minutes. They have become
very monotonous and we here the same songs
over and over again. [am not able to under-
stand why thc same songs are repeated. Could
they not get some fresh songs ? So far as
talks are concerned, they are given in such a
fashion and with such pronunciations that
even a Santhal like myself could not follow.
It is really strange, 1 would suggest that only
people who arc well conversant with this dia-
lect should be sctected for broadeast in this
language, Otherwise, such broadcasts would
not serve any purpose,

Coming to representation for Scheduled
Castes and Scheduled Tribes in the services,
I can say that in this department reservation
is very very low. In some iostitutions like
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Press Council, Film Finance Corporation and
similar bodies there is no repiescntation at
all for these people. It is truc that a promise
has been made to investigate into it. But that
has not made much headway. I would request
the Minister to ensure that proper representa-
tion is given to the people belonging to
Scheduled Castes and Tiibes in services,

According to the last census the Bengali
population is the third largest in Delhi  Yet,
for some reason or other, no Bengali program-
me is put up from Dethi while 1 notice that
some time has been aliotted for South Indian
programmes I have no objection to having
programmes for South Indians but there should
be some programme for the Bengalis alvo, I
do not hnow whether it is due to ignorance of

Bengali culture or negligence but  the fact
remains that no programmes  are fixed to
cater to the Bengali population. I hope the

Minister will take note of this suggestion and
arrange some programme for the Bengali
tistencrs.

For want of time, I will come 10 the last
point, The Press Commission was set up
in 1954, This Press Commission recommended
a number of things and one of thc most
imporiant recommendations was that the
PLI should not be run by a private agency
but by a public corporation and that so long
as this was run by the private agency this
should not be finunced by the Government.
But in spite of the fact that 17 years have
alrcady passed, these recommendation have
not been taken care of nor has duc considera-
tion been given to them. In the mean time
the PTI has been given money for the con-
struction of buildings by the Government
Some nationalised banks also, I think, have
advanced certain amount of money for this
agency.

I do not know why Government is hesita~
ting to implement the recommendation of the
Press Commission. I do not know which
pressure is working in this respect. If the
Government was amepable to such pressures,
there was no necessity, I think, for appointing
such a press commission. That is wasting the
public exchequer's money. Therefore 1 should
say if the Government is at all interested,
that Government should implement the
Press Commission’s recommendations rather
than appoint a second press commission,

Some of our collcagues are, [ think,

trying to press for the appointment of a
sccond press commission. 1 feel that since the
recommendations of the first Press Commission
have not yet been implemented. I should not
say that there shouid not be any press com-
mission at all but I should say that the
recommendations of the Commission must be
implemented. With thesc wards, 1 support
these Dcmands,

SHRI SURENDRA MOHANTY (Kend-
rapara) : Mr. Chairman, I am not chary of
offering my unstinted tributes to the Ministry
of Information and Broadcasting for its
remarkable performance during the Indo-Pak
conflict. The All India Radio, with its round-
the-clock news scrvice and its ‘Spotlight’
programmes, not only whetted the appetite of
the listeners for news from the front but also
kept up the morale of the prople by suitable
patriotic programmcs,

But., I am sure, the activity of this
Ministry is not going to he judged by Bangla
Desh alone, for one swallow does not nwmke a
summer. The proper criterion. submit, for
assessing the activities of this Ministry will be
to judge it in the light of the Minister’s
commitments to this Housc last year and their
actual implementation.

It may be recalled that fiom Pandit Nehru
to Shri Satya Nurayan Sinha, the previous
incumbcent of this Ministty, Government had
all along stood by a commiiment to convert
the All India Radio into a kind of a corpora-
tion to redeem this organisation from the
status of a state monopoly and political
motivation. But last year the Minister went
back upon that commitment and categorically
abandoned the idea of converting the All
India Radio into a kind of a corporation.
Yet, the Minister had assured us : —

*While, therefore, Government cannot
accept the proposal made by the Chanda
Committee, they are considering proposals
to devise a form of organisation for the
All India Radio which would provide both
for managerial autonomy and for
decentralisation within,”

In the light of this assurance, one scans
through in vain the report of the Ministry to
get a glimpse of that organisation which the
Minister had promised to bring about, The
promised decentralisation and autonomy in irs
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management have not been brought about nor
have they been spelt out.

Only the other day the Prime Minister
told the Consultative Committece that some
measure of autonomy was contemplated,
permitting the Direclor-General of direct
approach to the Minjster, Here, you will
find, autonomy has been equated with direct
control by the Minister of All India Radio,
which is a most powerful medium of mass
communication. In all hummlity 1 submit that
this will not only defeat and frustrate the very
purpose of converting the All India Radio
into an autonomous corporation but will
deepen the malady to cure which the Chanda
Committee had proposed re-organisation of
the All India Radio as a corporation. Instead
of re-organising the All India Radio on
healthy and proper lines, to extricate it from
the ministerial dictatorship, 1t has now been
converted into an exclusive preserve fot
favouritism, pulls and pressures.

So long, the post of the Director-General
of All India Radio has becn filled in by the
U.P.S.C. Subject to correction, I say, there
had been a policy decision of the Ministry
that no I C.S. man should ever be appointed
to the post of Dircctor-General of All India
Radio. What has happened ? This time,
the Government rode rough-shod over the
U.PSC recommendations and inducted
an LA S fiom outsidc the cadre, to the
post of Director-General of All India Radio
by superseding persons who were professionally
competent and who had had icng experience in
the line and who were competent to fill in
this post. 1 want to know from the hon.
Minister why this deviation has taken place
which has thoroughly demoralised the service
of the All India Radio.

Similarly, a reference has been made how
only a set of persons are bezing favoured in
getting contracts for talks, etc, etc. Pro-
fessionally and otherwise, they are competent,
no doubt—1 do not question their competence
~--but my only submission is that there are
other competent persons also, though they
may not be committed. They ure quite
competent persons from professional and other
points of view, Yet they are denied the
opportunity. I would appeal to the hon.
Minister to see that this most sensitive media,
tie mass media, is not reduced to this kind of
exigtance.
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Last year, there was a controversy raised
over the Cuttack station of All India Radio.
Even though the country has moved from
private broadcasting to television age, the
Cuttuck radio station still continues to lan-
guish at 20 KW stage. The hon. Minister
had promised —I quote :

“We expect that a 100 KW transmitter
will come into operation in 1972-73.”

In the light of this assurance, one naturally
expected that at least the fundation would
have been laid for installing this 100 KW
transmitter last year. The hon, Minister had
complained of the unresponsive attitude of the
State Government and she had alleged that the
State Government had not given the possession
of the land at Cuttack which was needed
for construction of the radio statton building.
Though the bungalow standing on the land
had becn vacated and the c¢ncroachments re-
moved since 10th July, 1971, the Government
took its possession only in December, 1971,
on the eve ot the Budget session, perhaps, to
obviate ciiticism which might be levelled
against the Minister,

This is an instance of the raw (rcatment
that is being mcted out to Orissa. The pro-
muses are being flouted I would Iike to know
from the hon. Minister what stands 1n her
way of erecting the 100 KW transmitter which
she had promised

I know, Minister is very competent, Under
her auspices the persons who were prowling
about the streets of Cuttack as gentlemen at
large are today millionaires as the newspapers
have published. It only pains me that her
assurancc to give a 100 KW transmitter has
been observed more in breach than in its
implementation.

Similarly, the Minister had also promised
that Oriya will be included in the regional
teaching programme. This promise has been
belied aud has been implemented in its cynical
disregard.

The Report reveals that today, with all
our {alk of television, weare not able to cover
the entire population with medium wave
transmission. Only 66 per cent. of the territory
and 78 per cent. of the population are covered
by medium wave transmission, Sir, I would
say that, instead of giving priority to expansion
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of TV, we must concentrate all our efforts to
see that at least all our country is covered
with medium wave transmission and that too
immediately.

The opposition political parties have not
yet been allotted time for election broadcasts
as had been promised by the Prime Minister
herself.

SHRI PILOO MODY : She never makes
promises of that nature.

SHRI SURENDIRA MOHANTY : Equal
time for all recognised parties could not be
implemented due to the rigid posture of the
ruling Congress which claimed more time for
itself. While recognising the fact that the
ruling Congress is the majority party and is
naturally entitled to larger time, I would sub-
mit that the ruling Congress Ministers getting
all the time and the Minister of Information
and Broadcasting butting in on the television
or on the radio everytime ..

AN. HON. MEMBER : What is obgection-
ablc in that ?

SHIRI SURENDRA MOHANTY : There
is nothing objectionable. While the Ministers
got the lion’s share of the time, the opposition
parties should have becn given some time, The
ruling Congress should not have insisted like
Shylock to have the pound of flesh without
bloodshed.

The 10-page ceiling on newspapers is going
to stullify and truncate the national press and
will result in large scale retrenchment of jour-
nalists and will check further expansion. The
10-page ceiling on newspapers is neither a
subs itute for price page schedule, nor is it
going to curb monopolies. I am for price page
schedule but I would say that this 10-page
ceiling is not going to be a substitute for price
page schedule and nor is it going to curb
monopolies. I would like to know why the
Government is not bringing forward the propo-
sed legislation for price page schedule. It is
said that about 35 big newspapers are cluiming
53 per cent of the total newsprint. By the
ceiling impased the small newspapers will get
moer newsprint. I want the small newspapers
toflourish, but from my own experience I can
tell you that, due to lack of input, Jack of
resources, the newsprint which will be issued
in the name of small newspapers will go down
the black market, and I say with all sense of

responsibility that this 10 page ceiling is going
to encourage black-marketing ( Interruption)
I did not follow the interruption. If an interrup-
tion is to be made, it should be made clearly
and intelligently.

What I submit in conclusion is that, while
1 thank the Ministry for some of its achieve-
ments during the Iado-Pakistan conflict, its
record has been the blighting of plighted, and
left to myself, I would certainly oppose all
these Demands for Grants of this Ministry.

MR. CHAIRMAN : Shri Shashi Bhushan.

SHRI K. S. CHAVDA (Patan) : On a
point of order, it has been the practice of the
House that the Chair call, the member ..
(Interruption)

MR. CHAIRMAN : I did not see you,
That is why Idid not call you. The other*
name was called. (/nterruption)

SHRI K S. CfIAVDA : Immediately
after Jan Sangh, I should bave been called.
It is not fair,

MR. CHAIRMAN : Do not cast
sions. You were not in your seat

asper-

Shr Shashi Bhushan

ot wfw wwor (afgor-feeY)  awafe
Agiag, foey ag slx @y @ & g9 9w
are gfear ey aar egwv g A9
T fawr & o agfa® w0d tear &, =g
qgA AEAT § 1 w9T AA7 AT gAY ¥
B & gt @ gz Wenl § qgwi
AT &9 ¥ 93 wma¥t {7 @it gad «qiy
WHRAMATEA @ Az o = &
U 3w & @ w3 AW o4, SaEr o
fawr fadw #@ W1 w0 a3 UGN
Frd gk gfagra & srar faear @ar )

Z 9% IgT AEEATW § | OF IH A
T T ward) A freac gaslt wWr @
§ aga wa O dhwowE) A § ot
gAar A9gA W@ &), wg F 6@ of
HIX Herw1e #1 fawat AWy WA §F ),
o gk el fafaeed & Wt sfaes wre
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F259 AT &) guR AW F Qq AqET
&, 3% foy ag wiw dix ¥ wgesgw
wiegm g adar & % qv & o
wareT 1 aung I AEgar g, I faod
fadly aga wgesqy & frar ¥

wadlg o7 war Avaga ik afage
dar (st wowmge) : awefr wEEw,
TEFEIATRN AT A G, & N *7
gfR ey aromr ¢ f5 faaa
gf 25 a§ ¢ AN go &, wART 0N
FIA 71 a1 faar Iuaan ) A gew W
7T a1a § ody &, 29 fo & guwr @
FA1 § )

wt g fag (Sifmmgr) @
qra ¥ 91 ad) AAmT &)

Y warrere gENME W18 @ A
25 af qu TX7 F1 /A A

st wie waw : Awefa 7@ag, g4 ¥
g oy maAIg E, foedia 20 At FA
frar, 5 % Ak ¥ F@ @, § I
WY gogTr Far g

g9 AT qEAT H)X wgAre faww w0
FESAl FA 1 ¥ H FW@ §,
WA yoatsar § fF gk qm oW
o o%T § —QMIIAIE—IGF  qAIT, IEF
¢%X ¥ g9 fegr dymem fear g
g dm &1 ) frgfiemdeex &, Rw A
& FAqr g, I QT |ATAAE A
FTaTg ®7 g A farar dvar fear
o fear & & weel) agaar § ey Angan
g fr &w & A1 W7 aw g0 I W
o wew gAML TN §, SEAY @A
& eyl gy § W SER W
i 570 § @9 W ¥ R e
&g

awafa wgea, gy fel & <@ @w
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# ag wiv Y WA @ 5 g Aw AT
L1 a7 oy Q—-—ﬂ%‘ fro o o
o THo Ao —ITFT UF HITGIRAT a7
fagr ser

15 38 hrs.
ISHRIMATI SHILLA KAUL in the Chair)
qgT Tro do e XMW FIT

T fewdef &, awr g @® ge-
arft 7 Aeas ¢ fF awgr fwT gaa
AT yAIR A 8 Yo o arfo & FTAY
7Y dre flo wrfo & g HwWWT qTr)
zAAT wgvaeA feadevfmg § fa dio &o
#rdo & qEFT, A dlo Ao Fey N
TAFIT &Y 2T gfAaT 917 & I9F0 T
foen £ faur § ) ga T & adi—afz an
fadet =Y o7 adlgdr =g oiedle ?,
97 GEEST 7L 01X a7 7@ fF gwT am
¥ fradt gag arpr o & &l TET &
fergema & fra®y oy & v s Wy
qrgd f& Yo €Yo Ao AT Lo w0 1o
¥ I A1 mat gfws § arx gedz Hidy
# @Yt 95 uTgT @A uzET 4T ANAF
AT WA FY AT OIS & Tfd ey
gy A gw nyedr sy fafew avan-
SEATE & IO i &, gw 9eEA
aad W @iy & wafw wwgr
ARFT § g7 Ayt @At qgEmr =@y A
AW @A AT T @ AR g A
wienn A & ogw fedt WY awmeEiE
T OHET KT WEDTH AD Wy g ) &N
TEeR 97 fedoe weAr qeay § AT S
garerndt Qs 91 felvr we@r gear
¢ for w1 gfranf el sreds) 3m) & wiww
Deomwrd) ¥gmwed my ax &
g g wgar § e fgpem & o g
ey §, wgr ag I ot w0 @ 2
agi ITHT FreakgT it gAngd, aife o
BIE A% § ¥ 3T A QrdIy F g7
aET gk AT AIX Erg A ¥ §F 1

it fro e Hrfo ¥ W gL ¥ IW-
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|t wfir o]

Ty o §, ¥ gasr A &, ¥ ndw
wetwe & o\ §, ayafezer ¥ At g3
fYo o arfe ¥ ABWY &1 zAfed o
WET § WeT TAGT FIWRAT FAEA

" fazg # gaR qw A wwelt g Q=
N TIfRT—=Wee G g —aT
quITEIEr W & g1y, awday | &
ava, ofeara) RET & =19 993 graw N
wrfed aifs Sa& wrq gvT AT T A )
w7 47 ot efar swder § whao dar g,
gen grar &, ¥ faRelt iSedlw gAdY =i
agt & & 1 agy ad, ey et il gare
e ot gmdwr 0§ ff Iy whae,
arqer S F g wy o dro aro d
s & fadwi § g adr fear ek
ga fadw quAr i g fawr &
foraar @) aaT, SR faga ¥ smady ¥
Fanr wualN Y afaw # ) SfEw Og
WAt iy fasge awmRae g &
qUAAT § ag O o wTw AEy § B
STIET 3T AF TAS) QT Fr | HO @1
R erag adlm § & Ralv w9
oFEY FT FTLARAF JA™T AT

gwnafy wgiam, e sfear Wedt {
fagd faal aga aser a1 frar 2 wafen
srqEy Tk FHArfedt & wfy @@ guedf
QY Tfgr 1 T &1 g3 W IH A e
FoTg F FHAY § SN Ere &ga @
Taa & are gfear ey § o) wiw &z
gron fedYor & Sad anferew wrgse afqm
qT A FW § | o ST F A FEaz
fag U W W@ gar A, ST N
epry ReEEe A8 W & S wEi W
arfeeza ST U FTAFC WE 1 I
FHHTA &) (R A &0 ¥ fon qmm-
fr o s I g f5 o7 e
quT § g5t ¢ zafoq oe @ @ A
1 sdve A wigq 1 Sfea & Avar
fiy s FaeY qomAR X foar 9 @)
T W g F AR et sy SR

faga ¥ weedi &1 WA g fr d@ @
¥ fafree a9, a7t aga o=e) we @
a€ | ¥ qeemed A0 9gar § o9
wifeeed FT AR AY WA F AT Y
AT T FT 9T HTH FOV

ot T aggT AN o v § e
wfr  sqor o agy ol fafaee &9 0
e (wm)...

ot nfer qaw : wgt aF dofafai ¥
Jgaril FT S §, IAS AVE AT FT
eq1 a1 g, for S9EYy &9 fear 90 @
avaey & afad) T oF #9A T afr &
afrw 37 &7 7 AW aF 9 gk
a9 19 gE agy frar &) ¥ swar g
™ wmfaFrT 81 aedt amew fem oy )
wgt A% FATHT a@l 9T g FT qAOS
¢, fawgw srex fear oy sfra o 9oy
qaTIv Afa% F19 ®+7 § A Ay ¥
T frar 7 arfs & 999 o v ¥
T AF | R TN qZ T9 F afew §
3I7% ¢1q farge oo BT wnd -ady &
AT I AEN § IEATET FTAN FIZAT
g1 &A@ 7Y aw aw w1 ogwdw
Fa g

SHRI K. 8. CHAVDA (Patan) : A
feeling of discrimination against the journalists
of vernacular and language ncwspapers has
been created by the Government. I think the
Ministry of Information and Droadcasting
believes that if news agencies and English papers
are included in any briefings or a trip, there
is no need to include regional or vernacular or
language papers. They are shut out from the
important briefings. During the war, they were
invited to general bricfings but they were not
given access to border or to such other places
like the news agencies and English papers. In
case of a trip or a trip abroad or to any part
of out country with a VIP, preference is gene-
rally given to, the English daily papers and the
language papers are neglected,

Secondly, these papers, though one of them
may be having a circulation of a few thousands
are invited to such types of trips and briefings
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As against this, language papers which have
a circulation of a lakh or more are not gene-
rally given such facilities This Government
talks a lot of their anti-chain policy and also
they talk a lot of helping small newspapers.
But, their help 1s only for the chain of papers,
to strengthen them.

In case of Spotlight and o’her talks, they
are also given to committed journalists, or,
persons who are called by All India Radio as
political commentators To temove this disciis
munation, I would suggest that if the Govern-
ment wants (0 be fair and impartial, then, the
representative  bodies ike the Press Associa-
tion should be associated while making a
selection in the case of invitation to briefing
or for trips ot for spotlight or other talks.

Reyaiding the Press, at present the Press
is v:ry much afraid of the Government, That
1s because of their fear of discontinuance of
newsprint quoia or withdrawal of Government
advertiscrnent and  harassment in some other
ways. Like All India Radio the Press is also
expected to work for the ruling party. The
more a newspaper succeeds in this matter, the
greater the Government patronage and assis-
tance it gets

=t wsaqa aifew (Az) @ e g,
T E
ot %o o wrayr : faepe G i

AT TET AF R

The criticism of opposition parties and
their leaders hardly gets any place in the news-
papers, 1 am sorry to say, some of the new-
spapers are deviating from their high tradition
of being impartial and sincare, thereby harming
the cause of democracy.

Regarding the Government's new news-
print poticy, 1 wish to say that this policy of
the Government of reduction in the pages of
newspapers to ten will result in the retrench-
ment of the employees.

AN HON. MEMBER : Not at all.

SHRI K.S. CHAVDA : Twas also a
small editor of some paper; I know he is also
cditor of some paper,
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ANOIHER HON. MEMBER : You are
big.

SHRI K. 8. CHAVDA : I am not big.
Otherwise the Charrman would have called me
immediately after the Jan Sangh. There is the
possibility of putting a ban on new recruit-
ment, Not only that. Thc employers may
freeze their salaties or even they may impose
a cut on their existing salaries,

My hon. friend is not agreeing with me,
but you will find m future that this will be a
fact 1f this policy is implemented, But I am
surc that any such attempt on the part of the
employers would be strongly resisted by the
press employees all over the country. That 1s
why the National Union of Working Journa-
lists, the Indian and Eastern Newspapers
Society and others have strongly condemned
this move of Goverament.

During the last clections to the Lok Sabha
in {9 I and alvo during the receat Assembly
electtons, peoplz have noticed that every nook
and corner of the countty was flooded with
posters of Shrimati Indira Gandhi®s poitrait.
On the one hand, we say that there 18 shoi-
tage of ncwsprint and foreign exchange and
newspapers are asked to restrict their pages |
on the other, the ruling party prepares milhions
of posters like that, If one were to cvaluate
the cost, 1t would run into millions of rupees
Fiom wherc have these mullions of rupees
come ?

SHRI S M. BANERJEE : Nijalingappa’s
portrait was circulated in large numbers,

SHRI K S. CHAVDA : Though news-
papers are starved of newsprint, they supply
paper for posters to the ruling party for posters,

A panoramic spectacle on the freedom
movement in sound and light teginning with
the tragic massacre in Jallianwalla Bagh in 1919
and ending with the liberation of Bangla Desh
was presented by the Song and Drama Divi-
sian in the ramparts of Purana Kila. I
happened to see the programme, but ] was
pained to hear that except for the voice of
Pandit Jawaharlal Nehrv and Shrimati Indira
Gandhi, the voice of none of the national
leaders ke Mahatma Gandhi, Sardar Valla-
bhbai Patel, Subhas Chandea Bose, Maulana
Azad and Lal Bahadur Shastri has found a
place in that programme, though the entirc
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programme was in sound and light. The whole
thing was organised and exhibited just on the
eve of thec Assembly elections as a part of the
election propaganda of the ruling party, I
want to ask ! how can nationalisation
banks, abolition of privy purses and liberation
of Bangla Desh find place in a spectacle of the
freedom movement in our country ?

This Ministry functions as if it is a pub-
licity department of the ru'ing party. There-
fore, there is enough justification for converting
AIR into a statutory corporation.

SHRI HUKAM CHAND KACHWAI
{Morena) : Point of order. No quorum.

MR. CIHAIRMAN : The bell is being
rung- Yes ; the quorum is there, The hon-
Member may go on,

SHRI K. S. CHAVDA : Please give me
one minute, and I will finish,

MR. CHAIRMAN : Yes.

SHRI K.S. CHAVDA : Madam, as I
have said earlier, criticism of Government by
the Opposition partics cannot find any place
in the newspapers, In the same way, it can-
not be found also in the news broadcast of All
India Radio. Thercfore, 1 oppose the Demands
for Grants of the Ministry of Information and
Broadcasting,

SHRI ANANTRAO PATIL (Khed) :
Madam Chairman, the Ministry of Informa-
tion and Broadcasting is quite a big-sized
Ministry, consisting of several units like the
Press Information Bureau, the Dircctorate of
Audio-Visual Publicity, Publications Division,
Films Division, All India Radio and other
units. I am not going to deal with all these
units, but I shall only deal with the unit rela-
ting to the press.

The Press Information Burcau has got two
{mportant objectives to perform. Its mamn
activity is to disseminate news to the people
through the press, explaining the policies and
programmes and the activities of the Govern-
ment. The other objective is to help or assist
the growth and development of the Indian
press, functioning as an  independent. demo-
cratic forum. To that end also, it has to
help the small, and medium-sized newspapers.
As far as the first objective is concerned, dur-

ing the last year, the Press Informrtion Bureau
as well as the All India Radio and the Publi-
cations Division have done excellent work,
During the Independence struggle of Bangla
Desh and the coming of refugees to India, and
in the conflict between India and Pakistan,
most of the staff of Press Information Bureau
werc working round the clock ; the correspon-
dents of All India Radio went to the front,
and the Publications Division brought out very
good material which catered to the press and
the public.

I also congratulate the Directorate of
Audio-Visual Publicity and the Press Registrar
also. I am not going into the dctails of what
they have donc but let me say that they have
helped the newspapers in their healthy growth.

The Government has not taken proper
steps as it ought to have taken 17 years back,
The first Press Commission which was appoin-
ted in 1954, made several recommendations,
out of which the major and important recom-
mendations have not yet been implemented.
Some of those recommendations are, the diffu-
sion of ownership, curbing of monopoliss, the
price-page schedule and s0 on and so fourth.
As long as such major rccommendations are
not implemented, there cunnot be any healthy
growth of the Indian press ; the growth of
Indian press is at prescnt lopsided and (ardy,
The bigger newspapers become bigger and the
smaller ones remain smaller.

The monopolistic tendencies and restrictive
practices are on the increase. The big press
or the big newspapers by their action force the
small nawspapers to remain small,

16 brs.

Therc are some major recommendations of
the Press Commission about the newspapers
as well as news agencies. There was a recom-
mendation about the Press Trust of India.
You know the functioning of the PTI. The
monopolistic tendencics have an adverse effect
on the efficicncy of this news agency as also
on its integrity. Nearly 35 per cent of the
revenue of the PTI is derived from the
Government, Yet the Government has no
say in the management or working of the PTI.
Certain changes in the constitution and the
management of the PTI have become impera-
tive. The existing organisation should be
converted into a public corporation.

You must have read from the newspapess
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that the management of big newspapers have
raised a hue and cry against the ceiling of ten
pages. The big tycoons say that the action
of the Government is unilateral and arbitrary
and it would disrupt the newspaper economy
which will in its turn lead to largescale unem-
ployment among journalists and non-journa-
lists, The Press Barons also maintain that
this step of the Government is an encroach-
ment on the freedom of the Press. What is
meant by the treedom of the Press ? The late
Pandit Nehru once asked : “Can such a small
group represent the freedom of the Press ?*°
The fact is that a big industry by itself owning
a newspaper or owning chains of newspapers
can never be said to give the Press the kind of
freedom which the public expects.

s R qT wEATT : AWl EET,
Na1q weEt waq § g, Frad guia 9t a
¢ fx agt ax ey @y &

MR. CHAIRMAN : Let the Bell be rung—
Now there is quorum.

SHR1 ANANTRAO PATIL : Ten or 12
English language newspapers or three or four
chains and groups do not represent the entire
Indian Press or the people of India. Their
idea of frecedom means more newsprint to
enable them to give more space for advertise-
ments and thus make for themselves more
and more profit. These big newspapers use
the major share of the imported newsprint
eating up valuable foreign exchange, not for
disseminating news but for profit yielding ad-
vertisements. They have never bothered about
the ratio of 60 per cent news and 40 per cent
advertisements recommended by the Press
Commission. Members of this House will be
surprised and shocked to learn the figures of
advertisement revenue of the big English lan-
guage papers, sometimes Rs.2 or Rs 2.5
crores even. Figures for the five week period
13 February to 18 March reveal the percen-
tage of advertisement space of these papers
as follows : Statesman 62.5 per cent, Times
of India, 54 per cent. Hindustan Times 53
per cent,  The freedom of the Press needs
protection from these big papers, not from the
Government,

According to the Press Registrar, the
Hindu , the Statesman the Indian Express
and the Times of India have maintained a
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lower circulation than the basis on which their
entitlement was based for giving more pages
to accommodate maximum advertisements,

The Times of India, Bombay, was given
newsprint for a circulation of 2.02,825 copies
with an average of 13.13 pages per issue. Its
actual performance was 1,53 557 copies with
an average of 16 69 pages, The case of the
Hindu is similar.

The English language papers of the 18
major ownership units had a sharc of 81,4 per
cent in the total circulation of all the dailies
in that language. To avoid the malpractices
of the monopolistic newspapers, the following
remedies may be suggested. Advertisement
space should be restricted, workers’ partici-
pation in management and financing should
be ensured, there should be reform in the struc-
ture, and there should be diffusion in the
ownership pattern. Sixty per cent of proprie-
tors’ representatives and 40 per cent of the
employees' repiesentatives should be provided
and the Directors should be in the ratio of
3:2.

The price-page schedule was struck down
by the Supreme Court. But now the Govern-
ment is sufficiently armed with powers, and
the Constitution Amendment has paved the
way for the passage of the price-page schedule
which will provide for fait competition in the
newspaper 1ndustty,

Diffusion of ownership and control is now
overdue. This recommendation was made
with the object of promoting healthy growth of
the Indian press. Its non-implementation
has resulted in one-sided growth and conse-
quent danger to freedom of expression.

May I remind the hon. Minister of the
assurance given by her on 7th July, 1971 ?
She then announced that she would shortly
introduce a Bill to curb press monopolies. On
3rd August, Shri Raghunatha Reddy told the
Rajya Sabha that he was actively considering
an amendment to the Companijes Act to curb
press monopolies. What happened to these
promises and assurances we do not know, I
request the Minister that during this session
the two Bills with regard to diffusion of owner~
ship as well a8 the Press Finance Corporation
should be brought forward and enacted, so
that it will help the smail and medium news-
papers,
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THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : I seek the indulgence of the House
to explain a few points raised in the debate
and through the notice of the cut motions
filed. 1 have listened with considerable
attention to the spceches made by the hon.
Members and to the criticism of the manner
in which various media units of the Ministry
of Information and Broadcasting have becn
functioning.

Certain  criticism by my friends Shri
Priyaranjan Das Monsi and Shri Rudra Pratap
Singh has been voiced about the failure of
the Central Board of I'im Censors to check
production of vulgar and obscenc films that
arc morally and culturally of a low standard.
Though [ feel that such fuilures have not been
very numcrous, I must admit that such
instances have occurred, In fact, on
several occasions Government on the basis
of reports and complaints received, have
taken the initiative to censor films even after
they have been passed by the Censorship
Board.

SHRI JYOT!IRMOY BOSU (Diamond
Harbour) : On a point of order. 1 am
reading from the Handbook, Page 87, sub-
para 13 which says that except with the leave
of the House previously oblained, which no
doubt has not becn asked for or granted in
this case, no Member should recad out a
written speech. though notes may be referred
to,

AN HON. MEMBER : That does not
apply to Ministers.

SHRI JYOTIRMOY BOSU : I would like
to have your ruling based on the rules that
arc there in black and white, I do not wish
to be guided by my friends in this regard.
There is a clear provision in the Handbook.

MR. CHAIRMAN : The Minister iso nly
consulting his notes and not reading.

SHRI DHARAM BIR SINHA : We have
given strict instructions to the Central Board
of Film Censors to exercise greater circums
spection in the mattter of censorship. and I
am sure that a new trend towards sober and
realistic censorship will soon be discernible,
Government is also considering re organisation
of the Censorship Board in the light of the

Khosia Committee recommendations, as
demanded by Shr1 Rudia Pratap Singh. May
I also add that there iy already a Committee
of known film critics for selection of film
festival films ?

SHRI JYOTIRMOY BOSU : When one
of our members, Shri Bijoy Modak, was
reading out his prepared speech, the hon.
Speaker pulled him up 2 number of times. 1
do not wish to be hard on this young friend
of ours, but you must keep an eye on this
and see that the provisions of this handbook
which is supposed to govern the business of
the House is followed scrupuiously,

MR. CHAIRMAN : We will taks care of
it.

SHRI DIHIARAM BIR SINHA : Before
taking up the pomnts rsegarding All India
Radio, 1 wish to congiatulate, as has been so
eloquently done by Shri Priyaranjan Das
Munsi and others, all the artistes and execu-
tives of All India Radia on their magnificent
performance in the situation created by the
fieedom struggle and its fruition in Bangla
Desh.

Demands have been made by hon members
from various paits of our vast country for a
more effcctive coverage of different pockets
and arcas in the countty. We fully sympathise
with these damands, but the constraint imposed
by the limited resources at our disposal makes
it impossible for us to cover thc entirc country
as intensively as one would like to, The
projects undertaken during the Fourth Plan
have the objcctive to cover on an average 89
per cent of the population of the entire
country and to ensure at the same time that
no substantial area has a coverage of less
than 80 per cent We appreciale that in
spite of these endeavours, there are cerlain
pockets in the country which are not yet
adequately covered. It will be our endeavour
in the Fifth Plan to cover these pockets as
effectively as possible.

There have also been complaints about
the programmes broadcast by the Al India
Radio to the effect that the quality could be
much better than it is and also that larger
number.of artistes could be involved in these
programmes. While 1 accept the force of
this criticism, I would like to tell the House
that therc has been a considerable improve-
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ment in the quality of the programmes. A
serious effort is now on in the All India Radio
to evaluate the content preszntation and the
resource persons of the programmes.

All India Radio has to meet almost an
impossible demand from a large and varied
audience. With its objective of catering to
the taste and need of all, there has been too
much fragmentation of transmission time.
While ordinarily the shortast programme is
of 5 minutes duration, the longest programme
with certain cxeptions is of 90 minutes. Qther
programme chunks ate of 10, 15, 20, 30, 45
and 60 minutes which keep on altering accor-
ding to a fixed point chart, All India Radio
will have to find some way through which it
overcomes this fragmentation of transmission
time. A possible way out will be to consider
the possibility of a national channel, but this
will have to wait till the Fifth Plan,

All India Radio, howcver, does not pro-
pose to rest on its laurely and s dezply
appreciative of the fact thal spccially in the
less developed areas of the country, programme
generation presents serious problems due to
geographical and other difficultics of radio
stations being able to get artistes of eminence
from considerable distances. The funds at
the disposal of the All India Radio for the
purposes of programme generation is also a
limiting factor.  Novertheless, with mote
intensive training of the staff and with the
cooperation of the local people wherever the
stations are situated, we do hope to maintain
the progress which we have achieved so far
in the matter of quality of the programmes.

Having said this, may I now refer to the
charges of political partisanship against the
All India Radio, especially in its news casts
and commentarics, levelled by Shri Halder 7
These charges have now become a hardly
annual, On several occasions we have cone
tested and refuted these, They have, how-
ever, gone one worse this time, charging All
India Radio with suppression of news at the
intance of the Prime Mimister. I must enti-
rely reject this,

The All India Radio has remaincd entirely
objective, specially so in its newscasts and
commentaries. All India Radio remains
strictly neutral as betwoon polfitical parties,

APRIL 24, 1972

D.G.(Min. of I. and B.) 264

But it must explaia such facets of our social
and economic life as the role of caste, commu-
nalism, feudalism and political adventurism
in elections. Again, it was not inhibited in
exposing the interests responsible for slow
pace of progress in carrying forward the
programme of agrarian and industrial reform.
In the process, it may have treaded on many
a tender corn or hurt sections of opinion. But
to suggest that this has been done at the
expense of the opposition would be doing the
Radio a great injustice. It has now come to
seriously address itself to exposing the facets
of our national life which stood in the way
of progressive reform, whether in economic or
in social life as demanded by the hon. Mem-
bers Shri Bhan Singh Bowra and Shri Shasht
Bhushn. Any media of information, or even
of entertainment, cannot temain divorced fiom
today's passion—the passion to end injustices.
As thc awareness of the perversities of poverty
dawns on the country, thc challenges to it
grow both in sharpness and immediacy. All
India Radio cannot turn away fiom this
challenge nor its urgency There cannot
be any moral exile, nor any withdrawals from
this battle.

May I say, Madam, that the exposure of
the ugly side of our social and economic life
has been done irrespective of party consifera-
tions, but it may have upsct the sections
identified with statusquoism in our life ? This
trend on the Radio 1s positive and has a
purposeful role in support of the modern
outlook that the leadership has imparted to
our national fife.

A matter of minor consequence, but which
has again been brought up is the allegation
ot deliberate discrimination against the oppo-
sition parties in the radio coverage of procee-
dings in Parliament. One Member has even
gone to the extent of suggesting that this has
been done at the express direction of the
Prime Minister. I would like to refute the
allegation with all the emphasis at my
command, It has been refuted in the past,
and will continue to be refuted because the
allegation has no basis either in the quali-
tative or quantitative treatment of All India
Radio’s newscasts. If at all, opposition secures
a sharc of coverage disproportionate to what
is legitimately its due, whether on the basis
of its numerical strength in the House or its
popular following in the country, or on the
basis of its negative and often anti-pational
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approach to problems confronting the nation.
If there is one section of the House, which
can have a legitimate grouse against the All
India Radio, it is the section on this side of
the House. My own partymen often get
relegated to an inconsequential place, perhaps,
because in the parliamentary system of govern-
ment what the opposition says makes news
but what my own partymen say gets drowned
in pronouncements from these benches.

Another point which has agitated the
minds of seveiral hon. Members is a recent
decision of Government to revise the fee
scales of the staff artistes of All India Radio.
Without going into the details of the revised
scheme, 1 would like to refer to one or two
important features of this scheme. In the
first instance, this scheme does not claim to
be the final act of revision. The final revision
will come only after the Pay Commission have
submitted their recommendations and after
Government have arrived at their decision on
thesc ieccommendations. In the mean time,
the scheme which has been promulgated
merely attempt!s to equate thc fee scale of
the stafl artistes to one or other of the preva-
lent pay scales in Government. The scheme
also attempts to rationalise th~ structure of
the staff artistes to enable promotions being
made fiom one grade to another.

May 1 also refer to what Dr Laxminarain
Pandeya said about the cult of personality in
the All India Radio? In the form of
government that we have in our country, with
a government responsible to this House, an
clected Parliament, there cannot be a cult of
presonality—leadership. The system  of
government that we have in our country does
produce leadership and the All India Radio
cannot divorce its responsibility to the leader-
ship that the people of India produce through
this House.

He also said that the All India Radio had
been using particulat phrases and words while
giving out the election resuits during the last
Assembly elections. These words are accepled
journalistic words and even the foreign radios
had used the same words which the All India
Radio had used while giving out the results.
I would only like to ask him whether these
foreign radios were also influenced by the
Government of Iadia.

With these words, I conclude.

*SHRI T1IA KIRUTTINAN (Sivaganga) :
Madam Chairman, I am <ure that I would be
tolerated if 1 say that I am unable to support
the Demands for Grants of the Ministry of
Information and Broadcasting.

During the past 25 Vears, the Department
of Information and Broacasting has had its
natural growth, but it has not grown to the
expectations of the people of the country.
This Department 1y scrving entirely the intsrests
of the Central Government and I do not think
it will be wroag on my part to point out that
the State Governments have no right over
this Department. I hope that it will not be
far from truth that this Department is not
giving due importance and publicity to the
policies, programmes and plans of the State
Goveinments. I regret to say that, since the
responsibility of this Department is in the
hands of the Central Government, the objecti-
ves, the policics and the plany of the Central
Covernment urc given the widest publicity by
this Department. The speeches of the Central
Ministers arc given longer time than the
programmes and the plans of the Siate Govern=
ments.

The Oificers at the helm of affairs of this
Deapartment have no power at all and even in
the matter of broidcasting of daily news, there
is interference fiom the Central Government.
It has bzen the long stunding demand  of all
sections of this 1louse —from both the M:n-
bers belonging to Oppos:tion Partics and to
the Ruling Congress Party that an autonomous
Corporation or a Board should be constituted
for All India Radio, and after that greater
powers should be given to the Corporation
entrusied with the duty of administering All
India Radio. Recently we saw the sorry
spectacle of the Government advertising n the
daily newspapers for filling up thc high post
of the Director General of All India Radio.
This episode gave an impression that the
Engineers in the All India Radio or the Dire¢-
tors of All India Radio Stations in the coun-
try are not qualified enocugh to become the
Director Genera! of All India Radio and that
the Government wanted to have someone from
outside. T would like to stress hcre that the
morale of the Administration gets a serious
joilt by this kind of action on the part of
Government. If there happens to be any
restriction on these people staking their claim

*The original speech was delivered in Tamil,
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for the post of Director General ol All
Radio, it should be removed forthwith.

Iadia

When ] say that the All India Radio does
not give any importance to the plan activities
of the State Governmeiit, I do not particula-
rise only the interests to Tamil Nadu ; it is so
in the case of all other States. For example,
the Dravida Mannetra Kazhagam is in power
in the State of Tamil Nadu and D.M K. is
in opposition to the ruling Congress Party
here. Just because a duly elected Opposition
Party is ruling the State of Tamil Nadu, the
Information and Broadcasting Departinent
does not pay any attention to the policies,
programmes and plans of the D M.K. Govern-
ment in Tamil Nadu. We have repeatedly
pointed out on the floor of this House that
even in Tamil news bulleting pure Tamil words
are not used In the Tamil programmes
broadcast from Delhi and AIR stations in
Tamil Nadu sanskritised Tamil is used. In
fact, I would even go to the extent of saying
that in the Tamil news bulletins and in the
Tami! programmes archaic and slang language
is used, instead of puie and lively language
for which Tamil is acclaimed. When the names
of Central Ministries were to be announced n
Hindi. the Central Government wzre very par-
ticular to see that they werc broadcas* properly.
1 hope you will agree with me, Sir, that we
also have simslar sentiments about our lan-
guage, Tamil. [Instead of using Tamil appel-
lations, **Thiru” and “Thiumathi” in the
Tamil programmes, *Sri” and *“Srimati"’ are
continued to be used. We have séveral times
brought this to the notice of authorities here
in vain, We do not understand why Sanskrit,
which is a dead language for all other purpose,
should be used for this purpose alone and
why it should be mixed with Tamil. 1 would
like to request the hon, Minister that necessary
directions should be issued to the All India
Radio in this regard. 1 would also suggest
that more time should be given in the All
India Radio for broadcasting information
about Tamil Nadu in Tamil news bulletins

I am really sorry to say that in producing
documentary and news reels the Information
Department is not payiog attention to the
activities of the State Governments and in
parlicular to Tamil Nadu Government, The
news reels depict to a great extent the plan
activities of the Central Government and the
tours of the Central Government Ministers
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take a lion’s share. When we talk about one
people and one nation, the activities of the
State Governments should also find adequate
place in the news reels.

The Fuim Finance Corporation located in
Bombay and also the Filme Institute in
Poona cater entirely to the requirements and
needs of Hindi films, Jt is common know-
ledge that the Film Finance Corporation has
not been giving financial assistance to the
regional language films to the extent that the
Hindi films have been financially assisted by
it. 1 would like to inform you, Sir, that equal
number of Tamil Films, if not more, than
Hindi films, are produced in Tamil Nadu, If
you take the number of films produced in
southern languages, it is in fact larger than
Hind: films.  Yet, they are not bemng given
adequate financial assistance from the Film
Finance Corporation. 1 would urge upon the
hon. Minster that a sepatate  Film  Finance
Corporation should be sct up either at Madras
or somewhere in the South, so that the finan-
cial requirements of the Southern segional
language films can be met at least to some
extent,

Sir, under the dynamic leadership of our
Chief Mimister, Dr. Kalaignar Karunanidhi, the
State Government of Tamil Nadu has set up
a Theatre Corporation to help the establish-
ment of theatres and drama centres in  rural
areas. This Theatre Corporation is entrusted
with the task of giving entire financial assis-
tance if one comes forward to establish a
theatre in a rural area. You know, Sir, that
everyone in this House, both inside and out-
side, talks about the need for enlightening
and entertaining the rural folk and also the
need for disseminating information and know-
ledge among the villagers. No political party
is exception to this kind of talk But, in fact,
the most neglected section of our society in all
spheres of our activities is the rural society.
The Government of India have got the system
of licensing the radio sets in rural areas, which
acts an a stumbling block to the aspirations
of villagers. I would suggest that as an in-
centive to the rural people the licensing
system for radio sets in rural areas
shoule be revoked forthwith, Naturally the
villagers will be encouraged to go in for more
radio sets to quench their thirst for knowledge
and information. This gains added importance
when they are not served by daily newspapers.
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I would also like to emphasise that like the
Tamil Nadu Theatre Corporation, all the
States in our country should establish a Thea-
tre Corporation for the purpose of establishing
theatres in rural and semi-urban areas  Such
Theatre Corporations should be given financial
assistance by the Central Government so that
the rural areas can be better served by theat-
res and dramahalls.

During the 1V Plan there is the plan to
establish television centres in five big cities of
our country. We have been repeatedly asking
for the establishment of a TV centre at
Madras. In fact, of all the State Governments,
only the Tamil Nadu State Government has
given the land fiee of cost for this purpose. All
other State Governments have taken money
from the Centre for giving land to establish
TV Centre. | am pained to see that so far no
step has been taken for establishing TV Centre
at Madras. On the other hand, the Central
Government are very keen to establish by the
end of this year TV Centres at Srinagar and
at Amritsar. [ do not say that TV Centres
should not be established at Srinagar or at
Amritsar I am only pleading with the hon.
Minister that equal interest should be evinced
in the matte: of setting up the TV Centre at
Madras for which the State Government has
given the land frce of cost. An amount of
Rs. 3 crores is to be spent for this purpose.
If this amount is spent at Madras and if
Madras and Tiruchirappalli are brought on
TV circuit, then the whole of Tamil Nadu and
the crores of people in Tamil Nadu will derive
the advantage from this TV station. 1 would
suggest early action on the part of Central
Government in this regard.

Coming now to newspapers, instead of
saying that the big newspapers have got the
monopoly in our country, I think it would be
proper to say that the big newspapers have
aggressed over the entire country. So far the
Central Government have not done anything
to help the starting of smaller regional language
papers in different parts of the country. Ins-
tead of planning to put restrictions on the
existing newspapers, instead of trying to con-
trol the pages of existing newspapers, the Cen-
tral Government would do well to establish
expeditiously the Newspaper Finance Cor-
poration, so that this Corporation can extend
Financial assistance for starting smaller regio-
nal language papers throughout the country,
which would serve rural arcas befter. I am
unable to comprehend the delay in the matter

of setting up this Newspaper Finance Corpo-
ration.

During the IV Plan for the purpose of
expanding broadcasting to cover 80% of our
population by establishing medium wave sta-
tions in different parts of the country and also
to establish 5 TV centres in the cities, the out-
lay is Rs. 40 crores But during the first
three years of the IV Plan only a sum of Rs.
10 80 crores has been spent so far. It is really
shocking to see that during the year 1971-.72
even the moneys allocated have not been spent
in full. Und:r Demand No. 55-——Information
and Broadcasting, there is a saving of Rs
11 36 lakhs out of the allotted money. The
main reason advocated for this saving is the
exercise of economy in  administration, 1
would like to know what kind of economy was
practised in administration that resulted in this
huge saving. Under Demand No. 56— Broad-
casting, during 1971-72 a sum of Rs. I crores
has not been spent from the allocation. Simi-
larly, under Demand No. 57, the reason given
for a saving of Rs. 105 crore is the non-esta-
blishment of light and sound units. The
Tamil Nadu Government has been requesting
the Centre that a light and sound unit should
be established at Madurai and so far nothing
concrete has been done in this regard excepting
thus surrender of Rs. 1.05 crores under this
Demand.

Before 1 conclude, 1 would request the
hon, Minister that All India Radio Stations
with complete studio facilities should be set
up both in Coimbatore and Thirunelveli in
Tamil Nadu. I would end by urging upon
the necessity for converting the AI R. into a
truly national organisation giving coverage to
the entire country.

MR CHAIRMAN : Shri Ram Bhagat
Paswan...He is not here. Shri Md. Jamilur-
rahman,

ot gge wtetgam (fraa)
AgaTw AT q1gw, § TAQ @A
g aufara & w7 & ¢ arfz F@r g
g fasaa & arg fs @ a9ra & oY
a&d &R frernfeat § I earr § W@
7 AT S F woelt oY ok {0 Y e
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#1139 A% § AT ey J auwTe ST
T g@ed A " e feu g e A
AT WA AT A AT §8 AR ST A
FAY arfen o 1 ®grEe, @ awrw@l &
w19 ¥1 8% aga & aefaag & B, <%
YA AT gAY ag awwd A fr Ay v
fNar argr a7 el fraft 7 98
frat @ & otv & Sr=ar § fo gow w1 wan
FrTaT 23 v g faaedy wiEte § se
fFT At adtarze ¢ fF R R
gw 7z wzfora dar a8 #7 /9% &) O
Faszdt & fo gegeedt a1 avrg ¥ |

Yq7dAT A, TG ¥ @A N
faady srandy & sadt gfrar & aga 9
gEFT ¥ & 1 7aT) 398 § PoT A ANAW
¥ emmia 1 9497 1 Ay fasar & e
@t gfaar w & 17 1 gowe d afEw
@A 7 Eira IR O F1 M A
2 | deT AT Wa NS & T4 PFF § AW
qg% AI=14Y ararE $O9 37 qvAZ § SATET
Fér & zafer avErt wm @faEr
wzfara @z saar @@ %@, WA
Az &Y @iferze § g@ AT B O
gFeE |1 dar &1 fear @ o7 ans frgear
Fr oAz & 315 arg g wgr gifeees
ad &Y, g gaw zifwfon & Y e
¥ % 3, Arafafe, e Ak wex wRqW
& afzaraY zotm) aw g Uedt av dw
T TE N ar & feedr mA, =,
e s et A wgT m wgrar e
R araw w1 Weat wrewee 1 93 ol
@Y YT s¥Prreea, giafady Nad sk
wgdew & e gy @ § aga sefa
A8 A1 FNFF 3T aF AN F@AG 6« gAY
g oYt gat wracw X @ W a¥ad
ROTAI g A% EIPETATH WY Awg §
wgr afes a7 ST 1 IAF ¥ T JIETC
aTHI § @ gz Yaw WA ATENE ¥
FN apww ) Hfag ¥z o fer @
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AW AT WY AWE ¥ 1 AW ST
& g aonw d WY § 1 e
fwamany gy nw Afen g ¥
T ST AHS § W13 wEwar | Hear @
7 AT, OF AR A W uw e ¥
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¥ qAHIT § FUET AT FTH AT B st
sT ¥feay qT a8 w9@ a7 & Y I A
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FTdT & I et ArgdY g SR ag fodt Y
g1 8 afrs ga% gg ¥ 77 5 o
WA § g emwnd & S &y e A
&), SAAY A g Y 7 fay
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g § R Ju ag W e § e et st
g&? @A) ¥ B qEa & N geT
et 1 gk Aol w9 wE WA
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g fr 9% gz7 9% 9% smard & gwifasr
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SHRI S. M. BANERJEE (Kanpur) @ At
the outset, [ must congratulate the staff artists
and other employees of the All India Radio
on the wonderful job they did during the
14-day war with Pakistan, It wasa battle of
nerves for them, conteracting the mischievous
propaganda of Radio Pakistan, They reacted
very well and stood by the State and the
suffering humanity of Bangla Desh. They

did their work with & courage of conviction
that impressed all,

Lots of things bave been said in this
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debate about the Government’s decision to
put a ceiling of 10 pages on newspapers It
has been contended that this will destroy
freedom of the press, If we go through the
reputed newspapers like the Sratesman or
Times of India, we find 1} or two pages
being occupied by the speeches of the mana-
ging director of a big company with photo-
graphs which are very ugly. Can we not
avoid such waste of space ? What is the
ncws value of such items te the common man ?
These big newspapers should not be allowed
to consume space like this at the cost of the
quota of the small newspapers.

The sccond point is about the conversion
of the PTI into a public corporation, A deci-
sion was taken by this House to this effect.
We were assured that efforts were being made
to do this. But I am sorry that no decision
has been taken by Government to implement
this. The vested intcrests in the management
always try to influence Government. They
plead that if the PTI is converted into a
corporation, it will lose its freedom, I am
sure Government will be courageous enough
to takc a decision and announce here and now
the conversion of the news agency into a
public corporation.

My other friends have spoken about Mr
B. R Wats, oneof the finest journalists we
have in the country. The General Manager
of the PTI has transferred him to Shillong,
Being connected with the PTI Federation, I
can say with full knowledge that the
General Manager has like a  Shylock
victimised Shri Wats. I hope the Minister of
Information and Broadcasting and the Labour
Minister will intervene and see that this victi-
misation comes to an end.

Then there is the story of the staff artists.
Somk recommendations in regard to them have
been implemented but some have not been bene-
fited. I was told by Shrimati Nandini Satpathy
that efforts are being made to see that nobody
suffers because of these recommendations, But
I understand that some of them have sufiered
1 would request her to kindly initiate imme-
diate steps and see that nobody suffers and
all are benefited in the shape of increased
salaries and other benefits,

As regards the conversion of PTI, I would
suggest that it be converted into an inter-
national agency. Jam sure the PTI Fede-

ration will back it up and they will do what=
ever the Minister wants them to do.

As rcgards TV stations in Kanpur and
Lucknow, Kanpur’s claim has been rejected
on the ground that there is dearth of
talent in Kanpur. I must say that there
is no dearth of talent in Kanpur.
Kanpur is actually giving the maximum
advertisement in AIR. The idea of denying
Kanpur a TV station and locating it in Luck-
now came from the ICS officer who decided
this because he wanted the daughters and
sons of ICS and IAS officers to appear in
TV. Icansay that such parsons are not
less in Kanpur than in Lucknow. It should
not be one of the recasons why Kanpur should
lose the advantage. Kanpur does not lack
talent, 1Itis the scat of Ganesh Shankar
Vidyarthi ; of Balkrishna Sharma ‘Naveen’
and many eminent men. It is never short of
talent. I am sure that a TV station will be
given for Kanpur.

The last point is about the artistes, When
we read the news of the grave illness of
Rasoolan Bai, we burst into tears. Rasoolan
Bai is one of the grealcst living exponents of
the Tumri. She is starving on the streets. I
heard that she was given a national program-
me. | would request the hon. Minister to
encourage such artistes. Ministers may come
and ministers may go ; ministers may be born
and ministers may die, but people like Rasoo-
lan Bai are born only once ; such artistes
are born only once. I request that they
should bc given proper support,

Justice should be done to Urdu in the All
India Radio. Therc is discrimination against
Urdu now. The programme in the Urdu
Majtis is much less. I request the Minister
to kindly say something about it.

With these words, I again impress upon
the hon. Minister to convert the PTI into a
public corporation and also hold an impartial
enquiry against the General Manager who is
ruining the PTI. I am sure that the transfer
order of B.R. Wats will be cancelled as soon
as possible.

MR. CHAIRMAN : Shri K. Basappa.

SHRI K BASAPPA (Chitradurga) : Mr.
Chairman, Sir, I rise to support the Demands
of this Ministry,
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ot gwR 9T woATE : auTaRy g,
# T sgaTqT ATEATE ) 9ROV waA H
wogfa & AfFd aw AAdT TEEr W1
o Y )

MR, CHAIRMAN : The bell is ringing —
Now, there is quorum. The hon., Member
may continue.

SHRI K. BASAPPA : The policy in regard
to newsprint, restricting the number of pages
to 10, is a welcome policy of the Government.
This will encourage the small and medium-
sized papers.

But, with this, there is a curtailment of
publication of news as well as the coverage of
proceedings of this House and that of the
State legislatures, because there is a lot of
spacc which is taken away for advertisement
purposes.  Therefore, this poses another ques-
tion, namely, a cut being made in advertise-
ment space or to levy a tax on advertisement,
Therefore, 1 request the hon. Minister to
examine this question.

The next point is, there is a Publicity Divi-
sion of the External Affairs Ministry. That is
almost a seperate entity, and it is dealt with
by the Ministry of External Affairs There
should be a happy blending of this department
as well as the department of Information so
that the people working in these departments
can be exchangeable from one department to
the other,

Coming to the radio, particularly about
Bangalore, 1 would like to say that since the
time it was taken over, in 1950, and till today,
there is no short wave transmitter station
there at all. We cannot hear beyond 250
kilometres. People living beyond 250
kilometres cannot hear anything at all from
the radio, Therefore, I would request the
Ministry to see that the Bangalore station is
upgraded to a short wave transmitter station.

The other question is about the television,
1 am happy that the southern region is getting
television and it is to be located at Madras,
But Banglore being at the centre, situated
between Kerala and Madras, and at a higher
altitude, should have been preferred 1o Madras.
But, if this cannot be done, at least a relaying
st tion at Bangalore to relay the programmes
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from Madras may be installed, That is my
earnest request to the Minister,

In 1950, when Akashvani was taken over
from Mysore, they were running a programme
journal called “Taranga Ranga”. That has been
stopped. The Centre is running eight pro-
gramme journals and these are in eight
languages, but not in languages like Kannada
and some other languages. I sequest that
these progromme journals should be published
in all the regional languages of the country.

The wall newspapers which give an
account of the activities in different fields in
the country, should be published in all the
regional languages At present, these are
published only in six languages. Therefore,
1 would urge the Government to see that wall
newspapers are also published in all the
regional languages of the country.

Now, Bal Bharati is published only in
Hindi ; 1t is for the benefit of the children in
the country. It should also be published in
all the regional languages of the country, so
that the children of the country may be bene-
fited.

Now, coming to field publicity, there is
hardly one publicity officer for four or five
districts. How can he do justice to his
work ? If there is one for each district, there
will be more effective publicity.

With rerpect to the song and drama
division, I submit that artists are paid Rs. 50
for coming and reciting songs. Thisis a
petty sum ; it does not atract the best artists.
They must be paid properly. This sum is
inclusive of the travelling allowance, This is
ridiculous ; it must be revised-there must be
a reorientation of this policy. The Minis-
try should consider that matter also.

There is a regional office of the Press
Information Bureau in Bangalore and the
officer there is in charge of four States:
Madras, Kerala, Andhra Pradesh and Mysore.
For 20 days in a month, he has to be on
tour, He has also a teleprinter link. How
can he do any justice to his work, when he
is away for 20 days in a month? To look
after that office, and to attend to the tele-
printer work also, there should be an addition-
al officer posted to that place.

There should be decentralisation of the
Publications Division, In respect of Kannada
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publication, whenever publication is under
print, they get the proof from Bangalore, The
editor sits in Delhi. Thus there is wastage
of a lot of time. Why not decentralise it and
have Kannada publication brought out from
Bangalore ? It will enable better output and
better sale. Decentrallsation must take place.

With these words, 1 support the demands
of this Ministry,

Wt Awfer  (gav) o @wwfy
agiey, & gaar @R S Haew W
ATl FT FAET F3A1 § AR BRE €9 WF
e § g7 A w1 fear § 99 & fog 9w
FY g7 q1E RQATE

ag S HaTeY § IEF  gEqIAT AT HA
w i (1) feem, (2) W, (3) T-
fasra oix (4) 7gadeT 1 wgy & A
F Ay § Fgar grgw g | 77 g
qT qF S & Ty AN ag dw &
@A FY arg A 97 @) ¢ gasT § gqudy
FW@WIglam @ ag @ i =ifgn e
yraFe A famraa. snqdY § 97 9% 38 OF
o | fasraw & fom 40 9@ a5 W
@i wfgo, 3fsT srases @ 60 afama
a% wg ¥ YEaetaiiz @AY ¥ Tod $©
oy @ wifgn At zad feu qur s
famar s =rfEm

g arg ug § fe oY gardr fwaefy-
for uifaat § ag wfway gfow JAw
N § it ey ffow fog
afuw ¥ sfur Yzgmdudic & and §,
Jus Faww # gy w9 faedr &
g agt & S gl Yuaerdvizw g
§ 9% ¥ #9 ¥ v 60 gz ffow qud
# @ § | afeew sredia &, A gE
9w &, oW & @ §, Ywaetyoniza <afow
|y AT E ad § AvAe F¥wy A A
o | ¥ fafrec e & adre § fr s
¥ sarar Yegerduife mfaes sty o fad
WY wdife Y @y id} ¥ wd § o oR-
o1 wenl F w2y § 9w aw  gfow RERa

aft ofa oy § 1 gafou oY Yewzrduid
am frft sreeT Fig ¥ W E
a1 frll aeg T & AW RY ¢ ag e
o ot A 5 F 1 w9 Qowe SaAw
J9d ¥ negafuiiza sndift awft agt & Ay
1 gAY ¥IW @ gFar & | gATD oY et
argoriie &Y qifenft Y arfeg ag sfawe
syey sfedfes gt sfge

17 hrs,

qt. @, ard. 9T 7. o7, s F A
§ qgi aga T T TAT & IAFT FINWA
Far wifgq | IAW AN FHOG A IR §
37 &7 W sy ¥ fefadad dar mfeg
g qifefadw @mr sifga )

BT 99 1 9 *gAfaT w1 F9%T frear
§ gud g T aFOVE FT @HAT FIAT
qgar & 1 ug, . @ &l A @Y. el &
gra S @R waOwr wEr g, e frar
arar &, Sud WY IFANE afy § 1 & wgar
g fr of od A ot g9 wvww § qees
¢ 39 wredt g2 farar s =fge o

a3 § & are cfem Weanr 3
faga a1x § aga wvor 14 fear &1 gaw
feq & =iz ?@wr g1Q. . AT A
afae orfr Y gz W wewr @A
faear fomt 31 g9t q® W AwAw Tl
i § fi A= F TN F fas $T Agar
girfiagmg 5 e @ Glwd
X ¥ #9-aE A eedw wgragr omd
wd, saF qR § A JEEE o )y
fameft wifgn | dumerese dag ¥ WY dar
qiteg st F £ fear smar 2, gak foyg
oY ¥fedy & wreaw #1 RAWE frar ST
wifee, agt ¥ gawy Yvaefew fwar omar
arfge aifs @Yl wy waar fadr ) fo axe
¥ $fed) enfar &Y yreg W@ @ & Ay
gy e dfam §F et § 0 oorw
gort ardt wfee | ¥ Y g7 AT & stewa
@ qig H1 5 i O & oV qiw aw
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qgemr o | fagdt St ¥ QA ¢ oA
TR mAl qF ggarar Wy, YA egEedr
T FTHFIWATAY F FT

faa¥ are fafas) 3 sgr a1 fv aaer
sfrwa Y fidd ar v § 1 IFHY st g
A F 1 am Ay AR a g e
uF are A% sNwT 7 fed oy F aw
g9 9T Friard #) AE 1 oy & i aw
37 9T 718 ariar s af &Y, var g A
Aar &1 & s wigar g fs awman o
fx srad vrex o fraelt wwrae € fw g
37 9T FTLArE aul AEr FX W1 F¥
fxdre &7 greawe ag) foear o wrg

7 gl oY gar =T § R v
FTYTT NAT AT F guR T7 F faar
aar § 1 fafaed ) T ¥ @6 S IR
9T waT § fF UA & gug S 91 SE
¢ &Yy 3@ Frvo UG mA & qf7 S A1EW
wrg sAFy fagmr sifgr ady feend 2
A AT 3o wer e g § 1 O §Rg
gar far & 05 78 zaw # gud wfEs
Fraar GfY ST 31T AE A W
qwig &, T fade fear sar arfgw st
gifrm &Y Sl Mg frs 1 TRAREHN
T ARTR TR |

T wed) & arg & gw fafrdy S arew
w1 AHYT FTLE@ATE |

Wt guwy wid (&) : gumfa
AEIRE, YEAT qGT T T@qTET FY A
FTH# gO4T FTTE AT AN FaX gmEdy
#14 frq § 7% fou gw fawm o7 afw-
A ST FET ®RGT g1 ¥EW ey
fagy ST qma 31 dfFT gw Arar g &
ag Y W@ ¥ fF dmawar faevafy | awar
& 9wt famrw fear &1 el oY ¥ apgen
fafrm FUAT A E A I HWT W
G
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ag fafam & e guar ol saewr
AW AT FY JAT FIAT Wgar ¥ e
fora+t ¥ar &7 wifen, grgdt & svrT @,
et igmddma s e
faffaer & ag A § fegwag [ar
F Y g7 & Ay § 1

oo ofs § o gz w@r #, 398 foq
wraens § fw aar fawrr, Weat st 40T-
fass s ) gaF e aad ST WA
T WY I TP FET § I ¥ I w@Y
g w1 fog @ 9T arw fam &1 9@ 99
we

§ wiarey #1 guré ¥ Wwar g fw
gaH qWNTY o) ¥ qra) a1 wear fraa 1Y
&1 7z wsg v W € 3 SfEA qrey @
Y e faar &y 9T, IEAT TEe AAY
|qrfgm | aF-TfaFrA) & W77 Ty agvr svaey
& 1 @b & o=t 9Y S ey gt ofxa
A § wweE g freg gl AT S
wivgm forgr sir 781 2, ag a3 # afen
# sraat gars fr s gzer & agt ad gy
#Y T gANT 92 § &7 = gy fime
B Anred g1 A7 &9 §Y Gur gmswa
gz ¥ fou 23 & Y ewd fammm 50 G
Sy d, gz A smm T AR a@r ¥ ag
ard FOR F A€ oy @ FF W gwAr Har-
@7 fawraq qat H1 gen 39T & ar gAY
®Y, AW & ST FT gIAU AT § 1 GAAT
e 7 fes g Y fod & e
ar% qqrar war qr fr fer 6T a€ oF) €
fra-fray faemaa fag oo @1 &fp qar
TG wi v @ gg @ fagq gA™R
¥ fqYd & fawre fam nar & afacfh
REYTAT I X AT A AMA A T &
fir 7w a T gARTEEY W @fgs
famgw fod g §

HTH §el gowl WA o7 @r § 6
T HEF F g@ Aw ax Hfwg @
nar, @ IAN w1 F9 319 ) v frar
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QAT | F@ATU F AT 9T F1H FF oy
sRarfa) & a7 1963, 1964 3T 1965 ¥
fafeag e g &) G & fawrey ¥ @
& Fre A X § fawreal  dear qgrg
wf & W et F 1w o qgw qw g
T 59% g W sgad & wiew 9w
it B fawrs 3 N fgarwa w00, fomd
7% F e 39 w@ard § @ o} 9%
Fwa FUAT 78 §, AT 3471 98 GFR q©@-
arq k@A @M ? wax & smErd &
Aifes 39 s £1 g4 SR &7, gard
qif &Y, ¥ € a1 g 99 JEard § Fwr
A fagar sfwe sa &Y g auw frean
¢, 37 g7 F FA-TAET B )

1 g TAfaeE w7 awdeT § aga
aq @ war & 7 sy ¥fyaT g faadr
gy fren faand ot @, sadt g
A7y gww Y foeed A T 99 fiewi *Y
agZ faagrar o wvwar 2, faad ewrdy wafy
AT wafa @ % ? gmit e T
wiedET fHar s afge ) saga a®
st wivelg o &Y A e 8, Hfew gk
AR IAF ATV T &F § | gH TR
R duadiaar & gfag &1 slow WA
gl Al § wdaar oy g THfESE
q 3 fipen fearf g, o gard vsqw,
sfagra ok aw awfas d@epfe & ageT
gt 1 Y felt o) frwrd st sifgd, faa
¥ gru fagelt dwy o gesfa #7199
fean st

AL T HE F FTAFT WY WA
faar w7 & 1 gAY YR SA o wwT
gard wer-wwd @ & | wowrar &t
N AT IOUT § BF FNMS A% § 1 99
& HTEFT B 92T ¥ =@y wa A
xafey g1 Y Argie & srdwy A 9gS
# T 1A @ A

w¢ arifig aeeEt ¥ sR%EE WO
&§ § | Fowrd A fa-dfte @ aw 5w

FHAEF g7 N ger fear omar & ag
qUTET & GWIETET JE G AT qEAv
& Wt wor, wfee sl Hepfa #1 wEw
geau aft dv & & wwmar § f5 mEA
T FIX TEF FHHIY, q@wrd A aifgn-
T FY G Fa7 Fifge T g7 wfgs
g wfgs a1 &l wifgg )o@ awwe
o319 gy st § &y e d@werwr *A
arg Rt

T wsdl & g} guAr Aaes ¥
HgEAl T FWET FIAT g AR fawrw
Fwar g fF 97 37 4l 8t A% & s
g gar, N amar H fgg v

Nt gwwr g (@#Y) : ogamaly
agig, § oy gaaag v g fr oawfy
¥ A fafiey v aifedwzdq qeast &
agy famr -

qunfa sgRa  waNT 77 ) |
T &Y ) AT agEEl AT gET ¥ LT A
g% 2, frak @ Mg O gAFraar @
aFar g1 &Y 9t &Y g § ageat @y
fore ar 1Ay 2| iy Agew g @
Jgz Ft femy WA &1 AT & 747 A g
T FTE

Y weeer Tow ¢ g Y oY T &g,
ad fon & graag @ g )

AR 7Y g ag & % Far guen
YT s Rared gfran ¥ ama fgrgear
# g aeA w@ar & g1 A8 | g AqE-
O ¥ gl e aft Fq A § 9=
gt 21 Tt gAR qEAQ §oad a7
quge AT gT H HW FH AT HEEFIT
& gweard} 1 fvada woan war §, war
VY I W qar § ! femgram Atal
¥ qar gat § | 9 @Ay ¥ 34 Ml F
guraT ot fam RT g § ? Star fF AR
Fer 8, @q sgarel ¥ qhafad sk wie-
T St rfafafid o aoa ar
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[= goas T

AR FEAG ¥ wIw W ogmA ¥
gegtefiate o1y Wiy § a1 ¥ vy Pam
B Y &, W gard aegfa & fawda &
gAR rEEAR AT qT A1GT T yg@ar
Wesk g T 2w & a3-foiy &
SRR Aok o

StagT & gravfiex @ar & 1 FAT GTHIR
¥ v ufegra Y aww WY @ fear g,
wgr YT FY gw wexd § ? wwr
et Weat Rea a3 sfcard &y, w19-
arfeaY & @YY 1 genar war §, e
adT siedt Y gwmr owar @, arfe Az
Ot reAT FY ATy T oAk ! B Ff
are ¥ gar, wfrq swd #d A g
fF X TN ey aqAt qTa wT A
Wedd ¥ @171 HUT W &1 a9feF Fr A
giar, ueg & afwa & favm 0w qegy
dYg ¥feay adt Ti=ar far v fF oF wew
ATt &9 gt ax Al fee gw faww #
oF a1 At Y fv g St ard Qe
g @Y T § TF FIT TUET AT AN
2 ? arg gad & foq A mifeer W R, A
0@ iR femAt & fon mfgm W@ g o
¥ e wfuwrt o § ar wdw AR
Fax afawQl ) qumd S § ? A
St @At § 7% ¥7@ gAafaar ¥ smar
¢ 1| 9% IUY AYAT UF wRT ST ¥ 1 A
¥ or g fear § i Y frodge R 8,
Wt adE g AT AT § & FAW 2,
BT GF oAt g7 @il Foid § 5 ag
adY fae Wt qXFII A Fgen @ &
gare & Nyl A omar o sar wfafwa
gk & wmar § f5 a1 WY wreawIC A
wdY avmr e Sedfer s ? dw
@fen & wmas § @ e AW & fog
e 3 @ gafen fawrh R 7 AR &
are arf ¥ qar &, ok faRar s A
oS Ty A AR w7 o aAW FreEt wy
WP T F e Y e s g o R
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w% aregifon wedt gara & 9 o7 8
¥ qr wAI F e T aw T qgei
o 9 wrE Ay A AT @y FIT aw
TZ A ET TG T H9 TE AT qT
AMgY F ArEg A1 F¥1AT g B, Feqmy
¥ arqq oY w17T o § I wEY Favan,
FE ST ®1 AT A gar

Y uF ar & =rgar g PR oond afied
afrg &t fama dar wfgr stk St gard
2w A Ay § IR AEE JHar &t
afcar AT Afgn | 395 F9 aredt 5@
TN Y I (Taww)  swA I
Har:zn fear @ ga6Y & fow 1 37 %7 399
st fwsr §, 39w sradla &, 97 SSBAT
# 1 399% for ag T amr el & ? g &
TH J97 § §T useewT § £1§ FAY ay7§ ?
3T fadnr - 7 | wr gAwt & sfaw
qETL gar ? F7A- A 1 7ur Afgany ¥
sorfr anr ? Ay 1 y@ 3w sy fFoam
Fggfwmmar o) guflar 2 sy ¥ 3w
FT FY7 AT 30 FI7 I35 T ? AT gAY
. fraw at ¥ wad wfuwa & fou
weA Fr arpg a1 Y ? oy qur feAA
A AT ¥ STIFATE 7 IR e
srfa 431 #33 &1 Fw e v & gru
Sy grr aifgr a1 a7 ady gaT &1 FAw
qv-a€ s feedt ¥ a7 < &, faa we-
oY @it & faw #Y gA gl &hr o
@ oad ¥ ¥ ufEY F enr e g
s N sty I T E 7 W FAo
wag s fegsm s EfF gfr e
T WY foguN ag @ fear
fegear w1 o fgewn ok wraw o
WY & ST arwr o) S confan & mAd
T ge m A &1 vu¥ feg S ww
g wigg s & feawr & ag g gant
& 1 wiaY aF @ guar # werw w e
FIq A€ AT | YT FEEEI® §TITAr
AFAE F T ATF ST FQ &, a3-ad
it wrwe d5 § oR afewfadt afwes
wy wew ) qu aee S § 8 gfee
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fadt anfeud ¥ FE aeFgr @) oA 0%
geaT GAT T R | X FAe gy aefaE &
w12 BY § 1 AF =Y A 2@ fy e
ST HATA wYar , W W A FHAr ITar
2, IuFT IRy oaFT fZEmr g ) a7 ang
WY S @ o E aY oY iy H wH IS
@y & et & afg Sv TR F
FIET 9T @R ¥ e e §, IAwT
faau, sa% faatal &1 f9% 0 a8 Qani

U uF e i wifge-—afa
S AT EE T FX fF Far soN
w& sama § 5 et Se-wfFEfaae
T qYE Y g7 gE —SAFT AMF qUF Fo7
warg § 7 ga¥ w o Weak ¥ A g
fr o9 qAgmT A @ ywIT 9 goE fRar
gL, 9 Wt ARET & G0 g & aE,
3q faer wgm & fears It 3w ar, st
FaarEgt ¥ v FsWA wv gfar 7
aad & fouar o Wear w1 3g w7 QA
wifgn fr gwe Y st a2, WY sfig-
ftx Fwr &, gawy gfar & gaifa e
T, IAFT AN foar | s Wy
§ ot Wt 3w AFlA" AR TwASE 0
@a? A} gt | 97 afvadal Ay, 37 ]
#1 gt ) 9 & faast o 2w oA
7 § | Faw gl A WAl § F A
agar, Sar f§ Ay T ||WAF E
oY AN T A F F HQ § AT gy
I gu &, ST am I | dw & afew
FTTH N g oF gD § ad9 W awd-
Ry, Auge st anER § BF@w @
e &) taiwg AT o § fE
oy Dfag gt & 7 @

DR, KAILAS (Bombay South) : Mr.
Chairman, the year under the report of
the Information and Broadcasting Minis-
try was the year of “‘test” for AIR and
I have no hesitation in saying that AIR stood
first-class first in its test, not only by invoking
complete unity in the country during the war
but by keeping the peoplc and the arnied forces
informed of their achievements and difficulties

in different sectors. The correct use of
Calcutta station of AIR in particular and the
fact that all stations all over the country
worked with missionary zeal round the clock.
show the capability of the personnel of AIR
in implementing the policy as decided by the
Prime Minister who is also the Minister of
Information and Broadcasting.

I must congratulate and convey gratitude
of the country to Shrimati Nandini Satpathy
as she personally geared up the activities of
the Ministry on war footing and was guiding
the cell which evolved the publicity strategy
during the war.

“India speaks™ wa; another unique feature
embodying the speeches of the Prime Minister
during her foreign tours before the confron-
tation between India and Pakistan started.

o} gew W woAw : gy ey,

wza § gl A€ & )

MR. CHAIRMAN : The bell is being rung.
Now there is quorum,

DR. KAILAS : I was speaking about the
fine work donc by All India Radio during
the war, The causc of Bangla Desh was
very well taken up by the Internal Publicity
Advisory Cell which determined the strategy
and I must say that though AIR was engaged
in war-footing publicity round the cloek,
there was no neglect of the development
programme of AIR. It looks today as if
there was no war as the development took
place as in pcace times.

This can be seen as high-power Medium
Wave Transmitters were commissioned at
Simla, Leh, Jodhpur, Alleppcy and Imphal and
a super-power Medium Wave Transmitter at
Rajkot during 1971-72.

May 1 convey a vew suggestions 80 that
the A. 1. R. could serve the people still
better ? Let Shrimati Nandini Satpathy,
the Minister of State, establish direct contact
with the egperts in A 1. R 1 mean, the
personnel of Production should be able to
have direct discussion with the Minister at
least once a month or once in (wo months.
T am sure, this dialogue, once in two months,
will pay high dividends. Why I say so is
that the administrative staff is npn-techpical



291 D.G. (Min. of I. and B.)

[Dr. Kailas]

while the Minister and production staff being
incharge of programmes are answerable to
the listners. Hence, they will be able to
perhaps get more impetus to suggest concrete
things to the Minister directly.

May I say that five minutes’ programme
of teaching Sanskrit once in a fortnight is
dishonouring this great language Sanskrit ?
I suggest that five minutes’ news-bulletin may
be started in  Sanskrit and, later on, if it
works well, some works in Sanskrit by Panini
and from Panchtantia, etc. may be broadcast
so that Sanskrit scholars attracted to do their
duty in the national welfare activities of the
country,

Sir, it seems the expansion of the T.V.
net-work mentioned in the Fourth Plan will
not come through. 1 read in the Report
that a site has been acquired for T.V.
Transmission station at Calcutta and Madras,
but no civil works have started. Unfortu-
nately, for a TV station of Lucknow-Kanpur
range, even the site has not been acquired as
yet. I request the Minister to take personal
interest in this case, and see that the target
of Fourth Five Year Plan 1s fulfilled.

I suggest that the A.I R should arrange
audience programmes in its own auditorium
for all-round awakening in social and
economic development through cultural pro-
grammes of dramas, light music and humorous
plays. This will give impetus to budding
artistes of music and drama. 1 am told,
there was an auditorium but it was converted
into T.V. studio and now the Songs and
Drama division has got to go in search of an
auditorium. Let the Government not
sacrifice this important limb of A.IR. at the
alter of funds, I suggest that the national
programme of talks and discussions today
should have a broader base and so outstanding
personalities and specialists in different fields
should be drawn from Assam to Gujarat and
from Tamil Nadu to Kashmir.

The different A.LLR. stations should be
asked to prepare a list of such persons from
organisations and different universities which
could be consolidated at the headquarters at
Delhi for use in the national programme of
talks and discussions.

May I impress upon the Minister that the
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production staff, right from copyists to the
Chief Producer should have security of service
and their rights of making rich contribution
to the programmes with years of experience
should be fully utilised.

With these words, I support the Demands
and I thank you, Mr. Chairman, very much
for giving me an opportunity to speak on this
demand.

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY): Mr. Chairman, Sir, I am
grateful to the hon. Members for participating
in this discussion. Some of the Members
have given very good suggestions, Personally,
1 am grateful to the Members who have
approved the work of this Ministry and made
certain very uscful suggestions during these
deliberations.

We have carefully noted all those sugges-
tions and 1 would assure the House that the
criticisms advanced and the suggestions made
will be fully taken care of and, wherever it 1s
necessary, we will try to implement them.
My colleague, Shri Dharam Bir Sinha, has
already refeited to <some of the suggestions
and points made by the hon. members here.
1 think, I nced not ro into those points again.
Rather, 1 should usc this limied time at my
disposal to have a 1cview of the work done by
this Ministry and what we propose to do in
future—JI would like to share my thoughts
with the hon members 10 this House,

Sir, as we arc all aware, the year 1971-72
has, by all standards, been an eventful year,
specially for a Ministry like this which is
concerned with publicity and with the task of
keeping the large masses of the country fully
informed of government's policies. The
previous year, 1970 71, ended with the mid-
term elections and the formation of a new
Government at the Centre. Hardly had the
new Government settled when a catastrophe
overtook. the people of the neighbouring area,
Bangla Desh. The months that followed
were agonising months for the people of
Bangla Desh and also for the Jarge masses of
people in our own country. Our pcople
fully shared the agony of the people of Bangla
Desh and decided to extend all support to
their struggle for freedom. We accepted
heavy burdens not only by temporarily
receiving and giving food and shelter to about
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ten milllon people but had also to deal with
the complex, emotional situation. which arose
in that context. Some membcrs have already
praised the role played by the All India Radio
during that period. The All India Radio,
[ am happy to say, rose to the occasion and
without losing their objectivity played their
part in presenting the true picture of the
struggle poscd to our own people
and to the  people outside,  The
heaviest burden of this task feil on the
Radio Stations neighbouring Bangla Desh
and the innumerous (estimonies which we have
reccived from listeners in Bangla Desh on
their libcration testifies to the useful work
donc by these Stations, mainly by the
Calcutta Station of All India Radio. In this
context I would like to mention that the News
Division and the Lxternal Service Division
also deserve to be congratulated on the
consistent efforts they made throughout this
period and rhe standards ol objectivity which
they mamtained. T would also like to bring
to the notice of the hon members the work
of the other media which usually do not
come into the public eye The Fweld Publi-
city Division, for instance, carried the message
to the variou., otherwise indceessibe areas in
the country. The Song ani Dramy Divibjon,
the Dircctotate dealing with Advertising and
Visual Publicity and the Films Division—all
these mudia -tried to play their role. The
Press Intormation Butcau kept the press
fully mmformed and did, it I can say so,
excellent work duning the war in December
in handling a large number of Indian and
foreign correspondents and  keeping them
fully briefed about the latest war situation.
I must in this connection also mention with
appreciation the part played by the Piess who,
almost without exception, rallied to the
support of the national cause.

17.28 hrs,
{MR. SPEAKER in the Chair.]

Sir, I hope, this review of various organs
of this Ministry will not be mistaken to
mean that J am complacent about the future
or that [ am implying that the time has come
when we can rest on our laurcls. This
Bangla Decsh crisis ended with the liberation
of Bangla Desh and with the constitution of
the free and independent democratic govern-
ment of Bangla Desh.

I am acutely conscious, however, of the
fact that the tasks ahead of this Miaistry are,

if anything, even more difficult than those
with which we were faced last year.

The mandate of the people as given in
the mid-term election of 1971 has been
reiterated in the State elections in 1972,
This mandate not only reveals a new cons~
ciousness, a new urge among the the people,
but places a heavy responsibility on Govern-
ment. The war against poverty epitomised
by the slogan Garibi Hatao is a war no less
intense than the other war in December last.
The war against poverty has to contend
against various contending forces of vested
interests and has to be fought as we arc
committed to a fair and democratic order.
Our media units will have to be geared up to
this task. They will have to carry the
message not merely as a slogan, not wmicrely
as a broad objective, but in a more con-
cretised form of a programime and to the far-
flung corners of our country. The objective
of self-reliance for instance without which
Garibi Hatao will loseits significancc and its
basis must be explained in its correct pers-
pective to our masses. The task is not easy.
As you know, no programme of social change
can be carried out without geiling some
resistance fiom some groups, even influen-
tial, who arc adverscly affected by these
changes Such resistances have to be met
and programmes of Government explained to
masses in the true perspective and  attitudes
developed for a peaceful and  democratic
transformation.

The media units of Government are not
committed to the programme of any party,
not even to that of the ruling party but must
act in unison, to further the social objectives
which Government have adopted in pursu-
ance of the massive mandate they have
received from the pcople and appealing to
the minds of men to carry on the task of
the unfinished revolution, for, it is in the
minds of men that all revolutions have their
oligin. To make these media units fit
instruments for the great task ahcad we m
this Ministry of Information and Broad-
casting have been giving thought to future
lines of action and it is this thought that I
propose to share with hon. Members of the
House.

The largsst media unit, as I have said, is
the All India Radio. We are aware of the
fact that in the last 25 years since indepen-
dence, Al India Radio has grown froma
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comparatively small organisation, with 8 or 9
stations, situated in the largest cities of the
country, to what it is today with more than
70 stations and auxilaries. This growth in size
has naturally created its own problems and
the organisation and procedurcs which were
suitable in pre-independent era, which has per-
sisted ever since, is hardly suitable any
longer.,

If 1 can mention here in this context, what
Shri Mohanty said, I would say this, He
said, 1 am going back on my promise which 1
made last year before this House, This is not
at all correct. I would like to say that we
have been giving intense and extreme thought
to measures for delegating more powers to All
India Radio and also to decentralisation within
the organisation, to improvement of quality of
programmes, The development of a high
standard of professionalism unobstructed by
avoidable procedural restrictions and requaire-
ments are the objects which we aim at. These
objectives cannot be altained merely by our
coustituting All India Radio as a statutory
corpuration as has been demanded by some of
the Members here. We therefore rejected this
easy solution and are at present engaged on
detailed consideration of measures which will
encourage professionalism in various spheres
of activity.

Shri Mohanty has referred to some of the
promises made last year in this House. For
example, he mentioned about the Cuttack
Radio Station. The land which was under

some dispute last year, as I mentioned then,
had been acquired only last December. After
that, work has alrcady started on that, I am

a bit surprised that the hon. member said that
the transmitter had not yet been erected. It
is not this question of creating the transmitter
are starting the work. He should know that
we are going to have this 100 kw transmitter
in the same place where we have the 20 kw
transmitter. As I have already said, it will be
done during 1972-73. Work has already
started there,

Some criticism were made about news bul-
letins broadcast by AIR during the election.
These points were dealt with by my collegue.
But I would like to mention here that keeping
the objectives to which I have already made a
reference, AIR was absolutey impartial during
the olections.
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SHRI JYOTIRMOY BOSU : Question.

SHRIMATI NANDINI SATPATHY : If
a reference is made to certain bulletins broad-
cast during the 1967 elections, it will
be seen that the broadcasts this time have
been exactly in line with those.

o wEMTA 91 : I7 qHRAT §
og af Fg1 747 a1 fF «¥-aY whig ¥ 07
T

SHRIMATI NANDINI SATPATHY : I
am speaking from memory and do not remen,-
ber the exact words. But this point was raised
in the Consultative Committee by Shri Advani
of the Jan Sangh, a member of the other
House. In reply I quoted from the news bul-
letins concerning the 1967 elections. AIR
had said then that the Congress had been
completely routed from Delhi As 1 said, I
am speaking from memory and do not remem-
ber the exact words, 1f this time the Opposition
has been routed, we cannot help it. The
situation was such that we have to say there
is no opposition party and they did not get
elected. We cannot help it,

As regards other comments, certain jour-
nalists were having their discussions, They
expressed their views on the elections and the
results. So it is very unfair to say that AIR
took a partisan attitude,

SHRI JYOTIRMOY BOSU : There was
only one candidate, Shrimati indira Gandhi.

ot gewt WX woAw : facge qaar
FW@ § | 9 W F1iqrf A% w7 g9
TR AT § 1| I F A Ay § wux
FAam G A av g

SHRIMATI NANDINI SATPATHY : 1
do not want to enter into a controversy with
my hon, friends opposite. But I would only
remind them that if Shrimati Indira Gandhi
has been accepted by the whole nation as
the leader, we cannot help it ; nor can AIR,

Coming to important developments in the
field of tele-communication that is, Telsvision
this point was mentioned by some hon. mem-
bers—before the end of the calender year, TV
stations would have started functioning from

~
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Bombay and Srinagar. Programmes will also
be telecast from Amritsar, though programme
generating facilities may not be available there
for some time longer  Considerable progress
has already been made in the constructions of
TV stations in Calcutta and Madras. In this
context, 1 would like to refer to what Shri
Kiruttinan said. He mentioned about Tamil
Nadu and about the TV station at Madras
¥ would like to draw his attention to the fact
that the work has already started in Madras.
(Interruption) Both the Calcutta and Madras
stations would start functioning before the end
of the forth plan, that is, by March, 1974. In
Calcutta, transactions are proceeding for the
appointment of consulting architects, while in
Madras the actual work of construction has
been entrusted on an agency basis to the State
PWD.

A TV project for Lucknow/Kanpur is
also under impicmentation duriag the current
plan.

SHRI S. M. BANERJEE : Why don't
you have it in Kanpur ? What is the speciality
in Lucknow ? (/aterruption)

SHRIMATI NANDIN] SATPATHY : It
will be so situated that it will also serve
Kanpur. That has been mentioned already.
(Interruption) Shri Baneriee should not be
disturbed about this There will be a rclay
station and 1t will serve the people of Kanpur.

SHRI S. M. BANERJEE : It was said
that in Kanpur there was no talent available,
1 object to that point, that no talent is avai-
lable there,

SHRIMATI NANDINI SATPATHY: 1
have not mentioncd now that no talent is
avaijlable there. There is no doubt, however.
that when Mr. Banerjee is there, there is no
dearth of talent ! I would like to say that we
arc not taking that point into consideration,
and I can assure the hon. Mcember, Shri
Banerjee, that his constituency will be fully
served by the relay station at Kanpur.

=t gow Y woAT ¢ FT A 2W F
foret W@ AT H—wlT, TEOYR, WiTE
g7 wifeay H-—-3Afgem @ww  qqmr
wraat ?

sitwet  afet weaY gy agi
wri qonfam fear angarn

MR. SPEAKER : Order, order.

SHRIMATI NANDINI SATPATHY :
With the commissioning of the TV stations
within the next two years, a scheme of deve-
lopment of professionalism in the field of TV
programme has to be phased. A TV training
division, as part of the Film and TV Training
Institute at Poona has already started function-
ing in Delhi and will be transferred to Poona
as soon as the building comes up there, I
would like to acknowledge gratefully, in this
connection, the assistance we have been recei-
ving, both financial and technical, fiom the
UNESCO. Arrangements have also been
made for advanced training abroad in TV to
some of our men working in our TV stations,

Television isa great user of films and
attention needs to be given, therefore, to the
production of 16 mm films suitable for tele-
cast. Films for the normal screening are 35
mm. Thereis a need to develop the capa-
city for 16 mm films in this country. This
capacity will have to be dcveloped not only
in the television studios but also in the Films
Division, in the Children’s Films Society and
with the private producers  This is now recei-
ving the urgent attention of the Ministry in
consultation with the parties concerned.

When [am on this subject—1 do not
know whether I should mention it-~1 may
refer to the point raised by Dr. Panduyu,
namely, about the Childien’s Film Society and
some notes or letters he has received, a portion
of which he also read out. I would hke to
mention here that some will allegations, if I
can say so, were made in those papers.

o AENTATCAE 9iF : &Y Tqve F3T
sy g@ Ay wgr g, suwr gfafefe
syt 7Y # Y draf § 1 IR ) a8
AeNIT AT FAY Y §, I AT Y
ST =g |

SHRIMATI MANDINI SATPATHY:
Naturally, when this comes to the notice of
the Ministry or to the Prime Minister, we will
try to find out what is the truth about it.
But in this connection, a point was raised by
the hon. Member, and that is, the portion

-~ which he read out says that some people from
the Children’s Film Society went to  Orissa to
help me in the last election,
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DR. LAXMINARAIN PANDEYA : It
is there in the letter,

SHRIMATI NANDINI SATPATHY .
That is what you have read out. I would
like to mention here that none of the people
who are there in the Children’s Film Society
know the language of Orissa. It is simply im-
possible for them to come and help us in
Orissa in the elections.

s} BEW A €BAW : WIGT JIAAT
aEd A &, ¥ agt wrpT AT WY F19 Y
T g |

waw agEw A9y fas oo
& far g

S gen W ®TAW . I3 Nt JEd
21

SHRIMATI NANDINI SATPATHY : 1
should like to mention that if therc is anything
we shall definitely look into it.

I shall now refer to the film industry. We
arc aware of the feeling in the country, which
was expressed by some of the hon. Members
here that with certain notable exceptions, the
the films produccd by and large, cater to the
baser and less worth human instincts in the
hope of attracting larger audiences without
making any attempt either to appeal to the
aesthetic and artistic instincts of man or to
fulfil any social objective. The emphasis on
private profits has also led to other evils such
as black ~oney, usurious loans, star system
and income-tax evasion. The responsibility
for this cannot be placed on the
producers alone, Much of the responsibility
has to be faced by distributors and exhibitors.
Private profit should not be a more important
objective than social purpose. Shortage of
cinema houses in the country has placed the
distributors and exhibitors in a position of
advantage in relation to producers and further
emphasised the tendency to produce films with
instant appeal. Distribution and exhibition
of films are State subjects and these limit what
the Centre can do unilaterally in this field,
In an attempt, however, to co-ordinate the
eflforts not only of the States and the Centre
but also of the film industry, the Government
have under consideration a proposal to consti-
tute a film council as a high-powered advisory
body whose decision, 1 hope, will be seriously
taken by the parties concerned.
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The hon. Mcmber Shri Rudra Pratap
Singh referred to the regulatory role of the
Central Board of Film Censores. It has also
been suggested sometimes that the low stand-
ard of commercial films is due to the Failure
of the Censor Board to be fully alive to its
duties. 1am aware of th: failure of the
Board in certain cases ; that was also referred
to by my colleague earlier. Insome cases the
Government have had to act in this regard of
their own initiative and over-rule the decisions
of the Board. Steps have been taken to pre-
vent such lapses occurring in future. The
reconstitution of the Board on the lines re-
commended by the Khosla Committee is also
under active consideration and I hope the
Board will be reconstituted by the end of this
year.

A pomnt was made that therc is delay in
implementing the i1ccommendations of the
Khosla Committee.

SHRI 5. M. BANERJEE : Have the
Government accepted all the recommendations
of the Khosla Committee ?

SHRIMATI NANDINI SATPATHY : Not
exactly. The delay is due to the rcason that
this had to be discussed with the State Govern-
ments, different sections of the film industry.
ultimately the consultative committee and
later on when the proposals were formulated
it has fo go to different Ministries for their
approval.

I must point out that the Censor Board
can at best play a negative role, It can
prevent objectionable films from being scresned.
It cannot, however, play the positive role of
improving the contents of the film, of infusing
it with a social purpose or of making it an
object of art and good test For this a
catalyst of a diffcrent order is nscessary,
There is no dearth of talented, dedicated
producers in this country who, given proper
opportunities and encouragement, can produce
films of high artistic and social value. They
must, however, be given the opportunity,
financial and otherwise, to do so. A small
beginning in this regard has been made with
the constitution of the Film Finance Corpo-
ration which advances loans to films of real
merit, The great constraint has, however,
been of resource, With the very limited
resources at the disposal of the Corporation,
it cannot assist more than two or three films
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at the most a year, and these can make little
impression on the large mass of cinema-goers.
Nor can it, even in this restricted manner.
create the required opportunities for exhibition
without constructing or at least leasing cinema
houses. Such construction or lease again
calls for financial backing which, with the
competing demands on Government resources,
Government can hardly make available to the
Corporation.

A solution of this problem at present under
discussion between this Ministry and the
Ministry of Foreign Trade is to set up a
composite public sector undcrtaking respon-
sible for export of Indian films, import of
forcign films, loans for the production of deser-
ving films in the country and creation of distri-
buation and exhibition facilitics directly under
this undertaking. The profits derived from
cxport or import of films, if canalised through a
public sector Corporation, can be utilised to
provide the much needed opportunity for the
production and exhibition of indigenous films
of merit.

While still on tbe subject, I would like to
refer to the point made by Shri Priya Ranjan
Das Munsi. I fully share his concern for the
sick film industry of West Bengal. As
suggested by him, I proposc to send a team
to study the problems of the film industry in
the eastern region,

I would next like to make mention of
Government’s attitude towards the press which
has often been misunderstood, and which has
sometimes even given rise to controversies.
In regard to this, I have no hesitation in
reiterat'ng what has often becn stated by
the highest representativcs of Government,
that Government cherish the freedom of the
press as a basic principle of democracy on
which our society is based. The anxiety
which Government have expressed from time
to time and the endeavours which they have
made aim at making the press more and not
less free, Government would like to see
opinions expressed freely, subject only to the
limits which any society must impose for is
security, not only by persons who have the
means and resources to do so, but by all those
who wish to and are capable of doing so. As
in other sphere of social life, thcre must be
equality of opportunity ia this field of expression
also. Here 1 would like to quote our first Prime
Minister, Pandit Jawaharlal Nehru, what he

said about the frecdom of the press. Addres-
sing the Press Institute of India at Delhi in
February, 1963, he said :

“Freedom of the press usually means
non-interference by Government, Buat
there is such a thing as interference by
private interests, the group that owns the
press. 1 am unable to understand how a
small group represents the freedom of the
press, although it may not be interfered
with by Government. The frecdom of
the press cannot easily subsist where there
is monopoly A newspaper is a big concern,
a big industiy by itsclf, but in India we
see the interesting fact that the ncwspaper
is not an industry by itself, but owned by
other industries, which is altogether a
different thing.”

“The fact of a big industry by itself
owning a newspaper and owning chains
of newspapers cannot be said to give the
frecdom which an independent editor has
or the public should expect of it."

I would also like to quote what our present
Prime Minister, Shrimati Indira Gandhi said
when she spoke on the tenth anniversary of
UNI at Dclhi on 5th May 19J1 :

““The real issue which Indian journalism
faces today is not the freedom of the press.
The real issue today is what type of press
the country nceds. All we ask of the
press is that it should find its own unique
dharma in Indian conditions and be true
to it and not try to be a pale copy of its
western pirogenitor.”

I think after quoting both the Prime Ministers,
1 have myself clear.

SHRI S. M, BANERIJEE : There is no
use quoting the Prime Minister. When is
this diffusion Bill coming ?

SHRIMATI NANDINI SATPATHY :1
have replied to it again and again and I have
said that this has been entrusted to an infor-
mal group of ministers who are going into the
details of it. They have met twice. It is a
very big issue involving so many problems ;
they have to go deep into it.

SHRI NAVAL KISHORE SHARMA
(Dausa) : When will you introduce the Bill ?
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SHRI SASHI BHUSAN : When their
report is coming ?

SHRIMATI NANDINI SATPATHY : It
is difficult for me to say, when so many
responsible people are entrusted with the job.
It will take some time for them to go decp
into 1t

MR. SPEAKER : Mr. Banerjee, you can
ask a question only if the minister yiclds.

SHRIS M BANERJEE : She is quiet
1 only want to know when a decision is likely
to be taken i the matter. This diffusion
business has created more confusion in the
country.

MR. SPEAKER : He says, you stopped
talking and therefore, he thought you are
prepared to answer the questions,

SHRIMATI NANDINI SATPATHY : I
stopped because you were on your legs.

SHRI R S PANDEY (Rajnand gaon):
You have not said anything about the 1

illion workers in the film industry.

SHRIMATI NANDINI SATPATHY :
Their interests are looked after by the Labour
Munistry and I think the hon. member knows
that a Bill 1 coming before the House. Or, 1
do not know i1f it has come already. (It fer-
ruptions).

18 hrs

A public debate which has been attracting
attention during the last fortnight relates to
the newsprint allocation policy announced by
Government on 11th April, We welcome this
debate no doubt, but we must i1egret the fact
that motives have unwarrantedly been attribu-
ted to a decision which was so clear. The
basic reason for a newsprint coatrol order is
the need to conserve foreign exchange and
therefore to restrict the use of imported
newsprint. A system of rationing, therefore,
becomes inevitable and it is the responsibility
of government to ensure that this rationing
does not 1 mit the growth of any group of
newspapers more than of asay other. The
Newsprint Control Policy annoutced this year
has taken into account the effect of this policy
over the past few years and attempled to
gorrect spme of the distortions which had
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erept into it. Under the policy the small and
medium newspapers wore restricted to the
comparatively low page level they had reached
and also to the comparatively low circulation
level they had attained at the time the News-
print Control Policy was introduced, except
for certain growth rate adjustment in the case
of the latter. This inhibited their growth. In
the case of larger newspapers, though a similar
formula had been applied, the effect was
different since they had already reached a
higher page and circulation level. The growth
factor, which led to increase mn circulation,
was used by them for adding to theirr number
of pages, increasing the space devoted to
advertisement and thus adding to their adver-
tisement revenue  These points were alrcady
mentioned by some of the hon Members in
this House. The net effect, thus, was the
Newsprint Control Policy had different effect
on different groups of newspapers While it
helped to increase the revenue of one group of
papers, inhibited the natural growth of another,
The Newsprint Control Policy introduced this
year took thesz factors into accnunt, but it
was also made clear that the policy would be
reviewed during the year as soon as the report
of the fact-finding body which was appointed
was avatlable. Government have made it
amply clear that this policy was lahle to
modification or change on the basis of proved
and accepted tacts In this context, the
criticism that government have adopted this
newsprint policy of stringency with some
ultertor motive is not correct.

Now I come to some of the points men-
tioned by hon. Members, If I may start with
Shri Benerjee, he made a reference to the
revision of pay scales of staff artistes. He
wanted that we should take care that nobody
suffers, I would hike to mention here that
out of 2,400 odd staff artistes engaged in the
All Indio Radia all over the country, almost
2,000 of them are going to be benefited from
this new revision of pay scales. I shopld
rather say that this is rationalisation of the
pay scales.

The rest of the people are also not going
to Jose anything. May be, they are not going
to get any benefit immediately, but the flexi-
bility is there, If they want to come t0 the
new pay scales, they are free to do so. If
they want to remain n the same scale and
want to come to the new pay scale afier one
year, as that will be beneficial to them, they
are free to do so Therefore, I can assure the
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House that nobody is going to suffer because
of this revision of pay scales ; rather, most of
the people are going to be benefited by it.

Another point made by Shri Banerjee was
about the conversion of PTI into a corporation.
It is linked up with the diffeusion of owner-
ship Bill which, as I mentioned -earlier, is
under the consideration of the informal group
of Minister.

Shri Shashi Bhushan wanted to know
what happened to the enquiry into some
allegations against the PTI. As hon. Members
know, this matter is with the Department of
Company Law Affairs. We were told that the
report has already been submitted to them
and, 1 hope, they are looking into it.

SHRI S. M. BANERJEE : What about
Vats ? You should say something about that.

SHRIMATI NANDINI SATPATHY :
My hon, friend, Shri Patnaik, said about the
All India Radio station at Jeypore I have
already said here again and again that this
station is going to be strengthened during the
Fourth Pian by 1973-74, that is, the end of the
Fourth Plan.

SHRI NAWAL KISHORY SHARMA :
This Jaypore is in Rajasthan or in Orissa. |
suppose, in Orissa.

SHRIMATI NANDINI SATPATHY :
This Jeypore is in Orissa Some points were
made by the hon, Members, Shri Shashi Bhu-
shan, about the artists of the Song and Drama
Division, It is not a fact that they are given
contracts from year to year. Of course, it is
a fact that they are given a contract for one
year in the beginning but after looking into
their performance after one year they are
given five years contract. I am fully aware of
the fact......({nterruption)

DR. LAXMINARAIN PANDEYA :
What about the Director, Songs and Drama
Division ?

SHRIMATI NANDINI SATPATHY
To my knowledge there is no charge against
the Director,

DR. LAXMINARAIN PANDEYA : The
Minister’s letter is there. I read out those
po:tions.

SHRIMATI NANDINI SATPATHY : I
am not aware of any particular charge against
the Director of the Song and Drama Division ;
on the other hand, if  can say so, the light
and sound programme, which was arranged in
Puran Quila on the freedom movement up
to Bangla Desh struggle, was entirely envisa-
ged and prepared by this Director and it was
very muth iked not only by Members of
Parliament but by other people also. So, it
is not fair to say that he is not competent...
(Interruption)

Before coming to the end of the debate,
1 would like to thank hon. Members who have
participated in the debate on the Demands of
my Ministry.

SHRI NAWAL KISHORE SHARMA :
Because of this reduction of the newsprints
quota there is a veiled threat from the em-
ployers about the reduction in the staff. Would
the Minister give a categorical assurance that
no staff would be reduced on that score ?

SHRIMATI NANDINISATPATHY : I
have dealt with this subject at length and
have said that as we find today nobody is
going to lose his job :

SHRI VASANIRAO PURUSHOTTAM
SATHE (Akola) : He is talking about news-
papers and not All India Radio  You said
about the All India Radio.

SHRIMATI NANDINI SATPATHY : I
also spoke about the newspapars. 1 made
my point fully about the present newsprint
allocation policy. In that connection I have
already said that some people are resisting it.
There is a debate going on about it. This
threat is there and we are aware of it, but I
hope that this will not come about.

ot gon W weAw @ N @7 AT
fedrara & A § oY 9F AvF QIS wwAy
i fooar o, foradk A § & € ¥ wfw
o &Y ft, THF AT F F4T gAT 1 MW FASY
Fras g FT W@ § 1 K faar wiw frg
go ards oY Tf } aw e Nd wiww
gar g

weqw wtew . A= WERT A TEEr
wane ¥ frar §



307 D.G.(Min. of I.and B)
[wreas wdma

T now put cut motion Nos 10 to 15, 22
t0 29, 32 and 33,64 to 66 in the name of
Shri Tha Kiruttinan to the vote of the House.

Cut motions Nos. 10 to 15, 22 to 29, 32,
33 and 64 to 66 were put and negatived

MR. SPEAKER : Now, I put cut motion
Nos. 16 to 21 moved by Shri Surendra Mohan-
ty to vote

Cut motions Nos. 16 to 2] were put and
negatived

MR. SPEAKER : I put cut motion Nos.
30 and 31 in the name of Shri Krishna Chan-
dra Halder to the vote of the House.

Cut motions Nos. 30 and 31 were put
and negatived

MR. SPEAKER : Now, I put cut motion
Nos. 36 to 49, 56 and 57 in the name of Shri
Laxminarayan Pandeya to vote.

Cut motions 36 to 49, 56 and 57 were
put and negatived

MR. SPEAKER : 1 now put cut motion
Nos 58 to 61 in the name of Shri Phool
Chand Verma to the vote of the House,

Cut motions Nos. 58 to 6! were put
and negatived

MR. SPEAKER : Then, I put cut motion
Nos, 81 and 82 in the namec of Shri N. Sree-
kantan Nair to vote,

Cut motions Nos. 81 and 82 were put and
negatived

MR. SPEAKER : Now, I put the De-
mands to the vote of the House. The question
is:

“That the regpoctive sums not exceeding
the amounts shown in the fourth column
of the order paper be granted to the Presi-
dent to complete the sums necessary to
defray the charges that will come in cour-
se of payment duting the year ending the
31st day of March, 1973, in respect of the
heads of demands entered in the second
cofumn thereof against Demands Nos. 55
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to 57 and 121 relating to the Ministry of
Information and Broadcasting.

The motion was adopted

18 12 brs,
MINISTRY OF EXTERNAL AFFAIRS

MR SPEAKER : The House will now
take up discussion and voting on Demand
Nos. 9 and 10 relating to the Ministry of Ex-
ternal Affairs for which 6 hours have been
allotted Hon. Members piesent who are
desirous of moving their Cut Motions may
kindly send their shps to the Table,

SHRY S. M. BANERJEE (Kanpur)
May I make a submission, Sir? You de.
clared this morning that the discussion on the
Demands relating to the Information and
Broadcasting Ministry would continue upto
6.30 p m. So, many Members on our side who
were to move their cut motions took it for
granted that the Demands relating to the
Ministry of External Affairs will start tomo-
rrow, I request you to kindly allow the cut
motions to be moved tomorrow.

MR SPEAKER: Yes They will be accep-
ted even tomorrow, within the Question
Hour.

DEMAND NO. 9—EXTrRNAL AFFAIRS.

MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs. 28,50,94,000
be granted to the President ro com-
plete the sum necessaty to defray the
charges which will come in course of
payment during the year endmmg the 31st
day of March, 1973, in respect of ‘External
Affairs’.”

DEMAND No. 10—~OTHER RLVENUE EX-~
PENDITURE OF THE MINISTRY OF Ex-
TERNAL AFFAIRS.

MR. SPEAKER : Motion moved :

#That a sum not exceeding Rs. 50,89,41,000
be granted to the President fo com-
plete the sum necessary to defray the
charges which will come in course of pay-
ment during the year ending the 31st day
of March, 1973, in respect of ‘Other Re-



309 D.G. (Min. External
Affairs
venue Expenditure of the Ministry of

v %0

External Affairs’,

SHR1 DASARATHA DEB (Tripura
East) : 1 beg to move :
“That the Demand under the Head

External Affairs be reduced by Rs. 100.”

[Need to break away from the British
Commonwealth (2) ]

“That the Demand under the Head
External Affairs be reduced by Rs. 100.”

[Need for all-out support to the
people of Vietnam in their struggle
against American Imperialism (3).

“That the Demand under the Head
External Affairs be reduced by Rs. 100.”

[Need for immediate recognition of
the Provisional revolutionary Govern-
ment of South Vietnam (4).]

“That the Demand under the Head
External Affairs be reduced by Rs. 100.”

[Need to extend full diplomatic
status to the Korean People’s
Democratic Republic (5) ]

“That the Demand under the Head
External Affairs be reduced by Rs 100.”

[Need to extend full
status to G.D.R. (6).]

diplomatic

“That the Demand under the Head
External Affairs be reduced by Rs, 100.”

[Need for restoration of trade and
closer relationship with  Socialist
Cuba (7))

“That the Demand under the Head
External Affairs be reduced by Rs 100.”

{Need to settle dispute with China
through negotiation (8).]

“That the Demand under the Head
External Affairs be reduced by Rs 100.”

[Need for establishment of closer
ties with the Soviet Union and all
socialist countries (9).]

“That the Demand under the Head
External Affairs be reduced by Rs, 100.”

{Need for extending support to the
African people’s fighting against the
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racist Governments of South Africa,
Rhodesia and against Portuguese
imperialism and to the people of
Latin America fighting agains
Amgcrican imperialism (10) ]

MR. SPEAKER :
also before the House.

The cut motions are

SHRI DASHRATHA DEB : Mr. Speaker,
Sir, the subject is very wide and the time at
my disposal 1s very short. So, I shall try to
cover certain very important points.

Our party has noted the fact that the
Government of India have come into a sharp
conflict with Amesican imperialists, It is the
most aggressive imperialist power and 1t has
become a danger for the world peace and
independence of nations of the wotld. Iam
sorry to note that it is the Government of
the Congress party which has suffered with so
many illusions regarding American imperialism.
The Government of India still, after having a
very bitter experience during the Bangladesh
struggle about the behaviour of American
imperialists, are haggling to make up with
American imperialists with the sole motive of
getting economic aid from them. But events
have proved that American aid has so far
increased our dependence and encouraged
exploitation of our national resources. After
all, we must know what s the aim of this
American aid. It is very cleat, and we have
seen, that what was given out with one lLand
was being taken away by providing the belli-
gerent military clique of Pakistan with massive
military aid and thereby throwing additional
burden on our country, Sir, due to this
behaviour of the Pakistani mulitary junta, our
country has been forced to increase our defence
budget year after year, and at present we
propose to increase our defencc budget to
Rs. 1,400 crores. Events in Bangla Desh
and the way. the U.S. imperialists have inter-
fered, have clearly shown the real desires of
the US. impcrialists towards India. But
even today, after having such a bitler experi-
ence, our Government of India are still having
some soft corner for these American imperia~
lists. During the period of liberation struggle
of Bangla Desh and when we were fighting
against the Pakistani military junta on out
soil as well as on the soil of Bangla Desh for
the defence of our country because the war
was inflicted on us by thesc Pakistani military
junta - we found that these U.S. imperialists
sent their Seventh Fleet to the Bay of Bengal.
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We know that this Seventh Fleet did not
come in the Bay of Bengal as a goodwlll
mission but it came there with the devilish
motive to crush the liberation struggle of
Bangla Deshand at the same time also to
force India to succumb to the Americans and
to their stooge, Yahya Khan, by showing
their military might, During that time, the
American had stopped all theiraid to India.
Wec found that it was only the friendly,
socialist countries that stood firmly behind us
and with the assistance of the Soviet Union,
our country was able to withstand the pressure
of American imperialists and defence our
national independence and also help the
liberation struggle of Bangla Dcsh and there-
by delivered a very powerful blow to the
imperialist designs on this sub-continent. But
cvern today this criminal design of the Ameri-
can imperialists is not over, and one must be
on guard, particularly when they are conduc-
ting this military action in Indo-China,
endangering world peace, endangering the
national security of the nations in the Asian
sub-continent. The situation in the whole of
Indo-China is very explosive. These imperia-
lists have escalated their attacks on North
Vietnam, South Vietnam, Combodia, etc. All
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these areas are under the heavy shower of
American bombings, The people of Viettnam
have been fighting as one man against the
wall of U S. imperiatism and have been inflic-
ting defeats, one after another, on the Ameri-
can imperialists,

SHRI HUKAM CHAND KACHWAI
(Morena) : On a point of order. There is
no quorum in the House,

SHRI DASARATHA DEB : It is a matter
of shame that the Government of India...

MR. SPEAKER : The hon. Member may
please sit down. There is no quorum in the
House. The bell is being rung.
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18.23 hrs.

The Lok Sabha then adjourned till Eleven
of the Clock on Tuesday, April 25,
1972/ Vaisakha 5, 1894 (Saka)

Printed at : Shahca a Printing Press, K-18 Navin Shahdara, Delbi-32,

24-4-72



PLS. 40. XIII, 30.72
1010

© 1972 By LOK SABHA SECRETARIAT

* Published under Rules 379 and 382 of the Rules of Procedure and Conduct
of Business in Lok Sabha (Fifth Fd:tion) and printed at the
Shahdara Printing Press, K-18, Navin Shahdara, Delhi-32,

-t





